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 LOK  SABHA

 Thursday,  8rd  March  955

 The  Lok  Sabha  met  at  Eleven  of
 the  Clock

 (SaRpaR  HvuKkam  SINGH  in  the  Chair]

 ORAL  ANSWERS  TO  QUESTIONS

 Mr.  Chairman:  Questions.

 Shri  A.  M.  Thomas:  Sir,  I  rise  to
 raise  a  point  of  order.  It  has  been
 ruled  by  the  Deputy  Speaker  on
 former  occasions  that  the  Deputy-
 Speaker  is  entitled  to  participate  in
 the  debates  even  while  he  is  in  the
 Chair,  so  that,  in  this  case,  the  ques-
 tion  stands  nm  your  name  and  though
 you  are  in  the  Chair.  Are  you  not
 entitled  to  say  that  this  question  may
 be  answered  by  the  Government?

 Mr.  Chairman:  From  the  expres-
 sion  of  the  hon.  Member  himself,  I
 find  that  he  realises  the  difficulty.

 Shri  Gadgil:  The  only  limitation  is
 that  you  cannot  ask  supplementaries.

 fare  we  समिति

 कहेगा,  श्री  भक्त  दर्शन  :  कया  श्रम  मंत्री  २

 दिसम्बर,  ९६५४  को  दिये  शे  तारांकित  प्रश्न
 संख्या  ६९२  के  उसर  के  सम्बन्ध  में  यह  बसाने  की

 कपा  करेंगे  फक  :

 (क)  कथा  शिव  राव  समिति  की  विभिन्न
 सिफारिशों  पर  कोई  औसत  निर्णय  किया
 गया  हैं  ,  ऑर

 (ख)  यीद  हाँ,  लॉ  क्या  उसकी  एक  wiv
 सभा  की  टेबल  पर  रखीं  जायेगी  ?
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 भ्रम  उपमंत्री  (भी  आरक्षित  अली)  :  (क)
 प्रान्तीय  सरकारों  के  साथ  इस  विषय  पर  मन्त्रणा

 हो  रही  हैं  ऑर  आशा  हैं  फक  औरत  निर्णय

 शिव  ही  हो  जायगा  |

 (ख)  निर्णय  की  एक  प्रीततीलाप  जब  यह
 अन्तिम  रूप  में  तॉँ यार  हो  जायगी  बनाके  सामने

 रखी  जायगी  ।

 थी  भवन  वर्शन  :  क्‍या  में  जान  सकता  हूं
 नि  वे  एसी  कॉन  सी  कठिनाइयां  हैं  जन  की

 बजह  से  इतनी  देरी  हो  रही  हैं  ?

 श्री  आजीवन  अली  :  कोई  खास  कठिनाइयां  ता

 नहीं  हैं,  बहरहाल  सन्‌  ९६५४  में  प्रान्तीय

 सरकारों  के  इस  मामले  में  क्‍या  हराम  हैं  उन

 की  जानकारी  के  बाद  पमॉरनिस्ट्रियों  का  फासला

 भी  मालूम  करना  जरूरी  था  जर  अब  प्रान्तीय

 सरकारों  से  बातचीत  चल  रही  हैं  ।  उम्मीद  हूँ
 कि  जल्दी  फैसला  हो  जायेगा  |

 श्री  भक्त  बर्तन  :  क्या  यह  सत्य  हैं  फक  बहुत
 सी  प्रान्तीय  सरकारों  ने  इस  बात  का  विरोध
 किया  हैं  कि  एम्प्लायमेन्ट  एक्स्थेन्जों  का  भार

 उन  के  ऊपर  छोड़  दिया  जाय  अगर  कन्ग्रीय
 सरकार  ने  यह  भार  उन  के  ऊपर  छोड़  ही  किया
 तो  उन  को  कुछ  आर्थिक  सहायता  भी  दौनी
 चाहिए,  क्‍या  उन्होंने  इस  सम्बन्ध  में  भी  फोर्ड
 राय  भेजी  हैं  ?

 श्री  आमिए  अली  :  ४०  फी  सदी  तो  दत  ही
 हैं!  ।  अभी  केन्द्रीय  सरकार  £ 3  मदद  बती  हें  बह
 पौराण  तो  जारी  ही  रहेगा  |

 शी  रच  wre  :  क्‍या  मेँ  ह ...  सकता  हूं
 कि  पिछले  विना  हम  प्रगति'  के  श्रम  मंत्रियों
 कौ  बैठक  हुईं  थी  उस  में  wea  डिसीजन

 हुआ ?
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 श्री  आबिद  अली  :  यही  हुआ  था  कि  यह  काम

 प्रान्तीय  सरकारों  के  जिम्मे  द॑  दिया  जाय,  ऑर

 सेन्टर  दख  रख  तो  रक्‍्खंगा  ही  t

 Shri  Chattopadhyaya:  May  I  know
 whether  after  the  Employment  Ex-
 changes  are  brought  under  the  juris-
 diction  of  the  State  Governments,  the
 Gorakhpur  Labour  Recruiting  Or-
 ganisation  will  be  under  the  Centre
 or  the  U.  P.  State  Government?

 Shri  Abid  Ali:  The  Gorakhpur
 Organisation  has  a_  different  status.
 It  is  for  the  recruitment  of  workers
 for  coal  mines.  A  Committee  was
 appointed  last  year  and  changes  were
 made  acdording  to  the  recommenda-
 tions  of  that  committee.  Therefore,
 there  is  no  further  change  contem-
 plated  with  regard  to  that  particular
 centre.

 Shri  Chattepadhyaya;  May  I  know
 why  the  Gorakhpur  Labour  Recruit-
 ment  Organisation  has  a_  different
 status?

 Shri  Abid  Ali:  Because  it  has  a
 different  function  to  perform.

 Shri  Gidwani:  Will  the  staff  em-
 ployed  at  present  by  the  various
 States  remain  in  service  or  will  there
 be  any  changes?

 The  Minister  of  Labour  (Shri
 Khandubhai  Desai):  Most  of  the  staff
 have  been  recruited  from  the  State
 services  themselves  and  when  they
 will  be  transferred,  they  will,  of
 course,  be  under  the  States.  What-
 ever  staff  has  been  engaged  at  the
 central  level  will  be  adjusted  with
 the  States.  I  am  sure  that  they  won't
 lose  their  service.

 CATERING  ON  RalILways

 *459.  Shri  Jhulan  Sinha:  Will  the
 Minister  of  Railways  be  pleased  to
 state  the  steps  taken  to  open  an
 “Annapoorna”  Stall  at  the  Gorakhpur
 Railway  Station?

 The  Parliamentary  Secretary  to
 the  Minister  of  Railways  and  Trans-
 port  (Shri  Shahnawaz.  Khan):  The
 proposal  to  provide  an  ‘Annapoorna’
 Refreshment  Room  at  Gorakhpur
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 Railway  Station  has  since  been  drop-
 ped.

 Shri  Jhulan  Sinha:  May  I  know
 what  is  the  reason  behined  the  drop-
 ping  of  this  proposal  when  the  ‘Anna-
 poorna’  has  been  catering  healthier
 and  cheaper  food  at  the  station?

 Shri  Shahnawaz  Khan:  According
 to  the  recommendations  of  the  Ala-
 gesan  Committee  on  catering,  it  was
 decided  that  departmental  catering
 should  be  started  at  least  at  one  im-
 portant  station  on  each  railway.  It
 has  been  decided  to  start  departmen-
 tal  catering  at  Gorakhpur  on  the
 North  Eastern  Railway.

 सेठ  अचल  सह  :  क्या  मंत्री  महोदय  बताने
 की  कृपा  करेंगे  "कि  किन  उसूलों  पर  स्टेशनों
 पर  अन्नपूर्णा  की  कैन्टीन  ऑर  स्टिल्स  खाली

 जाती  हैं  ?

 श्री  शाहनवाज  खां:  पहले  ता  जहां  पर  अन्न-

 पूर्णा  की  कॉन्टीन्स  शुरू  हुई  भी  वहां  उस  का

 बुनियादी  उसल  पह  था  कि  जो  सीरियल  फिस्स
 हैं,  यानी  गेहूं  ऑर  चावल,  वह  नहीं  दिये  जायेंगे
 आर  दूसरी  चीजों  ऑर  सब्जियां  के  खाने  तयार
 किये  जायेंगे,  लोकन  चूंकि  अब  तो  खाना

 बहुत  काफी  हैं,  गेहूं  ऑर  चावल  की  कमी  नहीं
 हैं  इस  लिये  अन्नपूर्णा  की  जॉ  खास  चीजें  थीं

 उन  की  अब  कोई  ज्यादा  जरूरत  महसूस  नहीं

 होती  ।

 Shri  Bhagwat  Jha  Azad:  May  I!
 know  how  long  this  spoilt  child  of
 the  Railway  Ministry,  Mr.  Vallabh-
 das,  will  be  allowed  to  give  slow
 poisoning  to  the  travelling  public?

 Mr.  Chairman:  The  hon.  Member
 should  not  put  in  so  many  adjectives
 and  must  not  assume  things.

 Shri  Chattopadhyaya:  May  I  know
 whether  the  Annapoorna  at  the  Go-
 rakhpur  railway  station  has  been
 dropped  because  this  Annapoorna  has
 a  special  status?

 Shri  Shahnawas  Khan:  The  Anna-
 poorna  restaurant  was  never  started
 at  Gorakhpur,  How  can  it  have  a
 special  status?
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 Mr.  Chairman:  Question  No.  461.

 Shri  Bhagwat  Jha  Azad:  May  I
 suggest  that  Q.  No.  500  may  also  be
 answered  along  with  this  one?

 Mr.  Chairman:  The  hon.  Minister
 may  consider  whether  he  can  answer
 the  two  together.

 FOODGRAINS  AND  OILSEEDS

 *46l.  Shri  Bishwa  Nath  Roy:  Will
 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  whether  Government  are  aware
 that  the  prices  of  foodgrains  and  oil-
 seeds  are  rapidly  falling  to  unremu-
 nerative  levels;

 (b)  if  so,  whether  Government  pro-
 pose  to  take  any  steps  for  stabilising
 the  prices;  and

 (c)  whether  Government  propose
 to  open  purchasing’  centres  in  the
 areas  where  the  prices  have  fallen  to
 very  low  levels  or  where  middle  men
 have  forced  the  agriculturists  to  sell
 foodgrains  at  cheap  rates?

 The  Minister  of  Agriculture  (Dr.
 P.  8,  Deshmukh):  (a)  There  has  been
 a  general  fall  in  the  prices  of  food-
 grains  and  oilseeds  but  the  prices
 Nave  not  reached  unremunerative
 levels,  except  in  certain  isolated  poc-
 kets.

 (b)  Government  are  already  taking
 steps  to  prevent  a  sharp  and  sudden
 fall  in  agricultural  prices.

 (c)  The  Governments  of  six  States
 have  already  been  authorised  to  un-
 dertake  purchases  of  coarse  grains  in
 the  affected  areas.

 Shri  Biswa  Nath  Roy:  May  I  know
 whether  the  attention  of  the  Govern-
 ment  has  been  drawn  to  the  fact  that
 in  the  colonisation  area  of  U.  P.  oil-
 seeds  are  being  sold  at  present  at  the
 rate  of  about  Rs.  5  per  maund  and
 similar  is  the  case  with  the  low  rates
 of  paddy  and  other  foodgrains  there?

 Dr.  P,  8,  Deshmukh:  So.  far  as  I
 can  see,  there  is  a  report  from  Basti
 in  UP.  Ido  not  know  if  there  is  any
 other  complaint.
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 Shri  Bishwa  Nath  Roy:  I  mean  in
 the  colonisation  area  in  U.  P.  where
 the  State  Government  farm  is  the
 biggest  in  Asia.

 Dr.  P.  S.  Deshmukh:  I  would  like
 to  have  notice  of  that  question.

 Shrimati  Tarkeshwari  Sinha:  May  |
 know  what  will  be  the  future  policy
 of  the  Government  in  regard  to  the
 State  trading  in  the  falling  agricul-
 tural  market  in  view  of  the  recom-
 mendation  of  the  Taxation  Enquiry
 Commission  that  States  should  not
 enter  into  trade  in  the  falling  market?

 Dr.  P.  Deshmukh:  The  Taxation
 Enquiry  Commission's  Report  has  yet
 to  be  analysed  and  decided  upon  by
 the  Government.  I  think  the  hon.
 Member  will  have  to  wait  for  a  rep-
 ly  to  this  question  till  then.

 Kumari  Annie  Mascarene:  May  !I
 know  whether  the  Government  will
 see  to  the  maintenance  of  prices  im
 conformity  with  the  average  income
 of  the  individual?

 Dr.  P.  S.  Deshmukh:  There  are
 many  considerations  which  govern
 our  price  policy  but  I  do  not  know
 how  far  this  consideration  will  have
 much  to  do  because  this  is  something
 that  is  new.

 Mr.  Chairman:  The  hon.  Minister
 wanted  to  say  something.

 The  Minister  of  Food  and  Agrical-
 ture  (Shri  A.  P.  Jain):  I  wanted  to
 say  that  the  Government  have  no  idea
 of  entering  into  State  trading  in  any
 general  way.  Government  hav2  50
 far  decided  to  make  purchases  as  a
 measure  of  relief  in  certain  mandis
 (markets)  where  the  prices  of  certain
 foodgrains,  have  gone  too  low.  And,
 those  purchases  are  going  to  be  made
 from  the  agriculturists  direct  and  not
 from  the  middlemen.

 Shri  Dabhi:  May  I  know  on  what
 basis  Government  have  decided  that
 the  present  price  level  has  not  gone
 down  so  as  to  be  unremunerative
 ‘and  whether  Government  have  pur-
 chased  grains  from  agriculturists  in
 any  area?
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 Shri  A.  P.  Jain:  We  have  taken  a
 number  of  factors,  namely,  the  com-
 parative  price  indices,  procurement
 prices  in  some  _  years  etc.,  into
 account,  and  have  come  to.  the
 conclusion  that  Rs.  l0  per  maund
 for  wheat  may  be  taken  as  a
 price  which  could  not  be  considered
 to  be  unremunerative.  The  prices  of
 foodgrains,  namely,  Bajra,  Jawar  and
 Maize  have  been  fixed  on  8  parity
 basis  of  Rs.  0  per  maund  for  wheat.

 Shri  Dabhi:  My  second  part  of  the
 question  is  not  answered.

 aft  विभूति  मिश्र  :  क्या  सरकार  को  पता  हैं
 कि  धान  गत  वर्ष  २६  रुपय  मन  बिकता  था

 आर  इस  साल  धान  ५  रुपय  मन  बिकता  हैं
 ऑर  इसी  तरह  से  जवार,  बाजरा  ऑर२  एसी  दूसरी
 चीजों  को  भी  सरकार  बहुत  कम  भाव  पर  खरीदने
 को  तैयार  हैँ  ।  उत्तर  बिहार  में  सम्पादन  ऑर

 मुजफ्फरपुर  के  नेपाल  समीपवर्ती  इलाकों  में

 भी  ८५  रुपय  मन  धान  बिकता  हें  |  कपड़  के

 भाव  तो  ३  प्रितशत  ही  मगर  &  जब  कि  धान

 तथा  अन्य  चीजों  के  भाष  ४५०  प्रितशत  मगर  गए

 हैं क्या में  जान  सकता  हूं  कि  सरकार  इस
 सम्बन्ध  में  क्‍या  कार्यवाही  कर  रही  हैं  ?

 ‘Shri  A.  P.  Jain:  It  is  a  fact  that
 while  the  price  of  foodgrains  has
 gone  down,  the  price  of  manufactur-
 ed  goods,  which  the  peasant  generally
 consumes,  has  not  shown  any  tenden-
 cy  to  go  down.  Government  has
 been  making  every  effort  to  help  the
 agriculturists.  In  the  case  of  cer-
 tain  agricultural  produce,  we  have
 liberalised  the  export  policy;  e.g.,  in
 the  case  of  rice,  we  have  taken  away
 the  export  duty  of  20  per  cent.  and
 are  encouraging  the  export  of  rice.
 We  have  also  allowed  a  liberal  quota
 for  export  of  oilseeds.  As  I  said  be-
 fore,  we  have  also  started  purchasing
 coarse  foodgrains  in  certain  specified
 areas  where  the  prices  had  gone  down
 below  the  level  fixed.

 New  Rartway  Factory
 "464  Shri  D.  C.  Sharma:  Will  the

 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  there  is  any  proposal
 to  construct  another  factory  for  the
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 manufacture  of  wagons
 future;

 (b)  if  so,  when  it  will  be  imple-
 mented;

 in  the  near.

 (c)  whether  any  place  has  been
 selected  for  the  purpose;  and

 (d)  the  estimated  amount  required
 to  start  the  factory?

 The  Parliamentary  Secretary  to  the
 Minister  of  Railways  and  Transport
 (Shri  Shahnawaz  Khan):  (a)  No,
 Sir.

 (b)  to  (d).  Do  not  arise.

 Shri  D.  C.  Sharma:  Is  it  not  a  fact
 that  the  Railway  Ministry  is  suffer-
 ing  from  a  shortage  of  wagons?  If
 so,  how  are  they  going  to  make  up
 the  deficiency?

 Shri  Shahnawaz  Khan:  Although
 there  may  be  a  certain  shortage  of
 wagons  at  present,  our  indigenous
 capacity  to  produce  wagons  is  com-
 ing  up  to  anything  in  the  neighbour-
 hood  of  12,000  wagons  a  year,  and
 we  feel  that  that  would  be  quite
 sufficient  for  future  requirements.

 Shri  D.  C.  Sharma:  May  I  know
 how  long  it  will  take  for  the  supply
 of  wagons  produced  in  India  to  catch
 up  with  the  demands  of  wagons  re-
 quired  in  India?

 Shri  Shahnawaz  Khan:  At  the  very
 outset,  three  to  four  years.

 Shri  D.  C.  Sharma:  In  view  of  the
 fact  that  there  is  a  lag  between  the
 requirements  of  wagons  and  the  pro-
 duction  of  wagons,  is  it  not  econo-
 mical  to  produce  wagons  in  India
 rather  than  send  orders  to  other
 countries  for  supply  to  India?

 Mr.  Chairman:  That  will  be  enter-
 ing  into  argument.

 Shri  T.  B.  Vittal  Rao:  May  I  know
 whether  indigenous  production  is
 from  the  British-owned  factories  in
 India  or  Indian-owned  factories?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  Some
 of  the  wagon  manufacturing  firms
 continue  to  retain  their  European
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 names,  but  I  understand  their  shares
 as  well  as  managing  agency  are  large-
 ly  owned  by  Indians.

 ELECTRIFICATION  OF  RAILWAYS
 °465.  Shri  M.  BR.  Krishna:  Will  the

 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  there  is  any  proposal
 to  electrify  some  of  the  Sections  on
 the  Central  Railway;

 (b)  if  so,  the  names  of  the  Sections
 which  will  be  electrified  during  ‘1955;
 and

 (c)  the  estimated  expenditure  to  be
 incurred  thereon?

 The  Parliamentary  Secretary  to  the
 Minister  of  Railways  and  Transport
 (Shri  Shahnawaz  (Khan):  (a)  and
 (b).  There  is  a  proposal  to  extend
 electrification  on  the  section  from
 Igatpuri  to  Bhusaval  but  no  decision
 has  been  taken  so  far.

 (c)  Does  not  arise,

 Shri  M.  R.  Krishna:  May  I  know
 the  basis  on  which  these  lines  have
 been  selected  for  electrification?

 Shri  Shahnawaz  Khan:  The  basis
 is  the  intensity  of  traffic.

 Shri  M.  R.  Krishna:  May  I  know
 whether  there  is  any  proposal  to  elec-
 trify  some  of  the  lines  in  Hyderabad?

 Shri  Shahnawas  Khan:  Not  at  pre-
 sent.

 Shri  M.  R.  Krishna:  May  I  know
 whether  the  Ministry  is  aware  of  the
 fall  in  the  supply  of  coal  to  the  Rail-
 wayr  ue  to  electrification?

 Mr.  Chairman:  I  do  not  follow  how
 it  has  any  relevance  to  the  question.

 Shri  T.  B.  Vittal  Rao:  May  I  know
 whether  it  is  not  a  fact  that,  accord-
 ing  to  the  statement  made  by  the
 Chairman  of  the  Railway  Board,  if
 you  have  got  to  electrify  any  of  the
 lines,  you  will  have  to  go  in  for  im-
 Port  of  electrical  goods  and  equipment
 from  foreign  countries  and  that  is  the
 reason  why  electrification  of  lines  is
 dropped  for  the  present?
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 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  It  is
 true  that  when  we  electrify,  we  have
 to  import  a  great  deal  more  than  for
 steam  tractors.  That  is  one  of  the
 considerations,  but  in  the  course  of
 the  next  two  years,  attempts  are  being
 made  to  have  many  electrical  indus-
 tries  established  in  this  country,  in
 which  case  we  may  go  ahead  boldly
 with  electrification  plans.

 Shri  Thimmaiah:  May  I  know
 whether  the  Government  proposes  to
 electrify  railway  lines  where  electri-
 city  is  available  in  plenty?

 Shri  Alagesan:  That  will  be  one  of
 the  considerations  when  we  undertake
 electrification.  The  availability  of
 electricity  and  the  rate  at  which  it  is
 available  will  be  one  of  the  main
 considerations.

 Rartway  CLAssrFicaTIOn

 *466.  Shri  Gidwani:  Will  the  Min-
 ister  of  Railways  be  pleased  to  state:

 (a)  whether  there  is  any  proposal
 to  change  the  classification  system
 for  passenger  service  on  the  Indian
 Railways;

 (b)  if  so,  the  nature  of  changes
 ontemplated;  and

 (c)  the  reasons  therefor?
 The  Parliamentary  Secretary  to  the

 Minister  of  Railways  and  Transport
 (Shri  Shahnawaz  Khan):  (a)  Yes.

 (b)  and  (c).  In  pursuance  of  the
 policy  to  reduce  the  number  of  clas-
 ses  of  accommodation  on  trains,  first
 class  accommodation  is  being  progres-
 sively  withdrawn  from  _  1-10-52.
 From  1-4-55,  the  existing  first  class
 will  be  completely  eliminated  and
 it  has  been  decided  to  redesignate  the
 present  Second,  Inter  and  Third  clas-
 ses  as  First,  Second  and  Third  clas-
 ses  respectively.

 Shri  Gidwani:  What  will  be  the
 difference  in  amenities  in  the  newly
 created  compartments  of  first  ciass
 and  second  class?  ३  hope  I  am  very
 clear,

 Shri  Shahnawaszs  Khan:  The  idea  is
 that  without  any  increase  in  fares,
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 the  standard  in  the  present  second
 class  would  be  raised  to  provide
 better  amenities  such  as  reading
 lights,  better  seats,  cushions,  etc.

 Some  Hon.  Members  rose—

 Mr.  Chairman:  I  have  already  re-
 quested  hon.  Members  that  they  may

 ‘stand  in  their  seats  to  catch  my  eye,
 but  they  should  not  proceed  to  speak
 unless  I  call  any  one  of  the  Members.

 Shri  Gidwani:  Will  this  change  in-
 “volve  any  extra  expenditure  for  re-
 modelling  the  compartments?  If  so,
 how  much  amount  will  be  involved?

 Shri  Shahnawaz  Khan:  The  hon.
 Member  is  aware  that  the  Railway

 -Ministry  is  spending  anything  upto
 Rs.  3  crores  a  year  on  providing  pas-
 senger  amenities,  and  no  doubt  some
 expenditure  might  be  involved  to  pro-
 vide  these  additional  facilities.

 Shri  Jaipal  Singh:  How  many
 crores  did  the  Ministry  spend  for  the
 first  classification  and  how  many
 more  crores  for  merely  marking  the
 re-classification?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  There
 is  a  lot  of  exaggerated  story  about
 the  vast  expenditure  that  is  said  to
 be  incurred  with  reference  to  these
 re-namings  or  _  re-designations.  It
 does  not  amount  to  much  at  all.

 Shri  Jaipal  Singh:  May  we  know
 the  figures?

 Shri  Sarangadhar  Das:  May  I  know
 Sf  it  is  a  fact  that  the  Minister  had

 “said  last  year  that  the  first  class,  as
 such,  was  to  be  abolished?  How  does
 he  reconcile  it  now  with  elevating
 the  second  to  first  class?

 Shri  Alagesan:  It  is  a  simple  piece
 of  logic.  We  are  now  left  with  the
 second,  inter  and  third  classes.  With-
 out  the  first,  there  is  no  second  class,
 end  so,  to  make  it  a  little  more....

 Shri  V.  P.  Nayar:  Dignified....
 Shri  Alagesan:  Not  dignified.
 Mr.  Chairman:  The  hon.  Minister

 means  to  say  that  there  cannot  be
 any  second  without  a  first.
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 Shri  Alagesan:  ....to  make  it  more
 easily  understandable,  we  are  redesig-
 nating  it.

 Shri  S.  C.  Samanta:  The  hon.
 Minister  told  us  before  that  the  first
 class  would  be  abolished,  but  now,
 when  it  is  reorganised,  the  first  class
 still  remains  and  the  inter  class  has
 gone.  Is  it  not  an  anomaly?

 Mr.  Chairman:  That  question  has
 been  answered  practically.

 Shri  Gidwani:  Do  I  _  understand
 that,  when  the  inter-class  is  convert-
 ed  into  the  second  class,  there  will
 be  no  change  in  the  fares  and  that
 the  same  fares  will  be  charged  for
 the  second  class  as  in  the  case  of  the
 inter  class  of  old?

 Shri  Alagesan:  Yes.

 Shri  Sarangadhar  Das:  May  I  know
 what  objection  there  may  be  to  call-
 ing  the  air-conditioned  class,  as  first
 class,  and  -consequently,  let  the  pre-
 sent  second  class  remain  as  second
 class?

 Shri  Alagesan:  It  is  intended  to
 call  it  like  that.  The  air  condition-
 ed  coach  will  remain  _air-condition-
 ed.

 Mr.  Chairman:  Members  lave  an-
 other  opportunity  to  discuss  these
 matters  in  the  course  of  the  general
 discussion  of  the  Railway  Budget.

 Tourist  SPECIAL  TRAINS

 *467,  Shri  Raghunath  Singh:  Will
 the  Minister  of  Railways  be  pleased
 to  state:

 (a)  the  number  of  Tourist  Special
 Trains  arranged  during  ‘1954;  and

 (b)  the  number  of  ‘HAL’  type  of
 coaches  provided  on  these  trains?

 The  Parliamentary  Secretary  to  the
 Minister  of  Railways  and  Transport
 (Shri  Shahnawaz  Khan):  (a)  Nine-
 teen.

 (b)  Fifteen.
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 ACCIDENT  IN  MANGANESE  MINE  (BANGA-
 .  LORE)

 #468.  Shri  S.  0.  Samanta:  Will  the
 Minister  of  Labour  be  pleased  to
 state:

 (a)  whether  an  accident  took  place
 in  a  manganese  mine  near  Bangalore
 towards  the  end  of  December,  ‘1954;

 (b)  if  so,  how  many  persons  died
 or  were  wounded  in  this  accident;

 (c)  whether  any  enquiry  has  been
 made  into  the  accident;  and

 (d)  if  so,  the  results  thereof?
 The  Deputy  Minister  of  Labour

 (Shri  Abid  Ali):  (a)  Yes.  An  acci-
 dent  took  place  in  Venkajigudda
 (Vajra)  mine  in  the  Tumkur  Dis-
 trict  on  the  23rd  December,  1954.

 (b)  Five  persons  lost  their  lives  and
 four  persons  received  minor  inju-
 ries.

 (c)  Yes.

 (d)  The  enquiry  revealed  that  the
 accident  was  due  to  fault  of  manage-
 ment  and  criminal  proceedings  are

 being  instituted  against  those  respon-
 sible  for  the  occurrence.

 Shri  C.  Samanta:  May  I  know
 how  many  women  workers  lost  their
 lives,  amongst  these  five?

 Shri  Abid  Ali:  I  do  not  think  any
 woman  worker  lost  her  life.

 Shri  8.  C.  Samanta:  May  I  know
 whether  the  tunnel  in  which  the  ac-
 cident  took  place  had  any  support?

 bri  Abid  Ali:  I  would  request  you,
 Sir,  not  to  have  any  further  discus-
 sion  on  this  matter,  because  we  are
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 instituting  a  criminal  case  against  the
 proprietor,  agent  and  those  responst-
 ble  for  this  accident.

 Shri  C.  Samanta:  May  I  know
 after  how  many  hours  «  did  the  In-
 spector  of  Mines  reach  the  place?

 Shri  Abid  All:  The  mine  is  situat-
 ed  about  50  miles  from  the  head-
 quarters  of  the  Inspector  and  there-
 fore  it  took  some  time.

 Shri  Basappa:  May  I  know  whe-
 ther  there  was  any  miraculous  escape
 from  death  in  this  accident  and,  if  so,
 what  is  the  nature  of  that  miraculous
 escape  and  whether  more  lives  could
 have  been  saved  by  earlier  action?

 Shri  Abid  Ali:  Death  was  instan-
 taneous.

 Tourist  TRAFFIC

 *469.  Shri  Sarangadhar  Das:  Will
 the  Minister  of  Transport  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  the
 members  of  the  International  Tourist
 Organisation  who  were  here  some-
 time  back,  suggested  that  the  customs
 and  passport  regulations  should  be
 less  complicated  so  as  to  attract  more
 tourists  in  the  country;

 (b)  if  so,  whether  any  proposal  to
 simplify  the  procedure  is  under  the
 consideration  of  Government;  and

 (c)  the  nature  of  the  relaxations
 proposed  to  be  allowed?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)
 The  reference,  presumably,  is  to  the
 Alliance  International  .de  Tourisme—
 the  organisers  of  the  Bombay—Gene-
 va  Motor  Rally  in  December,  ‘1954.
 The  suggestions  made  by  the  head  of
 this  Rally—Mr.  Muench—related  to
 the  dispensing  with  of  Baggage  and
 Currency  Declaration’  Forms  atthe
 border  and  also  the  relaxation  of  cer-
 tain  formalities.  There  was  no  sug-
 gestion  for  passport  relaxations;

 (b)  The  question  of  extending  the
 ‘triptyque’  system  across  land  Fron-
 tiers  on  a  legal  basis  is  under  con
 sideration;



 443  Oral  Answers

 (c)  With  the  extension  of  the  sys-
 tem  referred  to  in  (b)  above,  tourists
 can  bring  and  take  back  their  cars
 without  payment  of  customs  duty
 within  the  period  specified.

 Shri  Sarangadhar  Das:  May  I  know
 if  the  facilities  that  may  be  extended
 to  the  tourists  will  be  applicable  to
 the  citizens  of  this  country  also—the
 facilities  with  regard  to  the  passport
 and  customs.

 Shri  Alagesan:  It  is  meant  for
 bringing  motor-cars  of  the  foreigners
 across  the  frontiers.  Now  they  can
 bring  these  cars  when  they  enter  into
 any  sea-port  and  they  can  have  them
 for  six  months,  provided  they  take
 them  back.  These  facilities  are  be-
 ing  extended  to  the  land  frontiers
 also,

 Shri  Kasliwal:  May  I  know,  if  it
 is  not  a  fact  that  not  merely  are  the
 passport  regulations  intricate  but  ac-
 tually,  in  the  Passport  Controller’s
 Office,  there  is  a  dearth  of  staff,  and
 the  staff  who  look  after  this  passport
 control  office  are  not  very  well  up  in
 English  education?

 Shri  Alagesan:  I  think  this  ques-
 tion  should  be  directed  to  another
 Ministry.

 SUGARCANE  PRICE  FORMULA

 #470,  Shri  Heda:  Will  the  Minister
 of  Food  and  Agriculture  be  pleased
 to  state:

 (a)  whether  Government  propose  to
 set  up  an  Expert  Committee  to  re-
 vise  the  formula  accepted  by  the
 Central  Government  in  October,  954
 for  profit  sharing  between  sugar  mill-
 owners  and  sugarcane  growers;  and

 (b)  if  so,  what  interests  would  be
 represented  on  the  Committee?

 The  Minister  of  Agriculture  (Dr.
 ए.  &  Deshmukh);  (a)  Yes,  there  is  a
 proposal  to  refer  the  Formula  to  an
 Expert  Committee  for  further  ex-
 amination,  but  it  is  not  the  intention
 to  make  any  change  in  so  far  as  its
 application  to  the  1953-54  season  is
 7oncerned.
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 (b)  The  composition  of  the  propos-
 ed  Expert  Committee  is  yet  to  be
 decided.

 Shri  Heda:  Is  it  not  a  fact  that  the
 formula  which  was  applied  in  the
 factories  in  South  India  was  not  ap-
 plied  in  the  Nizam  Sugar  Factory,
 and  what  is  the  reason  for  the  special
 exemption  given  to  it?

 Dr.  P.  Ss.  Deshmukh:  I  do  not  think
 we  have  given  any  exemption.  But
 that  being  a  factory  owned  by  the
 State  Government,  they  have  not
 readily  accepted  it  as  the  others  did.

 Shri  V.  P.  Nayar:  May  I  know
 whether  the  Government  have  any
 proposal  to  find  out  the  real  profits
 of  the  sugar  mills  as  distinct  from
 the  book  profits,  and  may  I  also  know
 whether  Government  proposes  to
 take  any  steps  to  mop  up  such  pro-
 fits?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  We  always
 try  to  find  out  the  real  profits.

 Shri  V.  P.  Nayar:  How?

 Shri  A.  ह  Jain:  From  the  balance-
 sheets.

 Shri  V.  P.  Nayar:  The  hon.  Minis-
 ter  said  that  from  the  balance-sheets,
 he  is  able  to  find  out  the  profits.
 But  my  question  was  whether  Gov-
 ernment  had  any  means  to  find  out
 the  real  profits  as  to  distinguish  it
 from  the  book  profits.  The  balance-
 sheets  will  show  only  book  profits.

 Shri  A.  P.  Jain:  I  do  not  know
 any  methods  by  which  profits  can  be
 found  out,  except  through  the  bal-
 ance-sheets,

 Dr.  Rama  Rao:  In  view  of  the  com-
 plicated  nature  of  this  formula  an@
 the  helplessness  of  the  agriculturists
 and  in  view  of  the  shortage  of  sugar,
 have  the  Government  any  proposal
 to  directly  raise  the  price  of  sugar?

 Shri  A.  P.  Jain:  This  has  nothing
 to  do  with  the  raising  of  the  price
 of  sugar.  Under  that  formula  the
 price  of  sugarcane  will  be  worked
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 out  on  the  basis  of  the  prices  of
 sugar.

 Crvi.  AVIATION  DEVELOPMENT  SCHEMES

 *47l.  Shri  Morarka:  Will  the  Min-
 ister  of  Communications  be  pleased
 to  state:

 (a)  the  nature  of  the  development
 schemes  for  Civil  Aviation  in  the
 country  to  be  undertaken  during  the
 Second  Five  Year  Plan;  and

 (b)  whether  suggestions  have  been
 invited  in  this  connection  from  the
 State  Governments?

 The  Deputy  Minister  of  Communi-
 cation  (Shri  Raj  Bahadur):  (a)  The
 schemes  to  be  included  in  the  Second
 Five  Year  Plan  have  not  yet  been
 decided.  The  guiding  principle  will
 be  the  augmentation  and  modernisa-
 tion  of  the  facilities  at  the  existing
 aerodromes  from  the’  technical  and
 amenities  points  of  view.  The  con-
 struction  of  new  aerodromes  will’  be
 provided  for.  The’  Plan  will  also
 include  provision  for  assistance  to  the
 two  Air  Corporations  for  purchase  of
 new  equipment.

 (b)  No,  Sir.

 Shri  Morarka:  May  I  know  how
 many  new  aerodromes  are  going  to
 be  constructed  and  in  what  States?

 Shri  Raj  Bahadur:  At  the  moment,
 during  the  first  Five  Year  Plan
 period,  we  have  completed  five  aero-
 dromes  and  three  are  under  construc-
 tion:  one  at  Kandla,  another  at  Udai-
 pur  and  the  third  at  Chandigarh.
 The  following  places  are  being  con-
 sidered  for  the  new  aerodromes:
 Tulihal,  Calcutta  (for  the  Bengal
 Flying  Club),  Kurnool,  Shillong,
 Raxaul,  Jogbani,  Ajmer,  Lushai
 Hills,  Ratnagiri/Kozhikode,  Gopalpur-
 on-Sea,  Malda,  Kangra  Valley,  Now-
 gong  (Assam),  Bhagalpur  and  Hubli.

 Shri  Morarka:  May  I  know  what
 are  the  plans  of  the  Government  for
 the  extension  of  our  International
 service  to  other  countries?

 Shri  Raj  Bahadur:  Our  tentative
 Proposals  are  for  the  purchase  of
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 seven  aircraft  for  increased  traffic  in
 existing  services,  3  for  expansion  of
 services  and  4  aircraft  to  replace  the
 present  4  Constellation:  and  also  ex-
 pansion  of  existing  workshops,  han-
 gars,  ground  and  other  equipments.

 सेठ  अचल  पीसी:  सिविल  एनिमेशन  डेवलप-

 मेंट  स्कीम्स  के मातहत  जो  सिविल  एयर  स्टं शंस

 खुलेंगे,  तो  क्या  यह  मुनासिब  नहीं  होगा  कि

 आगरा  जो  एक  ट्रस्ट  सेंटर  हैँ,  वहां  पर  भी  एक

 सिविल  एयर  स्टेशन  स्थापित  किया  जाय  ?

 श्री  राज  बहादुर  :  सिविल  अडडा  आगर॑  को

 बनाया  जाना  एक  बात  हैं  ऑर  आगरा  को  एयर

 सर्विस  से  सम्बन्धित  करना  दूसरी  बात  हैं  ।

 आगरा  होकर  एक  एयर  सर्विस  की  योजना  बनाई

 गई  हैं  ऑर  वह  निकट  भविष्य  में  चालू  की

 जायगी,  एसी  आशा  हैँ  ।

 Shrimati  Tarkeshwari  Sinha:  May
 I  know,  if  before  finalising  the
 Second  Five  Year  Plan,  Government
 propose  to  appoint  an  expert  commit-
 tee  to  see  the  working  of  the  present
 planes,  especially  the  Dakota,  in  view
 of  the  increasing  accidents?

 Shri  Raj  Bahadur:  The  choice  of
 an  aircraft  is  a  highly  technical  mat-
 ter  and  we  have  got  to  be  guided  and
 governed  by  the  advice  given  by:
 the  experts  in  this  behalf.  An  ex-

 pert  committee  consisting  of  Shri
 vV.  K.  Ghatke  of  the  Hindustan  Air-
 craft  Ltd.,  and  two  engineers  from
 our  own  department  went  into  this:
 question.  They  have  made  certain
 recommendations  and  we  are  going
 into  them.

 Shri  N.  ह  Damodaran:  May  I  know
 whether  there  is  any  proposal  to  con-
 struct  an  aerodrome  at  Calicut  under
 the  Second  Five  Year  Plan?

 Shri  Raj  Bahadur:  Yes.  I  have
 given  that  name—Kozhikode  or  Cali-
 cut.

 SUPER-ANNUATION  OF  RAILWAY  STAFF

 *472,  Pandit  D.  N.  Tiwary:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  in
 accordance  with  a  letter  issued  by
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 the  Railway  Board  on  the  23rd
 December,  1953,  the  Eastern  and
 North-Eastern  Railway  Authorities
 served  notices  on  some  officers  and
 other  employees  to  go  on  leave  from
 April,  954  preparatory  to  retirement;

 (b)  whether  it  is  a  fact  that  most
 of  them  have  been  recalled  to  duty;
 and

 (c)  the  number  of  officers  and
 other  employees  working  on  those
 Railways  at  present  after  attaining
 the  age  of  super-annuation?

 The  Parliamentary  Secretary  to  the
 Minister  of  Railways  and  Transport
 (Shri  Shahnawaz  Khan):  (a)  Yes;  on

 some  ministerial  staff  governed  by
 Rule  2046  (2)  (a)  of  the  State  Railway
 Establishment  Code  Volume  II.  (The
 letter  does  not  apply  to  non-ministe-
 rial  railway  servants).

 (b)  No.  Only  one
 been  recalled  to  duty.

 employee  has

 (c)  A  few  employees  have  been
 re-employed,  but  their  number  is  not
 available.  The  ministerial  staff  men-
 tioned  in  (a)  above  are  not  treated
 as  superannuated.

 Pandit  D.  N.  Tiwary:  The  Minister
 has  just  said  that  the  number  is  not
 available  of  those  who  have  kcen_  re-
 employed.  May  I  know  the  reason  why
 the  number  is  not  available  when
 the  Ministry  has  got  full  authority
 over  the  employees?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  We
 can  get  this  information  and  place  it
 on  the  Table  of  the  House.  Just  now
 it  is  not  available.

 Pandit  D.  N.  Tiwary:  May  I  know
 why  one  officer  who  was  given  notice
 was  recalled?  What  was’  the  reason
 for  recalling  him?

 Shri  Alagesan:  He  is  not  exactly
 an  officer,  he  is  one  of  the  ministe-
 rial  staff.  Under  the  existing  rules
 such  of  those  who  are  really  efficient
 can  be  employed  up  till  they  attain
 the  age  of  60  and  this  one  person
 comes  under  that  category  and  he
 has  been  re-employed.
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 Shri  Ajit  Singh:  May  I  know,  as  a
 result  of  this  notice,  how  many  offi-
 cers  and  other  employees  are  affect-
 ed  and  what  was  the  special  reason
 for  serving  the  notice?  May  I  also
 know  on  what  basis  the  notice  was
 served?

 Shri  Alagesan:  I  could
 follow  the  question.

 Mr.  Chairman:  The  hon.  Member
 may  repeat  his  question.  He  may
 put  the  two  questions  separately.

 not  quite

 Shri  Ajit  Singh:  I  want  to  know,
 as  a  result  of  this  notice  how  many
 officers  and  other  employees  have
 been  affected  and  may  I  also  know
 on  what  basis  this  notice  was  served?

 Mr.  Chairman:  He  wants  to  know
 how  many  officers  have  been  affect-
 ed.

 Shri  Shahnawaz  Khan:  As  the  hon.
 Deputy  Minister  has  stated  before,
 we  do  not  have  the  exact  information
 with  us  available  at  present.  It  can
 be  made  available  if  the  hon.  Mem-
 ber  would  put  a  separate  question.

 The  basis  on  which  this  change  was
 made  was  in  connection  with  the
 clarification  that  was  issued  by  the
 Ministry  of  Home  Affairs  regarding
 this  rule.  Previously  it  was  stated
 that  those  employees  who  had  enter-
 ed  Government  service  permanently
 prior  to  Ist  April,  4988  may  be  re-
 quired  to  serve  up  to  the  age  of  55
 years  but  should  ordinarily  be  re-
 tained  in  service  if  he  continues  to  be
 efficient  up  to  the  age  of  60.  This
 was  the  original  rule  and  later  on  it
 was  changed  because  anybody  who
 was  retired  before  60  had  to  be  issu-
 ed  a  ‘show-cause’  notice.  Later  on,
 in  the  clarification  it  was  held  that
 no  ‘show-cause’  notice  was  necessary
 and  that  the  people  who  should  be
 retained  should  be  decided  only  on
 the  basis  of  their  efficiency.  That  is
 the  reason.

 TRAINING  IN  AGRICULTURAL  STATISTICS

 *478,  Shri  द  Missir:  Will  the  Min-
 ister  of  Food  and  Agriculture  be
 pleased  to  state  the  duration  of  the
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 training  in  Agricultural  Statistics  in
 the  newly  Organised  Centre  therefor?

 The  Minister  of  Agriculture  (Dr.
 P.  8,  Deshmukh):  About  ten  weeks.

 INTERNATIONAL  STATISTICAL  TRAINING
 CENTRE

 "475.  Shri  Ibrahim:  Will  the  Minis-
 ter  of  Food  and  Agriculture  be  pleas-
 ed  to  state  the  number  of  the  Indian
 agricultural,  animal  husbandry  and
 statistical  officers  who  are  receiving
 training  at  the  International  Statisti-
 cal  Training  Centre  on  Experimental
 Designs  and  Survey  Techniques  open-
 ed  at  the  Indian  Agriculture  Research
 Institute,  New  Delhi?

 The  Minister  of  Agriculture  (Dr.
 P.  8,  Deshmukh):  Thirteen  Indians
 received  training  at  the  Centre.

 RarLway  STAFF  QUARTERS

 #476.  Shri  Randaman  Singh:  Will
 the  Minister  of  Railways  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  the
 Railway  authorities  have  not  so  far
 provided  residential  accommodation  to
 their  employees  as  promised  at  the
 time  of  regrouping  of  Railways;

 (b)  whether  it  is  also  a  fact  that  a
 deputation  of  the  workers  met  him
 recently  in  this  connection;  and

 (c)  if  so,  the  action  taken  or  pro-
 posed  to  be  taken  in  this  regard?

 The  Parliamentary  Secretary  to  the
 Minister  of  Railways  and  Transport
 (Shri  Shahnawaz  Khan):  (a)  No  Sir.

 All  staff  who  were  transferred  on
 condition  that  they  would  be  provid-
 ed  with  quarters  immediately  have
 been  provided  with  quarters.  But
 the  majority  of  the  staff  who  were
 transferred  to  Delhi  on  condition
 that  they  would  not  be  provided
 with  quarters  for  sometime  to  come
 have  not  yet  been  provided  with
 quarters.

 (b)  Yes,  Sir.

 (c)  The  matter  is  under  active  con-
 sideration.
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 st  शन वमन  सिह  :  कया  रल  तथा  परिवहन
 मंत्री  के सभासाचव  महोदय  अपने  अँगरेजी  में

 दिये  गये  उत्तर  को  हिन्दी  में  समझाने  की  कृपा
 करेंगे  ?

 Mr.  Chairman:  The  hon.  Minister
 may  give  the  gist  of  his  answer  in
 Hindi.

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  The
 original  question  was  in  English  and
 not  in  Hindi.

 Mr.  Chairman:  That  has  been  the
 difficulty  for  the  past  3  or  4  days.
 He  wants  the  answer  in  Hindi.

 श्री  शाहनवाज  खां  :  (क)  नहीं  साहब  ।
 तमाम  वह  लांग  जिनकी  तबदीली  दिल्ली  में  इस
 शर्त  पर  हुर्ई  थी  कि  उनको  जरूरी  तौर  पर
 क्वार्टर  दिये  जायेंगे,  उनको  क्वार्टर  दिये  जा

 चुके  हैं,  लकन  अक्सरीयत  फंसे  लोगों  की  थी
 जिनको  दिल्ली  उस  शर्त  के  ऊपर  तबदीली
 किया  गया  था  कि  उनको  क्वार्टर  करू  दर  के

 बाद  मिलेंगे।  एसे  लोगों  की  अक्सरियत

 हैं  "जन  को  अभी  क्वार्टर  नहीं  मिले  हैं  1

 (ख)  जी  हां  ।

 (ग)  मामला  जेर  गार  हैं  ।

 क्रि  शन तमन  सह  :  जब  कि  ये  रेलवे  कर्मचारी
 खास  तार  से  परमानेंट  मुलाजिम  माने  जाते  हैं,
 तब  उनके  लिये  मकान  दना  क्या  आवश्यक
 नहीं  समझा  जाता  ?

 श्री  शाहमबाज  खां  :  जी,  आवश्यक  तो  जरूर
 माना  जाता  हैं  आर  रेलवे  मिनिस्ट्री  पूरी  पूरी
 कोशिश  कर  रही  हैं  कि  जल्दी  से  जल्‍दी  यह
 तमाम  क्वार्टर  मुह्दँया  किये  जांच  ।

 क्रि  रमवमल  वसिद:  इसमें  कितना  वक्‍त
 लगेगा  ?

 श्री  शाहनवाज  हां:  यह  कहना  जरा  मुश्किल
 हें

 Shri  Bhagwat  Jha  Azad:  May  I
 know  by  what  percentage  accom-
 modation  facilities  for  the  staff  have
 fallen  short  of  the  present  demand?
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 Shri  Shahnawazs  Khan:  I  do  not
 have  the  exact  percentage  with  me
 now.

 पीडित  sto  एन०  पतारी  :  अभी  माननीय

 पार्लियामेंटरी  सेक्रेटरी  साहब  ने  कहा  कि  कुछ
 एसे  लोगों  को  भी  तबदील  "किया  गया  जिनके

 साथ  यह  शर्त  थी  कि  उनको  क्वार्टर  जल्दी  नहीं

 दिये  जायेंगे,  तो  क्‍या  मेँ  जान  सकता  हूं  कि

 हम  मुलाजिमों  को  ट्रांसफर  करते  वक्‍त  इसमें
 उनकी  रजामंदी  ले  ली  गई  थी  ?

 श्री  शाहनवाज  खां  :  जी  हां,  इस  बात  में  तो

 सबसे  पहले  उनकी  रजामंदी  ले  ली  गई  थी  ।

 सरदार  ए०  एस०  सहगल  :  क्या  यह  सच  नहीं

 हैं  कभी  र॑जीडशल  एकॉमोडशन  के  बारेमें

 जितनी  भी  जोनल  रेलवे  हैं  ऑर  जो  वहां  के

 इम्पलायीज  हैं  उनको  रहने  की  सुविधा  ठीक

 ठीक  जो  मिलनी  चाहिये  वह  नहीं  मिल  रही

 हैं  ?

 श्री  शाहनवाज  खां  :  कोशिश  ता  यही  हैं  फक

 उन  सब  को  हंसी  सहूलियत  मिले  ।

 सरदार  To  एस०  सहगल  :  यह  क्‍या  सच  हें

 Mr.  Chairman:  I  have  brought  it
 to  the  notice  of  the  hon.  Members
 that  before  asking  a  question  they
 should  get  the  permission.  Now,  the
 hon.  Member  may  proceed.

 सरदार  ए०  एस०  सहगल  :  यह  क्‍या  सच  नहीं

 हैं  फक  इस्टर्न  रेलवे  में  ऑर  खास  कर  बिलासपुर
 की  डिस्ट्रिक्ट  में  बच्चों  के  कर्मचारियों  को  रहने
 की  सुविधा  ठीक  ठीक  नहीं  हैं  ?

 श्री  शाहनवाज  सां:  जैसा  कि  में  पहले  अर्ज

 कर  चुका  हूं,  हम  मानते  हैं  कि  जैसी  संविधानों
 हासिल  होनी  चाहियें,  वैसी  यहां  पर  अभी  तक

 हम  नहीं  द॑  सके  हैं,  लोकन  मेरी  कोशिश  हैं
 फक  जल्दी  से  जल्दी  तमाम  वह  सुविधायें  उनको

 दादू।

 Shri  Kelappan:  May  I  know  if,  in
 pursuance  of  the  Central  Govern-
 ment’s  orders  providing  for  the  grant
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 of  house  rent  allowance  in  Notified
 Municipalities  and  contiguous  areas,
 the  railway  employees  in  Podanur,
 which  is  contiguous  to  coimbatore,
 submitted  a  memorandum  ६०  6
 Government  for  grant  of  house  rent
 allowance;  and,  if  so,  have  Govern-
 ment  taken  any  decision  in  the
 matter?

 Shri  Shahnawas  Khan:  I  am  not
 aware  of  this  particular  case.  If  the
 hon.  Member  would  put  a  separate
 question  we  will  try  to  reply.

 Post-GRADUATE  EDUCATION

 #478,  Dr.  Ram  Subhag  Singh:  Will
 the  Minister  of  Health  be  pleased  to
 state:

 (a)  whether  Government  propose  to
 establish  a  post-graduate  education
 centre  in  Ayurveda  at  Jamnagar
 (Saurashtra)  ;

 (b)  if  so,  when  that  centre  will  be
 established;  and

 (c)  the  cost  involved  in  establish-
 ing  that  centre?

 The  Deputy  Minister  of  Health
 (Shrimati  Chandrasekhar):  (a)  Yes.

 (b)  and  (c).  The  matter  is  under
 consideration.

 Dr.  Ram  Subhag  Singh:  If  I  re-
 member  aright,  one  day  the  hon.  the
 Health  Minister  had  said  on  the  floor
 of  the  House  that  this  is  an  unscien-
 tific  form  of  medicine.  May  I  know
 what  consideration  enabled  the  Gov-
 ernment  to  open  this  Post-graduate
 Institute  there  now?

 The  Minister  of  Health  (Rajkumart
 Amrit  Kaur):  The  Government  of
 India  started  this  Research  Institute
 in  Jamnagar  some  time  ago,  and  an
 Under-graduate  School  is  also  runn-
 ing  there  in  conjunction  with  the
 Central  Government  and  the  Govern-
 ment  of  Saurashtra;  and  now  the
 proposal  for  post-graduate  training
 is  being  considered  by  these  two
 Governments.

 I  deny  the  allegation  that  I  have
 ever  said  that  Ayurveda  is  an  un-
 scientific  system.  All  I  have  said  is



 453  Ovrai  Answere

 that  any  system  and  any  proposals
 that  can  be  taken  into  modern  medi-
 cine  must  be  proved  on  a  scientific
 basis.

 Dr.  Ram  Subhag  Singh:  May  I
 know  whether  the  staff  and  the  tea-
 chers  who  will  be  employed  in  this
 Institute  will  be  given  the  same  faci-
 lities  in  respect  of  pay  and  other
 amenities  as  the  staff  and  teachers  of
 other  medical  institutes  of  allopathy?

 Rajkumari  Amrit  Kaur:  That
 matter  will  be  taken  up  when  the
 details  are  examined.

 Shri  Thimmaiah:  May  I  know  how
 many  Ayurveda  Colleges  in  the
 country  have  been  given  financial  aid
 from  the  Centre?

 Rajkumari  Amrit  Kaur:  This  is  the
 duty  of  the  State  Governments,  and
 the  Centre  does  not  maintain  medical
 Colleges  of  any  sort  or  kind  in  the
 country.

 Shri  D,  C.  Sharma:.That  is  what  I
 know  whether  the  Health  Minister
 has  revised  the  decision,  so  as  to  in-
 clude  Ayurveda  among  modern  medi-
 cines?

 Rajkumari  Amrit  Kaur:  No.  Ayur-
 veda  is  not  included  in  modern  medi-
 cine.

 Shri  D.  C.  Sharma:  That  is  what  I
 wanted  to  ask.  In  reply  to  a  supple-
 mentary  question  the  hon.  Minister
 had  said  that  the  ayurvedic  system
 of  medicine  was  not  a  modern  system
 of  medicine.  May  I  know  what  con-
 stitutes  a  modern  system  of  medi-
 cine?

 Mr.  Chairman:  That  she  has  ans-
 wered;  she  denies  it.

 Rajkomari  Amrit  Kaur:  I  have
 more  than  once  said  ‘that  moder
 medicine  is  the  sum  total  of  all  the
 knowledge  that  has  been  acquired
 throughout  the  ages.

 Shri  Bhagwat  Jha  Asad:  Is  it  the
 expert  opinion  that  the  hon.  Minis-
 ter  is  stating?
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 NORWEGIAN  SEAMEN

 *478-A.  Shri  Radha  Raman:  Will
 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  a  team
 of  2]  Norwegian  Seamen  has  come  to
 India  for  the  purpose  of  training
 Indian  fishermen  in  modern  methods
 of  deep-sea  fishing;

 (b)  whether  the  assistance  is  being
 given  under  the  Norwegian  Aid  Pro-
 gramme;  and

 (c)  if  so,  the  terms  and  conditions
 of  the  programme?

 The  Minister  of  Agriculture  (Dr.
 P.  8.  Deshmukh:  (a)  Yes.  Twenty
 five;

 (b)  Yes;

 (c)  A  copy  of  the  agreement  en-
 tered  under  the  Norwegian  Aid  Pro-
 gramme  is  placed  on  the  Table  of  the
 Lok  Sabha  [See  Appendix  III,  an-
 nexure  No.  25].

 Shri  Radha  Raman:  May  I  know
 where  the  team  has__  established  its
 headquarters  at  present  and  which
 are  the  places  of  its  operation?

 Dr.  P.  S.  Deshmukh:  The  place  of
 operation  as  settled  by  the  agreement
 is  Neendakara,  on  both  side  of  which
 an  area  of  about  ten  square  miles
 has  been  taken  up.  About  the  head-
 quarters  I  am  not  sure;  it  must  be
 near  about  the  place.

 Shri  Radha  Raman:  What  con-
 siderations  weighed  with  the  Govern-
 ment  of  India  to  invite  this  team?

 Dr.  ॥  8,  Deshmukh:  It  is  in  pur-
 suance  of  an  agreement.  I  am  afraid
 the  hon.  Member  has  not  studied  the
 question.

 Shri  Radha  Raman:  May  I  know
 whether  the  scheme  will  in  any  way
 prove  to  be  disadvantageous  to  the
 indigenous  fishermen  of  India?

 Dr.  P.  S.  Deshmukh:.We  are  certain
 it  would  not;  it  is  for  benefiting
 them.
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 Shrimati  la  Palchoudhury:  Has
 India  bought  any  fishing  craft  from
 Norway  at  all?

 Dr.  P.  S.  Deshmukh:  Yes.

 Shri  Heda:  Is  the  training  in  fish-
 ing  being  given  only  in  the  Travan-
 core-Cochin  area  or  in  the  Andhra,
 Orissa  and  other  coastal  areas  also  ?

 Dr.  P.  8S.  Deshmukh:  The  local
 fishermen  are  trained  there,  and  some
 people  are  sent  to  Norway  itself  for
 being  trained.

 00708  TRANSPORT  INDUSTRY

 *479,  Shri  V.  P.  Nayar:  Will  the
 Minister  of  Labour  be  pleased  to
 state:

 (a)  whether  any  efforts  have  been
 made  by  Government  to  _  find  out
 whether  drivers  in  the  Motor  Trans-
 port  Industry  operating  Diesel  Oil
 Vehicles  are  more  susceptible  to
 certain  diseases  like  Tuberculosis;

 (b)  whether  any  provision  has  been
 made  by  the  Central  Government
 compelling  the  employers  to  give
 extra  nourishment  to  the  drivers  of
 Diesel  Vehicles  to  increase  their  resis-
 tance  to  such  diseases;  and

 (c)  if  so,  the  details  thereof?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali):  (a)  No.

 (b)  No.

 (c)  Does  not  arise.

 Shri  V.  P.  Nayar:  Is  it  a  fact  that
 owing  to  the  peculiar  position  of  the
 driver  of  the  diesel  oil  vehicle  very
 near  the  engine,  it  is  absolutely
 necessary  that  he  should  be  given
 some  protection,  in  view  of  the  fact
 that  he  has  to  inhale  the  refuse  from
 the  burning  of  the  diesel  oil?

 Shri  Abid  Ali:  No.  The  drivers  of
 diesel  engine  motor  vehicles  are  not
 exposed  to  any  special  hazards  that
 may  be  considered  to  arise  out  of
 the  use  of  diesel  engines.

 Shri  V.  ह  Nayar:  Has  this  been
 recorded  as  the  opinion  of  medical
 experts  after  any  enquiry,  or  is  it  just
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 an  opinion  by  some  of  the  persons  who
 manage  the  transport  industry?

 Mr.  Chairman:  The  hon.  Member
 wants  opinions  and  not  facts.

 Shri  V.  P.  Nayar:  I  wanted  to  know
 the  authoritative  opinion,  because
 there  is  some  difference  in  the  diesel
 truck.

 Mr.  Chairman;  He  asks  whether  the
 Minister  knows  that  certain  scientists
 or  experts  have  given  opinion.

 Shri  Abid  Ali:  The  expert  of  the
 Government  of  India  has  given  this
 opinion.

 Shri  V.  P.  Nayar:  Is  it  a  fact  that
 the  diesel  buses  which  are  operating,
 both  in  the  State-owned  transport
 and  in  private  transport,  are  almost
 all  of  them  heavy  duty  vehicles—
 most  of  them  being  9  or  0  tons;  and
 may  I  know  whether  Government  has
 laid  down  that  for  operating  these
 heavy  duty  vehicles  a  minimum  time
 should  be  prescribed,  different  from
 that  which  prevails  in  the  matter  of
 the  two  or  three  ton  trucks?

 Shri  Abid  Ali:  Of  course  these  are
 heavy  vehicles,  but  that  has  nothing
 to  do  with  the  question  of  any  hazard
 from  the  use  of  diesel  oil.  As  for
 the  latter  part  of  the  question  I  want
 notice.

 Shri  V.  P.  Nayar:  Is  it  not  a  fact
 that  the  operation  of  a  heavier  vehi-
 cle  necessarily  involves  greater  ener-
 gy  being  spent;  and,  if  so,  is  it  not
 a  fact  that  9  tons  and  0  tons  diesel
 vehicles  would  involve  the  drivers
 and  conductors  spending  more  of
 their  energy  than  those  who  operate
 three  or  two  ton  trucks?

 Shri  Abid  Ali:  As_  I  have  said,
 these  are  heavy’  vehicles  and  need
 more  energy  than  an  ordinary  vehi-
 cle.

 Posttncs  or  P.  &  T.  EMPLOYEES

 *480.  Shrimati  Tarkeshwari  Sinha:
 Will  the  Minister  of  Communications
 be  pleased  to  state:

 (a)  whether  Government  are  aware
 that  the  recent  orders  banning  the
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 posting  of  Lower  Selection  Grade  offi-
 cials  in  their  home  _  districts  have
 adversely  affected  the  promotions  of
 Posts  and  Telegraphs  clerks;

 (b)  whether  Government  have  re-
 ceived  any  representation  protesting
 against  this  order  from  the  Union  of
 Posts  and  Telegruphs  Workers;  and

 (c)  if  so,  the  decision  taken  there-
 on?

 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  (a)  The
 orders  apply  only  to  Head  Postmas-
 ters  and  Inspectors  and  not  to  all
 Lower  Selection  Grade  Officials  and
 do  not  affect  the  promotional  ave-
 nues  of  clerks  in  any  way.

 (b)  Yes,

 (c)  The  order  banning  the  posting
 of  the  classes  of  officials  mentioned
 in  (a)  above  to  their  home  areas
 were  issued  with  a  view  to  avoid  any
 possibility  of  an  official  being  influ-
 enced  by  his  earlier  affiliations  or
 associations  or  misusing  his  authority
 and  this  decision  was  taken  in  the
 large  public  and  service  interests.
 The  position  was  explained  to  the
 Union.

 Shrimati  Tarkeshwari  Sinha:  May
 I  know  whether  it  has  come  to  the
 notice  of  Government  that  these  post-
 masters  who  are  transferred  to  places
 other  than  their  home  towns  suffer
 a  lot  of  hardship  because  of  the  low
 scale  of  pay?

 Shri  Raj  Bahadur:  As  a  matter  of
 fact,  the  executive  officers,  as  I  have
 just  now  mentioned,  have  to  be  plac-
 ed  in  districts  or  in  places  away  from
 their  own  home  towns  for  the  reasons
 which  I  have  explained.

 Shrimati  Tarkeshwari  Sinha:  May
 I  know  whether  Government  started
 receiving  more  complaints  before  pass-
 ing  these  orders?

 Shri  Raj  Bahadur:  I  believe  the
 hon.  Member  might  be  amused  to
 learn  that  this  decision  was  taken  on
 the  suggestion  of  a  service  union
 itself.
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 aft  भक्त  दर्शन  :  अभी  माननीय  मंत्री  महोदय

 ने  बताया  कि  इस  प्रकार  के  आद॑श  पव्य  गये

 हैं'  फक  इन्स्पेक्टर  लोग  "जिस  जिले  के  रहने  वाले

 हाँ  वहां  वह  न  रक्खे  जायें  ।  तो  क्‍या  इस  का

 यह  अर्थ  लगाया  जाना  चाहिये  कि  जो

 सूपरिटेन्डन्ट  साहबान  हैं  वह  भी  अपने  स्थानों

 में  नहीं  रहने  दिये  जायेंगे  ?

 श्री  राज  बहादुर  :  आज्ञा  का  जो  विस्तार  हैं  वह

 यह  हैं  कि  सुर्पारन्टन्डन्ट,  इन्स्पेक्टर  ऑर  हेड
 पोस्ट  मास्टर  जिन  मुकामों  के  रहने  वाले  हाँ,

 उन  मुकामों  पर  उन  की  नियुक्ति  न  हो  बालक

 अन्य  स्थानों  पर  हो  ।

 पीत  vio  एन०  तिवारी  :  क्‍या  सरकार  को

 मालूम  हैं  कि  गवर्नमेंट  के  दूसर  मुहकमा  के

 अफसरान  अपने  जिलों  मेँ  रहते  हैं,  जेसे

 सब इन्स्पेक्टर  ऑर  इन्स्पेक्टर  पुलिस  ?  तो  क्‍या

 पोस्टल  डिपार्टमेन्ट  आर  'डिपार्टमेंटों  से  कड
 भिन्न  हैं  ?

 श्री  राज  बहादुर  :  सौभाग्यवश  अन्य  मुहकमा
 की  जिम्मेदारी  मेर  ऊपर  नहीं  हैं  ।

 Grant.  TO  DELHI  STATE

 *482.  Shri  है,  N.  Singh:  Will  the
 Minister  of  Foo@  and  Agriculture  be
 pleased  to  state.

 (a)  the  total  amount  granted  to
 Delhi  State  Government  under  the  Five
 Year  Plan  for  distribution  as  taccavi
 loan  to  cultivators;

 (b)  the  total  amount  of  loan  grant-
 €त  by  the  State  authorities  so  far;

 (c)  whether  it  is  a  fact  that  a  major
 portion  of  the  amount  has  not  been
 utilised;  and

 (d)  if  so,  the  reasons  therefor?

 The  Minister  of  Agriculture  (Dr.
 P.  8.  Deshmukh):  (a)'  During  the
 first  three  years  of  the  Plan,.a  sum  of
 Rs.  24  lakhs  was  sanctioned  by  the
 Government  of  India  for  distribut:on
 as  taccavi  to  cultivators  in  Delhi  State.

 (b)  Rs.  21,389,700  has  been
 utilized  by  the  State  Government,

 (c)  No,  Sir.
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 (d)  Does  not  arise,

 श्री  आर०  (न०  सिंध:  कया मेँ  जान  सकता

 ं  फक  तकावी  लेने  के  लिए  कितनी  दरकवास्तें

 आई  ?

 ‘Sto  पी०  एस०  वृश मुख  :  इसके  लिए  तो

 स्टंट  गवर्नमेंट  से  पूछना  होगा  |

 DISPLACED  RAILWAY  EMPLOYEES

 *483,  Shri  T.  8,  Vittal  Rao:  Will  the
 Minister  of  Railways  be  pleased  to
 refer  to  the  reply  given  to  Starred
 Question  No,  625  on  the  2nd  Decem-
 ber,  954  and  state:

 (a)  the  number  of  employees  who
 originally  opted  for  Pakistan  and  who
 have  been  since  re-employed  up  to  the
 3lst  January,  ‘1955;  and

 (b)  the  number  of  cases  still  pend-
 ing?

 The  Parliamentary  Secretary  to  the
 ‘Minister  of  Railways  and  Transport
 (Shri  Shahnawaz  Khan):  (a)  About

 64,000  railway  employees  orginally
 opted  for  Pakistan.  Of  these  about
 300  have  been  re-employed  on  Indian
 Railways.

 (b)  About  700  more  have  been  ask-
 ing  for  re-employment,  and  their  cases
 are  under  consideration,

 Shr:  T.  8,  Vittal  Rao:  May  I  know
 if  any  communication  has  been  receiv-
 ed  from  the  Pakistan  High  Commis-
 sioner  in  India  to  the  effect  that  the
 cases  of  these  people  for  reinstatement
 may  be  considered  sympathetically?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  We
 are  not  aware  of  it.

 Shri  T.  B.  Vittal  Rao:  May  I  know
 if  a  deputation  of  these  people  met
 the  Railway  Minister  when  he  visited
 Nagpur  last  and  whether  he  assured’
 them  that  he  will  look  into  these  cases?
 When  will  the  whole  thing  be  finalised?
 Can  any  definite  date  be  suggested?

 Shri  Shahmawas  Khan:  According
 to  the  existing  instructions,  the  cases
 of  all  these  railway  employees  who
 opted  for  Pakistan  finally,  but  who
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 did  not  go  to  Pakistan,  are  being  con-
 sidered  favourably  provideg  there  is
 nothing  against  tnem  on  grounds  of
 security.

 Shri  T,  B.  Vittal  Rao:  In  a  previous
 question,  I  specifically  asked  whether
 these  employees  were  asked  to  prm-
 duce  a  clearance  certificate  from  the
 police  authorities  and  I  was  told,  no.
 Now,  again,  what  are  the  security
 reasons  which  the  hon.  Minister  refers
 to?

 Shri  Shahnawaz  Khan:  If  there  is
 any  adverse  police  report  in  respect  of
 any  employee,  we  have  to  consider  it.

 Shri  Nambiar:  May  I  know  whether
 it  is  the  policy  of  the  Government  to
 ascertain  the  matter  from  the  police
 before  a  particular  railway  employee,
 who  has  opted  for  Pakistan,  is  taken
 back  and  is  it  their  policy  that  he
 should  not  be  employed  back  unless
 and  until  the  police  gives  a  clearance
 certificate  about  that  employee?

 Shri  Shahnawaz  Khan:  The  House
 will  appreciate  that  it  is  a  very  delicate
 question.  Before  an  employee,  who
 had  opted  finally  for  Pakistan,  can  be
 taken  back  into  service,  we  have  to  be
 quite  sure  about  his  bona  fides  and
 therefore  we  have  to  ask  for  police
 report,

 CONTAMINATION  OF  THE  JAMUNA

 #485,  Shri  M.  S.  Gurapadaswany:
 Will  the  Minister  of  Health  be  pleased
 to  state:

 (a)  the  progress  made  so  far  in  the
 implementation  of  the  scheme  to  pre-
 vent  sewage  contamination  of  the
 Jamuna;

 (b)  whether  it  is  a  fact  that  the
 number  of  deaths  due  to  _  intestinal
 disease  is  on  the  increase  in  the  Capi-
 tal;

 (e)  whether  it  is  also  a  fact  that
 the  experts  of  World  Health  Organi.
 sation,  who  visited  the  place  recently,
 were  of  the  opinion  that  there  is  high
 bacterial  content  in  sullage  from  open
 seweres  discharged  into  the  river,  and
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 (8)  if  so,  the  action  taken  or  pro-
 posed  to  be  taken  in  the  matter?

 The  Deputy  Minister  of  Health
 (Shrimati  Chandrasekhar):  (a)  The
 main  ‘sources  of  po.lution  of  R.ver
 Jamuna  are  due  to  the  overflow  of
 sewers  at  Najafgarh,  Nigambodh  and
 Delhi  Gate.

 Land  for  sewage  treatment  plant  at
 Najafgarh  has  been  acquired  and  the
 installation  work  is  to  be  started  in

 the  beginning  of  the  next  financial
 year.

 The  extension  of  the  pumping
 station  at  Nigambodh  is  complete.  The
 machinery  has  been  receiveq  and
 erection  work  will  soon  start.

 The  scheme  regarding  the  construc-
 tion  of  a  new  outfall  from  Delhi  Gate
 to  Kilokri,  which  will  cross  the  Rail-
 way  line,  is  ready  and  the  work  will
 be  started  as  soon  as_  6  railways
 give  their  consent.

 (b)  No  such  report  has  been  re-
 ceived,

 (c)  No  expert  from  World  Health
 Organisation  has  visited  Delhi  recently
 and  given  an  opinion  in  the  matter.

 (a)  Does  not  arise.

 Shri  M,  S.  Gurupadaswamy:  May  I
 know  the  amount  of  money  that  is
 going  to  be  involved  in  ‘mplementing
 this  scheme?

 _Shrimati.  Chandrasekhar:  I  have  no
 information  about  that.

 Shri  M.  S,  Gurupacaswamy:  May  I
 know  when  the  installation  of  this
 machinery  will  be  completed  and
 when  the  scheme  will  be  completed?
 Can  the  hon.  Minister  give  us  an  idea?

 Shrimati  Chandrasekhar:  It  will
 take  at  least  2  or  3  years  ‘o  complete
 the  entire  work.

 EMPLOYMENT  EXCHANGES

 *489.  Th.  Lakshman  Singh  Charak:
 Will  the  Minister  of  Labour  be  pleas-
 ed  to  state:

 (a)  whether  the  adminisiration  of
 Employment  Exchanges  throughout
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 India  has  been  transferred  or  is
 proposed  to  be  transferred  to  the  res-
 pective  State  Governments;

 (b)  if  so,  whether  it  will  entail  any
 reduction  in  the  staff  and  their  scales
 of  pay;  and

 (c)  the  reasons  therefor?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  All):  (a)  to  (०).  The
 matter  is  under  negotiation  with
 State  Governments  and  it  is  hoped
 that  final  decision  would  te  taken
 soon.

 RAILWAY  LINE  AT  AVAD!I  FOR  THE
 CONGRgsS  SESSION

 #491,  Shri  Veeraswamy:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  the  amount  spent  by  Govern-
 ment  on  the  construction  of  a  new
 Railway  line  to  “Satyamurthi  Nagar”
 at  Avadi  in  connection  with  the  Con.
 gress  Session  in  January,  1955;

 (b)  the  number  of  days  on  which
 this  line  was  put  to  use:

 (c)  the  number  of  passengers  who
 travelled  on  this  line;  and

 (d)  the  total  revenue  earned  by  the
 sale  of  tickets?

 The  Parliamentary  Secretary  to  the
 Minister  of  Railways  and  Transport
 (Shri  Shahnawaz  Khan):  (a)  Rs.  3
 lakhs  approximately.

 (b)  For  ten  days  only  from  5th  to
 24th  January,  1955.

 (९)  2,05,837.

 (d)  (i)  The  earnings  on  account  of
 the  traffic  referred  to  in  part  (c)
 above  are  Rs.  1,21,563,  (ii)  Earnings
 on  all  the  additional  traffic  moved  to
 and  from  Madras  Egmore  and  Madras
 Central  Stations  attributable  to  the
 Congress  Session  is  estimated  to  Rs.
 7  lakhs.

 Shri  Veeraswamy:  May  I  =  know
 what  the  Railway  Ministry  is  going  ६०
 do  to  make  up  the  loss  incurred  on
 the  construction  of  this  line?
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 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  There
 is  no  loss;  perhaps,  there  is  a  gain.

 DEVELOPMENT  OF  TOBACCO

 *492,  Shri  Amjad  Ali:  Will  the  Min-
 ister  of  Food  and  Agriculture  be  pleas-
 ed  to  state:

 (a)  whether  any  scheme  for  the
 development  of  tobacco  for  inclusion
 in  the  Second  Five  Year  Plan  is  in
 hand;

 (b)  whether  the  recommendations
 of  Planning  Sub-Committee  of  ithe
 Indian  Central  Tobacco  Committee  in
 this  connection  have  been  received;
 and

 .  (c)  if  so,  the  action  taken  thereon?

 The  Minister  of  Agriculture  (Dr.
 P.  S.  Deshmukh):  (a)  Yes.

 (b)  Yes.
 *

 (ce)  Proposals  about  tobacco  develop.
 ment  for  inclusion  in  the  Second  Five
 Year  Plan  are  still  under  the  con-
 sideration  of  Government.

 Shri  Amjad  Ali:  Have  the  State
 Governments  been  given  any  direc-
 tion  in  order  to  see  that  tobacco
 cultivation  is  taken  up  seriously?

 Dr.  P.  S.  Deshmukh:  We  are  inore
 anxidus td  reduce  the  acreage.

 Sea  FREIGHT  ON  IRON  ORE

 *493.  Shri  Deogam:  Wil]  the  Minis-
 ter  of  Transport  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Calcutta  Continental  Lines  increased
 the  freight  on  Iron  Ore  by  shillings
 some  time  in  November,  954  and  by
 another  24  shillings  on  the  7th  Janu-
 ary,  955  without  notice  to  the  Trade;

 (b)  whether  it  is  a  fact  that  cwing
 to  the  inability  to  use  trampers
 freight  for  the  deferred  rate,  Incian
 shippers  cannot  compete  in  C.I.F.

 cost  in  the  consuming  countries;  and

 (c)  if  so,  the  steps  taken  by  Govern-
 ment  in  the  matter?
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 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alayesan):  (a)
 Yes,  Sir.  It  is  understood  that  no
 notice  was  given  by  the  Conference
 about  these  increase  as  it  is  custom-
 ary  for  them  to  give  such  notice  in
 respect ot  general  increases  and  not  in
 respect  of  increases  fcr  individual
 commodities;

 (b)  Trampers  freight  rates  vary
 from  time  to  time  depending  upon  the
 market  whereas  Conference  rates  ure
 fixed  over  a  period  of  time.  It  cannot
 therefore,  be  said  tha.  trampers
 freight  rates  will  always  be  cheaper
 and  will  go  to  reduce  the  C.I.F.  cost
 in  the  consuming  countries.

 (c)  The  Government  have  taken  up
 the  question  of  abolishing  the  deferred
 rebate  system  on  shipments  of  iron
 ore  from  Calcutta  with  the  Calcutta
 Continental  Conference  and  it  is  now
 understood  that  the  Conference  have
 since  abolished  the  deferred  rebate
 system  and_  introduced  a  nett  rate
 system,

 STAFF  OF  PANAGARH  AIR  BASE

 "494,  Shrimati  Ma  Palchouchury:
 Will  the  Minister  of  Communications
 be  pleased  to  state:

 (a)  whether  Government  have  _re-
 ceived  any  Memorandum  dated  the
 8rd  December  954  from  ithe  General
 Secretary,  Aero  Employees’  Union,
 West  Bengal,  Calcutta  Airport,  Dum
 Dum,  in  regard  to  the  equipmeni  end
 staff  of  the  Panagarh  Air  Base;  and

 (b)  if  so,  the  action  taken  thereon?

 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  (a)  Yes.

 (b)  The’  representation  _  is
 consideration.

 Shrimati  Dla  Palchoudhury:  May  I
 know  whether  the  staff  of  the  Pana-
 garh  air  base  are  registered  urder  the
 Factories  Act  and  whether  they  are
 not  people  privileged  to  get  all  the
 facilities  that  they  are  entitled  to
 under  that  Act?

 Shri  Raj  Bahadur:  So  far  as  we  are
 concerned,  there  is  only  one  perma
 nent  emplcyee  who  has  been  posted

 under
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 there,  and  apart  from  him,  all  cthers
 are  work-charged.

 Shrimati  Dla  Palchoudhury:  May  I
 know  whether  Government  would
 consider  absorbing  the  staff  in  some
 other  air  base  or  in  the  Hindustan
 Aircraft  Factory?

 Shri  Raj  Bahadur:  That  depends  on
 the  avenues  of  absorption  §  cvailable
 to  the  Government.

 Shrimati  a  Palchoughury:  May  7
 know  whether  the  equipinent  includ.
 ing  aircraft  in  this  air  base  cannot  be
 usefully  utilised  by  the  ‘tndiun  avia-
 tion  industry  and  if  not  why  no.?

 Shri  Raj  Bahadur:  This  has  been
 thoroughly  gone  into  over  a  long  anda’
 protracted  period  of  time.  We  have
 come  irresistibly  to  the  ‘conclusion
 that  it  is  not  feasible  because’  the
 Curtis  Commandos  have  been  fcund
 unsuitable  for  our  purpose  both  as
 freighters  and  passenger  carriers.  The
 average’  load  of  a  Commando  is  about
 50  per  cent  more  than  a  Dakota,  but
 the  petrol  consumption  is  00  per  cent
 higher  and  safety  factor  is  rot  as
 satisfactory  and  as  desirable  as  it
 should  be.

 WRITTEN  ANSWERS  TO  QUES-
 TIONS

 TOuURIBM

 *456.  Shri  S.  N.  Das:  Will  tne  Min-
 ister  of  Transport  be  pleased  to  state:

 (a)  whether  the  question  of  internal
 tourism  has  been  examined  or  is  be-
 ing  examined  by  Government  for  de-
 veloping  and  providing  facilities  to
 pilgrims  and  for  youths  and  workers
 on  holidays;  and

 (b)  whether  any  survey  in  this  con-
 nection  has  been  held  or  is  proposed
 to  be  held?

 The  Parliamentary  Secretary  to  the
 Minister  of  Railways  and  Transport
 (Shri  Shahnawaz  Khan):  (a)  and  (b).
 The  question  of  developing  internal
 ‘tourism  which  inter-alia  includes  pro-
 vision  of  better  facilities  to  pilgrims.
 youths  and  workers  on  holidays,  is
 under  examination.
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 MINING  ACCIDENT  AT  PARASIA

 Jf  Sardar  Hukam  Singh:
 |  Shri  P.  0,  Bose:

 Will  the  Minister  of
 pleased  to  state:

 “457,

 Labour  be

 (a)  whether  an  enquiry  has  been
 conducied  into  the  tragic  disaster  in
 the  colliery  at  Parasia  in  Madhya  Pra-
 desh  on  the  l0th  December,  1954;

 (b)  if  so,  whether  Government  have
 considered  the  report;  and

 (c)  whether  there  was  any  negli-
 gence  on  the  part  of  the  Company?

 The  Minister  of  Labour  (Shri
 "khandubhai  Desai):  (a)  to  (ec).  A
 Court  of  Inquiry  has  been  set  up  to
 inguire  into  the  causes  of  and  the
 circumstances  attending  the  accident
 and  the  inquiry  is  still  continuing.
 Findings  of  the  Court  have  not  yet
 been  received.

 VACANCIES  ON  THE  SOUTHERK
 RAILWAY

 *460.  Shri  Keshavaiengar:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  how  many  vacancies  on_  the
 erstwhile  Mysore  Railway  have  been
 held  to  be  “Mysore  Railway  vacan-
 cies”  even  after  the  integration;

 (b)  the  categories  in  which  these
 vacancies  have  arisen;  and

 (c)  whether  such  reservations  apply
 to  Gazetted  posts  as  well?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)
 46  permanent  vacancies  in  non-
 gazetted  posts.  which  existed  on  the
 ex-Mysore  State  Railway  on  14-4-1951,
 i.e.  the  formation  of  the  Southern
 Railway,  have  been  treated  as  ezx-
 Mysore  State  Railway  vacancies  for
 purposes  of  confirmation  of  ex-Mysore
 State  Railway  staff;

 (b)  A  statement  showing  the  vacan-
 cies  category-wise  is  placed  on  the
 Table  of  the  House  (See  Appendix  III,
 annexure  No,  30];  and
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 (c)  No,  as  there  was  no  permanent
 vacancy  in  the  gazetted  cadre.

 PATHANKOT  JAMMU  ROAD

 १462,  Shri  Krishnacharya  Joshi:
 Will  the  Minister  of  Transport  be

 pleased  to  state:

 (a)  the  progress  made  so  far  on  the
 construction  of  the  Pathankot-Jammu
 Road;  and

 (b)  when  this  work  is  likely  to  be
 completed?

 The  Parliamentary  Secretary  to  the
 Minister  of  Railways  and  Transport
 (Shri  Shahnawaz  Khan):  (a)  and  (b).
 A  single  lane  black  top  road  with
 bridges  across  the  main  rivers  was
 completed  some  years  ago.  The  work
 of  widening  the  road  for  two  lane
 traffic  is  in  progress  and  is  expected
 to  be  complete  by  the  end  of  July
 1955.

 Ralt  TRAFFIC  BETWEEN  INDIA  AND
 PAKISTAN

 #463.  Shri  A.  N.  Vidyalankar:  Will
 the  Minister  of  Railways  be  pleased
 to  state:

 (a)  the  financial  avtrangements  in
 respect  of  the  traffic  on  the  rail
 routes  between  Pakistan  and  India;

 (b)  whether  Pakistan  has  discharg-
 ed  all  its  financial  liabilities  in  res-
 pect  of  this  traffic;

 (c)  whether  it  is  intended  to  open
 the  Lahore-Ferozepur  route  for  pas-
 senger  and  goods  traffic;  and

 (d)  if  so,  when?

 The  Parliamentary  Secretary  to  the
 Minister  of  Railways  and  Transport
 (Shri  Shahnawaz  Khan);  (a)  All  60038
 and  parcel  traffic  between  Pakistan
 and  India  is  booked  on  “Paid-To  Pay”
 system  i.e.  traffic  is  booked  ‘Paid’  up  to
 the  Border  station  of  the  booking
 country  and  ‘To  pay”  for  the  remaining
 portion  of  the  journey,

 Passenger  traffic  is  booked  up  to  the
 border  station  by  each  country  and
 passengers  purchase  tickets  at  the
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 first  border  station  in  the  other  coun-
 try.

 (b)  Does  not  arise  in  regard  to
 transactions  from  6th  November,  949
 from  which  date  ‘Paid-To  Pay’  system
 of  booking  traffic  has  been  in  force.
 In  regard  to  claims  for  ihe  transac-
 tions  prior  to  6-ll-949  financial  set-
 tlement  is  held  up  since  ‘Devaluation’
 in  September,  949  and_  settlement
 would  be  effected  as  soon  as  in  agreed
 decision  regarding  adjustment  of  Gov-
 ernment  transactions  is  reached  bet-
 ween  the  Governments  of  India  and
 Pakistan.

 (९)  and  (dad).  No  ‘formal  request
 from  the  Government  of  Pakistan  has
 so  far  been  received  for  the  opening
 of  Lahore-Ferozepore  route.

 हवाई  अबद्ध

 #898,  श्री  आर०  एस०  तिबारी  :  क्‍या  संचार
 मंत्री  एक  विवरण  सभा  पटल  पर  रखने
 की  कृपा  करोंगे  जिसमें  निम्नीलोॉखत  बातों

 दिखाई  गई  हाँ:

 (क)  पंचवर्षीय  योजना  के  अन्तर्गत,  उसके
 आरम्भ  होने  के  समय  से,  कितने  हवाई

 अड्डों  का  निर्माण  किया  गया  हैं.  ऑर
 जितने  हवाई  मार्ग  आरम्भ  किये  गये  हैं  ,

 (ख)  उन  पर  कितना  व्यय  दुआ  ;

 (ग)  ये  हवाई  अड्डे  कहां  कहां  पर  हैँ
 और  किन  मार्गो  पर  विमान  चलते  हैं  ;
 बॉर

 (घ)  क्‍या  सरकार  विन्ध्य  प्रदेश  के  लिये
 भी  हवाई  अह  बनाने  ऑर  हवाई  मार्ग

 आरम्भ  करने  के  किसी  प्रस्ताव  पर  विचार
 कर  रही  हैं  ?

 संचार  उपमंत्री  (श्री  राज  बहादुर)  :  माँ
 माननीय  सदस्य  द्वारा  इच्छित  विवरण  सदन
 पटल  पर  प्रस्तुत  करता  हूं.  [दिखाने  परिशिष्ट
 २.  अनुबन्ध  संख्या  श्र  |

 FOREIGN  TOURISTS.

 *477,  Shri  B.  0,  Shastri:  Will  the
 Minister  of  Transport  be  pleased  te
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 state  the  amount  of  revenue  esrmed
 from  the  visit  of  foreign  tourists  dur-
 ing  1952-53,  1953-54  and  so  far  during
 2954-55?

 The  Parliamentary  Secretary  to  the
 Minister  of  Railways  and  Transport
 (Shri  Shahnawaz  Khan):  The  amount
 of  foreign  exchange  earned  during  the
 year  ‘1952-53  may  be  estimated  at  Rs.
 2.5  crores  approximately.  Figures  for
 ‘1953-54  and  ‘1954-55,  are  not  available.

 MINING  DISASTER  AT  NewTON  CHIKLI
 COLLIERY

 *48l.  Th.  Jugal  K-shore  Sinha:  Wil'
 the  Minister  of  Labour  be  pleased  to
 state:

 (a)  whether  any  decision  for  pay-
 ment  of  compensaiion  to  the  widows
 ang  children  of  the  coai-miners  who
 lost  their  lives  in  the  recent  mine  dis-
 aster  at-  the  Newton  Chikli  Colliery,
 has  been  taken;

 (b)  if  so,  the  scale  of  payment;  and

 (c)  the  total  amount  sanctioneq'  for
 this  purpose?

 The  Minister  of  Labour  (Shri
 Khandubhai  Desai):  (a)  The  de-
 pendents  will  get  compensation  as  ad-
 missible  to  them  under  the  Work-
 men’s  Compensation,  Act.  In  addition
 certain  ad  hoc  relief  amounts  were
 sanctioned  by  the  Government  as  well
 as  some  other  bodies  for  payment  to
 the  bereaved  families.

 (b)  and  (c).  The  quantum  of  Com-
 pensation  is  fixed  in  accordance  with
 the  scale  laig  down  in  the  Workmen’s
 Compensation  Act.  The  management
 rave  deposited  with  the  Workmen’s
 Compensation  Commissioner,  Chhind-
 wara,  a  sum  of  Rs.  95,030  on  this  ac-
 count.  A  statement  showing’  the
 amounts  sanctioned  as  a  relief  measure
 is  placed  on  the  Table  of  the  Lok
 Sabha.  [See  Appendix  ITI,  annexure
 No,  32],

 P.  &  T.  ACCOUNTS  SeRVICF

 486,  Shri  Tushar  Chatterjea:  Wi)!
 the  Minister  of  Communications  be
 pleased  to  refer  to  the  reply  given  to
 Unstarred  Question  No.  ४०७४४  on  the
 24th  November,  954  and  state:

 (a)  whether  any  decision  abou  re-
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 ducing  the  limit  for  securing  exemp-
 tion  marks  in  respect  of  the  Post  and
 Telegraph  Accountants’  Service  Ex-
 amination  has  since  been  taken;  and

 (b)  if  so.  whether  in  the  light  cf  the
 revised  decision,  past  cases  cf  ex-
 aminees  will  also  be  reconsidered?

 The  Deputy  Minister  of  Communi-
 cations  (Shri  Baj  Bahadur):  (a)  Yes.

 (b)  No.

 INDIAN  SHIPPING

 487,  Shrimati  Renu  Chakravartty:
 Will  the  Minisier  of  ‘Transport  be
 pleased  to  state:

 (a)  whether  any  complaints  have
 been  received  from  the  shippers  in
 India  that  shipment  in  Indian  vessels

 ‘puts  them  to  considerable  inconveni-
 ence;  and

 (b)  if  so,  the  steps  taken  by  Gov-
 ernment  to  investigate  these  com-
 plaints?

 The  Parliamentary  Secretary  to  the
 Minister  of  Railways  and  Transport
 (Shri  Shahnawaz  Khan):  ta)  One  cr
 two  complaints  have  been  received
 from  shippers  about  delays,  etc.  in
 the  arrival  of  cargoes  shipped  by
 Indian  vessels  in  the  U.K.  Continent
 trades.

 (b)  The  complaints  have”  been
 brought  to  the  notice  of  the  Indian
 shipping  companies  concerned  and  the
 Government  have  also  impressed  upon
 them  the  need  for  maintaining  regular
 and  efficient  services.

 Deut  WASHERMEN

 488,  Shri  Punnoose:  Will  the  Minis.
 ter  of  Health  be  pleased  to  state:

 (a)  whether  Government  have  re.
 ceived  a  representation  from  the
 Washermen  of  Delhi;

 (b)  the  object  of  the  representation:
 and

 (c)  the  decision  taken  in  the  matter?



 47)  Wr-ttem

 ‘Phe  Minister  of  Health  (Rajkumari
 Amrit  ‘Kanr):  .(a)  Copies  of  the  repre-
 sentation  ‘made  .to  the  Delhi  State
 authorities  have:  been  received.

 (b)  the  representation.  demanded
 eonstrucdon  ‘of  a  DKobi  Colony,  aboli-
 tion  of  licence  fee  and  reduction  of
 existing  ‘water’  rate

 Lrehe  Mgtter,  is.  under  the  consider-
 -afion  of  the  tate  Government

 Foop  POLicy

 %*490  Shri  L.  N,.  Mishra:  Will  the
 Min‘ster  of  Food  and  Agriculture  be
 pleased  to  state

 i

 :isa);ewpather  Ake;  fogd  policy  for
 955  headeen  framed  by..  Government;

 (b)  if  so,  the  nature!thereof;

 p  wheth
 any  wheat  reserve  is

 fo  be.  crea
 (a)  if-go,,the,  quantity  thereof;  and

 जग  Che  soGvees:  from  which  it  will
 be  procured?

 The,  Mipister  of.  Food  and  Agricul-
 ture  (Shri  3.  RB  Jain):  (a)  to  (e)
 The  food  supply  position  in  the  coun-
 try  is  quite  satisfactory  at  present.
 Rice:  and:.coarse:  grains  have  already
 been.  compleely.decontrolied,  and  it
 is  proposed  to  continue  the.  present
 policy  of  allowing  further  relaxations
 in  the  controls  on  wheat  by  creating

 ew  or  extending  existing  free  wheat
 zones.

 There,  is  no  question  now  of  im-
 porting  rice  or  coarse  grains.  Govern-
 men.  have  in  fact  allowed  export  of

 tice,  '
 «  It  ig  -ppoposed  to  import  wheat
 partly  for  current  consumption  and
 partly  for  Central  Reserve.  It  is,
 however,  difficult  to  say  at  this  stage
 what  quantity  of  wheat  we  shall  be
 able  to  put  aside  in  the  Central  Re-
 serve  and  from  which  precise  sources
 we  shall  be  able  to  import  wheat.

 शैल  के  डिब्बा  का  करवाना,  अजमेर

 evey  श्री  छह  mmm:  क्या  हल  मंत्री

 we  बताने  की  कृपा  करने  कि  :

 (क)  अजमेर  के  सल  के  पाण्डे  तथा  बैंगन
 को  कारख़ाने  में  ९६४४  में  कितने  माल
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 feat  af  सवारी  पडल्वां  को  मरम्मत

 की  गई  ,

 (ख)  उसी  काल  में  वहां  पर  कितने

 नये  माल  डब्बे  आर  सवारी  पहनने  तैयार

 किये  गये  ,

 (ग)  ये  माल  डिब्बे  किन  श्रेणियों  के

 हैं।  ;  ऑर

 (घ)  प्रत्येक  श्रेणी  के  कितने  डिब्बे  हें  ?

 लवे लथा  परिवहन  मंत्री  के  सभासाचवक

 (श्री  शाहनवाज  सांप:  (क)  से  (घ).  एक
 विवरण  सभा  पटल  पर  रख  दिया  गया  हैँ
 हिवखये  परिशिष्ट  शे,  अनुबन्ध  संरूया  २२).

 FORRIGN  TOURISTS

 #496.  Chaudhuri  Muhammed  Shaffee:
 Will  the  Minister  of  Transport  be
 pleased  to  lay  a  statement  on  the
 Table  of  the  House  showing:

 (a)  the  number  of  fcreign  tourists
 who  v-sited  India  during  the  year
 954  with  separate  figures  for  each
 country;  and

 (b)  the  number  of  tourist  guides
 employed  by  Government?

 The  Parliamentary  Secretary  to  the
 Minister  of  Railways  and  .Tranaport
 (Shri  Shahnawaz  Khan)  (a)  A  state-
 ment  is  placed  on  the  table  of  the
 Lok  Sabha  [See  Appendix  III,
 annexure  No.  34.]

 (b)  Seven.

 Borper  Roap  (PUNJAB)

 *497,  Sardar  Akarpuri:  Wil]  the
 Minister  of  Transport  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  Gov-
 ernment  propose  to  lay  a_  metalied
 road  along  the  border  of  the  Punjab;
 and

 (b)  if  so,  the  estimateq  cost  there-
 of?

 The  Parliamentary  Secretary  te  the
 Minister  of  Railways  and  Transport
 (Shri  Shahnawas  (Khan):  (a)  and
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 (b)  The  Government  of  India  do  not
 propose  to  construct  any  such  road.
 The  matter  is  primarily  the  concern
 of  the  State  Government.

 PostaL  EMPLOYEES  IN  AJMER

 *498,  Pandit,M.  B.  Bhargava:  Will
 the  Minister  of  Communications  be
 pleased  to  state:

 (a)  the  number  ‘of  postmen  attach-
 ed  to  the  Ajmer  Head  Post  Office;

 (b)  the  number  of  zones  in  which
 they  work;

 (c)  whether  it  is  a  fatt  that  only
 one  postman  is  deputed  to  distribute
 both  the  ‘Daks’  of  a  day,  with  the  re-
 sult  that  the  public  receive  their  let-
 ters  at  late  hours;  and

 (a)  if  so,  the  steps  proposed  t  be
 taken  in  the  matter?

 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  (a)  57
 postmen  including  7  leave  reserve
 postmen,

 (b)  24  beats  in  each  delivery.

 (c)  No  postman  is  asked  to  attend
 to  beth  the  deliveries,  In  exceptiona)
 circumstances,  however,  when  there
 is  heavy  absenteeism,  one  postman
 is  asked  to  atteng  to  the  delivery
 work  of  his  adjacent  beat  also.

 (d)  The  question  does  not  arise.

 नये  का  टिकट  बेचने  वाले  डाकघर

 “SREEL  सेठ  गोविन्द  तास  :  क्या  संचार  मंत्री
 यह  बताने  की  कृपा  करेंगे  कि  क्‍या  सरकार
 फंसे  डाकघरों  की  संख्या  बढ़ाने  का  विचार
 कर  रही  हैं  ज  नये  डाक  टिकटों  को.  उनके
 जारी  किये  जाने  के  बाद,  आरम्भ  के  कछ
 दिनों  में  बेचते  हें  ?

 संचार  उपमंत्री  (श्री  राज  बहादुर):  नये  प्रचलित
 किये  गये  डाक  (टिकट  सदा  ही  सब  डाक
 धरी  माँ  भेज  दिये  जाते  हैं।  केबल  दौ
 अवसरों  पर  ही  समय  के  अभाव  के  कारण

 स्मारक-टिकटें  का  प्रचलन  सीमित  रह  गया
 आर  सार॑  कव्वालियाँ  में  इनका  वितरण  नहीं
 किया  जा  सका।
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 worst  के  भावों  में  पगराबट

 #+१००,  श्री  भागवत  झा  आजाद  :  क्या

 दावा  तथा  कृषि  मंत्री  यह  बताने  की  कृपा  करने

 फक  जिन  स्थानों  पर  भाव  बहुत  अधिक  गिर

 गये  हैं,  वहां  पर  किसानों  को  सहायता

 बने  के  लिये  सरकार  ने  अभी  तक  खनन

 भाव  प्रकार  का  मोटा  अनाज  कितनी  मात्रा  में

 खरीदा  हैं  ?

 स्वाद  तथा  कृषि  मन्त्री  (श्री  ए०  पी०  जन):
 राज्य  सरकारों  से  पूछ  ताछ  की  जा  सही  हैं
 भार  शिव  नदी  एक  विवरण  सभा  की  पटल

 पर  रखा  जायेगा  |

 PROMULGATION  OF  FOODGRAINS  CONTROL
 ORDER

 *50l,  Shri  N.  B.  Chowdhury:  Will
 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state  whether  the  Gov-
 ernment  of  West  Bengal  consulted
 the  Government  of  India  before  pro.
 mulgating  the  recent  Focdgrains  Con-
 trol  Order?

 The  Minister  of  Food  and  Agr:cul-
 ture  (Shri  A.  P.  Jain):  Yes,  Sir.

 MEDICINAL  PROPERTIES  OF  WATER

 9502.  Shri  8,  V.  Ramaswamy:
 Will  the  Minister  of  Health  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  two
 Russian  experts  are  touring  the  coun-
 try  examining  the  medicinal  proper-
 ties  of  waters,  with  a  view  to  estab-
 lishing  spas  in  this  country;  and

 (b)  if  so,  what  is  the  result  of  their
 labours?

 The  Minister  of  Health  (Rajkumari
 Amrit  Kaur):  (a)  Two  Russian  experts
 toured  the  country  from  Ist  January
 to  6th  February  955  and  did  visit
 two  places  in  connection  with  the  exa-
 mination  of  mineral  springs.

 (b)  A  report  containing  the  views  of
 the  two  Russian  experts  was  received
 on  8rd  February,  955  and  is  under
 examination.
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 DELHI  TRANSPORT  SERVICE

 *504.  Dr.  Satyawadi:  Will  the  Minis-
 ter  of  Transport  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 principle  of  reservation  of  vacancies
 for  Scheduled  Castes  and  Scheduled
 Tribes  is  not  applied  in  the  Delhi
 Transport  Service;

 (b)  if  so,  the  reasons  therefor;

 (c)  whether  Government  propose
 to  reserve  the  necessary  quota;  and

 (d)  whether  a  statement  showing
 the  existing  rumber  of  Scheduled
 Castes  in  different  trades  in  Delhi
 Transport  Service  and  the  ratio  they
 bear  to  the  total  number  will  be  laid
 on  the  Table  of  the  House?

 The  Parliamezcary  Secretary  to  the
 Minister  of  Railways  and  Transport
 (Shri  Shahnawaz  Khan):  (a)  and  (c).
 The  Delhi  Road  Transport  Aut*ority
 have  accepted  the  principle  of  reserv-
 ing  12%  of  the  posts  in  their  organi-
 sation  for  Scheduled  Castes.

 (b)  Does  not  arise,

 (d)  A  statement  giving  the  required
 information  is  laid  on  the  Table  of  the
 Lok  Sabha,  [See  Appendix  III,  an-
 nexuvre  No,  35].

 TICKETLESS  TRAVELLING

 *505.  Shri  M.  L.  Agrawal:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  there  was  recently  a
 ticketless  travelling  detection  raid  in
 the  Pilibhit-Shahjahanpur  Branch  line
 on  the  North  Eastern  Railway;

 (b)  how  many  persons  were  found
 travelling  without  ticket;

 (c)  what  amount  was  realised  as
 fare  and  penalty  respectively;  and

 (d)  how  this  rald  compares  with
 previous  similar  raids  in  the  matter  of
 persons  detected,  and  the  amounts  rea-
 lized  as  fare,  penalty  and  fine,  since
 the  beginning  of  the  year  1954?

 The  Parliamentary  Secretary  to  the
 Minister  of  Railways  and  Transport
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 (Shri  Shahnawaz  Khan):  (a)  Yes,  on
 6-2-55,

 (b)  Six.

 (९)  Fare—nine  annas.  Penalty—nil.

 (d)  Compared  to  the  eight  raids
 conducted  on  the  Shahjahanpur-Pili-
 bhit  Section  in  ‘1954,  the  raid  conduc-
 ted  on  6-2-55  does  not  show  any  con-
 spicuous  abnormality  regarding  the
 number  of  persons  detected,  although
 the  fare  and  penalty  realised  was  on
 the  low  side.

 INDIAN  AIRLINES  CORPORATION—
 TRAFFIC

 *506.  Sardar  Hukam  Singh:  Will  the
 Minister  of  Communications  be  pleas-
 ed  to  state:

 (a)  the  ton  mileage  of  (i)  passenger
 traffic  (ii)  freight  traffic  and  (iii)  mail
 carriage,  during  July  to  December,
 1954,  on  the  Indian  Airlines;  and

 (b)  the  total  loss  incurred  by  the
 {ndian  Airlines  Corporation  during
 the  year  1954?

 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  (a)  I  lay
 on  the  Table  of  the  Lok  Sabha  a  state-
 ment  giving  the  required  information
 [See  Appendix  III,  annexure  No.  36].

 (b)  The  profit  or  loss  sustained  is
 worked  out  for  a  financial  year  which
 for  the  Corporations  ends  with  the
 3lst  March.  The  excess  of  expendi
 ture  over  revenue  of  the  Indian  Afr-
 lines  Corporation  during  the  calendar
 year  954  after  making  provision  for
 interest  and  depreciation  charges
 works  out  to  about  Rs,  i.68  lakhs,

 सबको  का  विकास

 #K09.  श्री  भक्त  वर्शन  :  क्‍या  परिवहन  मंत्री

 ह  बताने  की  कृपा  करने  कि  :

 (क)  क्या  नेपाल  को  जाने  वाली  उत्तर  प्रद॑श,
 हार  व.  पश्चिमी  बंगाल  की  सड़कों  के
 विकास  की  कोर्ड  योजना  तैयार  की  गई  हैं;
 आर

 (ख)  याद  हां  तो  उसका  व्यांबा  क्‍या  हैं  ?
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 ted  तथा  बरिहा  मंत्री  के  सभार्साचण  (भी

 शाहनवाज  खां)  :  (क)  ऑर  (स्व).  भारत  सरकार
 ने  नेपाल  को  जाने  वाली  सड़कों  के  विकास
 के  लिए  कोई  विशेष  योजना  नहीं  बनाई
 हैं।  इसकी  मुख्य  जिम्मेवारी  सम्बन्धित  राज्य

 सरकारों  पर  ti  भारत  सरकार  ने  फर  भी
 नेपाल  को  जाने  वाली  या  नेपाल  की  सीमा
 से  गुजरने  वाली  सडकों  के  विकास  के  लिये,
 जिनकी  एक  सूची  सभा  के  मेज  पर  रखी

 गई  हें,  [वी सब  परिशिष्ट  २,  अनुबन्ध  संख्या

 श्श्]  उत्तर  प्रदेश  तथा  बिहार  सरकार  को  अनुदान
 दिया  हैँ।  इसके  ऑआतारिक्त  भारत  सरकार  ने

 वर्तमान  पंच  वर्षीय  योजना  में  नेपाल  सीमा  के
 पास  के  राष्ट्रीय  राजमार्ग  २८  ए०  के  जो  बिहार
 में  चोकला  से  रक्सौल  तक  जाती  हैं,
 विकास  को  भी  शामिल  किया  हैं  1

 Arr  MAILs
 *508.  Shri  Jhulan  Sinha:  Will  the

 Minister  of  Communications  be  pleas-
 ed  to  state:

 (a)  whether  an  attempt  has  been
 made  to  pack  the  air  mails  in  fire
 proof  covers  to  prevent  their  destruc-
 tion  in  the  event  of  accidents  to  air-
 crafts;  and

 (b)  if  so,  with  what  results?
 The  Deputy  Minister  ef  Commuai-

 cations  (Shri  Raj  Bahadur):  (a)  and
 (b).  Enquiries  made  so  far  show  that
 it  is  not  possible  to  manufacture  fire-
 proof  bags  wmch  will  give  absolute
 safety  to  mails  when  exposed  to  in-
 tensive  flames  during  air  crashes.  The
 matter  is,  however,  being  further  exa-
 mined.

 Worxs  AND  DRAINAGE  SCHEME  OF
 PuNJAB

 Shri  D.  Cc  Sharma:  Will  the
 Minister  of  Health  be  pleased  to  refer
 to  the  reply  given  to  unstarred  ques-
 tion  No.  454  on  tae  l4th  September,
 954  and  state:

 (a)  whether  the  Punjab  Governmeat
 have  since  submitted  any  Schemes  of
 water  supply  and  drainage  for  inclu-
 sion  in  the  First  Five  Year  Plan;

 (b)  if  so,  the  details  and  th+  cos*
 thereof;  and
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 (c)  the  decision  taken  by  Govern-
 ment  in  the  matter?

 The  Minister  of  Health  (Rajkumari
 Amrit  Kaur):  (a)  Yes.

 (b)  A  statement  containing  the  re-
 quisite  information  is  laid  on  the
 Table  of  the  Lok  Sabha.  [See  Appen-
 dix  III,  annexure  No.  38].

 (c)  The  Government  of  India  have
 sanctioned  to  the  Government  of  the
 Punjab,  a  loan  of  Rs.  75:0  lakhs  for
 their  urban  water  supply  and  drainage
 schemes  and  a  grant-in-aid  of  Rs.  21:0
 lakhs  for  their  rural  water  supply  and
 sanitation  schemes,  to  be  spent  within
 the  Plan  period.

 Hinor  TELecRaMs

 #510.  Shri  Heda:  Will  the  Minister
 of  Communications  be  pleased  to
 state:

 (a)  the  programme  for  introducing
 Hindi  in  Telegraph  Offices  in  the  year
 ‘1955;  and

 (b)  whether  there  are  any  telegraph
 offices  which  operate  only  in  Hindi?

 The  Deputy  Minister  of  Communi-
 eations  (Shri  Raj  Bahadur):  (a)  About
 450  Hindi  trained  operators  will  be
 made  available  by  the  end  of  ‘19565.
 The  service  will  ba.gradually  extended
 into  rural  areas  and  the  hours  of  ser-
 vice  in  large  telegraph  offices  will  be
 extended.

 (b)  No.

 CONSTELLATION  SERVICE

 *5l.  Shri  Morarka:  Will  the  Minis-
 ter  of  Communications  be  pleased  te
 state:

 (a)  whether  Government  propose  te
 introduce  a  daily  Constellation  ser-
 vice  between  Delhi  and  Bombay;  and

 *
 (b)  if  so,  when  this  service  is  likely

 to  be  introduced?

 The  Deputy  Minister  ef  Communi.
 cations  (Shri  Raj  Bahatur):  (a)  Ne,
 Sir.

 (b)  Does  not  arise
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 I.C.A,.R.  ‘MILK  Suppty  SCHEME

 *512.  Dr.  Ram  Subhag  Singh:  Will
 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  a  nego-
 tiation  was  carried  on  between  the
 Government  of  India  and  the  Delhi
 State  Government  regarding  the  tak-
 ing  over  by  the  latter  of  the  I.C.AR.
 Milk  Supply  Scheme;  and

 (b)  if  so,  what  has  been  the  out-
 come  of  that  negotiation?

 The  Minister  of  Foog  and  Asgricul-
 ture  (Shri  A.  P.  Jain):  (a)  and  (b).
 Yes.  The  negotiations  are  continuing.

 Houses  FoR  CoaAL  MINE  WORKERS

 #513.  Shri  V.  P.  Nayar:  Will  the
 Minister  of  Labour  be  pleased  to  refer
 to  the  reply  given  to  starred  question
 No.  447  on  the  29th  November,  954
 and  state:

 (a)  the  number  of  Coal  Mine  work-
 ers  for  whom  houses  have  been  pro-
 vided  till  the  3lst  December,  954  by
 the  amount  apportioned  from  the  Coal
 Mines  Labour  Welfare  Fund;  and

 (b)  the  percentage  of  the  workers
 who  remained  without  proper  housing
 facilities  till  that  date?

 The  Minister  of  Labour  (Shri  Khan-
 dubhai  Desai):  (a)  (i)  2l53  houses
 have  been  constructed  from  Coal
 Mines  Labour  Welfare  Fund.

 (ii)  Number  of  houses  which  have
 been  subsidised  from  the  Coal  Mines
 Labour  Welfare  Fund  are:—

 Sanctioned  $380

 Constructed  594
 Under  construction  63

 (b)  This  information  is  not  avail-
 able.

 5८5०  FARMING

 *514,  Shri  S.  C.  Samanta:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  any  investigations  on
 mixed  farming  were  conducted  in
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 three  provinces  of  India  between  1941
 and  1946;

 (b)  if  so,  the  names  of  those  pro-
 vinces;

 (c)  the  economic  advantages  that
 were  evaluated  thereby;

 (d)  whether  any  attempts  have  been
 made  thereafter  to  avoid  the  flaws
 and  mistakes  that  were  found  in  the
 experimentation;  and

 (e)  the  names  of  the  States  that  are
 at  present  carrying  on  mixed  farming?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  Yes,  in
 four  Provinces.

 (b)  U.P.,  C.P.  and  Berar  (now
 Madhya  Pradesh),  N.W.F.P.  and  Sind
 (now  in  Pakistan).

 (c)  The  final  results  achieved  under
 these  schemes  indicate  that  mixed
 farming,  in  general,  is  more  profitable
 than  ordinary  farming.

 (d)  No.  The  experiments  were  not
 continued.

 (e)  Government  have  no  informa-
 tion,  The  I.C.A.R.  is  not,  however,
 financing  mixed  farming  scheme  _  in
 any  State.

 ALL  InpIA  MEDICAL  SERVICE

 9515,  Shri  Raghunath  Singh:  Will
 the  Minister  of  Health  be  pleased  to
 state  whether  it  is  a  fact  that  Govern-
 ment  propose  to  constitute  a  Central
 Medical  or  Health  Service?

 The  Minister  of  Health  (Rajkumari
 Amrit  Kaur):  Yes.  The  Government  of
 India  are  considering  a  proposal  for
 the  constitution  of  a  Central  Health
 Service  which  will  include  all  medical,
 public  health  and  medical  research
 posts  under  the  control  of  the  Central
 Government  other  than  those  under
 the  Ministries  of  Railways  and  De-
 fence.

 WHITLEY  COUNCILS

 *516.  Shrimati  Tarkeshwari  Sinha:
 Will  the  Minister  of  Communications
 be  pleased  to  state:

 (a)  whether  Government  have  deci-
 ded  to  establish  Whitley  Councils  in
 the  Posts  and  Telegraphs  Department;
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 (b)  if  so,  whether  Government  will
 lay  on  the  Table  of  the  House  a  copy
 of  the  orders  issued  in  this  regard;
 and

 (c)  if  not,  when  the  proposal  is  ex-
 pected  to  materialise?

 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  (a)  Yes.

 (9)  The  details  ‘of  the  scheme  are
 under  examination.

 (c)  No  date  can  be  given  at  this
 stage.

 Raitway  Ro.uinc  STOcK

 *517,  Shri  V.  Missir:  Will  the  Minis-
 ter  of  Railways  be  pleased  to  state:

 (a)  the  number  of  steam  locomotives
 recéived  so  far  from  West  Germany
 during  this  year;

 (b)  the  total  cost  of  these  locomo-
 tives;

 (c)  whether  it  is  a  fact  that  a  large
 portion  of  the  order  is  still  pending;
 and

 (d)  if  so,  the  reasons  therefor?

 The  Deputy  Minister  of  Railways
 aad  Transport  (Shri  Alagesan):  (a)
 72  locomotives  have  been  received
 from  ‘1-4-1954  to  3-l-955.

 (b)  A  statement  is  placed  on  the
 Table  of  the  Lok  Sabha.  [See  Appen-
 dix  III,  annexure  No.  39].

 (c)  Yes,  but  there  igs  no  delay  in
 supply  of  locomotives  from  West  Ger-
 many.

 (d)  Locos  are  being  completed  ac-
 cording  to  contracted  delivery  and  so
 the  question  does  not  arise.

 UNEMPLOYMENT  INSURANCE

 *518,  Shri  T.  B.  Vittal  Rao:  Will  the
 Minister  of  Labour  be  pleased  to  refer
 to  the  reply  given  to  starred  question
 No.  63  on  the  l6th  November,  954

 end  state:
 (a)  whether  the  working  group  ap-

 pointed  to  study  the  problem  of  un-
 employment  insurance  has  since  sub-
 mitted  their  report;  and
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 (b)  if  not,  when  they  are  likely  ६०
 submit  their  report?

 The  Minister  of  Labour  (Shri  Khan-
 duhai  Desai):  (a)  No,  Sir,

 (b)  Within  a  couple  of  months.

 INDIAN  TELEPHONE  INDUSTRIES

 *519,  Shri  K,  C.  Sodhia:  Will  the
 Minister  of  Communications  be  pleased:
 to  state:

 (a)  whether  the  Managing  Director
 of  the  Indian  Telephone  Industries
 visited  any  foreign  countries  during.
 1954-55.  with  a  view  to  securing  mar-
 ket  for  its  products;  and

 (b)  if  so,  the  names  of  the  coun-
 tries  which  he  visited  and  the  results
 achieved  as  a  result  of  this  visit?

 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  (a)  Yes.

 (b)  The  Manager,  Indian  Telephone.
 Industries,  visited  Burma  in  Novem-
 ber,  954  and  the,  Managing  Director
 visited  Indonesia  in  January-February
 1955.  There  are  no  immediate  pros-
 pacts  of  any  substantial  business  in
 Burma,  as  that  Government  have  re-
 cently  placed  a  large  contract  with  a
 foreign  firm.  The  Managing  Director
 has  recently  submitted  his  report  on
 his  visit  to  Indonesia.  The  sugges-
 tions  made  in  the  report  are  being
 examined.

 CaLcuTta  Port

 "520.  Shri  M.  8S.  Gurupadaswamyr
 Will  the  Minister  of  Transport  be
 pleased  to  state:  ,

 (a)  the  total  revenue  receipts  of  the
 Calcutta  Port  during  the  year  1958-54;

 (b)  whether  it  is  a  fact  that  although.
 the  receipts  have  been  less  than  the
 previous  year,  the  expenditure  has
 increased;

 (c)  if  so,  the  reasons  therefor;  and

 (d)  the  steps  taken  to  balance  the
 receipt  and  expenditure  for  the  next
 year?
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 The  Parliamentary  Secretary  to
 the  Minister  of  Railways  and  Trans-
 port  (Shri  Shahnawaz  Khan):  (a)

 Rs.  8,17,72,566.
 (b)  Yes.

 (c)  The  fall  in  income  was  due  to
 a  decline  in  traffic;  the  increase  in
 expenditure  was  mainly  due  to  addi-
 tional  expenditure  resulting  from  the
 implementation  of  the  provisions  of
 the  Minimum  Wages  Act.

 (a)  The  Port  charges  on  certain
 commodities  were  increased  with  effect
 from  the  ist  June,  1954.

 FaRM  DEVELOPMENT

 *521,  Shri  R.  N.  Singh:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  there  is  a  proposal  to
 sponsor  a  programme  of  Farm  Deve-
 lopment  with  the  help  of  the  Govern-
 ment  of  U.S.A.;

 (b)  if  so,  whether  any  decision  has
 "een  taken  in  the  matter;  and

 (c)  the  main  features  of  the  pro-
 gramme?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  No.

 (b)  and  (c).  Do  not  arise.

 ete  कोमल  को  स्तन

 eee  नवल प्रभाकर  :  क्या  श्रम  मंत्री यह

 बताने  की  कृपा  करने  कि  :

 (क)  मध्य  प्रद॑श  में  पलासिया  कोयले  की

 खान  में  से  अब  तक  कितनी  लाशें  "निकली

 हें  आर

 (ख)  च्ञतिपू्ति  के  रूप  में  अब  तक

 गैकतनी  राशि  दी  गई  हैं?

 श्रम  मंत्री  (भी  स्ंडभाई  बसाई):  (क)

 ह  |

 (ख)  लोक-सभा  के  सामने  एक  विवरण

 -वस्तुत  किया  जाता  हैं  7  [बसे  पराशर

 ३२  अनुबंध  संख्या  ४०]
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 TRANSPORT  OF  MAILS  OVER  PIRPANJAL
 “523,  Chaudhri  Muhammed  Shaffee:

 Will  the  Minister  of  Communications
 be  pleased  to  state:

 (a)  the  number  of  persons  usually
 employed  for  carrying  mails  over  Pir-
 panjal  (Banihal  Pass)  in  Jammu  and
 Kashmir  State  during  the  Winter  sea-
 son;

 (b)  the  number  of  staff  injured  im
 the  accidents  on  this  route  during  the
 past  two  years;

 (c)  the  facilities  provided  to  the
 staff;  and

 (d)  the  compensation  paid  to  the
 relations  of  those  either  injured  or
 killed  in  snow  storms  during  the  past
 two  years?

 The  Deputy  Minister  of  Commuai-
 cations  (Shri  Raj  Bahadur):  (a)  Mails
 are  not  conveyed  departmentally  but
 by  an  outside  contractor—Méessrs.
 Radha  Kishan  Co.  Generally  30  to  46
 mazdoors  are  employed  by  the  con-
 tractor  when  the  pass  is  covered  by
 snow.  Each  mazdoor  carries  a  load
 of  20  seers.

 (b)  The  contractor  has  intimated
 that  there  has  not  been  any  casualty
 or  accident  during  the  last  two  years.

 (०)  and  (d).  Does  not  arisé  as  the
 work  is  not  done  departmentally.  The
 responsibility  is  that  of  the  contrac
 tor.

 Corron

 *524,  Shri  Krishnacharya  Joshi:  Wil
 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  the  steps  taken  by  Government
 for  increasing  the  production  of  cotton
 during  1954;  and

 (b)  the  amount  speat  on  this  ac-
 count  during  the  above  period?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  ग्,  Jain):  (a)  and  (b).
 A  statement  is  placed  on  the  Table
 of  the  Lok  Sabha,  [See  Appendix
 III,  annexure  No,  41).
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 TICKETLESS  TRAVELLING

 *525,  Shri  Hem  Raj:  Will  the  Minis-
 ter  of  Railways  be  pleased  to  state
 the  estimated  number  of  ticketless
 travellers  on  the  Indian  Railways  du-
 ring  the  year  954  and  the  estimated
 loss  incurred  thereby?

 The  Parliamentary  Secretary  to  the
 Minister  of  Railways  and  ‘iTansport
 (Shri  Shahnawaz  Khan):  The  number
 of  passengers  detected  travelling  with-
 out  tickets  and  the  amount  of  excess
 fares  and  penalty.  realised  from
 them  during  the  calendar  year  954
 were,  19,23,337  and  Rs.  1,54,11,915/-
 respectively.  But  an  estimate  of  the
 extent  of  ticketless  travel  that  went
 undetected  and  of  the  loss  incurred
 thereby  on  Indian  Railways  in  954  is
 not  available.

 vat  में  स्थान  सुरक्षित  करवाने  की  सुविधा जों

 +५२६,  Blo  सत्यवादी  :  क्या  हलब  मंत्री  यह
 बताने  की  कृपा  करने  कि  :

 (क)  क्‍या  यह  सच  हैं  कि  बम्ब  सेंट्रल
 लवे  स्टेशन पर  गाड़ियों  में  स्थान  सुरिक्षत
 करवाने  की  सुविधा  की  व्यवस्था  न  होने  के
 कारण  यात्रियों  को  स्थान  सुरक्षित  करवाने
 के  लिये  वहां  से  दोतीन  मील  दूर  चर्चगेट

 स्टेशन  तक  जाना  पड़ता  हैं,  आर

 (ख)  यादि  हां,  तो  इसके  कारण  ?

 मलबे  तथा  परिवहन  मंत्री  के  सभासाचिजय

 (श्री  शाहनवाज  स्वांग:  (क)  बम्ब  सेंट्रल
 स्टेशन पर  गाड़ियों  में  स्थान  अनिश्चित

 (reservation)  नहीं  किये  जाते  ॥  सभी  आरक्षण

 (reservation)  चर्च  गेट  टशन  आफिस  में

 किया  जाता  हैं  जो  चर्चगेट  स्टेशन  के  बिल्कुल
 सामने  हैं  ;

 (स्व)  जनता  की  भांग  पर  रिजर्वेशन  आफिस

 चर्चगेट  में.  रखा  गया  हैं  1  बीच  में  होने  के

 कारण  यह  लोगों  के  लए  अधिक  सुविधाजनक

 ड्
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 ALAGESAN  COMMITTEE  REPORT

 *527.  Shri  M.  L.  Agarwal:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  the  recommendations  of  the
 Alagesan  Committee  regarding  depart-
 mental  catering:

 (b)  whether  Government  have  ac-
 cepted  them;  and

 (c)  if  so,  how  they  are  being  imple-
 mented?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)
 (i)  Railways  with  no  departmental
 catering  should  start  with  an  experi-
 ment  on  a  limited  extent,  with  an  eco-
 nomic  departmental  catering  organisa-
 tion  so  as  to  set  a  standard  for  service.

 (ii)  Steps  should  be  taken  to  run
 departmental  catering  on  a  ‘no  profit
 no  loss’  basis.

 (b)  and  (c).  Yes.  They  are  in  ‘he
 process  of  being  implemented.

 TRANSPORT  ADVISORY  COUNCIL

 J  Sardar  Hukam  Singh: *528,
 ‘|  Shri  Bibhuti  Mishra:

 Will  the  Minister  of  Transport  be
 pleased  to  state:

 (a)  whether  any  decision  have  since
 been  taken  on  the  recommendations
 made  by  the  Transport  Advisory  Coun-
 cil  in  November,  954  in  regard  to  the
 freedom  of  movement  of  road  trans-
 port  in  the  country  and  reduction  in
 taxes  on  Motor  Vehicles;  and

 (b)  if  so,  the  nature  of  the  decisions
 taken?

 The  Parliamentary  Secretary  to  the
 Minister  of  Railways  and  Transport
 (Shri  Shahnawaz  Khan):  (a)  and  (b).
 The  recommendations  of  the  Councll
 are  subject  to  ratification  by  the  parti-
 cipating  Governments  who  have  been
 requested  to  ratify  and  implement  the
 recommendations.
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 TRACTOR  TESTING  STATION

 9529,  J  Dr.  Ram  Subhag  Singh;
 |  Shri  Randaman  Singh:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 U.K.  Government  have  recently  deput-
 ed  Mr.  S.  J.  Wright,  Agricultural  Ad-
 viser  to  the  Ford  Motor  Company  and
 Consulting  Engineer  to  the  Royal  Agri-
 cultural  Society  under  the  Technical
 Co-operation  Scheme  of  the  Colombo
 Plan  to  advise  the  Government  of
 India  on  the  setting  up  of  a  Tractor
 Testing  Station  in  India;  and

 (b)  if  so,  the  nature  of  advice  ten-
 dered  by  him  and  when  the  station  is
 proposed  to  be  set  up?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  Yes.

 (b)  The  services  of  Mr.  Wright  have
 been  obtained  under  the  Colombo  Plan
 to  advise  the  Ministry  of  Food  and
 Agriculture  regarding  setting  up  of  a
 Tractor  Testing  Station.  Mr.  Wright
 joined  on  3lst  January,  955  and  is
 studying  the  situation.  It  is  not  pos-
 sible  at  this  stage  to  say  when  the
 Tractor  Testing  Station  will  be  set  up.
 A  detailed  plan  will  be  prepared  after
 a  complete  report  from  Mr.  Wright  has
 been  received.

 StaTe  TRADING  IN  SUGAR

 *530.  Shri  K.  C.  Sodhia:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state  whether  in  view  of
 the  profits  made  as  a_  result  of  the
 State  trading  in  sugar,  Government
 Propose  to  continue  the  Scheme?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  The  State  trad-
 ing  in  sugar  is  being  continued  not
 for  the  sake  of  any  orofits  but  to  en-
 sure  adequate  supplies  of  sugar  at  rea-
 sonable  prices.

 WHEAT  PRODUCTION
 "531,  Shri  D.  C.  Sharma;  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  what  is  the  quantity  of  wheat
 produced  in  the  year  1954;
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 (b)  whether  the  maximum  limit  fix-
 ed  under  the  Five  Year  Plan  has  been
 reached;  and

 (c)  if  so,  the  quantity  in  tons  pro-
 duced?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  to  (c).  A
 statement  giving  the  relevant  infor-
 mation  is  laid  on  the  Table  of  the  Lok
 Sabha.  [See  Appendix  III,  annexure
 No.  42).

 METEOROLOGICAL  WARNINGS  TO  FISHER-
 MEN

 532,  Shri  8.  C.  Samanta:  Will  the
 Minister  of  Communications  be  plezs-
 ed  to  state:

 (a)  what  arrangements  have  been
 made  to  forewarn  the  fishermen  of
 coastal  areas  about  impending  bad
 weather  before  they  set  out  for  fish-
 ing:

 “(b)  whether  fishermen  will  get  in-
 formation  directly  from  the  Meteoro-
 logical  Department  or  thrcugh  some
 agency;  and

 (c)  the  names  of  the  ports  that  will
 be  immediately  benefited  by  these  ar-
 rangements?

 The  Deputy  Minister  of  Commum-
 cations  (Shri  Raj  Bahadur):  (a)  to
 (c).  A  statement  giving  the  required
 information  is  laid  on  the  Table  of
 the  Lok  Sabha.  [See  Appendix  III,
 annexure  No.  43].

 Hitt  ALLOWANCE  TO  RaILWAY
 EMPLOYEES

 *533.  Shri  Hem  Raj:  Will  ‘he
 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  any  representations
 have  been  received  for  the  payment
 of  Hill  and  Compensatory  allcwances
 to  the  railway  employees  of  Simla  and
 the  Kangra  Valley  Section  of  the
 Northern  Railway;  and

 (b)  if  so,  the  decisions  taken  there-
 on?

 The  Parliamentary  Secretary  to  the
 Minister  of  Railways  and  Transport
 Shri  Shahnawaz  Khan):  (a)  Yes.
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 (b)  The  Board  have  sanctioned’  the
 same  allowances  and  on  the  same
 rates  and  conditions  as  are  applica- ble  to  the  P.  and  T.  Department  staff,

 der  में  डाक  ऑर  तार  विभाग  के  कर्मचारी

 Cth  डा०  सत्यवादी  :  क्‍या  संचार  मंत्री
 य  बताने  की  कृपा  करने  कि  :

 (क)  पेप्सू  का  डाक  व  तार  विभाग  केन्द्रीय
 सरकार  ने  अपने  नियन्त्रण  में  "किस  तारीख
 से  पलिया ;

 (ख)  इस  परिवर्तन  के  समय  वहां  ( ३
 टेलीफोन  आधारों  का  वेतन-क्रम  क्‍या  था  ;

 (ग)  क्‍या  यह  सच  हैं  कि  केन्द्रीय  सरकार
 द्वारा  वेतन-क्रम  लागू  करने  तथा  वरिष्ठता
 सूची  तयार  करने  में  पेप्सू  के  कछ  पुराने

 कर्मचारियों
 को  वे  लाभ  नहीं  पिये  गये  '

 अ

 (घ)  यादि  हां,  तो  इसके  कारण  क्या  हैं:  ?

 संचार  उपमंत्री  (श्री  राज  बहादुर):  (का
 R2-B-40  |

 (ख)  (९)  ४०-२-६०  रुपये  ऑर  (२)  BH-2-60
 रुपये  ।

 (ग)  प्रश्न  स्पष्ट  नहीं  हैं  पाये  गये  सब
 स्थायी  कर्मचारियों  को  केन्द्रीय  या  पूर्व-रियासत
 के  वेतन-क्रम  को  चुनने  का  विकल्प  दिया
 गया  था  |

 उनकी  वरिष्ठता  के  प्रश्न  पर  सरकार
 सक्रिय-रूप  से  विचार  कर  रही  हे

 (घ)  ऊपर  (ग)  के  उत्तर  के  अनुसार  यह  प्रश्न
 ही  नहीं  उठता।

 AccIpeNTs  IN  Dicwaprn  CoLirery
 106.  Shri  P.  C.  Bose:  Will  the  Minis-

 ter  of  Labour  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  a  coal
 seam  at  Digwadih  Colliery  in  the
 Jharia  coal-fields  caught  fire  on  the
 2nd  January,  ‘1955;

 (b)  if  so,  the  causes  of  the  fire;
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 (c)  the  steps  taken  to  control  it;

 (d)  the  estimated  loss  to  coal  pro-
 perty  due  to  the  fire;  and

 (e)  the  number  of  mine  workers  re-
 trenched  as  a  result  thereof?

 The  Minister  of  Labour  (Shri
 Khandubhai  Desai):  (a)  Yes,  thick
 smoke  was  noticed  issuing  out  of  a
 shaft  connected  with  No.  5  seam  on
 the  Jt  January,  1955.

 (b)  As  far  as  is  known  at  present,
 it  was  apparently  not  a  case  of  spon-
 taneous  heating  but  one  of  small
 local  fire.

 (c)  The  affected  area  has  been
 sealed  off.

 (d)  As  it  appears  to  be  a  case  of
 small  local  fire,  there  should  not  be
 much  boss  of  coal.  The  extent  of  the
 los;  is  not  at  present  known.

 (e)  Nill.

 LEAVE  RESERVE

 107.  Shri  Ramananda  Das:  Will  the
 Minister  of  Communications  be  pleas-
 ed  to  state:

 (a)  whether  it  is  a  fact  that  the
 Postmaster  General,  West  Bengal
 Circle  has  not  yet  sanctioned  leave
 reserve  staff  in  the  P.  and  T.  Motor
 Services  despite  the  orders  of  the
 Director-General]  in  this  regard;  and

 (b)  if  20,  the  steps  taken  in  the
 matter?

 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  (a)  and
 (b).  Yes.  The  leave  reserve  staff  is,
 however,  stated  to  be  not  necessary
 because  the  number  of  vehicles  actua-
 lly  on  the  road  is  far  less  than  the
 strength  of  the  permanent  drivers.
 The  position  will  however  be  review-
 ed,

 R.M.S.  Van  DRIvERs

 108,  Shri  Ramananda  Das:  Will  the
 Mini.:ter  of  Communications  be  pleas-
 ed  to  state:

 (a)  whether  it  is  a  fact  that  the
 drivers  of  R.  M.S.  Vans  in  Calcutta  are
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 required  under  compulsion  to  perform
 duties  over  and  above  the  normal
 working  hours  due  to  paucity  of  staff:
 and

 (b)  if  so,  the  steps  Government  pro-
 pose  to  take  in  the  matter?

 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  (a)
 Sometimes  a  driver  of  an  R.  M.  S.
 Van  in  Calcutta  may  be  required  to
 perform  overtime  duty  not  due  to
 paucity  of  staff  but  on  account  of
 some  administrative  need.

 (b)  Does  not  arise.

 Mari  Vans

 109.  Shri  Ramananda  Das:  Wil]  the
 Minister  of  Communications  be  pleas-
 ed  to  state:

 (a)  whether  it  is  a  fact  that
 dilapidated  vans  without  road-worthi-
 ness  are  being  used  at  Calctitt#  for
 conveyance  of  mails;  and

 (b)  if  so,  the  steps  Government
 propose  to  take  in  the  matter?

 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  (a)  and
 (b).  Only  road-worthy  vehicles  are
 put  in  service.  It  is,  however,  pro-
 posed  to  replace’  shortly  33  vehicles
 which  have  done  large  mileages  by
 new  ones.

 CENTRAL  TELEGRAPH  OFFICE  FOR
 BARODA

 110.  Dr.  Amin:  Will  the  Minister
 of  Communicatiuns  be  pleased  to
 state:

 (a)  whether  any  representation  has
 been  received  from  ‘he  people  of
 Baroda  for  the  opening  of  a  Central
 Telegraph  Office  in  Baroda;  and

 (b)  if  so,  the  decision  taken  there.
 on?

 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  (a)  Yes.
 very  recently.

 (b)  The  late:t  traffic  statistics  .do
 not  justify  conversion  of  the  exis-
 ting  Telegraph  branch  into  a  Central
 Telegraph  Office.
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 PHARMACEUTICAL  ENQUIRY  COMMITTER
 ni.  Dr.  Amin:  Will  the  Minister

 of  Health  be  pleased  ६0०0  state  the
 action  taken  by  Government  on  ‘he
 recommendation  made  ‘br  the
 Pharmaceutical  Enquiry  Committee
 that  the  administration  of  Drugs  Con-
 trol  should  be  centralised  for  the
 uniform  and  effective  enforcement  of
 the  Drugs  Act?

 The  Minister  of  Health  (Rajkumari
 Amrit  Kaur):  The  views  of  the  State
 Governments  have  been  _  invited  on
 the  recommendation  made  Fy  the
 Pharmaceutical  Enquiry  Committee.

 The  same  was  alsu  placed  for  con-
 sideration  before  the  Central  Coun-
 cil  of  Health  at  their  meeting  recen-
 tly  held  in  Trivandrum.

 CO-OPERATIVE  FRAMING

 112.  Shri  Karni  Singhji:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  State:

 (a)  whether  the  Central  Govern-
 ment  have  received  any  propoSals
 from  the  Government  of  Rajasthan  for
 the  development  of  co-operative  farm-
 ing;  and

 (b)  whether  any  amount  has  been
 allotted  for  this  purpose?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  है  Jain):  (a)  No,  Sir.

 (b)  The  question  does  not  arise.

 URBAN  WATER  SUPPLY  AND  SANITATION
 SCHEME  FOR  RAJASTHAN

 Will  the
 pleased  to

 i8.  Shri  Karni  Singhji:
 Minister  of  Health  be
 state:

 (a)  the  amount  allot‘ed  to  the
 Rajasthan  Government  for  the
 development  of  urban  water  supply,
 drainage  and  sullage  schemes  during
 the  first  three  years  of  the  First  Five
 Year  Plan;  and

 (b)  the  names  of  the  cities  and
 towns  for  which  the  schemes  have
 been  approved?
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 The  Minister  of  Health  (Rajkumari
 Amrit  Kaur):  (a)  Nil.

 (b)  No  schemes  were  received  from
 the  Rajasthan  Government  during  the
 first  three  years  of  the  First  Five
 Year  Plan  and  as  such  the  question  of
 approving  any  such-schemes  does  not
 arise.

 Express  TRAIN

 114.  Shri  Karni  Singhji:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  any  proposal  for  start-
 ing  an  express  train  from  Bikaner  to
 Delhi  has  been  received  by  Govern-
 ment;  and

 (b)  if  so,  the  decision  taken  there-
 on?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)
 No  such  proposal  is  traceable.

 (b)  Does  not  arise.

 Rai  ROUTES

 115.  Shri  A.  N.  Vidyalankar:  Will
 the  Minister  of  Railways  be  pleased
 to  state:

 (a)  the  number  of  passengers  who
 travelled  during  954  from—

 (i)  Pakistan  to  India.

 (ii)  India  to  Pakistan,  by  the
 Rail  Routes  open  between
 India  and  Pakistan;  and

 (b)  ‘the  names  of  the  Rail  Routes
 that  are  open  between  India  and
 Pakistan  and  the  amount  of  earnings
 from  these  routes?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)

 (i)  4,72,426  passengers  travelled
 from  Pakistan  to  India;  and

 (ii)  5,58,85l  passengers  travelled
 from  India  to  Pakistan  and

 (b)  The  following  are  the  rail  routes
 open  for  traffic  between  India  and
 Pakistan.  The  information  regarding
 earnings  derived  from  each  route  is
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 being  collected  and  will  be  plared
 on  the  Table  of  the  Lok  Sabha  when
 received.

 Name  of  Rail  Routes
 Eastern  Railway

 ,  Ranaghat  (India)  Darsana
 (Pakistan),

 2.  Bongaon  (India)  Benapole
 (Pakistan),

 North  Eastern  Railway
 3.  Radhikapur  (India)  Parbatipur

 (Pakistan),
 4.  Gitaldah  (India)  Lalmanirhat

 (Pakistan),
 5.  Changrabandha  (India)  Patgram

 (Pakistan),
 6.  Karimganj  (India)  Kulaura

 (Pakistan),
 7.  Haldibari  (India)  Parbatipur

 (Pakistan),
 Northern  Railway.

 8.  Amritsar  (India)  Lahore
 (Pakistan).

 Surprrinc  TONNAGE

 116,  Shri  Raghunath  Singh:  Will  the
 Minister  of  Transport  be  pleased  to
 state:

 (a)  the  total  Indian  owned  shipping
 tonnage  at  present;  and

 (b)  the  percentage  it  bears  to  the
 world  tonnage?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)
 468,110  Gross  Registered  Tons.

 (b)  About  half  pcr  cent.

 INTERNAL  2.i220  Se  nVICES

 n7.  Shri  Morarka;:  जा  the  Minis-
 ter  of  Comunications  be  pleased  :o
 state:

 (a)  which  of  the  internal  air  ser
 vices  is  most  paying;

 (b)  route  on  which  the  traffic  is
 heaviest;  and

 (c)  the  name  of  the  air  route  which
 is  incurring  loss  and  {s  not  self-
 supporting?
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 The  Deputy  Minister  of  Communica-
 tions  (Shri  Raj  Bahadur):  (a)  Cal-
 cutta-Gauhati.

 (b)  Calcutta-Agartala.

 (c)  In  an  integrated  system  of  air
 transport  operations,  it  is  ordinarily
 difficult  to  single  out  precisely  the
 route  which  is  the  most  paying  or  so
 say  which  routes  are  not  self-support-
 ing.  Normally,  the  route  where
 “load  factor”  is  the  highest  should  be
 the  most  paying  route  and  those  where
 the  “load  factor”  is  less  than  the
 break-even”  level  are  not  self-sup-
 porting.  But  the  position  is  compli-
 cated  by  the  fact  that  fares  are  not
 uniform  on  all  routes.  In  the  light
 of  the  above  remarks  the  routes  given
 in  the  appended  statement  cannot  be
 held  to  be  self-supporting  [See  Appen-
 dix  III  annexure  No.  44].

 PRINTING  PRESSES  IN  INDIA

 118.  छाल  Bibhuti  Mishra:  Will  the
 Minister  of  Labour  be  _  pleased  to
 state  if  the  information  is  available:

 (a)  the  number  of  printing  presses
 in  India  State-wise;

 (b)  the  total  number  of  workers
 employed  therein;  and

 (c)  the  wages  paid  to  workers  in
 different  States?

 The  Minister  of  Labour  (Shri
 Khandubhai  Desai):  (a)  to  (ce).
 Available  information  is  placed  on  the
 Table  of  the  House.  [See  Appendix
 III,  annexure  No.  45].

 INDIAN  TELEPHONE  INDUSTRIES

 ls.  Shri  K.  C.  Sodhia:  Will  the
 Minister  of  Communications  be  pleas-
 ed  to  state:

 (a)  the  parties  to  whom  the  goods
 manufactured  by  the  Indian  Tele-
 phone  Industries  are  generally  sold;

 (po)  the  prices  of  different  articles
 and  how  they  compare  with  those  of
 similar  articles  of  forelgn  manufac-
 ture;  and
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 (c)  the  value  of  its  products  which
 were  purchased  by  the  Posts  and
 Telegraphs  Department  during  the
 year  1953-54?

 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  (a)
 Major  sales  are  to  the  Posts  and
 Telegraphs  and  Railway  Departments,
 but  some  business  firms  and  organi-
 sations  also  make  a  few  purchases.

 (b)  The  prices  of  main  articles
 manufactured  by  the  Indian  Tele-
 phone  Industries  are  compared  below
 with  those  of  the  imported  ones:—

 LT.I.  Imported
 cost  of  prices

 production
 Rs,  Rs.

 Auto  desk  tele-
 phones  each  89-0-0  III-II-0

 C.B.  desk  tele-
 phones  each  66-0-0  89-2-7

 Dial,  each  I7*I2-0  22-5-0
 Uniselector  pank

 plates  (for
 I,000  nos.)  263-0-0  360-0-0

 Relay  (BJR.  3346
 AZR)  each  I8-4-0  2I-0-0  \

 Relay  (BJR.  ‘1841
 AZR)  each  (22-520  (24-13-0

 Single  Channel
 Carrier  9;650-0-0  I5,650-0-0

 (c)  Rs.  I,9,3I,722-0-0.

 Sucar  REFINERIES

 120.  Shri  K.  C.  Sodhia:  Will  the
 Minister  of  Food  and  Agriculture  be
 pléased  to  state  whether  Government
 levy  any  excise  duty  on  the  products
 of  the  sugar  refineries  and  if  so,  how
 much?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  ०  sugar
 refineries  have  yet  been  established
 in  the  country.  Imported  raw  sugar
 is  being  refined  at.  present  by  some
 of  the  existing  sugar  factories  and
 such  refined  sugar  is  subject  to  ex-
 cise  duty  at  the  same  rate  as  appli-
 cable  to  sugar  produced  from  sugar--
 cane  by  the  factories.
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 OVERSEAS  COMMUNICATIONS
 SERVICE

 ‘21,  Shri  K.  C.  Sodhia:  Will  the
 Minister  of  Communications  be  pleas-
 ed  to  state:

 (a)  the  names  of.  the  Indian  News
 Agencies  which  have  been  granted
 facilities  of  sending  their  press  re-
 ports  to  foreign  countries  by  the
 Overseas  Communications  Service;

 (b)  the  terms  of  business  and  the
 names  of  the  countries  for  which  this
 facility  exists;  and

 (c)  the  reasons  why  other  agencies
 do  not  avail  of  this  facility?

 The  Deputy  Minister  of  Communi-
 eations  (Shri  Raj  Bahadur):  (a)  The
 facility  of  sending  news  transmissions
 to  foreign  countries  has  been  given  to
 the  Press  Trust  of  India  only  so  far.

 (b)  The  service  is  at  present  in  an
 experimental  stage  and  a  charge  of
 Rs.  900/-  per  transmitter  for  two
 hours  daily  service  is  levied.  The
 P.T.I.  are  sending  their  press  reports
 to  Japan,  Nepal  and  Afghanistan  only
 at  present.

 (c)  The  service  is  at  present  in  an
 experimental  stage  and  the  question
 of  extending  the  facility  to  ofher  news
 agencies  who  apply  for  it  would  be
 considered  when  sufficient  technical
 equipment  is  available  with  the  Over-
 seas  Communications  Service.

 EMPLOYMENT  E  XCHANGES

 122,  Shri  D.  C.  Sharma:  Will  the
 Minister  of  Labour  be  pleased  to
 state:

 (a)  the  number  of  Matriculates,
 who  registered  themselves  with  the
 Er.  nloymenit  Exchanges  in  1952,  4953
 an]  954  (State-wise);

 (b)  the  number  amongst  them  who
 had  some  technica]  qualifications;  and

 (c)  the  number  of  thosc  who  were
 found  employment  through  the  res-
 pective  Exchanges?

 The  Minister  of  Labour  (Shri
 Khandubhai  Desai):  (a)  and  (c).  A
 statement  is  placed  on  the  Table  of  the
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 Lok  Sabha.  [See  Appendix  II,  anne~-
 xure  No.  46)

 (b)  This  information  is  not  avail-
 able,  as  no  separate  statistics  are
 maintained  in  respect  of  matriculates
 possessing  technical  qualifications.

 ACCIDENTS  IN  CoaL  MINES’

 123.  Shri  T.  B.  Vittal  Rao:  Will  the
 Minister  ef  Labour  be  pleased  to
 state:

 (a)  the  number  of  workers  in-
 volved  in  fatal  accidents  in  Coal
 Mines  in  the  year  ‘1954;

 (b)  the  number  of  cases  in  which
 prosecutions  “were  launched  against
 the  management;

 (c)  the  number  of  prosecutions  that
 resulted  in  conviction;  and

 (9)  the  number  of  workers  killed
 per  thousand  persons  employed  and
 per  million  tons  of  coal  raised?

 The  Minister  of  Labour  (हाल
 Khandubhai):  (a)  331.

 (b)  14.

 (c)  The  cases  are  still  pending.

 (d)  According  to  provisional  cal-
 culations,  the  figures  are  0.98  and
 9.0  respectively.

 EMPLOYMENT  EXCHANGES

 124,  Th.  Lakshman  Singh  Charak:
 Will  the  Minister  of  Labour  be  pleas-
 ed  to  state:

 (a)  the  number  of  Intermediates
 who  registered  themselves  with  the
 Employment  Exchanges  for  the  last
 three  years  (Statewise);

 (b)  the  number  amongst  them  who
 have  technical  qualifications  also;  and

 (c)  the  number  who  got  employ-
 ment  through  these  Exchanges  during
 the  above  period?

 The  Minister  of  Labour  (Shri
 Khandubhai  Desai):  (a)  and  (c).
 Statistics  are  available  only  from
 October,  952  and  876  given  In  a
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 statement  placed  on  the  Table  of  the
 Lok  Sabha.  (See  Appendix  IJI  anne-
 xure  No.  47).

 (b)  Information  about  Intermedi-
 ates  possessing  technical  qualifications
 also  is  not  available,  as  at  present,  in
 the  case  of  educated  persons  statis-
 tics  of‘registrations  are  neither  col-
 lected  nor  maintained  by  Trade  Cate-
 gories.

 FREIGHT  RaTES  FOR  IRON  AND  MANGA-
 NESE  ORES

 125.  Shri  Deogam:  Will:  the  Minis-
 ter  of  Transport  be  pleased  to  state:

 (a)  the  year  in  which  the  first  of
 Indian  Iron  Ore  shipment*  was  effec-
 ted  to  Europe  from  Calcutta;

 (b)  the  freight  rates  of  the  Confer-
 ence  Liners  at  that  time  from  Cal-
 cutta  to  Hamburg,  Antwerp,  Rotter-
 dom  and  Bremen;

 (c)  whether  it  is  a  fact  that  the
 Calcutta  Continental  Conference  Lines
 have  kept  a  Deferred  Rebate  System
 on  shipment  of  Iron  Ore  and  Manga-
 nese  Ore  from  Calcutta  to  Continental
 European  Ports  viz.,  Hamburg,
 Antwerp,  Rotierdom  and  Bremen;
 and

 (d)  whether  it  is  also  a  fact  that
 this  deferred  rebate  which  is  five
 shillings  a  ton  is  liable  to  be  forfeit-
 ed,  if  any  shipper  ships  cargo  by
 Chartered  Steamer,  in  following  3  or
 6  months  of  his  last  shipment  in  Con-
 ference  lines?

 The  Deputy  Minister  of  Railways
 and  ‘I'ransport  (Shri  Alagesan):  (a)
 and  (b).  It  is  understood  that  the
 first  shipment  took  place  in  950  and
 that  the  freight  rate  at  the  time  was
 about  45  shillings  per  ton  nett.

 (c)  and  (d).  Yes.  The  system  of
 paying  deferred  rebates  to  the  ship-
 per;  has  been  prevalent  for  some  time

 in  Calcutta  and  other  ports  in  India.
 The  rebate  is  paid  to  shippers  after
 े  months  provided  the  shippers  have
 not  in  the  meantime  made  any  ship-
 ments  by  chartered  or  non-confe-
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 rence  lines  vessels.  It  is  however
 understood  that  according  to  Con-
 ference  rules  a  shipper  is  at  liberty
 80  charter  a  vessel  for  his  own
 cargo  without  forfeiting  his  claim  to
 deferred  rebates  provided  this  is
 done  with  the  approval  of  the  Con-
 ference.  It  is  also  understoog  that
 the  Calcutta  Continental  Conference
 Lines  have  very  recently  introduced
 nett  rate  system  in  lieu  of  the  defer-
 red  rebate  system  so  far  prevalent.

 RAILWAY  PERSONNEL

 126.  Pandit  M.  B.  Bhargava:  Will
 the  Minister  of  Railways  be  pleased
 to  state:

 (a)  the  number  of  Wireless  Opera-
 tors  and  Maintenance  pérsonnel  werk-
 ing  on  the  Western  Railway  at  present;

 (b)  the  percentage  of  confirmed
 Wireless  Operators  and  Maintenance
 personnel  among  them;

 (c)  whether  it  is  a  fact  that  the
 percentage  of  confirmed  personnel  on
 the  operating  side  is  comparatively
 less  than  that  on  the  maintenance
 eide;

 (d)  if  so,  the  reasons  therefor;

 (e)  whether  it  is  a  fact  that  there
 are  practically  no  avenues  of  promo-
 tion  for  operational  Wireless  perscn-
 nel  over  the  Western  Railway  and  ८०
 uniform  policy  has  been  laid  down  by
 the  Railway  Board  for  different  Rail-
 ways;

 (f)  the  number  of  various  grad  ५
 of  the  eperitiooal  Wireless  pers  7
 over  fue  diderent  Indian  Rai.wa,:

 (g)  whether  it  is  a  fact  that  the
 operational  Wireless  personnel  have  to
 discharge  arduous  and  a  strenous
 duties  and  they  have  been  classified
 as  Intensive  «nder  the  Hours  of
 Employment  Regulation;  and

 (h)  if  so,  what  are  their  rostered
 duty  hours  and  whether  any  relaxa-
 tion  or  change  in  their  duties  has
 been  laid  down  at  an  advanced  age
 of  the  operational  Wireless  personnel?
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 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)

 Wireless  Operators  76
 Maintenance  Personnel  49

 (b)  Wireless  Operators  89%
 Maintenance  Personnel  6l%

 (९)  No.

 (d)  Does  not  arise.

 (e)  No,  Sir,  there  are  avenues  of
 promotions  for  Wireless  Operators  on
 the  Western  Railway  e.g.  Inspectors
 Wireless  Traffic  and  Chief  Inspector
 Traffic.  Different  Railways  have  got
 their  own  avenues  of  promotion.

 (f)  There  is  only  one  grade  in  the
 prescribed  scale  of  pay  Rs,  80—5—120
 EB—8—200—0/2—220  on  all  Rail-
 ways.

 (g)  and  (h).  Wireless  Operators
 have  been  classified  as  ‘Intensive’  or
 ‘Continuous’  depending  on  the  nature
 of  traffic  prevalent  on  Wireless  links.
 ‘Intensive’  classification  provides  for
 duty  of  <5  hours  per  weca  and  ‘Con-
 tinuous’  54  hours  per  week.  No
 relaxation  in  the  roster  is  made  on
 account  of  age  of  individual  Opera-
 tors.

 COMPENSATORY  AND  Hitt  ALLOWANCE
 To  PosTaL  EMPLOYEES

 127.  Shri  Hem  Raj:  Will  the  Minis-
 ter  of  Communications  be  pleased  to
 state:

 (a)  whether  any  representations
 have  been  made  by  the  Posts  and
 Telegraphs  employees  of  the  Kangra
 Postal  Division  for  the  payment  of
 Compensatory  and  Hill  Allowances;

 (b)  if  so,  when;  and

 (c)  the  decision  taken  thereon?
 The  Deputy  Minister  of  Commani-

 eations  (Shri  Raj  Bahadur):  (a)  Yes.
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 (b)  On
 8-10-54,

 (c)  The  matter  is  under  considera-
 tion.

 14-9-53,  25-2-54,  and

 PAYMENT  BY  CREDIT  NOTES  ON  RAILWAYS

 128,  Shri  Deogam:  Wil]  the  Minis-
 ter  of  Railways  be  pleased  to  stcte:

 (a)  the  names  of  firms  enjoying  the
 facility  of  payment  by  Credit  Notes
 for  goods  transported  to  Calcutta
 (K.  P.  Docks)  at  present;

 (b)  the  amount  of  security  deposit-
 ed  by  each  firm  separately;

 (c)  the  average  transaction  of
 freight  of  each  such  party  during  the
 half  year  July-December.  953  and
 the  snonthly  average  thereof;

 (d)  the  number  of  firms  which
 failec  to  pay  the  Credit  Notes;

 (९)  The  amount  of  security  is  shown
 their  facility  of  Credit  Notes  payment
 and  ‘he  amount  which  has  been
 drawn  in  excess;  and

 (f)  the  names  of  the  firms  and  the
 amount  drawn  in  excess?

 Th:  Deputy  Minister  of  Railways
 and  ‘Transport  (Shri  Alagesan):  (a)
 and  ‘b).  A  statement  giving  the  re-
 quirei  information  is  attached.  [See
 Appendix  III,  annexure  No.  46}.

 (c)  The  information  is  being  collect-
 ed  and  will  be  placed  on  the  Table  of
 the  House.

 (a)  Nil.

 (e)  the  amount  of  security  against
 in  the  attached  statement.  No  amount
 in  excess  of  the  security  has  bes

 drawn.

 (f)  NiL
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 LOK  SABHA
 Thursday,  3rd  March,  955

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 {Sarpar  Huxam  SineH  in  the  Chair]

 QUESTIONS  AND  ANSWERS
 (See  Part  I)

 2  Noon
 RAILWAY  BUDGET  FOR  1955-56

 GENERAL  DISCUSSION
 Mr.  Chairman:  Now,  we  have  to  re-

 sume  the  discussion  on  the  Railway
 Budget.  Mr.  Ganpati  Ram  was  on  his
 legs.  He  has  already  taken  9  minutes
 yesterday.  So,  he  has  six  minutes  left.

 A  very  large  number  of  _  hon.
 Members  are  very  anxious’  to
 speak.  If  it  be  the  will  of  the  House
 that  more  Members  should  be  accom-
 modated,  then  we  shall  have  to  redure
 the  time.

 Hon.  Members:  Yes.
 Mr.  Chairman:  If  this  be  the  wish  of

 the  House,  we  can  reduce  it  normally
 to  ten  minutes.

 Shri  T.  B.  Vittal  Rao  (Khammam):
 Could  we  know  whether  the  Minister
 will  reply  today  or  tomorrow?

 Mr.  Chairman:  The  hon.  Minister  wil)
 Teply  to  the  debate  tomorrow.  We  have
 got  time  up  to  the  end  of  today.  I
 will  ask  Mr.  Ganpati  Ram  to  continue.

 Hon.  Members  already  know  there  is
 an  over-all  time-limit  for  the  Railway
 Budget,  its  general  discussion  and  the

 677  LSD

 932

 Demands.  Therefore,  if  the  hon.  Min-
 ister  replies  tomorrow,  then  that  -time
 would  be  taken  from  the  Demands  al-
 location.  That  should  be  clear  to  us,
 because  the  over-all  limit  cannot  be
 increased.

 at  गणपति  राम  (जिला  जानपद--पूर्व--
 राक्षत--अनुस्‌्चित  जातियां)  :  चेयरमैन
 महोदय,  मेँ"  कल  कह  रहा  था  कि  रेलवे  पब्लिक
 सरा विस  कमीशन,  इलाहाबाद,  के  सेक्रेटरी.  के
 काम  आर  एफिशियंसी  के  विषय  में  आपका
 लवे  बोर्ड  काफी  प्रसन्न  हैँ  ।  उनकी  भी  कुछ
 शिकायतें  हैँ  ny  मेँ  सदन  के  समझ  ऑर  खासतौर
 से  रेलवे  मिनिस्टर  के  समन्न  उनको  रखना
 चाहता  हूं  ।  उन्होंने  मिनिस्टर  साहब  के  पास
 मेमोरेंडम  भेजा  था,  जिसमें  उनकी  दो  बीन  मांगों
 हैं|  जिनको  माँ  पढ़कर  सुना  द॑ना  चाहता  &  ।

 l.  The  fixation  of  my  salary  in  the
 post.

 2.  Retention  of  lien  on  my  substan-
 tive  post.

 3.  Channel  of  promotion  for  future
 advancement.

 उन्होंने  यह  मॉमाोरहम  रेलवे  'मिनिस्टर  साहब
 के  पास  २९  नवम्बर,  ९६५३  कोन भेजा  था।  उन्होंने
 उसमें  कहा  हें  कि  यह  आश्वासन  दिया  गया  था
 कि  जो  लोग  सर्विसेज  में  लिए  जायंगे,  ऑर
 खास  तार  से  पिगू्रीपग  के  समय,  उनकी  सेलरी
 का  ऑर  दूसरी  सुविधाओं  का  ख्याल  किया
 जायगा  ।  लोकन  वह  आश्वासन  अभी  तक  पूरा
 नहीं  किया  गया  हें  मे  एक  बात  ऑर  कहना
 चाहता  &  कि  रेलवे  बोद  ने  बम्बई',  कलकत्ता
 आर  मद्रास  के  सेक्रेटरीज  को  ह्वास  एलाउंस  आर
 आर  भी  फौसलीटीज  दी  हैं  त्यों  इलाहाबाद  के
 सेक्रेटरी  को  भी  कम्पेन्सेटरी  एलाउंस  आर  हाउस
 एलाउंस  मिलना  चाहिए  ।
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 [श्री  गणपत  राम]
 क्लास  २  गजेटेड  आफिसर्स  की  तरफ  से

 २६-५३  को  एक  रिरप्रेजेंटेशन  पीमनिस्टर  साहब
 को  पेश कया  गया  था  1 बह  उन  आश्वासनों  के
 सम्बन्ध  में  हें  जो  फक  रेलवे  'मिनिस्टर  साहब  ने
 क्लास  २  के  गजेटेड  आफिसर्स  को  दिये  थे  t
 उनकी  मांग  हैं पक  जी  आश्वासन  जलवे  पमनिस्टर
 साहब  ने  क्लास  २  गजेटेड  आफिसर्स  को  दिये
 #  उनको  पूरा  किया  जाना  चाहिए  ।

 अब  मेँ  एक  फंसा  केस  जो  कि  बहुत  ही
 री जने बल  हैँ  माननीय  मंत्री  महोदय  के  सामने
 रखना  चाहता  ह्  यह  कंस  साल  भर  से  लवे
 डिपार्टमेंट  के  सामने  पड़ा  हुआ  हैं  ऑर  उस  पर
 कोई  विचार  नहीं  हो  रहा  हैं  ।  आपके  दिल्ली  के
 नार्दर्न  रेलवे  के  आफिस  में  एक  सच्चिदानन्द
 नाम  का  क्लर्क  एकाउंट  साइड  में  चार  साल
 पहले  से  काम  कर  रहा  था  आर  उसने  एस०  ए०
 एस०  एग्जामिनेशन  पास  कर  लिया  हैं  t  लोकन
 रेलवे  डिपार्टमेंट  के  vous  के  सकती  में  कहा
 गया  हैं  कि  जो  फिर  से  एस०  To  एस०  का
 एग्जामिनेशन  दंगे  उनको  लिया  जायगा  -  माँ
 यही  कहना  चाहता  हं  कि  इन  लोगों  की  मांग
 ही  थी  जिन  लागों  ने  एग्जामिनेशन  पास  कर
 फलिया  हैँ  उनको  एग्जेम्पशन  मिलना  चाहिए
 इसके  लए  एक  दरख्वास्त  रेलवे  मंत्री  महोदय
 को  दी  गयी  थी  आर  मो  ने  खुद  उनके  मेंमार्रंडम
 को  पेश  किया  था,  लोकन  मुझ  खेद  हैं.  कि
 आपका  विभाग  इतना  डिस्कॉर्टियस  हैं  क  मुझे
 एक  भी  जवाब  नहीं  दिया  गया  ।  मे  आपसे  कहना
 चाहता  दूं.  कि  जो  क्लास  ३  आर  क्लास  ४  के  लांग
 हैं  उनकी  पुकार  कौ  आप  खास  तार  से  सुनने  की
 कोशिश  कर  ।

 इसके  आगे  मेँ  आपसे  कहना-  चाहता  &  कि
 जो  रेलवे  के  क्लास  २  आर  क्लास  ४  के  सवेदसस
 हैं!  उनकी  बहुत  सी  मांगें  हैं माँ  खास  तार  से

 दर्शन  एग्जाम नर्स  के  बार॑  में  कहना  चाहता  हूं
 जिनको  कक  टिक् नकल  सुपरवाइजर  कहा  जाता
 हैं  ।  इनका  कंस  सेंट्रल  पे  कमीशन  के  सामने  भी
 गया  था  आर  उनका  कहना  था  कि  जो  ऑर
 टिक् नकल  सुपरवाइजर्स  कौ  मिलता  हैं  वह
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 उनको  भी  मिलना  चाहिए  |  इस  मांग  कौ  यहां
 के  पहले  जलवे  मंत्री  श्री  जान  मथाई'  ने  भी  मान
 फलिया  था  ऑर  हमार॑  पार्लियामेंटरी  सेक्रटरी
 मिस्टर  शाहनवाज  खां  के,  जब  वह  एक्सिडंट
 इन्क्वायरी  कमेटी  के  सिलसिले  में  गये  थे,
 सामने  भी  यह  सवाल  आया  था  ऑ२  उन्होंने
 अपनी  रिस्पांस  के  पंगा  ५५  में  यह  पिक्मूडंशन
 की  हे:

 “We  recommend  that  a  _  careful
 investigation  of  the  problem  should  be
 made  and_  suitable  modification  of
 Train  Examiners’  grade  allowed  so  that
 this  class  of  staff  may  not  smart  under
 the  sense  of  injustice  and  may  not
 suffer  from  any  feelings  of  frustration.”

 a  माननीय  मंत्री  महोदय  क॑  सामने  उनक॑  इस
 मँमारंहम  को  पेश  करना  चाहता  हूँ  जो  कि
 उन्होंने  २३-२-१४५  को  पेश  किया  हैं  वह  मेर
 पास  मी  हैं  ऑर  माँ  उसका  पेश  करना  चाहता
 हां  ।  उस  परमार  किया  जाय  ।  उनकी  उचित
 मांगों  पर  ध्यान  दिया  जाय  क्योंकि  अगर  आप
 क्लास  ३  आर  क्लास  ४  क  लागों  को  सा विधा यों
 नहीं  दत  हैँ  तो  जो  लवे  की  सिक्यूरिटी  के
 सम्बन्ध  में  आप  मुसाफिरों  को  सुविधायें  द॑ना
 चाहते  &  वह  भी  नहीं  कमल  सकेंगी  i  यह  मेरी
 खास  मांग  हैं  जो  माँ  उनके  सामने  पेश  करना
 चाहता  हां  ।  इस  पर  माँ  चाहता  हूं  फक  खास  तौर
 से  ध्यान  दिया  जाय  ।

 इसके  आगे  माँ  कहना  चाहता  &  कि  आपके
 विभाग  में थाड  दिन  पहले  औसिस्टैंट्स  के
 चुनाव  के  लिए  १६०  कैंडिडेट  उपस्थित  ह्यए
 िनमं  से  ६०  पास  हुए  ऑर  उसके  थाड  दिन
 बाद  जो  इम्तहान  मुआ  'उसमें  ९७०  में  से  २४
 ही  पास  हुए  मुझे  कहना  यह  हैं  कि  आपके
 क्लास  ३  सर्वेट्स  मेँ  यह  असंतोष  हैं  "कि  जहां
 फक  एक  नानमौट्रक  को  प्रोमोशन  के  लए
 क्वालिफाइड  समझा  जाता  हैं  वहां  पर  गुटों
 र  इंटरमीडिएट  को  अन् क्वालिफाइड  समझा
 जाता  हैं  i  इसलिए  मेरा  आपसे  कहना  हैं  कि
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 नान-मैट्रिक  के  मुकाबले  गू जुए टों  आर  इंटर
 मीडिएट  को  अन् क्वालिफाइड  न  समझा
 जाय  ।  इस  तरफ  आपको  ध्यान  दना  चाहिए  t

 सभार्पात  महोदय  :  माननीय  सदस्य  अब
 अपनी  स्पीच  खत्म  करर  ।  माननीय  सदस्य  को
 पेश कायत  थी  कि  उनको  समय  नहीं  मिलता  ।
 लेकिन  जब  वह  शुरू  करते  हैं  जो  खत्म  नहीं
 करना  चाहते  t

 श्री  गणपति  राम  :  मुझे  एक  बात  आर  कहनी
 हैं  ।  हमार॑  माननीय  मंत्री  महोदय  जब  बाबतपुर
 आये  थे  ता  वहां  की  जनता  ने  उनसे  यह  मांग  की
 थी  कि  अगर  शाहजहांपुर  पुरी  फास्ट  पैसेंजर
 बाबतपुर  में  रुकने  लगे  तो  वहां  की  जनता  को
 बहुत  सह्योलयत  हो  सकती  हैं  ।  उस  पर  माननीय
 मंत्री  जी  ने  आश्वासन  दिया  था  कि  वे  हमार
 यहां  एप्लीकशन  दूँ,  उस  पर  विचार  किया
 जायगा  |  हमने  चार  दिन  पहले  एप्लीकेशन  द॑  दी
 हैं  ।  में”  समझता  हं  कि  आप  इस  पर  ध्यान
 लगों  |

 एक  बात  में”  ऑर  कहना  चाहता  हं  1  वहां  के
 ध्या पारियाँ  की  शिकायत  हैं  कक  लखनऊ-
 बनारस  रेलवे  लाइन  पर  कोल  वैगन  की  सप्लाई
 की  कोई  व्यवस्था  नहीं  हैं,  इस  लाइन  पर  इस
 की  व्यवस्था  की  जाये  ।

 Mr.  Chairman;  The  speech  of  the
 hon.  Member  shall  be  deemed  to  have
 been  concluded.  I  am_  calling  upon
 the  next  member.

 Shri  Vallatharas  (Pudukkottaj):  Du-
 ring  the  last  five  years  we  have  had
 the  experience  of  the  integrated  rail-
 way  system  and  the  effects  and  the

 defects  of  the  regrouping  system.  At
 this  stage,  we  have  got  lot  of  material

 subjected  to  the  discussions  of  the  Rajya
 Sabha  and  this  Sabha  and  also  public
 comments  as  to  what  the  defects  and
 the  merits  of  the  institution  are  that
 Wwe  can  comment  upon.  I  would  try
 to  eliminate  all  common  factors  which
 have  been  discussed  so  far  and  concen-
 trate  myself  upon  a_  prospective
 fact  in  which  the  Government  |  have
 fafled  to  discharge  their  duty  with  3
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 foresight  and  a  perspicuity  which  must
 have  been  the  attending  characteristic
 as‘a  result  of  the  experience  that.  they
 have  gained  during  the  last  five  years.

 True,  that  the  integrated  system  has
 proved  a  successful  one.  The  finance  of
 the  railway  institution  is  sound  and
 the  working  of  the  railway  has  also
 been  stabilised  to  a  very  appreciable
 extent.  Even  if  the  Government  and  the
 Ministry  may  falter,  the  railway  insti-
 tution  and  the  track  will  not  falter.  But
 this  is  not  the  satisfaction  we  should
 derive  at  this  stage.  The  working  of  the
 institution  should  show  that  not  only
 has  it  discharged  its  duty  and  work  so
 far,  but  that  it  has  paved  the  way  for
 a  future  progress.  I  feel  that  the  Plan
 which  has  guided  us  during  all  these
 five  years  has  to  guide  the  railway  in-
 stitution  also.  The  Convention  Com.
 mittee  which  has  submitted  its  report
 quite  recently  seems  to  dominate  over
 the  future  fate  of,the  railway  system,
 not  only  in  the  matter  of  divi-
 dends,  but  also  in  regard  to  the
 fact  that  this  railway  institution
 should  form  a  primary  and  _  resource-
 ful  feeding  source  for  the  Gene-
 ral  Revenues—that  is  being  stabilised
 now.  Whether  I  agree  with  the  four
 per  cent  dividend  or  not  is  a  different
 question  altogether,  because  some  time
 has  to  elapse  before  we  shall  have  to
 think  about  a  reorganisation  of  the
 railway  institution  by  which  it  should
 be  made  totally  independent,  even  as
 regards  the  liability  of  the  payment  of
 the  dividend  of  four  per  cent  to  the
 General  Revenues  or  any  other  obiiga-
 tion  of  a  similar  mature.  But  at  pre-
 sent,  as  we  look  into  the  things,  the
 observations  of  the  Railway  Conven-
 tion  Committee,  954  are  of  absolutely
 no  help;  there  is  no  help  given  to  the
 railway  institution,  by  which  the  insti-
 tution  can.  take  some  hints  for  adopt-
 ing  a  bold  and  resourceful  policy  ta
 expedite  its  working  capacity,  and  also
 to  enhance  its  earnings  and  resources
 to  an  appreciable  degree.

 The  years  95l  and  952  were  years
 of  heyday  for  the  Railways:  that  was
 the  time  when  international  trade,  and
 movement  of  foodgrains  into  the  coun-
 try  and  outside  the  country  from  the
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 ports  to  the  inland,  etc.  had  all  led  to
 an  increase  in  the  earnings.  But  after
 1952,  in  the  years  953  and  1954,  there
 was  a  temperate  attitude  in  regard  to
 the  movement  of  goods.  That  shows  that
 the  movement  of  traffic  both  passenger
 as  well  as  goods,  has  become  normal.
 In  my  view,  it  seems  that  all  possible
 resources  for  expanding  the  sources
 of  revenue  during  these  four  years
 have  reached  a  climax,  and  at  this  rate,
 given  the  conditions  now  existing,  we
 ‘cannot  except  to  increase  the  freights
 and  fares  by  any  appreciable  degree
 so  as  to  increase  the  general  earnings
 of  the  railway  institution.-

 It  is  in  this  context  that  we  shall
 have  to  consider  how  far  the  Plan  will
 be  able  to  help  us.  The  Plan  has  con-
 ceived  of  the  working  of  the  road  sys-
 tem,  the  ship  system  and  the  airways
 along  with  the  railways.  But  it  is  a
 pity  that  there  is  no  attempt  to  co-
 ordinate  all  these  four  systems.  Even
 though  the  Minister  in  charge  of  Trans-
 port  and  Railways  happens  to  be  the
 same  person,  yet  the  differences  that
 arise  between  the  two  main  systems
 are  not  able  to  be  reconciled  at  the
 proper  level  and  at  the  proper  time
 effectively.  That  has  led  to  a  sort  of
 decline  in  the  efficiency  of  the  working
 of  the  two  systems.  I  do  not  want  to
 detail  these  instances,  because  I  have
 seen  from  the  remarks  of  the  hon.
 Minister  as  well  as  the  other  hon.
 Members  who  have  dealt  with  this
 particular  point  last  year  as  well  as
 this  year,  that  such  a  decline  in  effi-
 ciency  has  been  noticed.

 So,  I  would  suggest  that  the  co-
 ordination  between  the  Railways,  the
 road  transport  system,  the  airways,  and
 the  ship  system,  should  be  entrusted  to
 a@  common  commission,  which  should
 lay  down  a  co-ordinated  policy.  In
 the  Plan,  I  do  not  see  any  such  attempt
 to  co-ordinate  the  volicy  of  these  four
 systems.  Unless  these  four  systems
 are  co-ordinated  properly,  I  am  afraid
 there  is  absolutely  no  chance  of  the  one
 helping  the  other,.or  of  a  mutual  trust
 being  established  between  all  the  four
 systems,  or  cf  an  increase  in  the  com-
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 mon  efficiency  with  a  view  to  improving
 the  conditions  of  earning,  as  well  as  the
 utility  of  the  tramsport  system  in  the
 sountry.  I  would  suggest  at  this  junc-

 ture,  that  a  commission  should  be  ap-
 pointed,  just  like  the  Transport  Com-
 mission  in  England  and  elsewhere,  to
 go  into  the  question  of  a  speedy  co-
 ordination  between  all  these  four  ins-
 titutions  with  necessary  changes  in  their
 working  systems,  so  that  the  efficiency
 of  these  four  institutions  could  be  inde-
 pendently  and  jointly  enhanced.

 I  now  come  to  the  question  as  to  how
 the  earnings  of  the  Railways  can  be
 improved  in  any  other  way.  The
 only  way,  in  my  opinon,  by  which  the
 earnings  of  the  railway  institution
 can  be  improved  at  the  present  level
 is  only  by  a  resort  to  the  exploita-
 tion  of  those  vast  areas  in  this  country
 where  the  transport  system  has  not
 so  far  been  introduced.  I  would  suggest
 that  a  separate  committee  should  be  ap
 pointed  to  analyse  this  position,  and
 to  take  stock  of  the  facts,  so  that  the
 working  system  of  the  railway  institu-
 tion  may  be  enabled  to  extend  and  ex-
 pand  itself  into  those  areas  at  the  ear-
 liest  opportunity  possible.  Unless  those
 vast  unexploited  areas  are  approached
 and  exploited,  it  is  not  possible  to
 achieve  any  increase  in  the  earnings.
 How  far  the  present  Ministry  is  able
 to  appreciate  this  can  be  seen  from  a
 hint  given  by  the  hon.  Minister  in  the
 course  of  his  speeches  made  during  the
 last  two  years,  namely  that  the  resort
 to  the  exploitation  of  the  interior  parts
 will  lead  to  the  enhancement  of  the
 industries  and  the  activities  in  the
 mineral  field,  and  the  larger  movement
 of  traffic  that  would  result  therefrom
 would  result  in  an  increase  in  the
 earnings  of  the  railway  institution.
 That  is  a  good  augury  which  he  has
 hinted  at  already,  and  I  wish  that  that
 attempt  gets  materialised  at  the  earliest
 opportunity  possible.

 So  far  as  the  situation  at  the  present
 moment  is  concerned,  leaving  aside  the
 satisfaction  which  is  there  on  one  side,
 we  find  that  there  is  the  greatest  dis-
 contentment  over  the  activities  of
 the  Ministry  in  another  direction.  This
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 Government  is  a  government  of  the
 people.  The  conception  that  some  peo-
 ple  are  the  owners  of  the  Railways,  and
 ‘that  the  others  who  are  the  passengers
 should  pay  for  the  services,  is  a  con-
 ception  which  should  seek  revision  at
 the  earliest  opportunity.  But  I  am  not
 going  to  dwell  on  that  point  now.  I
 ‘would  only  like  to  say  this  much  for
 the  present,  namely  that  the  railway
 passengers  are  now  said  to  form  a
 bloc,  who  should  contribute  in  a  fixed
 gmanner  to  the  General  Revenues  every
 year,  and  also  permanently;  and  with
 this  end  in  view,  the  Railway  Ministry
 has  attempted  to  keep  a  _  standard
 Jevel  before  them  below  which  the  in-
 come  of  the  Railways  should  not  fall.

 This  year,  however,  the  Ministry  has
 come  forward  to  show  some  concessions
 47  regard  to  long  distance  fares  and
 freights,  but  that  should  not  mean  that
 they  should  sit  upon  the  mass,  i.e.  the
 general  people,  namely  the  agricul-
 turisis  and  the  small  traders  who  form
 ninety  per  cent  of  the  population,  or
 that  the  small  distance  passengers
 should  come  forward  to  compensate  the
 concessions  that  have  been  given  to
 jong  distance  passengers  as  well  as
 goods.  This  is  nothing  but  scrapping
 the  mass,  a  mass  that  has  already  been
 fleeced  and  famished  by  the  ravages
 of  season  as  well  as  other  artificial
 reasons  during  the  last  two  cr.  three
 years.  This  kind  of  a  scrapping  of
 the  mass  cannot  at  all  be  allowed  fur-
 ther.  The  better  gesture,  therefore,  on
 the  part  of  the  Ministry  would  be  to
 see  that  the  fares  and  freights  for  third
 class  are  not  touched  at  all  even  for
 short  distances.  This  concession  to  the
 third  class  passengers  would  not  upset
 “he  total  earnings  of  the  railway  insti-
 tution  or  the  working  of  the  railway
 institution  to  any  extent.  Such  a  ges-
 ture  is  absolutely  necessary  in  the  pre-
 sent  context,  because  it  is  the  general
 public,  it  is  the  majority  of  the  popula-
 tion,  who  resort  to  short  distance  tra-
 vels  for  purposes  of  trade  and  other
 things,  and  they  are  the  people  who  are
 to  shoulder  the  burdens  of  Government
 and  the  working  of  the  Plan  in  the  fu-
 ture  years.  Some  sort  of  contidence
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 must  be  infused  into  these  people;  just
 as  when  the  last  burden  is  thrown  off
 the  camel’s  back,  the  camel  goes  on  in
 its  own  way,  so  also  this  sort  of  small
 burden  which  is  sought  to  be  imposed
 on  the  general  public  should  be  thrown
 off,  so  that  the  people  may  be  bold
 enough  to  advance  in  their  own  way
 in  co-operating  with  the  working  of  the
 Plan;  otherwise,  it  will  result  in  the
 destruction  of  the  mutual  confidence
 between  Government  and  the  people.
 I  hope  better  statesmanship  and  ima-
 gination  would  prevail  on  the  part  of
 Government  to  show  these  concessions,
 so  far  as  the  third  class  passenger  fares
 and  freights  are  concerned.

 As  for  the  efficient  working  of  the
 institution,  I  find  that  regrouping  has
 not  shown  any  improvement.  I  would
 not  like  to  go  into  the  details  of  this
 matter  at  any  length.  In  England,  re-
 grouping  had  begun  somewhere  about
 the  year  920  or  so,  and  so  also  in  the
 U.S.A.,  South  Africa,  Germany,  France
 and  other  countries  in  the  world;  in
 India  also,  the  attempt  to  integrate  and
 regroup  had  begun  about  the  same
 time.  In  England,  you  will  be  pleased
 to  see  that  more  than  i000  private  com-
 panies  were  in  existence  at  the  early
 stages,  but  they  were  all  integrated,
 and  a  reorganisation  took  place.  Statis-
 tics  would  show  that  an  expenditure
 of  about  £8  crores  was  reduced  to
 about  £5:75  crores  soon  after  regroup-
 ing  and  integration  had  taken  place;
 and  a  saving  of  nearly  £2  crores  was
 reflected  subsequent  to  regrouping.
 That  means  that  the  overall  expendi-
 ture  in  the  operational  field  as  well  as
 in  the  administrative  field  was  easily
 grappled  there.  But  here  in  India,  des-
 Pite  the  fact  that  you  have  got  the  ad-
 vantage  of  studying  the  process  of
 amalgamation  and  savings  in  the  other
 countries  since  920  onwards,  you  have
 not  gained  by  their  experience.  After
 regrouping  has  taken  place,  we  find  that
 the  expenditure  in  our  country  has  been
 increasing:  no  doubt,  the  income  also
 has  been  increasing,  but  the  increase
 in  expenditure  is  eating  away  the  in-
 crease  in  the  income.  So,  I  would  like
 to  administer  a  caution  or  warning
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 that  a  very  strong  control  must  be
 had,  so  that  the  expenditure  is  not
 allowed  to  increase  on  any  account.

 Defective  budgeting  also  is  a  partial
 reason  for  the  chaos  now  existing  in
 the  railways.  Recently  the  audit  report
 has  given  a  hint  about  the  defective
 budgeting  but  it  is  not  so  serious  as
 we  found  it  in  the  previous  years.  Bui
 anyway,  defective  budgeting  should  be
 attended  to  with  promptitude  and  the
 defects  must  be  rectified.

 In  future,  so  far  as  the  railway  sys-
 tem  is  concerned,  there  must  be  a  fact
 finding  committee  to  analyse  the  posi-
 tion  and  see  how  far  regrouping  has
 resulted  in  economies,  how  far  econo-
 mies  can  be  effected  as  a  result  of  the
 regrouping.  Eventually,  I  feel  that
 there  must  be  a  bold  attempt  to  see
 that  the  present  regrouping  itself  must
 be  regrouped  on  a  very  far  advanced
 and  liberal  yiew.

 So,  Sir,  expressing  satisfaction  on  the
 one  hand  about  the  stabilisation  of  the
 railways  the  prospect  of  increasing  in-
 come  should  be  based  upon  effecting
 large-scale  economy  ina  all  our  expendi-
 ture  in  the  operational  and  administra-
 tive  fields  within  the  railways  and  not
 by  encroaching  upon  the  purse  of  the
 masses  of  passengers  in  this  country.

 Shrimati  Jayashri  (Bombay-Subur-
 ban):  I  am  glad  to  get  an  opportunity
 to  congratulate  the  Railway  Minister
 on  the  improvement  in  efficiency  in  the
 railway  service.

 The  Railway  Budget  proposals  for
 1955-56  have  a  number  of  redeeming
 features  which  testify  to  the  keenness
 of  the  Railway  Minister  and  the  au-
 thorities  to  improve  the  present  stan-
 dard  of  our  railway  services.  The  ex-
 pansion  of  concessional  facilities  to
 teachers  as  for  students  the  issue  of
 eoncession  tickets  during  the  Dusserah
 and  Divali  holidays,  reduction  of  the
 price  of  the  platform  ticket  from  two
 annas  to  one  anna,  and  particularly
 the  heavy  programme  for  procurement

 of  rolling  stork  for  rehabilitation  are
 soncrete  steps  to  make  railway  travel
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 more  attractive  and  to  ease  the  hendi-
 caps  of  shortage  of  rolling  stock,  and
 as  such,  they  are  appreciated  by  the
 public.

 The  three-man  delegation  which  has
 submitted  its  report  to  the  Railway
 Minister  after  its  study  tour  of  foreign
 railways  has  made  some  wholesome
 suggestions  to  make  the  railways  more
 beneficial  to  the  community,  In  parti-

 cular,  it  has  recommended  ihat  the
 emphasis  on  the  provision  of  passenger
 amenities  on  the  Indian  railways  must
 continue  until  all  stations  have  attain-
 ed  a  certain  minimum  standard  in  the
 matter  of  waiting  room  facilities,  light-
 ing,  protection  from.inclement  weather,
 provision  of  drinking  water,  sanitation
 etc.  The  public  appreciate  all  this
 effort  on  the  part  of  the  authorities,
 and  understand  that  for  the  implementa-
 tion  of  alt  these  amenities,  it  is  neces-
 sary  to  have  adequate  funds,  and  money
 will  be  required  for  all  these  amenities.
 In  the  Budget,  Rs.  3  crores  have  been
 provided,  but  I  would  say  that  this
 money  is  not  adequate  for  providing
 all  these  facilities,  and  I  would  suggest
 that  this  should  be  increased.  But  the
 burden  shculd  not  fall  on  the  poor
 people  _who  are  travelling  short  dis~
 tances.  At  present.  under  the  tele-
 seopic  scale  that  has  been  suggested
 the  increase  in  the  fare  falls  mainly
 on  the  bulk  of  passengers  travelling
 short  distances.  The  public  who  have
 to  make  frequent  journeys  are  those
 from  round  about  big  cities,  going  to
 and  from  big  cities  like  Bombay  ard
 Calcutta  in  the  suburban  irains  I
 would  suggest  that  the  grievances  of  the
 suburban  people,  specially  the  daily
 card  holders  who  will  suffer  due  to
 this  change  in  fares,  should  be  looked
 into.  I  am  informed  that  perhaps  in
 their  case  the  increase  might  be  from
 0  to  20  per  cent.  Similarly,  in  the
 case  of  freights  also,  small  consignors
 will  suffer  and  I  would  request  the
 Minister  to  look  into  these  grievances.
 The  railways,  I  would  say,  should  not
 be  made  a  vechicle  for  tax  collection.

 There  is  also  another.  injustice  done
 to  the  suburban  people  by  keeping  the
 first-class  fares  as  they  are.  First-class
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 is  cancelled  in  the  other  sections  but
 first-class  fares  are  still  charged  from
 suburban.  passengers,  I  would  request
 that  this  matter  should  also  be  looked
 into,  because  from  big  cities  like  Cal-
 cutta  and  Bombay,  suburban  people
 have  to  travel  frequently  with  ‘heir
 families;  also  due  to  the  expansion  of
 ‘ndustries,  cities  like  Bombay  have  ex-

 panded  and  daily  card  holders  come  to
 Bombay  and  Calcutta  and  other  big
 cities.  from  the  suburbs.  I  am  glad
 that  a  Committee  has  been  appotinied
 to  look  into  this  matter  and  to  improve
 the  condition  of  the  suburban  services.
 Here  also  I  would  suggest  that  some.
 members  of  the  Passengers  Relief  As-
 sociation  who  have  been  doing  useful
 service  for  suburban  Passengers
 should  be  included  in  this  Committee

 so  that  the  grievances  of  the  suburban
 people  could  be  considered.

 Another  thing  I  would  like  to  men-
 tion  is  abéut  the  frequent  cases  of  thefts
 also  in  suburban  trains.  Women  who
 are  travelling  first-class  have  also  suf-
 fered  due  to  this.  I  would  request  that
 some  measures  should  be  taken  to  safe-
 guard  these  passengers.  There  is  a  com-
 Pplaint  against  the  inefficiency  of  the
 railway  police.  There  seems  to  be  a
 lack  of  co-ordination  between  the  Rail-
 way  Administration  and  the  railway
 police  since  the  latter  is  independent
 of  the  former.  Here  also  I  would  sug-
 gest  that  something  should  be  done  so
 that  ihe  railway  police  can  come  under
 the  railway  administration.

 The  other  matter  is  with  regard  to
 claims.  There  is  also  a  complaint  with
 regard  to  claims.  As  regards  claims
 on  the  railways,  I  may  say  that  the
 discontent  of  the  public  is  on  the  in-
 crease  on  account  of  the  continued  in-
 crease  in  the  claims.  I  would  suggest
 that  the  problem  be  re-examined  and
 an  equitable  solution  found.  Here  I
 would  like  to  refer  to  the  speech  of
 Shri  G.  D..  Modi,  Vice-Chairman,  Re-
 ception  Committee  of  the  All  India
 Transport  Users’  Conference  and  Presi-
 dent,  the  Passengers  and  Traffic  Relief
 Association,  Bombay.  Recently  in  a
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 conference,  he  had.  suggested  some
 changes  in  the  law  that  at  present
 exists  with  regard  to  these  claims,  He
 says:

 “There  is  another  point  which
 needs  a  revision  of  law  as  it  ob-
 tains  today.  Section  80  of  the  Code

 of  Civil  Procedure  requires  a  no-
 tice  of  two  months  to  be  given
 before  filling  a  suit  in  respect  of
 claims  arising  against  the  Govern-
 ment  including  claims  arising

 -against  the  Government  as  owners
 and  administrators  of  the  different
 railways  in  the  country.  When  the
 different.  railway  systems  in  our
 country  were  owned  by  joint  stock
 corporations,  this  provision  of  sec-
 tion  80  was  not  applicable  in  cases
 of  claims  against  the  then  railway’
 administrations.  At  that  time,  the
 only  notice  required  for  claims
 arising  against  the  «  railways,  as
 also  now,  was  under  section  77  of
 the  Indian  Railways  Act  which  pro-
 vided  for  a  notice  to  be  given
 within  6  months  of  the  alleged
 loss,  destruction  or  damage.

 Now  when  most  of  the  railway
 administrations  have  been.  taken
 over  by  the  Government,  notices
 are  required  to  be  given  a)  as  be-
 fore  under  section  77  of  the  Rail-
 ways  Act  and  (2)  to  the  Govern-
 ment  under  Section  80  of  the  Code
 of  Civil  Procedure.  In  claims
 against  Government  in  cases  con-
 cerning  the  Railways,  a  notice  has
 to  be  given  to  the  General  Mana-
 ger  of  the  Railway  concerned  and
 a  suit  can  be  filed  only  on  an  ex-
 viry  of  two  months  after  service
 of  such  notice  on  the  General
 Manager.”
 Sir,  I  would  now  like  to  congratu-

 late  the  Minister  for  the  use  of  khadi
 that  he  has  suggested  to  be  made  in  the
 railway  services.  I  would  request  that
 at  big  railway.  stations  display  should
 be  made  of  khadi  and  cottage  industries
 products  so  that  the  public  can  know
 what  qualities  are  produced.

 Another  suggestion  I  should  like  to
 make  to  the  authorities  is  about  the  use
 of  loud-speakers’  which  can  be  of  very



 945  Railway  Budget

 {Shrimati  Jayshri]
 good  service  by  doing  propaganda  for
 creating  civic  sense.  Recently,  when
 the  Minister  was  in  Bombay,  he  himself,
 in  his  speech,  had  said  that  aiting
 rooms  were  made  dirty  because  peo-
 ple  are  spitting  in  all  places  even  where
 there  are  basins  and  taps  and  waste
 matter  is  thrown  wherever  the  passen-
 gers  sit.  Taps  are  left  open,  lights  and
 fans  are  not  switched  off  and  flush  is
 not  used.  These  were  some  of  the
 things  about  which  users  themselves
 have  to  pay  attention.  Similarly,  pas-
 sengers  themselves  are  to  be  biamed  if
 they  encourage  begging  and  unauthoris-

 ed  hawking  in  the  compartments.  They
 should  look  upon  on  the  railways  as
 their  own  property  and  should  not  al-
 low  any  damage  to  be  done  to  railway
 property.  In  fact,  the  history  of  civi-
 lisation  is  verily  the  history  of  traus-
 port  and  communications.  Means  of
 transport  and  communication  are  not
 only  the  instruments  of  economic  pro-
 gress  but  also  the  agents  of  cultural
 and  social  advancement.

 Shri  G.  D.  Somani  (Nagaur-Pali):
 Mr.  Chairman,  I  would  like  at  the  out-
 set  to  congratulate  the  hon.  Minister
 of  Railways  for  presenting  a  better
 picture  about  developmental  activities
 in  the  railways  so  far  as  their  rehabili-
 tation  and  expansion  programme  under
 the  First  Five  Year  Plan  is  concerned.
 It  is  really  gratifying  to  learn  that  the
 railways  will  mot  only  be.  able  to  ful-
 fil  the  target,  of  completing  the  400
 crore  target  laid  down  in  the  First  Five
 Year  Plan,  but  that  this  target  may  be
 slightly  exceeded.  I.  also  welcome,
 in  this  connection,  the  assurazice
 given  by  the  Railway  Minister
 in  his  speech,  while  presenting
 the  Budget  as  well  as_  yester-
 day  in  his  reply  in  the  Upper  House,
 that  the  Railway  Board  are  fully  alive
 to  the  needs  of  our  developing  eco-
 nomy  and  that  they  are  doing  every-
 thing  in  their  power  to  see  that  the
 needs  of  transport  will  be  fully  met
 as  early  as  possible

 Having  said  so,  I  would  like  to  draw
 his  attentien  to  the  way  in  which  our
 Railway  Board  are  thinking  of  deve-
 ‘oping  the  resources  of  the  railways.
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 I  would  like  to  draw  his  attention  to  the
 recommendatious  that  were  made  by
 the  Federation  of  Indian  Chambers  of
 Commerce  and  Industry  that  the  Rail-
 way  Board  should  plan  an  extension
 of  500  miles  of  new  railways  every
 year  under  the  Second  Five  Year  Plan.
 I  was  very  disappointed  to  learn  that
 the  Railway  Board,  in  their  reply,  sim-
 ply  ‘expressed  their  complete  inability,

 both  in  men  and  material  to  take  up
 any  such  programme  of  development
 which  is  necessary  to  meet  the  growing
 needs  of  our  vast  expanding  economy.
 The  Railway  Minister  ought  to  know
 that  our  Government  is  planning  to
 increase  the  production  of  steel  from
 about  1;8  million  tons  that  we  have
 at  present  to  about  6  million  tons  by
 the  end  of  the  Second  Five  Year  Plan.
 Similarly,  we  have  an  ambitious  pro-
 gramme  of  increase  in  the  production
 of  cement  from  about  4°5  million
 tons  to  about  10  milion  tons.
 Now,  if  all  the  steel  and
 cement  means  anything,  it  means  that
 there  will  be  a  corresponding  increase
 in  various  other  articles  and  cther  sec-
 tors  of  our  economy  and,  certainly,  the
 way  in  which  the  Railway  Board  are
 planning,  I  am  afraid,  will  still  leave
 us  in  the  same  position  as  we  are  to-
 day.  We  find,  from  the  time  when  the
 strain  was  put  on  the  railways  by  the
 War,  that  the  railways  have  not  still
 been  able  to  keep  pace  with  the  growing
 demand  that  is  being  made  on  the  rail-
 ways  by  the  expanding  economy
 of  our  country.  Of  course.  I
 admit  of  very  ample  improve-
 ment  in  various’  directions,  but
 the  fact  remains  that  the  railways  are
 even  today  not  able  to  carry  the  traffic
 that  is  offered  to  them  at  various  cen-
 tres  of  industry.  It  is,  therefore,  de-
 sirable  that  the  whole  outlook  of
 the  Railway  Board  towards  the  Second
 Five  Year  Plan  should  be  re-vriented
 and  they  should  think  on  the  same  lines
 on  which  other  sectors  of  our  economy
 are  thinking.  We  should  not  be  placed
 in  a  position  to  find  that  while  produc-
 tion  in  other  sectors  is  increasing,  our
 transport  facilities  are  not  increasing
 to  the  same  extent.
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 Having  said  so  much  about  the  way
 in  which  the  Second  Five  Year  Plan
 is  being  formulated  by  the  Railway
 Board,  {  should  expect  that  the  House
 ‘will  be  given  an  opportunity  at  an  ear-
 Yy  date  to  know  these  plans  because  so
 far  as  the  Second  Five  Year  Plan  is
 concerned,  the  Railway  Minister  has
 not  given  any  definite  indication  about
 the  exact  plans  of  development  that
 they  have  in  view  in  that  connection.
 It  is  proper  that  the  House  should
 know  at  an  early  date  all  about  the
 targets  which  the  Railway  Board  have
 fixed  for  the  Second  Five  Year  Plan.

 I  would  like  to  say  something  about
 our  freight  structure.  The  Railway
 Minister  himself  has  referred  to  the
 persistent  demand  for  the  re-examina-
 tion  of  the  railway  freight  structure.
 It  is  really  very  gratifying  io  learn
 that  some  relief  has  been  given  for  the
 transport  of  foodgrains,  pulses  and
 fertilisers.  One  would  have  wished
 that  the  railways  could  have  gone  a
 little  more  further  and  _  done
 justice  to  the  various  other  re-
 presentations  that  are  pending
 before  them  to  serve  the  meeds  of  a
 developing  economy.  Not  only  has  that
 not  been  done,  but  the  Railway  Minis-
 ter  has  come  out  with  a  proposal  to
 increase  the  burden  on  short  distance
 traffic,  both  for  the  passengers  as  well
 as  for  the  goods  traffic.  It  is  really
 very  surprising  so  far  as  short  distance
 traffic  is  concerned,  which  is  meant
 for  the  transport  of  very  vital  raw
 materials  for  the  various  industries
 or  for  the  transport  of  their  manufac-
 tured  goods,  that  there  should  have
 been  this  increase.  It  is  clearly  obvi-
 cus  that  the  bulk  of  the  industrial  tra-
 ffic  on  the  railways  is  covereg  by  the
 short  distance  traffic.  Actual  figures
 have  not  been  given.  But,  I  would  re-
 quest  the  Railway  Minister  to  show,
 out  of  the  total  traffic  the  railways  car-
 ry,  how  much  is  over  1-300  miles  and
 how  much  over  850  miles  and  what  is
 the  nature  of  the  relief  that  this  tra-
 ffic  will  get  from  the  5  per  cent.  reduc-
 tion  he  has  announced.  My  whole  sub-
 mission  is  this,  that  so  far  as  .short
 distance  traffic  is  concerned,  it  was
 already  suffering  under  a  great  dis-
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 ability.  When  the  railway  rates  were
 revised  in  1948.  Then,  this  telescopic
 structure  brought  about  an  appreciable
 increase  in  the  transport  charges  for
 short  distance  traffic.

 Secondly,  this  short  distance  traffic
 has  to*pay  some  special  levy  and
 thirdly,  even  terminal  charges  were
 standardised  in  a  manner  which  also
 increased  the  incidence  on  short  distan-
 ce  traffic.  In  view  of  all  these  increases
 in  the  freight  structure  for  the  short
 distance  traffic,  the  Railway  Minister
 himself  had  indicated  that  individual
 railways  were  at  liberty  to  give  con-
 cessions  wherever  it  was  possible  or
 wherever  it  was  appropriate.  In  that
 connection,  I  may  say,  certain  conces-
 sions  have  been  given.  My  point  is
 that  where  there  was  a  sirong  case
 for  a  downward  revision  of  the  short
 distance  traffic  rates,  it  is  really  sur-
 prising  that  the  Railway  Minister
 should  have  come  forward  to  increase
 those  rates  by  another  0  per  cent.  We
 have  been  told  that’  this  increase  in
 short  distance  traffic  works  to  about
 half  a  pie  per  mile.  This  is  really  a
 very  clever  and  shrewd  way  of  rutting
 things.  I  think  our  Railway  Minister
 should  have*stretched  his  imagination
 a  little  further  and  he  could  have  work-
 ed  out  to  an  insignificant  fraction  of  a
 pie  per  tola  and  told  us  in  what  way
 this  incidence  works  on  the  industry.
 It  is  all  very  well  to  say  that  it  is  only
 half  a  pie  per  mile  for  short  distance
 traffic,  but  what  is  the  incidence  of  this
 increase  on  the  various.  industries  has
 been  simply  under-rated.  As  I  have
 already  pointed  out,  these  various  in-
 dustries  are  suffering  terribly  due  to
 an  inequitable  burden  which  has  been
 placed  by  the  present  freight  rate
 structure  on  short  distance  traffic  and  it
 is  not  right  to  say  that  there  is  an  in-
 crease  of  only  half  a  pie  per  mile  and
 thereby  minimise  the  incidence  of  the
 burden  that  has  been  imposed  by  the
 Railway  Ministry.

 Yesterday  the  hon.  Railway  Mtmister
 said  in  the  other  House  that  our  rail-
 way  rate  structure  was  lower  than
 that  of  any  other  country  in  the  world.
 I  do  not  think  it  is  really:a  very  ap-
 propriate  way  of  comparing  our  rail-

 on
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 [Shri  G.  D.  Somani  }
 way  rates  with  those  of  the  other  re-examination  of  the  whole  freight
 countries  where  economic  conditions,
 which  really  form  the  material  basis
 for  determining  the  freight  structure,
 differ  so  widely.  But  I  have  got  some
 figures  of  Japan  which  clearly  show
 how  the  other  progressive  countries,
 which  want  to  help  their  industries,
 are  basing  their  fares  and  freight
 structure.  The  operating  ratio  figures
 for  Japan  in  95I-52,  1952-53  and  1953-
 54  were  °04,  °00  and  0°999  respec-
 tively.  That  shows  that  the  national
 railways  in  Japan  were  not  able  even
 to  cover  their  operating  expenses  by
 the  freight  structure  and  fares  that
 they  weré  charging  the  public.  We
 should  not  also  forget  the  fact  that  the
 operating  efficiency  in  other  countries
 is  perhaps  far  higher  (han  what  we
 have  in’  India.  In  ~*thosé  countries
 where  railway  operation  has  a  hig  deg-

 ree  of  efficiency,  if  they  ure  not  able
 to  cover  their  operating  expenses  by
 the  freight  structure  and  fares  which
 they  have,  it  is  hardly  correct  and
 hardly  doing  justice  to  the  case  to  say
 that  we  brave  got  a  very  low  struc-
 ture.

 I  have  got  also  an  example  of  the
 coal  charges  in  U.K.  It  appears  that
 the  coal  charges  work  out  to  35
 per  cent  of  the  entire  average
 freight  rate  per  ton  per,  mile,  but  in

 ur  country  that  ratio  goes  much
 higher.  What  I  want  to  submit
 is  that  the  Railway  Board  should
 examine  the  incidence  aad  _  the
 scientific  basis  on  which  the  freight
 ‘ructure  is  based  in  other  countries

 and  the  way  in  which  they  are  assist-
 ing  the  growth  of  the  development  of
 industries.  Simply  saying  that  our
 freight  structure  is  lower  than
 that  of  any  other  country  is  in  a  way
 misleading  the  whole  significance  of
 freight  structure  as  it  operates  under
 particular  conditions  that  prevail  in
 particular  countries.  It  is  surprising,
 in  this  connection,  that  this  should  be
 brought  about  by  the  Railway  Minister
 gt  a  time  when  he  says  he  is  consider-
 ing  the  advisability  of  appointing  a
 committee  to  go  into  the  question  of

 structure.  He  has  himself  said  that
 the  demand  for  this  committee  has
 been  persistent.  Last  year  the  Rail-
 way  Minister  was  good  enough  to  say
 that  he  was  examining  the  implications
 of  revising  the  freight  structure  in
 erder  to  assist  the  developmental  eco-
 nomy  of  the  country.  I  do  not  think
 anything  has  come  out  of  his  examina-
 tion,  because  after  one  year  we  have
 been  presented  with  this  40  per  cent
 increase  in  the  railway  freight  for  short.
 distance  traffic.  Two  years  ago  when
 the  suggestion  was  made,  the  Railway
 Minister  outright  turned  down  the  sug-
 gestion.  Last  year  he  promised  a
 scientific  re-examination  of  the  whole
 thing  in  his  own  department  to  see  how
 far  he  can  bring  about  a  downward  re-
 vision  of  the  freight  structure.  Now,
 in  this  year’s  Budget,  one  would  have
 expected  that  having  thought  over
 the  problem  during  this  long  period,
 the  Railway  Minister  would  Leve  come
 out  with  a  definite  announcement  re-
 garding  the  constitution  of  this  com-
 mittee  instead  of  taking  certain  steps.
 and  presenting  the  commitiee  with  a
 fait  accompli.  This  is  rather  surpris-
 ing  particularly  when  the  Railway  Min-
 ister  himself  admits  that  there  is  a
 Persistent  demand  for  a  re-examination.
 of  the  freight  structure.  I  submit  most
 respectfully  that  it  is  highly  inappro-.
 priate  on  the  part  of  the  Railway  Minis~
 try  to  bring  about  a  drastic  revision  in
 the  freight  structure  when  they  them-.
 selves  realise  the  fairness  of  the  persis-~
 tent  demand  which  has  been  represent-
 ed  to  them  for  a  long  time  and  the
 Railway  Minister  himself  has  promised
 that  he  is  considering  the  constitution
 of  such  a  committee.  I  only  hope  that
 the  constitution  of  the  committee  will
 be  announced  by  the  hon.  Railway
 Minister  tomorrow  because  the  consi-
 deration  has  been  going  on  for  a  pretty
 long  time.  In  view  of  the  fact  that  we
 are  now  on  the  threshold  of  an  indus-
 trial  revolution  there  are  asnbitious
 plans  for  industrial  development
 throughout  the  country,  it  would  be  in
 the  fitness  of  things  that  our  freight
 structure  should  be  scientifically  based
 and  should  be  designed  to  promote  the.
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 development  of  industries  and  not  to
 retard  or  come  in  the  way  of  the  deve-
 lopment  which  we  are  seeking.  As  our
 Prime  Minister  said  sometime  ago,  whe.
 you  hear  from  any  Minister  that  the
 matter  is  under  consideration,  it  is  a
 rather  dangerous  reply  inasmuch  as
 it  may  mean  that  the  whole  thing  has
 been  shelved  in  cold  storage.  I  hope
 ‘hat  will  not  be  repeated.  The  hon.
 Minister  should  have  made  up  his  mind
 and  I  am  _  expecting  definite  an-
 nouncement  in  his  reply  tomorrow.
 morning  that  the  Railwsy  Board
 would  agree  to  the  constitution
 of  the  committee,  on  which  the
 representatives  of  those  who  are  the
 chief  customers  of  ‘the  Railways—I
 mean,  the  trade  and  industry—should
 get  a  fair  share  of  representation.

 Shri  S.  V.  Ramaswamy  (Salem):  I
 thank  you  for  giving  me  this  opportuni-
 ty  for  joining  in  praising  the  Railway
 Administration.  The  Railway  Adminis-
 tration  has  done  very  well  indeed,  but
 in  striking  a  balance  sheet,  I  will  try
 to  bring  out  certain  facts  which,  I
 hope,  wil)  be  remedied  next  year.

 Going  through  the  pamphlet  Indian
 Railways  1953-54.  certain  sections  are
 not  in  favour.  For  instance,  there  is
 a  fall  in  net  revenue.  There  is  less  of
 net  surplus  and  the  operating  ratio  has
 increased.  The  goods  train  speed  has
 fallen  and  in  many  other  things  also
 it  shows  a  decrease,  and  instead  of  re-
 gistering  a  progress,  ‘here  seems  to  be  a
 regress.  On  the  other  hand.  in  strik-
 ing  a  balance  sheet,  I  would  like  to
 point  ‘ott—I  am  _  congratulating  the
 Railway  Administration  —that  the
 claims  on  losses  and  damages  have  fal-
 len  considerably  from  Rs.  3  crores  and
 odd  to  Rs.  2  crores  and  odd.  Even
 tis  this  amount  stands,  it  appears  to
 me  that  it  is  considerable,  because  we
 have  to  pay  about  Rs.  3  crores  by  way
 of  damages  and  losses  in  spite  of  the
 enormous  ‘number  engaged  on  the
 Watch  and  Ward  Section.  I  would  urge
 upon  the  Ministry  to  take  great  pre-
 cautions  to  see  that  these  claim  are
 brought  down  to  a  lesser  extent.  On
 the  other  hand,  it  is  somewhat  dis-
 tressing  to  see  that  there  is  an  in-
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 crease  in  new  claims.  I  do  noi  know.
 why  there  has  been  an  increase  and
 I  hope  the  Ministry  will  look  into.
 these  things  and  try  to  keep  down  the
 claims  as  low  as  possible.

 I  might  also  congratulate  the  Minis-.
 iry  on  checking  to  ticketless  travel.  The
 income  from  checking  it  seems  ic  have.
 risen  by  a  few  lakhs  of  rupees.  I
 hope  the  checking  staff  will  be
 strengthened  further  and  this  loop-.
 hole  closed.  If  for  instance,  we
 can  minimise  the  loss  in  claims
 and  damages  and  orevert  the
 loss  on  ticketless  travel  and
 several  other  losses,  we  shall  be  hav-.
 ing  more  money  to  spend  on  new
 Mines  to  which  I  shall  refer  shortly
 and  about  which  my  hon.  friend  nexf
 to  me  also  will  speak.

 Shri  C.  BR.  Narasimhan  (Krishna.-.
 giri):  Anticipating  it.

 Shri  S.  V.  Ramaswamy:  One  other.
 factor  which  still  distresses  me  is  this.
 Out  of  Rs.  90  crores,  we  still  have  to.
 buy  from  abroad  to  the  tune  of  Rs,
 25  crores.  From  page  5l  of  the  Re-
 port,  you  will  find  this.  Take,  for-
 instance,  the  years  1947-48.  Out  of
 the  total  of  about  Rs.  8l  crores,  the.
 indigenous  stores  purchased  fer  Indian
 Railways  were  to  the  value  of  Rs.  74
 crores  and  the  import  was  only  to  the
 value  of  Rs.  7°59  crores.  Take  the
 (1953-54  figure.  Out  of  a  total  of
 Rs,  90  crores,  indigenous  comes  to
 Rs.  64  crores  and  imported,  to  Rs.  25.
 crores.  From  Rs.  7  crores,  it  has  gone
 up  to  Rs.  25  crores  and  the  proportion
 to  the  total  is  also  high.  I  do  hope  that
 steps  will  be  taken  to  see  that,  as  far
 as  possible,  indigenous  materials  are.
 utilised.

 One  other  point  I  want  to  stress  is
 this  question  of  TELCO  and  the  Chit-
 taranjan  workshop.  Sometime  ago,
 it  was  suggested  by  the  Public  Accounts
 Committee  that  the  TELCO  might  be
 taken  over  by  the  State.  The  witness
 appearing  before  the  Public  Acccunts
 Commitiee  stated  that  the  Govern-
 ment  are  considerng  that  proposal.  I-
 hope  that  the  Government  will  not
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 aake  it  over.  The  reasons  why  I  urge
 jfor  this,  are  these.

 The  Deputy  Minister  of  Railways
 _and  Transport  (Shri  Alagesan):  To
 cut  short,  we  do  not  propose  to  take  it

 ,over.
 Shri  S.  V.  Ramaswamy:  You  have

 cut  short  my  arguments.

 Shri  C.  R.  Narasimhan:  Not  the
 .trend  of  thought,  anyway!

 Shri  S.  V.  Ramaswamy:  No;  not  the
 .trend  of  thought.  I  am  glad  that  they
 ,come  to  this  decision,  because  I  want
 .the  TELCO  to  function  in  the  private
 _sector  so  that  we  may  know  the  per-
 .formances  by  comparison,  and  it  would

 be  better  to  make  such  comparisons.
 ~i  find  from  Appendix  2l  to  Volume  II
 ,of  the  Tenth  Report  that  they  have
 .furnished  the  comparative  costs  of
 TELCO  and  Chittaranjan.  In  it,  the

 Government  seems  to  have  taken  up
 the  position  that  the  cost  of  produc-

 .tion  at  Chittaranjan  is  more  than  in
 TELCO.  For  instance,  in  paragraph

 «<E  at  page  107  they  say  that  townships
 and  other  amenities  costing  over  Rs.  7
 crores  have  been  constructed,  and  they

 have  given  the  figures  for  the  main-
 ,tenance  and  depreciation  of  the  town-

 ship  as  also  the  expenses  of  providing
 -modern  amenities,  staff,  etc.  They  say
 «that  the  overheads  have  increased  thus.
 -They  say  also  that  in  TELCO,  there  is
 comparatively  a  small  township,  the
 expenses  of  which  are  included  in  the
 _administrative  expenses.  In  the  re-
 _marks  celumn,  they  say  that  this  is  a
 major  item  contributing  to  the  increase
 _of  the  cost  of  production  in  Chittaran-
 jan.  Take  out  the  townships,  both
 from  the  TELCO  and  the  Chittaranjan
 -works,  and  then  work  out  the  costs.

 I  believe  that  the  TELCO,  machine  fer
 machine  or  engine  for  engine,  would  be

 able  to  produce  them  at  a  cheaper
 cost  than  Chittaranjan  for  this  reason
 I  find  that  the  TELCO  has  been  over-
 burdened  by  a  complexity  in  the  orders.
 I  gather  that  different  types  of  brilers
 have  been  asked  to  be  made  by  them
 in  different  batches  at  different  in-

 Aervals  in  small  order  cf  20  and  30.
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 You  know  making  a  boiler  is  not  an
 easy  thing.  It  is  a.  very  complicated
 process.  Orders  for  different  types,
 each  involving  heavy  outlay,  will  na-
 turally  affect  the  quantum  of  rroduc-
 tion.  I  understand  that  if  large  orders
 for  one  or  two  types  or  designs  are
 placed,  they  would  be  able  to  reduce
 the  price  by  neariy  25  per  cent.  I
 hope  the  Ministry,  in  placing  orders  on
 TELCO,  will  view  this  aspect  of  the
 matter  and  confine  itself  to  one  or  two
 types  and  place  large  orders  over  a
 period  of  years  so  that  the  price  of
 boilers  produced  there  may  be  brought
 down.  That  would  help  us  to  show
 also  the  efficient  functioning  of  the
 Chittaranjan  works  in  the  public  sec-
 tor.  As  it  is,  we  have  no  method  of
 comparing  the  two.

 When  I  was  making  a  visit  to  TELCO,
 I  saw  the  system  of  accounting.  In
 the  method  of  accounting,  fhey  have
 the  card  system.  Of  course,  I  am  not
 an  admirer  of  this  machine  beceuse  it
 has  displaced  over  50  clerks,  but  the
 marvel  of  it  is  that,  if  you  went  any
 point,  any  information  on  any  subject,
 the  cards  are  punched  and  you  get
 the  information  in  a  trice.  It  shows
 the  perfectness  of  the  organisation.
 When  I  was  at  Chittaranjan,  there  was
 no  such  organisation.  I  am  not  say-
 ing  this  in  a  discouraging  manner,  and
 I  am  only  trying  to  show  that  ‘in  the
 private  sector,  one  can  see  efficiency
 and  a  certain  amount  of  carefulness.
 I  am  emphasising  this,  but  I  am  not
 running  down  public  sector—not  at
 all—and  I  do  encourage  the  public
 sector.  I  am  stating  this  so  that  the
 public  sector  may  also  see  what  things
 are  taking  place  in  the  private  sector.
 how  efficient  they  are,  how  perfect
 their  ways  are.  I  find  8  sense
 of  diffusion  of  responsibility  in
 the  public  sector.  There  is  not
 the  punch;  there  is  not  that
 sense  of  deep  responsibility;  there  is
 not  that  amount  of  drive  and  efficiency
 in  the  public  sector.  I  am  stating  this
 so  that  the  public  sector  may  improve
 and  I  am  not  discouraging  it.  That
 is  the  purpose  of  what  J  say.
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 The  next  point  that  I  would  urge  is
 with  regard  to  catering.  A  witness
 before  the  Public  Accounts  Committee
 saic  that  if  we  take  over  catering,  then
 there  is  bound  to  be  aa  loss.  This  is
 how  it  reads:

 “He  pleaded  that  in  view
 of  the  liberalisation  of  pay-scales
 of  the  railways,  the  overall  emolu-
 ments  of  cook,  etc.,  employed  in
 the  Catering  Department  has  de-
 creased  as  compared  to  the  salary

 that  a  contractor  was  paying  to  his
 staff,  and  this  is  one  of  the  major
 factors  for  the  loss.  He  contended
 that  if  good  food  was  to  be  supplied
 by  the  Railway  Catering  Depart-
 ments,  some  loss  was  bound  fo  ot-
 cur”,
 I  do  not  think  that  the  Government

 have  that  view.  I  hope  they  do  not.
 Catering  by  the  railway  is  certainly
 better  than  the  private  catering.  What
 I  would  urge  upon  the  Railway  Admin-
 istration  is,  for  that  reason  which  I
 quoted  there  should  be  no  loss  either.
 But  they  should  make  it  at  least  a  no
 profit  no  loss  basis.  If  it  is  inevitable—
 that  is,  if  loss  is  inevitable—I  would
 cather  have  good  food,  even  though  the
 railway  may  be  put  to  loss,  than  getting
 mere  rotten,  poor  and  unhealthy  food
 from  the  private  caters.  I  do
 hope  that  attention  will  be  drawn  to
 this  to  see  that  there  is  no  loss  on  this
 account.

 I  am  coming  to  my  last  point  with
 regard  to  the  new  railway  construction
 that  is  going  to  be  taken  up.  Sir,  |  am
 glad  that  the  traffic  and  engineering
 survey  are  going  to  be  taken  with  re-
 gard  to  the  Salem-Bangalore  line.
 IP.  M.

 Shri  M.  S.  Gurupadaswamy:  (My-
 sore):  We  do  not  want  that  line.

 Mr.  Chairman:  Hon.  Members  may
 continue  addressing  the  Chair.

 Shri  8.  V.  Ramaswamy:  I  hope  that
 this  line  will  be  taken  up  next  year  and
 all  the  surveys  would  be  completed,
 because,  as  I  said  last  year  and  I  repeat
 it,  it  is  an  essential  complementary  to
 the  Hingoli-Khandwa  line  and  _  unless
 you  have  this  link  between  Bangalore
 and  Salem  the  linking  up  of  Khandwa-
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 Hingoli  is  of  no  avail.  It  is  only  then:
 that  you  will  get  a  continuous  metre
 gauge  line  from  Bhatinda  to  Trivan-
 drum.  This  line,  I  think  is  very  im-
 portant.

 One  other  line  the  State  Government
 have  recommended  and  I  would  urge
 upon  the  Minister  to  kindly  see  that,.
 that  also  is  taken  up.  But,  I  woulda
 urge  in  a  different  way.  They  want  the:
 line  to  be  extended  from  Salem  to.
 Tiruchirapalli.  My  submission  is  that
 it  would  be  a  waste.  On  the  other’
 hand  if  you  take  it  along  Karur,  Dindi-
 gul  and  then  to  Madura,  it  would  res-.
 ult  in  shortening  the  distance  and  help
 the  trade  between  North  and  South  to.
 a  considerable  extent.

 Shri  Frank  Anthony  (Nominatea--
 Anglo  Indians):  Sir,  I  am  glad  the
 Minister  is  in  the  House  and  I  am.
 going  to  belie  his  expectations  of  a
 broad  side  by  congratulating  him.
 May  I  say  straightaway  that  I  feel
 that  the  Railway  Budget  and_  the:
 speech,  by  and  large,  are  good.

 Sir,  I  have  not  a  little  experience:
 particularly  with  regard  to  matters-
 which  affect  the  staff.  It  is  inevi-
 table  that  in  a  huge  undertaking  such.
 as  the  railways  there  are  bound  to  be-
 not  only  difficulties  but  anomalies.
 sometimes  resulting  not  only  in  hard-
 ship  but  also  even  injustice.  Because
 of  that  I  never  fail  to  sound  a  warn-
 ing  that  we  cannot  afford  in  this  mat-
 ter  of  dealing  with  railway  problems:
 to  have  an  attitude  of  complacency,.
 and  least  of  all,  afford  to  have  an  atti--
 tude  of  bureaucratic  infallibility.

 I  shall  deal  briefly  with  some  of  the:
 points  with  which  the  Minister's:
 speech  has  dealt.  My  first  reference:
 is  to  the  reduction  of  fares  in  respect:
 of  long  journeys.  I  am  not  certain:
 that  this  step.  the  reduction  of  fares:
 on  long  journeys  and  more  particular-
 ly,  the  increase  of  fares  for  short:
 journeys,  will  not  have  adverse  effect.
 on  the  income  from  passenger  traffic.  It
 is  axiomatic  that  a  person  who  is  to
 undertake  a  long  journey  has  no  al-
 ternative  and  he  has  to  undertake  the
 journey.  But  my  fear  is—I  hope  it
 will  not  be  justified—that  850  far  as.
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 ‘(Shri  Frank  Anthony]
 ‘the  increase  of  fares  on  short  jour-
 neys  is  concerned,  it  may  very  well

 ‘have  the  effect  of  diverting  passenger
 “traffic  to  the  roads.  And  that  fear  ex-
 tends  also  to  the  proposal  with  regard

 ‘to  the  increase  of  freights  for  smalls.
 ‘On  a  previous  occasion  I  had  ventur-
 ‘ed  the  opinion  that  the  traffic  in
 smalls  was  being  adversely  affected

 “because  of  the  inordinate  delay  in  the
 movement  of  smalls.  Now,  we  have

 ‘this  proposal  to  increase  the  freight
 on  smalls.  Here  also,  I  feel,  inevitab-
 ly,  that  the  effect  will  be  to  decrease
 ‘the  income  from  this  item  on  freight.
 And,  may  I  also  ask  the  Minister  as
 rto  whether  there  has  been  a  break-
 down  of  figures  and  whether  income

 ‘from  passenger  fares,  a  major  part  of
 it,  is  not  derived  from  fares  in  res-

 “pect  of  short  journeys?
 The  Minister  has  referreq  to  the

 ‘drive  for  more  economic  use  of  wag-
 ons.  This  I  feel  is  something  vital.  He
 has  also  referred  to  the  drive  to  en-

 :sure  that  maximum  economic  use  of
 the  wagons  is  made.  This  I  feel  is  a
 matter  which  must  attract  priority.

 “The  report  on  this  given  to  us  by
 the  Railway  Board  says  that  haulage

 both  for  the  metre  gauge  and  the
 broad  gauge  has  decreased.  The  net  ton-

 ‘miles  moved  per  wagon  ‘has  also  de-
 creasd.  This  means  in  _  effect  that
 there  is  a  wastage  of  wagon  capacity.

 ‘We  all  know  that  we  have  a  tremea-
 dous  lee-way  to  make  up  with  regard
 to  our  requirements  in  wagon  capaci-

 ‘ty  and  we  cannot  afford  in  the  pre-
 sent  condition  of  the  country  to  have
 any  removable  wastage  of  wagon  ca-

 ‘pacity.
 The  Minister  has  also  referred  to

 ‘the  improvement  in  the  position  with
 regard  to  compensation  claims.  He  has

 ‘said  that  the  improvement  in  the  dis-
 pesal  of  claims  has  been  maintained
 and  the  amounts  paid  are  less.  But
 T  feel  that  very  much  more  should  be
 ‘done.  Rs.  2.8  crores  are  still  being
 oaid  out  in  respect  of  claims,  for
 goods  lost  and  in  respect  of  other
 items.  The  largest  item  is  represent-
 ed  by  claims  in  respect  of  lost  good.
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 More  than  Rs.  |  crore  are  being  paid
 out  under  this  head.  Now,  J  do  not
 think  that  this  position  is  one  which
 cannot  be  retrieved.  What  is  the
 reason  that  we  are  paying  Rs.  l  crore
 in  respect  of  claims  for  lost  goods?  I
 am  not  suggesting  that  the  position
 is  an  easy  one  or  that  there  is  some
 kind  of  magic  remedy  available.  But
 I  do  think  that  an  improvement
 can  be  effected  if  more  stringent
 measures  for  checking  at  the  points
 of  loading  and  at  the  points  of  un-
 loading  are  initiated.  I  am  merely
 making  a  suggestion.  At  the  points
 of  loading,  so  far  as  I  am  aware,  at
 present,  the  checking  is  merely  done
 by  the  Station  Master.  Now,  if  that
 checking  is  reinforced  and  we  are  xe-
 quired  to  get  things  checked  not  only
 by  the  Station  Master  but  also  by
 the  Security  Officer  and  also  get  the
 signature  of  the  consignor  there  will
 be  some  check  on  the  point  of  loading
 and  much  of  the  claims  can  be  re-
 moved.  Then  there’  should  also  be
 some  check  at  the  point  of  unloading.
 There  also  the  matter  should  not  be
 left  only  to  the  Station  Master.

 There  should  be  some  kind  of  coun-
 ter  signature.  Then  I  feel  that  the
 opportunity  for  manipulation  which
 is  there  at  present,  the  opportunity
 for  submission  of  false  claims,  will
 be  largely  mitigated.

 We  have  the  item  here  of  Rs.  28
 lakhs  being  paid  out  in  respect  of

 claims  for  goods  damaged  by  rain.
 I  do  not  know  what  the  reasons  are.
 I  presume,  it  means  that  they  are  be-
 ing  damaged  in  transit  because  we
 have  no  water-proof  wagons  and  also
 while  they  have  been  stored  in  places
 without  protection  from  rains.  I  do
 not  Know  what  exactly  is  the  reason;

 perhaps  it  is  avoidable.  Why  not  spend
 Rs.  28  lakhs  in  making  our  wagons
 water-proof  or  in  providing  some  kind
 of  shelter?

 Then,  the  Minister  has  made  cer-
 tain  observations  with  regard  to  re-
 erouping.  His  references  were  net
 very  specific  and  I  will  reserve  judg-
 ment  until  we  are  given  more  detaiis
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 with  regard  to  regrouping.  have
 always  submitted  with  regard  to  re-
 grouping  that  rationlisation  was  in-
 «vitable  but  I  still  hope  that  the  last
 ‘word  has  not  been  said  with  regard
 to  regrouping  in  its  present  form  and

 d  hope  that  when  further  details  are
 available  to  us  and  adjustments  are
 called  for,  those  adjustments  will  be
 faced  and  met.

 sir,  some  time  ago—I  do  not  knuw
 ‘whether  the  hon.  Minister  reads  that—
 in  a  journal  which  writes  about  the
 yailwaymen’s  rights,  certain  facts  and

 figures  were  supplied  by  railwaymen
 showing  that  regrouping  has  defi-
 nitely  resulted  in  the  decline  of
 operational  efficiency.  That  may  be

 an  interim  or  temporary  phase,  but,
 thére  has  been,  according  to  those
 iigures,  a  decline  in  operational  effi-
 ciency.  And,  then,  so  far  as  the
 handling  of  staff  problems  is  ccncern-
 ed,  I  can  say  from  my  own  experi-
 ence,  that  there  has  been  a  very  great

 decline  in  efficiency  in  the  handling  of
 staff  problems.  Sir,  I  do  not  wisn  to
 point  a  finger  at  anyone,  but  I  do  say
 this,  and  I  say  so  objectively,  that
 _your  personne!  officers  do  very  little
 in  this  direction.  From  the  number

 of  complaints  I  get  I  find  that  since
 regrouping,  these  problems  of  leave,
 ‘promotion,  arrears,  increments,  al!
 these  are  hopelessly  in  arrears,  And
 the  blame  for  all  these  defects  is  be-
 ing  laid  by  railwaymen  at  the  door

 of  regrouping.
 I  want  to  congratulate  the  Minister

 ‘on  the  fact  that  certain  concessions
 shave  been  provided  for  travel  for
 educational  purposes  and  at  the  same
 iime  I  want  to  express  my  deep  re-
 gret  that  he  did  not  go  a  little  further
 ‘and  give  concessions  to  his  own  edu-
 cational  people.  Year  in  and  year  out

 .  plead  for  some  concessions  for  the
 ‘teachers  in  the  railway  schools.  But
 what  do  we  find?  We  find  that  cer-
 ‘tain  railway  facilities  that  these  tea-
 chers  were  getting  were  downgraded

 and  withdrawn.  I  am  not  making  a  plea
 that  you  give  your  teachers  travel
 ‘facilities  for  educational  purposes;
 but  I  would  make  a_  plea  that  tne
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 teachers  are  included.  Certain  travel
 facilities  which  had  been  accorded  to
 them  before  were  ‘withdrawn,  and  I
 have  been  pleading,  and  pleading  in
 vain,  for  the  testoration  of  those  faci-
 lities.  Nurses—I  do  not  grudge  it  to
 them—not  only  nurses,  but  ayahs  of
 railway  officers,  have  been  given  up-
 graded  facilities.  Surely,  those  faci-
 lities  can  be  extended  to  the  teachers.

 The  Minister  of  Railways.  and
 Transport  (Shri  L.  B.  Shastri):  Lady
 teachers?

 Shri  Frank  Anthony:  Teachers,  my
 ‘Lord,  and  more  particularly  lady  tea-
 vhers,  I  beg  your  pardon,  Sir,  I
 lave  just  come  from  the  Supreme
 Court.

 Mr.  Chairman:  From  nurses  ycu
 went  on  to  ayahs  and  therefore  the
 hon.  Minister  thought  you  referred  to
 lady  teachers.

 Shri  Frank  Anthony:  I  am  giad  that
 the  hon.  the  Railway  Minister  gave
 an  assurance  with  regard  to  the  quo-
 tas  in  respect  of  Class  II  officers  and
 also  their  arrears,  that  that  matter  is
 being  attended  to.  I  hope  the  pro-

 “cess  will  not  be  an  unduly  protracted
 one,  because  there  is  a  definite  feeling
 among  the  Class  II  officers  that  they

 step-motherly  treat-
 ment.  There  is  one  grievance  which
 they  still  suffer  from,  and  that  is  this
 that.  they  are  not  certain  of  their
 cadre  strength.  A  few  years  back
 the  Class  II  officers  knew  4etinitely
 the  number  of  permanent  vacancies
 which  were  allowed  to  that  particular
 class.  Today  Class  I  and  Class  II  are
 lumped  together;  there  is  no  defined
 cadre  for  the  Class  II  people;  and  there
 is  a  very  real  feeling,  which  I  share,
 that  many  of  the  posts  which  should

 be  given  to  the  Class  II  cadre  are  being
 usurped  up  by  the  junior  scale  Class  I
 officers.

 I  do  not  know  what  the  hon.  Minis-
 ter  meant  when  he  _  said  that  there
 should  be  greater  flexibility  in  draw-
 ing  a  line  between  selection  and  non-
 selection  posts.  I  sincerely.  hope  that
 this  will  not  mean  that  the  selection
 net  is  going  to  be  cast  wider.  I  have
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 {Shri  Frank  Anthoay]
 been  implacably  opposed  to  gratuitous-
 ly  extending  this  principle  of  so-called
 selection.  I  have  always  held  that
 the  old  syztem  worked  well,  and  there
 is  no  reason  why  it  should  not  be
 adopted.  And  that  system  was  that
 in  regard  to  essentially  non-super-
 visory  posts,  even  those  carrying  a
 salary  of  Rs.  400  and  above,  appoint-
 ments  should  be  made  on  the  basis  of
 seniority-cum-suitability.  I  am  not  sug-

 gesting  that  unsuitable  persons  should
 be  pitchforked  into  those  posts.  But  I
 am  categorically  submitting  that  so
 far  as  non-supervisory  posts  are  con-
 cerned—not  marked  by  any  “definite
 scale,  whether  Rs.  400  or  Rs.  450—
 where  it  is  non-supervisory—then  ap-

 pointments  should  be  made  on  the
 basis  of  seniority-cum-suitability.

 While  we  are  on  this  question  of
 selection,  I  would  remind  the  Rail-
 way  Minister  that  he  gave  me  an
 assurance—I  think  it  was  last  year—

 that  the  results  or  the  decisions  of  the
 Selection  Board  would  be  announced
 as  5003  as  the  Board  had  concluded
 its  sitting.  4  regret  to  say  that  the
 assurance—I  do  not  say  the  Minister
 is  to  blame—that  assurance  ts  not
 being  fulfilled.  There  have  been
 numerous  instances  where  after  the
 Selection  Boards  have  completed
 their  sittings  the  results  have  not  been
 “announced  for  months,  and  many
 months  at  times.  I  feel  this  is  unfair  to
 the  men  who  may  be  superseded.  While
 there  is  no  appeal  from  a  decision  of
 the  Selection  Board,  an  employee  has
 a  right  to  make  a  representation  if  he
 has  been  wrongly  superseded.  If  the
 results  of  the  Selection  Board  are  not
 going  to  be  announced  quickly,  it
 means  gratuitously  depriving  an  em-
 ployee  of  his  right  to  make  a  repre-
 sentation  against  wrongful  superses-
 sion.

 Then  there  is  another  reprehensi-
 ble  feature  with  regard  to  Selectior
 Boards,  Cases  have  come  to  my
 notice  recenty  where  the  results  of
 Selection  Boards  have  been  cancelled.
 Some  pretext  or  other  is  always  found,
 that  the  Board  was  not  properly  con-
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 vened  or  not  properly  constituted.
 But  the  impression  is  left  inevitably
 on  the  minds  of  the  employees  that
 the  results  of  Selection  Boards  are
 cancelled  because  some  person  who  is
 in  favour  with  the  authorities  was  not.
 first  selected  and  so  the  results  are
 being  cancelled  so  as  to  give  that
 favourite  a  chance  of  coming  into  the
 panel  made  by  the  following  Selection
 Board.

 Then  the  Minister  has  referred  to
 the  ad-hoc  Tribunal.  I  am_  not
 pointing  a  finger  at  Mr.  Justice  Shan-
 kar  Saran.  I  do  not  know  what  the
 number  of  petitions  is,  but  I  should
 estimate  that  the  number  runs  into
 anything  from  five  thousand  to  fifteen
 thousand—a  number  of  them  have

 gone  through  me.  As  far  as  I  can  inake
 out,  most  of  these  representations
 were.  in  the  nature  of  grievances:
 against  inadequate  pay  scales.  And
 may  I  say  this.  that  I  feel  that  in
 manv  cases  those  grievances  have
 considerable  validity.  I  do  not  know
 whether  Mr..  Justice  Shankar  Saran
 will  be  able  to  deal  with  these  ten  or

 fifteen  thousand  cases.  If  he  does
 purport  to  deal  with  them  I  should
 imagine  it  will  take  anything  from
 two  to  three  years.  Whether  he
 deals  with  grievances  which  involve
 representations  against  the  pay
 structure,  I  do  not  know.  But  I
 would  ask  the  Minister  to  consider
 this,  because  these  anomalies  are
 there,  either  because  of  the  manner
 in  which  the  recommendations  of  the
 Pay  Commission  were  implemented:
 or  the  manner  in  which  they  were  not.
 implemented  or  were  wrongly  imple-
 mented.  There  are  tremendous  ano-
 malies  with  regard  to  pay  scales  in:
 certain  cetegories.  I  would  make  a:
 suggestion  to  the  Railway  Minister
 that  instead  of  referring  all  these
 matters  to  a  one  man  tribunal,  which
 I  think  would  be  beyond  the  powers:
 of  that  tribunal  to  deal  with,  but’  the
 matter  may  be  considered  by  another
 body  in  the  nature  of  a  second  Pay
 Commission.  I  do  not  know  whether
 the  Minister  will  consider  this  favour-
 ably.
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 T  am  glad  that  the  Minister  nas
 said  that  there  is  need  for  greater  co-
 ordination  from  the  Centre  in  respect
 of  medical  facilities.  I  believe  a  sug-
 gestion  was  made  that  the  medical
 section  of  the  railway:  should  be
 taken  over  bv  the  Ministry  of  Health.
 I  do  not  know  whether  that  would  be
 acceptable.  But  I  do  _  feel  that  this
 co-ordination  which  takes  _  place
 should  remove  the  medical  officer
 from  the  supervision  of  the  executive.
 Because  what  happens  today  is  this;

 IT  do  not  say  it  happens  always,  but
 it  does  happen.  The  medical  officer,
 because  he  is  under  the  control  of  the
 official  on  the  spot,  spends  his  time
 currying  the  favour  of  that  official.
 And  once  he  does  that,  he  does  not
 bother  about  his  medical  work.  In
 ‘his  respect  I  would  also  ask  the
 Minister  to  consider  whether  railway
 men  should  not  be  brought  into  line
 with  other  government  servants,  whe-
 ther  they  should  not  be  allowed  to
 submit  sick  and  fit  certificates  from
 private  medical  practitioners.  I  know,
 fhat  may  open  the  doors  of  abuse.
 But  perhaps  if  these  sick  certificates
 can  be  given.  not  only  by  registered
 medical  practioners,  but  by  medical
 graduates,  the  opportunities  for  abuse
 will  be  qualified.  But  today  there  is
 no  doubt  that  in  some  parts  of  the
 country  there  is  the  abuse  that  rail-
 way  doctor;  do  extract  something  for
 sick  or  fit  certificates.  Not  only  that.
 Because  the  railway  men  cannot  go
 to  a  private  medical  practitioner,  the
 railway  doctors,  their  incomes  being
 assured,  have  lost  touch  with  their
 professional  work.

 Then  I  have  one  last  word  to
 say,  and  that  is  about  quarters.  I
 could  not  find  a  reference  to  this
 question  of  quarter:  in  the  Railway
 Minister’s  speech  I  have  always  felt
 strongly  that  this  is  an  acute  prob-
 lem  and  perhaps  the  provision  in  the
 Budget—not  perhaps,  I  am_  certain
 that  the  provision  in  the  Budget—is
 not  adequate,  and  this  problem  can-

 not  be  resolved,  in  my  estimate,  under
 a  period  ranging  from  ten  to  fifteen
 years.  I  do  not  know’  whether  rail-
 way  men  will  be  prepared  to  wait  for

 हा  LSD
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 that  period.  But  at  least  the  Minister
 can  do  this.  When  the  problem  is
 admittedly  an  acute  problem  and
 when  he  finds  that  the  problem  is  be-
 ing  accentuated—not  mitigated,  but.
 accentuated—by  the  caprices  of  the
 Jocal  official,  I  would  ask  that  he
 should  intervene  strongly.  I  have  had
 to  represent  these  matters  to  the  Rail-
 way  Board.  Purely  on  the  basis  of
 caprice  a  local  official  will  give  some
 junior  a  superior  type  of  quarters.
 The  senior  employee  is  given  an  in-
 ferior  type  of  quarters.  The  P.  A.
 of  the  local  official,  his  stenographer
 or  his  clerk  is  always  given  quarters.
 We  know—I  am  _  not  _iopointing  my
 finger  at  them—but  we  know  that  the
 Clerical  staff,  apart  from  their  regu-
 lar  hours  of  duty.  have  very  little
 onerous  duty.  On  the  other  hand  the
 running  staff  have  to  put  in  long  hours
 and  strenuous  work,  but  no  provision
 is  made  for  them.

 Shri  B.  K.  Das  (Contai):  This  is  the
 last  Budget  for  the  Plan  Periog  that
 is  closing  with  1955-56.  During  this.
 period,  the  target  of  expenditure  was.
 fixed  at  Rs.  400  crores.  We  find  that

 this  target  has  been  fulfilled  and  even
 exceeded  by  about  Rs.  8  crores.
 This  is  satisfactory  from  the  point  of
 view  that  the  slackness  in  the  pre-
 vious  years  has  been  made  up  during
 the  last  year.  We  find  that  the  re-
 habilitation  programme  that  was  in
 hand  has  been  largely  fulfilled  and
 we  see  that  for  the  rolling  stock  and
 machinery  for  which  nearly  a_  total
 sum  of  Rs.  208  crores  was  to  be  spent,
 a  sum  of  Rs.  250  crores  has  been
 spent.  We  find  that  the  rehabilita-
 tion  programme  has  been  much  ac-
 celerated  and  the  pressure  has  been
 thrown  on  the  present  Budget  on  that
 account.  From  that  view  point,  the
 funds  that  have  been  allocated  to  the
 several  Funds  have  not  been  adequate.
 If  we  examine  these  Funds,  the  De-
 preciation  Fund,  the  Development
 Fund  and  the  Revenue  Reserve  Fund,
 we  find  that  there  has  been  some
 diminution  in  the  Depreciation  and
 Development  Funds.  In  the  current
 year,  the  closing  balance  in  the  De-
 preciation  Reserve  Fund  was
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 Rs.  02.68  crores  and  the  Budget  pro-
 posal  is  that  it  would  be  Ks.  99.3l
 crores.  The  Development  Fund
 would  be  Rs.  3°6l  crores  as  against
 Rs.  5.62  crores.  During  the  current
 year,  the  Reveune  Reserve  Fund
 would  go  up  to  Rs.  46.87  crores  as
 against  Rs.  38.37  crores.  Thus,  we
 find  that  there  is  a  diminution  of
 Rs.  3.37  crores,  in  the  Depreciation
 Reserve  Fund  and  Rs.  2.0l  crores  in
 the  Development  Fund.  The  whole  of

 the  surplus  will  be  credited  to  the  Reve-
 nue  Reserve  Fund.  In  the  past  year,
 this  was  credited  to  the  Development
 Fund.  I  support  this  mew  arrange-
 ment  because  the  Development  Fund
 will  have  to  depend  on  the  .  general
 revenues.  As  we  find  from  the  re-
 port  of  the  last  Convention  Com-
 mittee,  during  the  next  five  years,  the
 expenditure  from  the  Development
 Fund  would  be  to  the  tune  of  Rs.  90
 crores  and  that  amount  has  to  be
 found  by  the  general  revenues  and
 given  as  a  loan  to  the  Railway  Ad-
 ministration.  Of  course,  this  diminu-
 tion  of  the  Development  Fund  is  not
 a  sign  of  strength  to  the  railwav
 finances.  As  matters  stand  at  pre-
 sent,  there  is  no  way  out  of  having
 this  money  from  the  general  reve-
 nues.  As  I  have  already  pointed  out,
 this  Budget  year,  there  has  been  a
 great  pressure  on  the  finances  of  the
 railways  for  making  up  the  lee-way.  in
 development  expenditure  and  other
 expenditure  for  fulfilling  the  Plan  and
 probably  the  result  has  been  like  this.

 ॥  shall  now  examine  the  finances  of
 the  several  zona!  systems  of  railwavs
 and  try  to  find  out  how  these  have
 been  faring  individually.  If  we  look
 at  the  figures  of  the  revenue  and  pro-
 fit  and  loss  account  of  the  several
 railways,  we  find  that  the  Central
 Railway,  in  the  Budget  year,  will
 have  a-net  revenue  of  Rs.  3°24  crores
 and  a  profit  of  Rs.  6.62  crores.  The
 Eastern  Railway  will  have  a  net  reve-
 que  df  R:.  6.27  crores  and  a  profit  of
 fts.  8.78  crores.  In  the  Norther  Rail-
 way,  the  net  revenue  will  be  Rs.  6.04
 crores  and  the  profit  Rs.  0.56  crores.
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 In  the  North-Eastern  Railway,  the  net
 revenue  will  be  Rs,  3;28  crores  and
 there  will  be  a  loss  of  Rs.  6.86  crores.
 The  Southern  Railway  shows  a  net
 revenue  of  Rs.  0.9]  crores  and  a  loss
 of  Rs.  3.96  crores.  In  the  Western
 Railway,  the  net  revenue’  will  be
 Rs.  .65  crores  and  the  profit  Rs.  7.09

 crores.  We  find  that  there  will  be  a  loss
 in  respect  of  the  North-Eastern  Rail-
 way  and  the  Southern  Railway.  Dur-
 ing  the  current  year,  as  we  find  from
 the  revised  estimates,  the  lo3s  in  res-
 pect  of  the  North-Eastern  Railway

 would  stand  at  Rs.  9.30  crores,  There
 will  be  a  certain  diminution  in  this
 loss  now.  In  respect  of  the  Southern
 Railway,  I  ‘find  that  the  revised
 estimate  shows  a  loss.  of  Rs.  2.50
 crores.  That  would  come  up  to
 Rs.  3.96  crores.  I  would  like  to  point
 out  that  each  railway  must  be  run  in
 such  a  way  that  it  is  self-supporting.
 I  do  not  know  why  a  loss  should  occur
 in  these  two  railways,  namely,  the
 North-Eastern  ang  Southern  Rail-
 ways.  I  find  that  other  railways  have
 been  able  to  pay  for  their  expenditure
 and  there  has  also  been  some  amount
 of  profit.  These  two  railways  should
 also  be  able  to  pay  their  own  expendi-
 ture  and  should  at  least  fulfill  their
 commitments.

 From  these  figures  and  from  the
 size  of  the  several  Funds  that  are  the
 source  of  strength  of  the  railways,  we
 find  that  there  is  yet  meed  for  con-
 stant  watch  and  constant  caution  in
 the  matter  of  expenditure  and  also  in
 the  matter  of  earnings.  There  has
 been  a  criticism  that  the  working  ex-
 penses  of  the  Railways  have  not  been
 propertionate  to  the  earnings  which
 nave  shown  some  increase.  For  im-
 proving  the  finances  of  the  railways,
 constant  watch  should  be  kept  over  ex-
 penditure.  In  the  Budget  against  an
 increase  in  traffic  receipts  of  Rs.  9.7
 crores,  the  increase  in  expenditure  is
 Rs.  3.83  crores.  From  this  point  of
 view  also.  it  appears  that  the  expendi-
 ture  is  a  little  high.  Of  course.  in  the
 very  nature  of  things,  there  is  bound
 to  be  an  increase  in  expenditure.
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 There  is  provision  for  better  ameni-
 ties  to  passengers,  better  facilities  for
 Staff,  for  staff  quarters  and  other  pro-
 grammes  are  also  there.  But,  still.  if
 the  expenditure  does  not  keep  pace
 with  increase  in  earnings,  in  the  long
 run,  there  will  be  shrinkage  in  the
 Funds  which  are  the  mainstay  of  the
 railway.  Of  course,  the  Convention
 Committee  has  prescribed  that  the
 railways  should  pay  4  per  cent.  divi-
 dend  and  certain  concessions  were
 also  granted  regarding  their  payment
 in  other  matters.  But  still,  we  have
 No  reason  to  be  complacent,  and  I

 hope  the  railway  authorities  will  al-
 ways  be  on  the  watch  to  see  that  the
 finances  are  better  improved.

 Criticism  has  also  been  made  about
 the  increase  in  fares  in  the  first  leg

 of  the  telescopic  rates  that  have  been
 proposed.  The  hon.  Minister  indicat-
 ed  that  there  might  be  a  fourth  leg  in-
 steaq  of  the  three  legs  that  have  been
 proposed.  Since  opinion  has  been  ex-
 pressed  from  all  quarters  of  the
 House  that  the  fare  for  third  class
 passengers  for  short  dfstances  should
 not  be  increased,  I  hope  he  will  find
 his  way  to  consider  that  matter  care-
 ‘fully.

 Another  matter  to  which  I  beg  to
 draw  the  attention  of  the  hon.  Minis-
 ter  is  that,  since  the  present  classifi-
 cation  of  the  railways  will  undergo
 some  change  at  least  in  nomenclature
 and  the  present  second,  inter  and
 third  classes  will  be  called  first,
 second  and  third  classes,  there  should
 be  sleeping  arrangements  made  in  the
 inter-class  that  is  to  become  the
 second  class.  I  think  it  is  only  fit  and
 proper  that  that  arrangement,  should

 be  made  because  it  is  not  conceivable
 that  there  will  be  no  arrangement  in
 this  class  when  there  will  be  similar
 arrangement  in  the  highest  and  the
 lowest  classes.  Since  I  imagine  that
 in  the  future  there  will  be  only  two
 classes,  the  upper  and  the  lower.  it
 will  be  easy  to  fulfil  that  objective  by
 this  arrangement  being  done  as  early
 as  possible.

 Now,  about  the  expansion  pro-
 gramme  that  is  before  us,  some
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 arrangement  is  already  in  progress.
 Of  course,  there  is  always  a  demand
 for  greater  expansion  from  all  parts
 of  the  country,  and  the  need  for  addi-

 tional  mileage  and  new  lines  is  so
 great  that  probably  the  finances  of
 the  railways  are  not  able  to  cope  with
 them.  Still,  coming  from  a  province
 which  is  suffering  greatly  from  lack
 of  proper  facilities,  I  would  like  to
 point  out  that  the  construction  of  a

 bridge  at  Farakku  should  be  seriously
 considered,  especially  in  view  of  the
 fact  that  the  survey  has  been  com-
 pleted  for  the  Tildanga-Khajuria-
 Malda  line,  and  a  survey  is  also  pro-
 posed  to  be  undertaken  in.the  Balur-
 ghat  area  for  the  Eklakhi-Balurghat
 Chikanpur-Raiganj  line.  I  think  this
 programme  will  not  be  complete  un-

 less  the  bridge  is  constructed  at  Fara-
 kku  which  is  ai  part  of  the
 Ganga  Barrage  scheme  which  has

 “been  always  described  as  very  im-
 portant  and  on  which  the  life  of  the
 Port  of  Calcutta  depends.

 Yesterday,  Shrimati  Palchoudhury
 while  referring  to  this  problem  of
 transport  difficulties  in  West  Bengal
 pointed  out  that  nowhere  the  name  of
 West  Bengal  appears  in  the  picture.
 I  would  like  to  correct  her  by  saying
 that  I  am  grateful  to  find  that  the
 survey  of  this  line  has  been  complet-
 ed  and  also  another  survey  is  propos-
 ed  to  be  undertaken.  The  transport
 difficulties  of  our  State  will  be  solved
 to  a  certain  extent  if  these  lines  are
 taken  up  very  early.

 Another  point  I  would  like  to  bring
 to  the  notice  of  the  Transport  Minis-
 ter  is  that  there  is  a  proposal  for  de-
 velopment  of  a  sea  resort  or  health
 resort  in  the  State  of  West  Bengal  and
 several  lakhs  of  rupees  are  going  to
 be  spent  in  that  direction.  But,  un-
 less  there  is  8  railway  connection
 established  between  the  nearest  rail-
 way  station  and  that  place  called
 Digha,  I  do  not’  ‘think  the  objective
 will  be  properly  fulfilled.  I  would
 impress  upon  the  Railway  Minister
 that  in  the  development  programme,
 he  should  see  whether  the  subdivi-
 sional  towns  can  be  now  connected
 with  the  nearest  railway  station
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 where  there  are  no  lines  now,  because
 there  are  many  —  subdivisional  towns
 from  which  the  nearest  railway  sta-
 tion  lies  at  a  distance  of  more  than
 30  or  40  miles.  Nowadays  people  are
 very  eager  to  have  transport  facilities,
 and  when  airmindedness  is  dev@lop-
 ing  so  much,  it  is  difficult  to  console
 people  when  they  see  that  there  is  not
 a  single  railway  within  30  or  40  miles.

 So,  I  think  the  Railway  Minister  will,-
 when  considering  this  matter,  keep
 in  mind  the  need  of  the  part  of  the
 province  to  which  I  belong  and  for
 which  I  am  speaking.

 One  word  about  the  railway  re-
 grouping  that  was  discussed  yester-
 day.  About  this  matter  I  need  not
 say  much,  but  we  have  alway:  found
 that  the  pressure  on  the  Eastern  Rail-
 way  has  been  very  great.  Of  course,
 the  Railway  Minister  in  his  speech
 said  that  the  work  load  in  certain
 cases  has  become  very  high.  He  has
 not  indicated  on  which  side  of  the
 zone  this  has  been  found  to  be  very
 heavy.  But  I  would  reque:t  him  to
 examine  the  load  on  the  Eastern  Rail-
 way,  because  I  think  there  is  scope
 for  re-arrangement  or  re-grouping.

 Shri  Nambiar  (Mayuram):  Many
 hon.  Members  congratulate  the  hon.
 Minister  for  presenting  this  Budget,
 but  unfortunately  I  am  unable  to  con-
 gratulate  him  for  three  main  reasons.

 increased  the
 which  I  need

 this  country

 One  is  that  he  has
 fares  and  freights  for
 not  say  that  nobody  in
 will  congratulate  him.

 Secondly,  he  3895  that  there  is  in-
 creased  efficiency,  but  we  find  that
 there  is  growing  inefficiency  in  the  re-
 grouped  railways,  and  more  of  acci-
 dents,  in  many  cases  taking  a  heavy
 toll  of  life.

 And  thirdly,  there  is  the  unsatisfac-
 tory  relationship  that  he  has  matain-
 ed  with  labour.  Therefore  find
 from  a  practical  point  of  view,  from
 the  fact  presented  to  us,  that  we  have

 nothing  on  which  to  congratulate  him
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 for  the  present  as  compared  with  the
 past.

 I  have  to  point  out  that  tne  Increase
 in  fares  and  freights  is  really  going
 to  effect  the  travelling  public  for  short
 distances.  The  figures  speak  about  it.
 Between  the  figures  for  the  current
 year  and  the  revenue’  tor  the  next
 year  we  find  a  difference  of  Rs.  0
 crores,  but  the  hon.  Minister  says  that
 only  Rs.  4  crores  will  be  effected  due
 to  the  increase  in  fares  and  freights.
 But  he  cannot  give  us  facts  about  it.
 4  tried  to  ‘contact  the  Railway  Board
 Office  to  get  the  figures  with  regard
 to  these  three  main  points.  l  wanted

 to  know  the  percentage  of  passengers.
 travelling  up  to  50  miles  and  the
 fares  collected  from  them,  the  per-
 centage  of  goods  wagons  for  wagon
 loading  of  classified  items  upto  850
 miles,  and  the  percentage  of  earnings
 from  smalls  of  less  than  20  maunds.
 The  Railway  Board  office  say  that
 they  have  not  got  any  figures,  but
 Mr.  Lal  Bahadur  Shastri  yesterday
 said  in  the  Upper  House  that  the
 difference  will  be  only  Rs.  4  crores.  I
 cannot  accept  it.  Nobody  can  reason-  ० ably  accept  those  figures.  Otherwise,
 he  cannot  account  for  the  Rs  0
 crores  increase.  He  says  that  there
 will  be  a  normal  increase  of  Rs.  ८.7
 crores.  We  cannot  accept  that
 because  already  there  is  a  steep  in-
 crease  in  the  present  Budget  to  the
 tune  of  Rs.  9.55  crores,  and  you  can-
 not  expect  another  increase  in  the
 same  way  for  the  next  year.  There  is
 a  clear  indication  of  the  increase  in
 freights  also.  Shri  L.  B.  Shastri  says
 in  his  speech  that  the  increase  on
 most  commodities  in  common  use  will
 not  exceed  about  half  a  pie  per  seer.
 My  hon.  friend  Shri  G.  D.  Somani  has
 explained  that  point  already.  I  feel
 that  there  is  something  seriously
 wrong  with  railway  finance,  and  as
 Shri  G.  D.  Somani_has_  suggested.
 there  should  be  a  review  of  the  whole
 situation  in  regard  to  the  earnings,
 and  their  allocation  to  the  Deprecia-
 tion  Reserve  Fund.  the  Revenue  Re-
 serve  Fund  and  the  various  other
 Funds  that  aré  there.
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 Coming  to  the  appropriation  to  the
 Revenue  Reserve  Fund  to  the  tune  of
 Rs.  7.4  crores  for  the  next,  year,  I
 find  that  no  vaild  reason  has  been

 given  for  the  same.  From  the  Report
 of  the  Railway  Convetion  Committee,
 you  will  find  that  the  Committee  have
 categorically  stated  that  there  should
 be  a  definite  appropriation  to  the  De-
 velopment  Fund,  and  they  have  laid
 emphasis  on  that  point.  But  in  spite
 of  that  we  find  that  the  whole  story
 has  been  forgotten,  and  the  amount
 of  Rs.  7.4  crores,  which  is  likely  to
 be  the  surplus  for  the  next  year,  has
 been  appropriated  to  the  Revenue  Re-
 serve  Fund,  which  is  intended  for  the
 lean  period.  From  this,  it  is  eviaent
 that  the  hon.  Minister  of  Railways  ex-
 pects  that  there  will  be  a  lean  period,
 that  there  will  be  a  fall  in  the  earn-
 ings,  and  therefore,  this  money  has  to
 be  kept  in  reserve  for  the  lean  period.
 This  clearly  shows  that  all  is  not
 well  with  railway  finances.  and  we
 have  to  consider  the  matter  seriously.
 I  strongly  protest  against  the  appro-
 priation  of  this  amount  to  the  Reve-

 nue  Reserve  Fund.  Even  now,
 [  hope  that  the  hon.  Minister
 will  rectify  the  mistake  tomor-
 row  and  reappropriate  the  money
 to  the  Development  Fund  so  _  as
 to  be  in  tune  with  the  development
 economy  that  we  have  set  before  our-
 selves.

 Sardar  A.  S.  Saigal  (Bilaspur):  Ac-
 cording  to  your  suggestion?

 Shri  Nambiar:  Coming:  to  the  ques-
 tion  of  regrouping,  I  say  that  the  effi-
 clency  has  gone  down.  There  is  no
 proof  given  by  the  hon.  Minister  to
 show  that  the  efficiency  has  gone  up.
 On  the  other  hand,  I  have  contacted
 railwaymen,  and  fram  what  they  say,
 J  find  that  the  efficiency  has  definitely
 gone  down,  and  there  is  a  serious
 case  for  reconsideration  now  as  to
 whether  this  regrouping  into  six  zones
 should  contiune  as  such,  or  it  should
 be  increased  to  seven,  eight  or  nine—
 I  do  not  know  what  the  figure  will  be;
 but  the  point  is  that  the  efficiency  has
 gone  down.  When  regrouping  was
 undertaken,  it  was  promised  that
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 there  would  be  increased  a  efficiency,
 better  flow  of  goods,  economy  and  so
 on  and  so  forth,  but  nothing  of  that
 sort.  has  happened.  There  has  been
 no  economy  either,  because  they  have
 not  given  us  the  figures  in  that  regard.
 If  they  had  any  figures  with  them,
 they  should  have  placed  them  before
 us;  but  they  have  not  done  so.  That
 shows  that  there  is  something  serious
 with  regard  to  regrouping,  which  re-
 quires  careful  consideration.

 Next,  I  come  to  the  question  of  the
 relations  with  labour.  Of  course,  the
 hon.  Minister  of  Railways  has  got  a
 soft  corner  for  railway  labour,  and
 he  says  so.  Let  us  surely  take  him
 at  his  word,  but  from  his  acts,  we
 find  that  it  is  not  so.  He  says  that
 he  hag  maintained  good  relations  with

 the  Railwaymen’s  Federation.  But  what
 is  the  sort  of  Federation  with  which
 he  has  maintained  good  relations?
 He  has  got  good  relations  with  a  group
 of  persons  in  the  Federation,  whom
 he  likes.  That  is  what  has  actually
 happened.  Recently,  a  fortnight  ago,
 we  had  a  conference  of  the  railway
 federation  here  in  Delhi,  convened  by
 no  less  a  person’  than  the  General
 Secretary,  Shri  S.  Guruswami  himself;
 and  nearly  two  hundred  delegates  had
 come  to  attend  it  from  all  over  the
 country.  But  even  the  granting  of
 passes  and  leave  to  them  was  refused
 by  the  Railway  Board  on  the  intima-
 tion  of  Shri  Vasavada  who  is  the
 President  of  the  Federation.  This  is
 the  sort’of  relation  that  the  hon.
 Minister  has  with  railway  labour.
 The  Railway  Board  and  the  hon.
 Minister  accepted  the  recommenda-
 tions  of  Shri  Vasavada  who  is  con-
 sidered  to  be  the  President,  while
 they  refused  the  requests  of  the  Gene-
 ral  Secretary,  and  denied  passes  and
 other  privileges  of  leave  etc.  to  near-
 ly  two  hundered  people.  This  is  the
 sort  of  relation  that  the  hon.  Minister

 has  with  the  railwaymen.

 My  hon.  friend  Shri  V.  V.  Giri  said
 yesterday  that  there  is  some  rift  in
 the  leadership  of  the  Federation,  and
 that  the  feaders  must  come  together.
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 This  is  not  the  place  to  say  that  the
 Tift  is  to  be  adjusted.  This  is  not  a
 trade  union  platform  to  say.  that’  kind
 of  a  thing.  We  can  decide  it  later  on.
 Here,  the  main  point  is  that  this  rift
 is  mainly  due  to  the  interference  of
 the  Railway  Ministry  in  the  internal
 affairs  of  the  trade  unions  in  this
 country.  They  have  done  that  with
 regard  to  the  Federation.  With  re-
 gard  to  the  individual  unions,  they
 say  that  they  will  recognise  only  those
 unions  which  they  like,  and  that  they
 will  not  go  on  the  basis  of  the  mem-
 bership  of  the  union.  I  say,  if  there
 is  ten  per  cent.  membership,  let  them
 recognise  that  union.  If  there  is  a
 dispute,  let  them  go  to  the  workers
 and  ask  them  as  to  which  of  the
 unions  has  got  a  representative
 character,  and  then  accord  recogni-
 tion;  that  will  be  a  proper  way  of  do-
 ing  things.  On  the  contrary,  you  say
 that  you  will  recognise  only  that
 Federation  which  you  like,  or  that
 you  will  recognise  only.  that  union
 which  is  related  to  that  Federation
 which  you  like;  this  is  a  closed  shop
 system,  which  no  trade  union  orga-
 nisation  can  accept.  This  is  a  system
 which  the  Railway  Ministry  is
 borrowing  from  America  and  other
 places,  but  we  cannot  accept  that.

 My  hon.  friend  Shri  V.  V.  Giri  also
 said  yesterday  that  there  should  be
 better  relations,  and  that  this  being
 a  national  industry,  the  railwaymen
 must  habe  a  share  in  its  management.
 But  we  are  not  asking  for  any  sHare;
 the  railwaymen  ‘are  not  asking  for
 any  share,  becauze  they  know  fully
 well  that  a  share  in  the  management
 {s  never  going  to  be  handed  over  to
 them  in  spite  of  the  socialist  pattern
 of  society  that  is  going  tg  be  brought
 about.  What  they  wérit  is  only  this.
 Let  the  Railway  Board  treat  the
 labour  with  the  courtesy  that  it  de-
 serves,  and  give  them  recognition,  if
 they  have  got  the  representative
 character;  let  them  recognise  a  union,
 if  it  has  got  a  representative  charac-
 ter.  That  is  what  the  railwaymen
 want  In  this  connection,  I  would
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 submit  that  the  question  of  the  re-
 cognition  of  the  Southern  Railway
 Labour  Union,  which  has  got  more
 than  ten  per  cent.  membership,  has
 to  be  decided  by  them.  They  must
 decide  on  the  basis  of  its  representa-
 tive  ‘character,  and  not  on  the  basis
 of  their  likes  and  dislikes.

 In  this  connection,  I  have  to  submit
 that  not  only  are  they  launching  8
 direct  attack  on  the  trade  unions,  but

 even  indirect  attacks  they  are  launch-
 ing.  They  have  removed  300  railway-
 men  from  service  on  the  plea  of  the
 Safeguarding  of  National  Security

 Rules.  We  have  made  repeated  re-
 presentations  to  the  Ministry  for
 their  reinstatement,  but  the  Ministry
 ts  continuously  refusing  {t,  in  spite  of
 the  recent  judgement  of  the  Madras
 High  Court  in  Anantanarayanan  in
 in  this  regard.  One  Mr.  Anantanara-
 yanan  who  was  dealt  with  in  this  way
 has  been  reinstated  as  a  result  of  the
 orders  of  the  Madras  High  Court.  The
 High  Court  said  that  the  charges
 issued  against  him  could  not  be  ac-
 cepted,  and  with  8  cost  of  Rs.  250
 paid  to  him,  he  came  back  to  duty.
 In  the  course  of  the  judgement,  the
 Judge  asks:

 “Would  the  exposition  of  ideas.
 with  which  the  Government  in
 power  for  the  time  being  dis-
 agrees,  and  which  that  Govern-

 ment  cannot  definitely  regard  as
 prejudicial  to  national  security
 come  within  the  scope  of  that
 Rule?”:

 There  are  certain  ideas  being  propa-
 gated,  and  they  should  not  be  allowed,
 namely  the  communist  ideas.  That
 is  what  this  Government  want.  To
 that,  the  Judge  says:

 “Now  if  a  soldier  or  a  ‘police-
 man  were  deeply  imbued  with  the
 doctrine  that  under  no  circumstan-
 ces  life  should  be  taken,  then  it  is
 obvious  that  as  a  soldier  or  as  a
 policeman,  he  will  be  of  no  use  to
 the  State.”

 The  Judge  continues,  and  asks,  if  the
 teachings  of  Buddha  or  Mahavira  are
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 accepted  by  a  policeman,  then  the
 policemarfs  activities  will  be  against
 the  security  of  service,  but  are  you
 going  to  remove  him  from  service,
 surely  not,  he  should  have  the  right
 to  be  in  service.  Five  specific  char-
 ges  had  been  framed  _  against  Mr.
 Anantanarayanan,  and  instead  of
 Anantanarayanan  answering  those
 charges,  the  Judge  has  answered  them
 on  his  behalf.  The  first  charge  was:

 “You  are  a  member  of  the
 Communist  Party  of  India,  and  of

 the  communist  controlled  South
 Indian  Railway  Labour  Union,
 Golden  Rock.”.

 Answering  that,  the  Judge  says:
 “There  is  nothing  unlawful  in  a

 person  being  a  member  of  that
 Party  or  in  his  being  a  member
 of  the  South  Indian  Railway  La-
 bour  Union  so  far  as  it  is  a  legal
 organisation.”

 The  next  charge  was:
 “You  are  in  touch

 Politbureau  secretariat  of
 Communist  Party  of  India.”

 For  that,  the  Judge  asks,  what  is
 wrong  in  it,  if  he  was  in  touch  with
 the  Politbureau  of  the  Communist
 Party  of  India.

 with  the
 the

 The  third  charge  was:
 “You  contributed  articles  to  the

 communist  organs  criticising  the
 Government  of  India  and  the  Rail-

 e  way  Adminstration,  with  a  view
 to  spread  discontent  and  disaffec-
 tion  among  railway  staff.”

 As  regards  this  charge,  the  Judge
 says  that  this  35  too  vague  a  charge
 which  cannot  be  answered,  and  there-
 fore,  this  charge  is  not  acceptable.

 The  next  charge  was:
 “You  spread  the  doctrine  of

 communism  among  the  public  and
 the  railway  staff.”

 छा  respect  of  this,  the  Judge  says:
 “A  librarian  who  issues  Marxist

 books  can  also  be  charged  under
 this”,
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 and  so,  this  charge  is  so  vague  and
 fantastic.  This  is  what  Justice  Bala-
 krishna  Iyer  has_  stated  in  a  recent
 case  in  the  Madras  High  Court,
 (No.  507  of  1954,  dated  3rd  September
 i954).  And  on  the  orders  of  the
 Madras  High  Court,  Mr.  Anantanara-
 yanan  has  been  reinstate.  But  the
 reinstatement  of  the  rest  of  the  300
 people  is  still  pending,  and  the  Rail-
 way  Board  is  not  taking  a  decision  on
 their  cases.  Of  course,  the  Ministry
 will  say,  all  that  is  done  is  done,  tet
 us  see  for  the  future.  But  that  is  a

 ‘thing  which  we  cannot  accept.
 Sardar  A.  S.  Saigal:  ‘How

 years  past?
 Shri  Nambiar:  Five  or  six  years.  It

 is  eternally  going  on.

 many

 Sardar  A.  S.  Saigal:  So  now  it  is  de-
 cided

 ‘Shri  Nambiar;  No,  no.  We  cannot
 decide  it  like  that.  If  that  is  to  be
 decided,  it  has  to  be  in  the  face  of  the
 judgement.  Of  course,  with  a  strong
 hand,  with  an  iron  hand,  with  a  steam-
 roller  authority  you  decide  it,  but  not
 with  the  support  of  the  opinion  of  the
 public  and  the  opinion  of  learned
 Judges  of  High  Courts.

 Now,  coming  to  Labour  conditions.  |
 there  is  a  feeling  that  labour  are  paid
 more  on  the  railways.  It  is  not  so.
 The  average  pay,  as  published  by  the
 Railway  Ministry,  is  this.  A  class  III
 servant  gets  Rs.  150,  That  means  he
 will  go  up  to  be  a  foreman,  a  man
 who  is  supposed  to  draw  Rs.  400  to
 Rs.  509.  Including  that,  the  average
 pay  is  only  Rs.  150.  For  class  IV,
 which  constitutes  50  per  cent.  of  the
 whole  railway  staff,  the  average  pay
 is  only  Rs.  8l.  So  to  say  that  they
 are  paid  more  in  a  nationaliseq  indus-
 try,  an  industry  where’  there  is  so
 much  surplus,  is  untenable,  and  I  sup-
 port  Shri  Frank  Anthony’s  suggestion
 that  there  must  be  something  wrong
 in  regard  te  payment  already  and
 there  is  a  clear  case  for  a  revision  of
 the  pay  structure.  This  point  must
 be  seriously  taken  into  consideratigr and  attended  to.
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 Then  again,  it  is  not  only  that  their

 wage  scale  is  so  low,  but  their  condi-
 tion  is  also  bad.  Ever  since  1947,
 many  of  the  concessions  which  they
 were  enjoying  prior  to  that,  were
 withdrawn.  i  would  only  draw  the
 attention  of  the  House  to  a  few  of
 them.  The  concession  of  rent-free
 quarters  to  essential  line  staff  like
 Station  Masters,  Pointsmen  etc.,  was
 withdrawn.  There  is  an  exorbitant
 increase  in  the  house  rent  in  the  name
 of  standardisation.  Then  there  is  a
 ban  on  confirmation.  About  +1,80,000
 workers  are  yet  to  be  confirmed,  ac-
 cording  to  the  figures  supplied  by  the
 Railway  Ministry.  Then  the  preferen-
 tial  treatment  of  which  the  railway
 employees  had  the  benefit  previously,
 namely,  that  their  sons  could  get  pre-
 ference  in  recruitment,  has  been  with-
 drawn  since  the  advent  of  freedom.
 Previously,  the  loco  sheds  were  under
 the  orbit  of  the  Factories  Act.  Now,
 they  have  been  taken  out  of  the  pur-
 view  of  that  Act.  This  has  got  very
 serious  repercussions.  Then  the  over-
 time  allowance  is  reduced,  and  holi-
 days  are  alzo  denied.

 Even  in.ciass  JV  and  III  staff,  there
 was  a  _  chance  of  promotion,  accord-
 ing  to  seniority.  Now  that  is  denied
 in  the  name  of  efficiency  bars  and
 trade  tests  ang  direct  recruitment.
 These  are  all  very  serious  things  for
 the  raitwaymen,  of  which  the  Railway
 Ministry  is,  of  course,  aware.

 As  regards  promotion  by  seniority,
 the  point  which  was  brought  forth  by
 Shri  Frank  Anthony,  mn  the  name  of
 selection,  seniority  has  been  done
 away  with,  and  there  is  so  much  cor-
 ruption  and  malpractice  that  is
 going  on.  In  the  name  of  selection,
 any  idiot  is  being  promoted.  On  the
 other  hand,  the  man  who  should  be
 promoted  really  jis  not  promoted.
 This  is  a  fact—l  am  speaking  from
 my  own  experience.  I  can  throw  at
 the  desk  of  the  hon.  Minister  any
 number  of  cases  of  this  types,  provid-
 @d  he  is  prepared  to  hear  me,  because

 I  am  not  speaking  theoretically  on  the
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 issue,  but  it  is  a  reality.  Therefore,  I
 suggest  that  there  must  be  very  seri-

 ous  consideration  given  to  the  rail-
 waymen’s  case.

 As  regards  the  Tribunal,  they  have
 sald  that  something  is  going  to  be  in-
 cluded  in  the  items  coming  up  before
 it.  lf  that  is  so,  let  them  include
 certain  facts  like  these.  Let  them
 have  better  relations  in  the  proper
 trade  union  method,  and  then  labour
 will  co-operate.  Labour  is  prepared
 to  co-operate:  do  not  think  that  labour
 is  against  you.  Labour  is  prepared  to
 co-operate.  Labour  .considers  that

 this  is  an  important  industry  of  the
 nation  and  this  is  an  industry  tn  which
 ft  must  give  the  best  co-operation  and
 best  support,  provided  you  deal  with
 it  on  proper  lines;  then  there  will  be
 good  for  the  railways,  for  the  public
 and  for  the  country.

 Kumari  Annie  Mascarene  (Trivan-
 drum)  rose—

 Shri  Aechuthan  (Crangannur):  I
 thought  you  would  call  one  Member
 from  the  opposition  ang  then  two
 Members  from  this  side.

 Mr.  Chairman:  J  am  coming  to  that
 side.

 Shri  Achuthan:  We  are  waiting  for
 a  chance.

 Mr.  Chairman:
 me.

 Kindly  leave  it  to

 Kumari  Annie  Mascarene:  I  ame
 sorry  the  hon.  Member  remembered  it
 only  when  I  got  up.

 Mr.  Chairman,  the  Budget  discus-
 sion  is  an  annual  examination  of  con-
 science  On  that  side  and  a  cross-ex-
 amination  on  this  side.  The  year’s
 work  is  examined  in  view  of  the  in-
 come  of  the  nation,  the  expenditure
 of  the  nation,  and  in  view  of  the  cons-
 tructions  and  improvements  made  by
 the  Government—as__  also  in  view  of
 the  many  defects  that  the  nation  is
 suffering  from  the  Government.

 Taking  the  Railway  Administration
 as  a  whole,  let  us  examine  whether
 we  have  gone  forward  during  the  last
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 eight  years.  If  the  results  of  the  ex-
 amination  are  in  their  favour,  do  they
 expect  any  congratulations  or  flattery
 from  the  Members  of  this  House?

 An  Hon.  Member:  No.

 Kumari  Annie  Mascarene:  No,  they
 are  paid  for  that.  It  is  their  job.
 When’  they  are  entrusteq  with  enor-
 mous  amounts  of  the  nation’s  earn-
 ings,  they  are  to  discharge  their  duty

 in  faith  and  in  confidence  to  the  na-
 tion.  On  the  other  hand,  we  are  en-
 titled  from  this  zide  of  the  House  to
 cross-examine  the  accounts  given  to
 us  and  tell  them  in  their  face  that
 either  they  have  done  their  work  well
 or  ill,  and  that  they  deserve  no  thanks
 for  it.

 [Surr  Barman  in  the  Chair]

 I  went  through  the  accounts  given
 to  us  and  I  heard  the  first  remark
 made  in  this  House  by  an  ex-Minister
 initiating  the  discussion.  He  said
 that  we  had  done  very’  well  and  in
 comparison  with  the  American  Rail-
 way  Administration,  we  were  just  se-
 cond  to  them.  I  was  wondering  whe-
 ther  that  remark  was  quite  all  right.
 So  I  examined  the  facts  about  it,  and
 I  find  that  that  remark  is  not  well
 founded.  In  America,  I  find,  that  the
 railways  constitute  two-fifths  of  the
 world’s  railways.  The  mileage  of  rail-
 ways  in  India,  as  given  by  the  Year-
 book  in  1954,  is  33,566,  with  an  addi-
 tion  of  339  miles  as  construction  work
 now  completed.  That  means,  we  have
 33,566  miles  of  railways.  In  the
 U.S.A.,  they  have  got  2,51,865  miles  of
 railway;  that  is,  two-fifths  of  the
 mileage  of  the  world’s  railways  which
 is  6.29,663..  And  what  about  their  ad-
 ministration?  They  earn  $10,600,  mill-
 ion  and  they  spend  $8,065  million,  i.e.

 76'l  per  cent.  of  the  income.  What
 do  we  spend?  This  comparison  is  not
 in  the  least  acceptable.  On  the  other
 hand,  I  wish  to  point  out  to  the  Minis-

 ter  that  when  he  handles  an  adminis-
 tration  like  that  of  railways,  a  major
 industry  of  the  State,  he  should  have
 in  view  the  nation  at  large,  much
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 more  than  the  income  and  expendi-
 ture,  so  that  he  may  so  arrange  the
 income  and  expenditure  that  the  sali-
 ert  principle  of  the  welfare  of  the
 whole  nation,  especially  when  they
 claim  to  run  a  Welfare  State,  is  kept
 in  view.

 2  P.M.

 Now,  looking  at  the  average  income
 of  the  nation,  the  figure  given  is
 Rs,  265  a  year;  this  is  as  earned  by
 the  nation  in  195).  When  you  work
 it  out,  it  comes  down  to  ll  annas  9-l/3
 pies  a  day.  The  income  of  the  Rail-
 way  Department  for  the  last  8  years
 is  Rs.  1,541.15  lakhs.  For  one  year,  it

 _iz  Rs.  92.64375  lakhs:  for  one  month,
 it  is  Rs.  6—05363  lakhs  and  for  one
 day,  it  comes  to  Rs.  53,52.l.  If  you
 look  at  these  earnings  and  the  ex-
 penditure  on  the  railways  you  will  see
 what  justice  is  being  done  to  the  com-
 mon  man.  They  have  spent  the  earn-
 ings  of  the  nation  recklessly  and  they
 have  wasted.  If  you  look  further  in-
 to  the  details.  you  will  find  that  the
 way  in  which  the  railway  administra-
 tion  is  run  is  very  careless  and  the
 whole  department  is  steered  by  a  cer-
 tain  machinery  rather  than  by  the
 Minister  or  his  Secretaries  or  his  de-
 puties.  If  you  look  still  more  into  the
 details  of  maladministration  you  will
 find  that  the  fair  name  of  the  railways
 suffers  to  a  large  extent  from  the  ac-
 cidents  that  happen.  I  am  just  invit-
 ing  their  attention  to  the  facts  and
 figures  given  by  the  Indian  Railways.
 1958-54.  What  do  we  get  here?  You
 will  ‘ind  the  callous  way  in  which
 they  have  run  the  administration.
 The  number  of  accidents  to  trains
 from  950  to  954  is  85915,  out  of
 which  passenger  trains  have  incurred
 387  accidents.  The  number  of  people
 killed  during  1950-54  is  22,072;  the
 number  of  persons  injured  is  ‘1,47,546.,
 The  nation’s  wealth  is  used  to  run  a
 department  and  this  is  the  injury  that
 is  done  to  the  travelling  public.  What
 is  the  nature  of  the  accidents?  Acci-
 dents  occurring  from  failure  of  tun-
 nels  bridges,  viaducts,  culverts  ete.,  3
 in  1950,  5  in  ‘1951,  5  in  ‘1952,  8  in  i953
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 {Kumari  Annie  Mascarene]
 and  4  in  1954.  That  shows  that  we
 are  spending  a  very  good  amount  for
 bridges  and  what  our  Engineering  De-
 partment  is  doing.  Why  are  we  pay-
 ing  this  machinery  of  administration
 to  kill  people  like  this  with  such  neg-
 ligence?  And  further,  derailments,
 280,345,370,  294  and  223.  And  still
 worse,  the  trains  running  into  road

 traffic  at  level  crossings  etc.—an  equally
 big  number.  These  figures  show  that
 the  accidents  are  caused  by  negligence,
 by  irresponsibility  and  by  careless-
 ness.

 Then  we  have  the  workshops.  They
 give  us  the  causes  of  the  accidents  and
 that  is  failure  of  engines  due  to  faul-
 ty  designs,  materials  and  workman-
 ship  in  the  mechanical  department,
 boilers,  machinery  fittings  etc.  That
 shows  that  the  nation  is  paying  very
 heavily  for  the  administration  and  the
 machinary  with  which  the  administra-
 tion  is  run-is  not  fit  to  be  there.  The
 whole  machinery  of  administration
 should  be  remodelled  and  changed  and
 the  blue  bureaucrats  should  be  got
 rid  ot.

 The  Minister  says  that  the  adminis-
 tration  is  now  fairly  efficient.  But,
 at  the  same  time,  he  gives  in  his
 speech,  in  the  concluding  paragraph,
 more  or  less  a  warning  to  the  depart-
 ment  that—

 “Howsoever  well  equipped  the
 Railways  may  otherwise  be,  their
 efficient  worging  depends  mainly
 on  those  who  actually  run  them.”

 ‘Then  he  adds:
 “I  need  not  therefore  remind

 railwaymen,  officers  and  workers
 alike,  of  their  continued  obliga-
 tion  to  maintain  and  foster  the
 development  of  the  highest  ideals
 of  service  to  their  countrymen  in
 the  performance  of  their  duties.”
 He  hopes,  but  I  wish  to  ask  him  to

 see  that  he  should  not  hope  but  that
 he  must  execute,  it  with  a  vigour  and
 seriousness  that  will  prevent  such  mal-
 administration.
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 There  is  the  top-heavy  administra-
 tion  that  sits  heavily  on  the  tax-payer
 and  increases  his  burden  of  taxation
 every  year.  There  is  the  Railway
 Board,  constituted  in  1905,  consisting
 of  a  Financial  Commissioner  and  three
 members  ensuring  the  close  relation-

 railways  and  the
 public.  There  the  Central  Board  of
 Transport,  recently  constituted  to  con-
 sider  labour  and  transport  problems.
 There  is  the  Regional  Users  Consulta-
 tive  Committee.  There  is  the  Central
 Railway  Users  Consultative  Commit-
 tee,  there  is  the  National  Railway
 Users  Consultative  Committee  and  a
 small  Efficiency  Bureau  at  the  Centre
 for  maintaing  a  high  level  of  efficiency
 besides  a  Deputy  General  Manager
 for  passenger  amenities,  a  Deputy  I.G.
 for  security  arrangements.  When  you
 analyse  the  functions  of  all  these  con-
 stituted  bodies,  you  will  see  that  they
 are  more  or  less  synonymous.  Why
 enlarge  such  bodies?  Then,  there  is  the
 Secretariat,  there  is  the  hon.  Minister
 and  his  Secretaries,  all  this  over  and
 above  the  heavy  machinery  sitting
 tight  on  the  tax-payers.

 Then,  with  regard  to  the  zonal
 arrangements.  I  agree  with  the  hon.
 Minister  in  classifying  the  railways
 into  various  zones.  But,  I  wish  to
 point  out  the  defects  in  the  zonal
 working  of  the  system.  The  Central,
 Eastern,  Northern,  the  North-Eastern

 and  the  Southern  Railways  function
 all  right.  Let  us  look  into  the  income
 and  expenditure.  You  will  find  on
 pages  36  to  4l  of  the  Explanatory  Me-
 morandum  a  table  giving  the  incomes
 etc.  In  that  you  will  find  that  the
 North  Eastern  and  the  Southern  Rail-
 ways  spend  the  most;  they  are  run-
 ning  deficit  lines  and  the  North  Eas-
 tern  is  the  heaviest  deficit  zone.  They
 spend  much  more  than  what  they
 earn.  You  will  find  that  where  the

 hon.  Ministers  are  located  they  spend
 much  more  than  in  any  other  zone.
 in  the  whole  of  India.  All  kinds  of
 construction  and  amenities  are  avail-
 able  there  and  the  other  zones  are
 really  suffering  for  want  of  an  equit-
 able  distribution  of  these  provisions.
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 The  Eastern  and  Western  zones  spend
 the  least  and  the  North  Eastern  and
 the  Southern  zones  spend  the  most.

 Then,  with  regard  to  the  Southern
 Railway,  the  zone  from  which  I  come.
 We  have  the  vast  system  of  railways.
 We  have  got  the  longest  routes  and
 the  area  covered  by  those  routes
 should  be  taken  into  consideration.
 You  will  find  that  it  i:,  of  course,  as

 “it  is  in  the  East,  an  admixture  of
 broadgauge,  metre-gauge  and  narrow-
 gauge.  But  the  system  of  railways
 functions  in  such  a  manner  that  when
 they  come  to  the  Southern  zone,  when
 they  reach  Bezwada  there  is  a  bottle-
 neck,  The  result  is  tat  our  food  re-
 quirements,  our  industrial  develop-
 ment  etc.  suffer  much  owing  to  this
 bottle-neck.  What  attempt  has  been
 made  during  the  last  8  years  to  free
 us  from  thi:  bottle-neck?  Coastal
 shipping  did  not  help  us  in  any  way.
 We  are  suffering  for  want  of  coal  be-
 cause  our  industries  cannot  develop
 without  coal.  But,  hitherto  no  attempt
 has  been  made  by  the  Government  to
 solve  that  problem.  With  regard  to
 the  development  of  railways,  if  you
 look  at  the  table  given  by  the  hon.
 Minister  in  his  speech,  you  will  find
 that  excepting  for  Ernakulam-Quilon
 railway,  there  is  no  development  in
 the  South.  We  have  got  again  to
 think  of  the  Trivandrum-Cape  Ine,
 which  is  a  fundamental  line  in  the
 whole  of  India,  because  no  Minister
 comes  to  the  South  without  going  to
 the  Cape.

 Hitherto,  all  the  surveys  made  and
 constructions  sanctioned  do  not  come
 anywhere  in  the  South  and  I  wish  to
 remind  the  hon.  Minister  that  his  at-
 tention  should  be  extended  to  us  in
 the  South  where  the  area  is  wider  the
 railway  constructions  are  fewer.  The
 three  main  lines  of  97096  gauge  that
 go  Trivandrum  Madras  ownwards  and
 from  Mangalore  onwards  do  not  cover
 the  whole  area.

 There  are  some  salient  points  in  the
 budget,  but  if  you  examine  the  ex-
 penditure  of  last  so  many  years,  as
 given  in  table  XII  in  the  book  Indian

 Railways,  you  will  find  that  during  the
 British  period  they  had  earned  much
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 more  in  proportion  to  the  income
 during  our  period,  and  the  expenditure
 during  our  period  exceeds  the  income.
 The  net  earning  is  a  failure  so.
 far  as  our.  period  is  concern-
 ed  as  compared  to  that  of  the
 British  period.  Now,  you  find  that
 it  is  a  losing  concern,  but  they
 will  say  they  are  constructing  or
 building  up  India.  But  what  about

 the  income  and  expenditure  that  can-
 not  form  a  proportionate  net  revenue

 to  the  State,  say  from  947°
 to  1954.  If  you  examine  it,  you
 will  find  ‘that  the  whole  administra-
 tion  is  a  miserable  failure,  that  they
 have  not  done  their  duty  properly  or
 in  proportion  to  the  income  they  are.
 earning,  and  that  they  have  not  dis-
 charged  their  duty,  in  view  of  the
 small  income  that  the  nation  is  getting
 in  return.

 Shri  C.  R.  Narasimhan:  At  the  clos-
 ing  stages  the  debate,  no  doubt,  pecomes.
 somewhat  dull,  notwithstanding  the
 fact  we  are  waiting  hungrily  here  for-
 our  respective  chances  to  speak.

 Babu  Ramnarayan  Singh  (Hazari-
 bagh  West):  Then,  make  it  interesting.

 Shri  C.  R.  Narasimhan:  The  Railway
 Minister  struck  a  note  of  confidence,
 though  not  a  buoyant  note.  It  is  natural
 that  the  circimstances,  facts  and  figu-
 res  concerning  the  Railway  Adminis-
 tration  justify  taking  that  stand.  The-
 general  economic  level  of  the  country
 having  improved,  it  is  but  natural  for:
 the  Railway  Administration  to  be  more
 confident  about  its  immediate  future.
 The  general  economic  situation  of  the-
 country  and  the  Railway  Administre-
 tion’s  prosperity  are  inter-linked  and.
 actually  they  take  an  alternate  turn  in
 their  affairs.

 During  the  post  Independence  period,
 the  economic  condition  of  the  country
 was  rather  depressing  and  every  cne:
 was  full  of  anxiety,  but  the  Railways
 came  fo  the  rescue  of  the  country  and
 due  to  their  active  services,  the  econo:
 mic  situation  was  tided  over.  Now  that
 the  economic  situations  has  improved,
 it  is  for  the  country’s  general  finances,
 in  their  turn,  to  come  to  the  rescue  of:
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 the  Railways  and  to  look  after  the
 Railways’  immediate  future.  This  alter-
 nate  mutual  help  has  to  continue,  and
 I  am  sure  the  general  public,  the  rail-
 way  users  and  all  those  who  are  inte-
 rested  in  the  Raflways  will  not  grudge
 to  do  their  bit  now.  In  that  confident
 hope  or  belief,  the  Railway  Minister
 has  changed  the  freight  structure  and
 hopes  to  derive  more  revenue  by  the
 new  system  of  telescopic  fares.  In  this
 connection,  I  am  glad  he  is  con:ing  to
 the  opinion  gradually,  after  discussivn
 here,  that  instead  of  a_  three-legged
 framework,  a  four-legged  framework
 ‘would  be  more  stable  and  cause  less
 complaint.  I  hope  he  will  consider  the
 question  in  a  sympathetic  way  and  see
 that  travellers  going  less  than  50  miles
 will  not  be  affected  by  the  changes
 proposed.

 On  the  question  of  dismantied  rail-
 -way  lines,  the  unfortunate  areas,  where
 the  lines  were  dismantled  during  the
 war,  have  been  waiting  for  the  last
 fifteen  years  or  so  fer  reljef  to  come.
 No  doubt,  considerable  relief  is  given
 and  a  number  of  lines  have  been  res-
 tored,  but  I  am  very  sorry  to  note  that
 Salem  District,  in  particular,  which
 has  suffered  very  badly  in  this  way,  is
 yet  to  receive  relief.  The  total  length
 of  the  railway  lines  dismantled  during
 the  war  was  about  700  miles  and  the
 share  of  Sdlem  is  00  miles,  that  is,

 _one-seventh,  and  it  is  still  waiting  to
 get  the  lines  restored.  No  doubt,  the
 hon.  Minister  has  been  good  enough  to

 announce  the  traffic  and  engineering
 survey.  It  is  somewhat  encouraging,
 but  I  must  emphatically  say  that  jus-
 tice  has  been  delayed  in  the  case  of
 Salem  District,  and  justice  delayed  is
 practically  justice  denied.  I  hope  the
 survey  will  not  take  a  long  time  and
 that  serious  steps  will  be  taken  to  give
 the  lines  in  the  manner  the  Railway
 Minister  has  proposed  in  his  Budget.
 A  few  days  ago  I  put  a  question  about
 loop  lines  in  Bangalore,  and  I  am  sorry
 to  say  that  the  way  Government
 answered  the  question  was  not  quite
 convinging.  They  said  that  though  the
 loop  lines  exists  there,  they  do  not
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 want  to  use  it  because  the  cost  of  re-
 habilitating  it  will  be  very  much  and
 they  “would  prefer  to  improve  the
 Bangalore  Station.  But  the  improve-
 ment  of  that  Station  is  very  limited
 owing  to  its  situation  and  still  they
 depend  on  improving  it  rather  fhan
 using  the  loop  line.  The  attitude  taken
 by  them  is  not  convincing.  We  shou'd
 not  measure  the  cost  of  rehabilitating
 the  loop  line.  We  should  see  what  was
 the  cost  involved  in  putting  the  locp
 line,  what  was  the  cost  involved  in  ex-
 pert,  technical  and  other  knowledge
 utilised  there.  If  all  this  is  taken  into
 consideration,  the  value  of  the  locp  lire
 must  really  be  great,  but  now  you  sim-
 ply  ignore  it  and  order  it  to  be  dis-
 mantled.  This  is  not  apparently  a  sound
 policy.  I  do  hope  that  more  convincing
 reasons  will  be  given  and  in  this
 connection  I  may  be  permitted  to
 quote  the  resolution  that  the  Maha-
 rashtra  Chamber  of  Commerce  recent-
 ly  adopted:

 “The  Committee  insisted  on  the
 loop  lines  everywhere  in  order  te
 help  raw  materials.”

 The  Railway  Minister  has  not  con-
 sidered  the  problem  of  overcrowding
 in  the  intermediate  stations.  I  would
 like  him  to  take  some  measures  to
 prevent  overcrowding  in  intermediate
 stations.

 As  regards  canteens,  there  must  be
 more  cleanliness  there.  The  plates  are
 now  allowed  to  remain  on  platforms
 and  sometimes  even  animals  like  dogs
 come  and  lick  the  plates.  So,  some
 attention  must  be  paid  even  from  the
 hygienic  point  of  view.

 One  more  small  point.  In  some  sta-
 tions,  I  find  lot  of  monkeys  coming  and
 intervening  not  only  with  the  passen-
 gers  and  their  edibles  but  also  with
 the  railway  parcéls  and  things  like
 that.  In  Jalarpet,  I  saw  a  number  of
 monkeys  opening  up  all  frutt  baskets
 and  eating  the  fruits  and  the  statior:
 staff  sitting  completely  indifferent  and
 not  taking  any  action.  This  kind  of
 indifference  is  not  fair  to  the  people
 who  book  parcels.  I  hope  some  steps
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 will  be  taken  to  deal  mercilessly  with
 the  monekys.  Mahatma  Gandhi  him-
 self,  in  his  Young  India,  wrote  quite  a
 strong  lines  about  the  monkey  nuis-
 ance.

 Shri  Nettur  P.  Damodaran  (Telli-
 cherry):  I  shall  confine  my  remarks  to
 the  railway  requirements  of  the  west
 coast.  When  I  was  going  thiough  the
 Railway  Map  of  India  supplied  to  us,

 I  found  that  there  is  a  network  of
 railways  in  the  north  of  India,  espe-
 cially  in  the  Gangetic  plain.  South
 India,  as  my  hon.  friend  Kumari  Annie
 Mascarene  said,  does  not  have  enough
 railway  lines,  when  compared  to  the
 railway  lines  in-the  north.  The  west
 coast  of  India  is  woefully  neglected  in
 the  matter  of  railway  lines.  With  the
 completion  of  the  Ernakulam-Quilon
 rail  link,  there  will  be  one  railway
 line  running  along  the  coast  from
 Mangalore  down  to  Trivandrum.  Now,
 there  are  two  big  gaps  on  the  west
 coast  of  India,  between  Bombay  and
 Mangalore.  There  is  no  rail  connection
 there.  Between  Trivandrum  and  Cape
 Comorin  also  we  find  that  the  gap  is
 there.  So,  the  Railway  Map  of  India
 will  be  complete  only  if  there  is  a
 railway  line  from  Bombay  down  to
 Cape  Comorin.

 I  think  the  Railway  Ministry  have
 undertaken  the  survey  of  the  Hassan-
 Mangalore  railway  line.  But  I  would
 also  like  to  press  the  need  for  another
 railway  connection  from  the  west  coast
 to  Mysore.  I  strongly  feel  that  priority
 should  have  been  given  to  this  railway
 line  over  the  Hassan-Mangalore  rail-
 way  line.  The  Tellicherry-Coorg-My-
 sore  railway  line  has-been  in  the
 picture  for  about  quarter  of  a  century.
 Two  surveys,  I  understand,  were  con-
 ducted  before.  I  am  given  to  under-
 stand  that  the  survey  reports  are  in
 favour  of  constructing  this  railway
 line  from  Tellicherry,  through  Coorg,
 to  Mysore.  The  necessity  for  giving
 rail  connection  to  Coorg  has  been
 emphasised  by  the  hon.  Member  repre-
 senting  Coorg,  Shri  N.  Somana,  yester-
 day.  The  Deputy  Minister  of  Railways
 and  Transport  Shri  Alagesan  paid  a
 visit  last  year  to  Tellicherry  to  declare
 open  the  new  railway  station  construc-
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 ted  there.  I  am  sure  that  he  is  fully
 aware  of  the  strength  of  feeling  in
 Malabar  in  favour  of  this  proposed
 railway  line.  I  understand  that  he  has
 recently  been  to  Coorg  and  representa-
 tions  have  been  made  fo  him  there  for
 giving  a  rail  connection  to  Coerg.  Now
 let  me,  for  a  moment,  compare  the
 Hassan-Mangalore  line,  which  is  now
 under  the  consideration  of  the  Railway
 Ministry,  with  the  Tellicherry-Coorg-
 Mysore  line.  Both  these  lines  are  really’
 necessary  for  the  development  of  the
 areu  which  is  pupularly  known  as:
 Malnad,  that  is,  the  backward  districts
 of  Mysore,  Coorg  and  Bombay  States
 and  the  Malabar  District.  I  understand
 that  the  Moangalore-Hassan  line  is
 going  tc  be  a  very  stupendous  work..
 It  has  to  cross  the  western  ghats  in  2
 very  high  plane.  The  survey  conducted
 en  the  Tellicherry-Coorg-Mysore  line
 shows  that  it  is  definitely  going  to  be
 a  cheaper  line.  If  we  view  the  problem
 from  the  utility  standpoint,  the  Telli-
 cherry-Mysore  line  is  more  useful  to
 the  people  than  the  Hassan-Mangalore
 line.  Most  of  the  area  through
 which  the  Hassan-Mangalore  line
 will  have  to  pass  is  unpopulated
 except  perhaps  a  town  called  Sakles-
 pur.  There  are  no  important  towns  or
 villages  on  the  way  there,  whereas  the
 whole  area  between  Tellicherry  and
 Mysore  is  thickly  populated,  and  this
 line  is  a  long-felt  need  of  the  district
 of  Malabar,  the  State  of  Coorg  and  the
 State  of  Mysore.  One  of  the  objecticns
 raised  by  the  railway  authorities
 hitherto  was  that  this  line  has  not
 been  recommended  by  the  Government.
 of  Madras.  Malabar  is  a  districrt  which
 has  so  far  been  woefully  neglected
 both  by  the  Centre  and  by  the  State.
 Public  opinion  in  Malabar  has  not
 been  very  well  appreciated  by  the
 State  Government  as  well  as  the  Cen-
 tral  Government.  Most  of  the  Central
 Ministers  who  came  to  Malabar  recent--
 ly  have  really  expressed  their  feeling
 that  Malabar  is  a  woefully  neglected’
 area.  Now,  fortunately  fer  us,
 the  Government  of  Madras  has
 included  this  railway  line—Telli-
 cherry-Coorg-Mysore  line—  in  the  list
 of  proposed  railway  lines  submitted  to
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 the  Governmental  of  India.  All  the
 Municipal  Councils  in  Malabar  ‘nave
 “passed  resolutions  in  favour  of  this
 ‘line.  The  Malabar  District  Board  has
 salso  requested  both  the  State  Govern-
 ‘ments  and  the  Central  Government  tc
 sinclude  this  railway  line  in  the  Second
 -Five  Year  Plan.  Now,  the  Madras  Gov-
 sernment  itself  has  included  this  line  in
 ‘tts  proposals,  though.  the  priority  given
 as  not  very  high.

 Another  rajlway  line  though  not  a
 new  line,  which  is  absolutely  necessary
 for  the  development  of  the  highlands
 of  Malabar,  Coorg  and  Mysore  is  the
 extension  of  the  present  Shoranur-
 Nilambur  line,  through  Wyaad,  to
 Coorg.  This  will  certainly  open  the
 ‘Mainad  areas  of  all  the  States  that  3
 have  mentioned  for  development.

 Another  line  which  has  been  recom-
 mended  by  the  Government  of  Madras
 for  inclusion  in  the  Second  Five  Year
 Plan  is  the  Kollengode-Trichur  railway
 line  which  has  also  been  surveyed  long
 ago  and  this  is  also  a  very  badly
 required  railway  line  in  the  scuth.

 I  should  like  to  say  a  few  werds
 about  the  Calicut  railway  station.  Cali-
 cut  is  the  most  important  town  in
 Malabar  and  the  railway  station  re-
 quires  re-modelling  very  badly.  I
 ~would  suggest  to  the  Railway  Miristry
 that  this  matter  should  not  be  allowed
 to  be  delayed  any  longer.  When  the
 Tre-modelling  scheme  is  taken  ‘up.  the
 present  site  of  the  station  should  be
 avoided  and  the  station  should  be
 shifted  a  little  to  the  north  towards
 a  place  called  West  Hill.  Calicut  is  a
 fast-growing.  town  and  the  present
 Tailway  station  can  continue  as  a
 goods  shed,  and  the  new  re-modelled
 railway  station  should  be  constructed
 at  West  Hill.  Another  important  sta-
 tion  which  requires  re-modelling  is
 ‘Badagara.  Again,  an  important  town
 like  Palghathas  got  a  very  small  rail-
 ‘way  station.  I  request  that  attention
 should  be  paid  to  re-model  these  rail-
 -way  stations.  With  these  words,  I  close.

 oat  andere  व्यास  (उज्जैन)  :  जो  सर्वे  बजट
 लवे  मंत्री  ने  पेश  किया  हैँ  उसके  लिए.  माँ
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 उनको  बधाई  ता  हं  ।  पिछले  चार  पांच  वर्षो
 में  कलां  ने  काफी  प्रगति  की  हैं  ऑर  उस  पर
 हमें  अभिमान  हैं  ।  एक  विशेष  महत्व  की  बात
 यह  हें  कि  चित्तरंजन  में  इंजन  बनने  लगे  हैं
 ऑर  उसमें  काफी  प्रात  ्  हैँ  1  इसी  तरह
 पेंरम्बूर  में  इंटॉगरल  कोच  फैक्टरी  में  सवारी
 के  डिब्बों  का  निर्माण  किया  जा  रहा  हैं  ।  इस  के
 सम्बन्ध  में  मुझ॑  यह  सुझाव  दना  हैं  कि  जहां
 हम  इतनी  प्रगति  कर  रहे  हें  वहां  हमें  विदेशों
 में  माल  निर्यात  करने  के  लिए  भी  तैयार  रहना
 चाहिए  ।  हमें  यह  भी  देखना  चाहिए  कि  हम
 अपने  पड़ोसी  देशों  मेँ  बॉँस  पाकिस्तान,
 अफगानिस्तान,  बर्मा,  सीलांन  इत्यादि  में  हमार
 माल  की  कितनी  डिमांड  हो  सकती  हैं  ऑर
 उस  डिमांड  को  पूरा  करने  के  लिए  हमें
 उत्पादन  भी  बढ़ाना  चाहिए  |  पेंरम्बूर  फैक्टरी
 के  बार॑  में  मेरा  यह  सुझाव  हैं  पक  वहां  काम  की
 दो  शिफ्ट  होना  चाहिएं  आर  वहां  ३५०  डिब्बे
 प्रीतवर्ष  के  बजाय  goo  डिब्बे  प्रीत्तवर्ष  बनाए
 जाने  चाहिएं  ।  फंसा  करने  से  मेँ  समझता  &
 दंश  को  काफी  लाभ  होगा  ।  इसी  तरह  से  हमार॑
 यहां  स्लो  में  ऑर  भी  सुधार  हुए  हैं  1  दूरी  के
 यात्रियों  #  लिए  किराए  की  दर  मेँ  कमी  ड
 हैं  ऑर  बह  स्वागत  करने  की  चीज  हैं  लीक  माँ
 र॑ल  मंत्री  से  यह  निवेदन  करूंगा  क  हमारा  यह
 एक  अनुभव  हैँ  कि  जब  कभी  भी  दूर  के  यात्री  खास
 फॉर  से  देहात  के  गरीब  किसान  या  मजदूर  जाते
 हैं  ऑर  दूरी  के  (टिकट  मांगते  हैँ  तो  जब  तक
 वे  कुछ  भेंट  न  करदी  या  काफी  खुशामद  न  करं
 या  कोई  सिफारिश  न  लावें  तब  तक  उन्हें
 टिकट  नहीं  दिया  जाता  इस  वास्ते  जब  भी
 कोई  शिकायत  इस  बार  में  आए  तो  उस
 मुलाजिम  के  खिलाफ  कड़ी  से  कड़ी  कार्रवाई  की
 जानी  चाहिए  ।

 खादी  के  बार॑  में  यह  कहा  गया  हैं  फक  खादी
 का  प्रासर  करने  के  "लिए  जोर  इसको  प्रोत्साहन
 दन  के  लिए  खादी  खरीद  की  जाने  वाली  हें  ।  मुझे
 मालूम  हुआ  हैं  कि  खादी  को  खरीदने  के  लिए
 खादी  भंडारों  से  भी  रेलवे  बोर्ड  द्वारा  ट्डरं  मांगे
 जाते  हैं  मुझे  यह  खुन  कर  बहुत  दुःख  हुआ
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 ate  साथ  ही  साथ  आश्चर्य  भी  ।  सब  को  मालूम
 हैं  कि  खादी  भंडारों  में  दो  भाव  नहीं  हुआ
 करते  ।  वहां  पर  जो  भी  जाय  उसको  एक  ही
 निश्चित  दर  पर  खादी  दिया  जाता  हैं  ।  इस
 प्रकार  टैंडर  मांग  कर  ऑर  नकली  आर  सस्ती
 खादी  को  खरीदकर  प्रोत्साहन  दिया  जाए  इससे
 आश्चर्य  की  बात  ऑर  कोई  नहीं  हो  सकती  ।
 इस  रास्ते  मी  निवेदन  करूंगा  कि  जो  भी  खादी
 रेलवे  बोर्ड  को  खरीदनी  #  उसे  खादी  भंडारों
 की  ही  मारफत  खरीदा  जाए  |

 अब  जो  प्रगति  हमारी  रस्ता  ने  की  हैं  उसके
 बार  में  में"  पहले  ही  कह  चुका  द्  पीकर  उस  पर
 हमें  अभिमान  हैं  t  लेकिन,  श्री मन,  मुझे  अपने
 मध्यभारत  के  बार॑  में  कुछ  कहना  हैं  ।  लॉस  ने
 जितनी  प्रगति  की  हें  ऑर  उसका  असर  मध्य-
 भारत  पर  क्या  पड़ा  हैं  इस  के  बार॑  में  में  जो
 कछ  भी  करूंगा  वह  कोई  टीकानैटप्पणी  की
 दृष्टि  से  नह,  परन्तु  जैसा  वहां  की  जनता
 महसूस  करती  हैँ  उसकी  द्रष्टा  से  कहूंगा  t

 मुझे  यह  कहते  हुए  दुःख  होता  हें  ह  पिछले
 चार  पाचं  वर्षा'  में  जां  भी  प्रगीत  द्  हैं यादि
 उसको  मध्य भारत  की  जनता  ककी  ढॉष्टि  से  दिखा
 जाए  तो  सिवाय  अफसोस  के  आर  क्  भी  नहीं
 हैं  यादि  आप  उस  नक्शे  को  दख  जो  कि  हम
 को  सप्लाई  किया  गया  हैं  तो  आप  बहुत  से
 चतुर्मुखी  इस  में  पाएंगे  ।  मध्य भारत,  विन्ध्य,
 मध्यप्रदेश  र  उड़ीसा.  इन  में  बहुत  से  चॉप्स
 हैं.  ।  अभी  हमार॑  माननीय  सदस्य  श्री  दामोदरन
 ऑर  कारी  एना  मेस्करीन  ने  दक्षिण  के  बार॑
 मेँ  कहा  ।  यह  ठीक  हैं  कि  त्रावणकोस्कोचीन  में
 लॉ  का  होना  जरूरी  हैं  ।  वहां  पर  लें  नहीं
 हैं  ।  बंगलौर  आर  बम्ब  के  बीच  में  नहीं  हें  ।
 लोकन  जितने  बढ़ा  चॉप्स  इन  चार  राज्यों  में
 हैं!  उतने  शायद  इस  नक्शे  में  आपको  कहीं  न
 मलें  ।  सबसे  बड़ा  एक  गेप  आगरा,  कोटा  ९  गुना
 आँख  बीना  का  हैं  t  दूसरा  चतुर्भुज  कोटा,  बीना,
 भोपाल  आर  उज्जैन  का  हैं  1  यह  भी  एक  बहुत
 बढ़ा  चतुर्भुज  हैं  -  इसी  तरह  से  दो  आर  बहुत
 बड़  चतुर्भुज  हैं  ।  ग्वालियर  नागपुर  में  बहुत
 बड़ा  गप  हैं  बिलासपुर  का  ऑर  उड़ीसा  का  चाँदी
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 गेंद  हैं  ।  मुझे  बड़ा.  दुःख  होता  हैं  कि.  सार

 हिन्दुस्तान  में  इतने  बड़  चॉप्स  कहीं  नहीं  हैँ
 जितने  बढ़  किक  यहां  पर  हैं  ।  अगली  पंचवर्षीय
 योजना  में  लवे  बार्ड  को  इन  सैंकड़ों  मील  के
 चॉप्स  को  खत्म  करने  के  उपाय  सोचने  चाहिएं
 ऑर  पहले  जो  योजना  बने  वह  इन  चॉप्स  कौ
 खत्म  करने  के  लिए  ऑर  इन  इलाकों  में  लव
 का  प्रसार  करने  की  योजना  बनाई  जानी  चाहिए।
 मध्य भारत  में  यादि  आप  माइलेज  कौ  रखें  तो
 आप  पाएंगे  कि  वहां  पर  बहुत  ही  कम  मील  लम्बी
 रेलवे  लाइनें  हैं  ।  इन  में  कुछ  नौकरों  गेज  मी  हैं  |
 ऊचां  की  स्थति  यह  हें  क  ग्वालियर  से  भिड,
 ग्वालियर  से  शिवपुर  आर  ग्वालियर  से  शिवपुरी
 यह  रेलवे  लाइनें  एसी  हैं  जिन  में  यात्रियों  को
 सफर  करना  बहुत  ही  दुखद  मालूम  पड़ता  हें  t
 एक  घाटी  में  ९०  मील  से  ज्यादा  ये  गाड़ियां  नहीं
 चलती  हैं  ऑर  याद  आप  किराए  कौ  देखें  तो
 वह  बहुत  ज्यादा  हैँ  ।  जहां  ग्वालियर  से  शिवपुरी
 $२  मील  हैं  वहां  उसका  ११५२  मील  लगाकर  उसी
 (हिसाब  से  किराया  लिया  जाता  हैँ  ।  ग्वालियर
 से  शिवपुर  ९२४  मील  हैं  लीक  किराया  रेप
 मील  का  लिया  जाता  हैं  i  कहने  को  तो  कहा
 जाता  हैं  कि  किराया  पांच  पाई फी  मील  के
 हिसाब  से  लिया  जाता  हैं  लोकन  मील  कैसे
 बढ़  जाते  हैँ  यह  मेरी  समझ  में  नहीं  आया  हैं  ।
 लोगों  में  इस  बार  में  जो  प्रतिक्रिया  हो  सकती
 हैं!  उसका  आप  अंदाजा  लगा  सकते  हैँ  1  इसके
 बार  में  लोगों  में  बड़ी  बेचैनी  पाई  जाती  हैं
 आग्रह  ऑर  उज्जैन  के  बीच  जो  नैनो  गंज  लाइन
 हैं  उस  पर  सफर  करने  वालों  से  ३४  मील  के
 बजाय  ४२  मील  का  किराया  लिया  जाता  हैं  ।
 इस  के  बार॑  में  भी  लोगों  में  बड़ा  असन्तोष  पाया
 जाता  हैं  i  इन  रेलवे  लाइनों  को  खत्म  करके
 इन  जगह  रेलवे  बोर्ड  को  मीटर  गेज  या  बॉड  गेज
 लाइनें  बिछानी  चाहिएं  ।  फंसा  करने  से  रेलवे
 को  लाभ  होगा  ।  यदि  कोई  ग्वालियर  से  'शनिवार
 जाना  चाहता  हैं  तो  उसको  पूर॑  ९२  घटी  लगते
 हैं,  इस  रास्ते  कोई  भी  यात्री  गाड़ी  द्वारा  सफर
 करना  पसन्द  नहीं  करता  t  इस  वास्ते  वे  लोग
 बसों,  टैक्स  इत्यादि  से  ही सफर  करने  के
 ज्यादा  इच्छुक  होते  हैँ  ।  इससे  रेलवे  बोर्ड  कौ
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 [श्री  राधेलाल  ब्यास]
 भी  नुक्सान  हो  रहा  हैं  ।  मेरा  निवेदन  हें  कि
 रेलवे  बार्ड  को  इस  ओर  ध्यान  द॑ना  चाहिए
 ताकि  जो  नुक्सान  हो  रहा  हें  उससे  बच  सके  V

 दूसरी  बात  जो  मेँ  कहना  चाहता  &  वह  यह
 हैं  फक  मध्यभारत  के  ग्वालियर,  शिवपुरी,  गुना,
 राजगढ़,  शाहजहांपुर  आर  'उज्जैन  के  जिलों  के
 बीच  कोई  रेलवे  लाइन  नहीं  हैं  ।  नक्शे  को  द॑खने
 से  “आपको  मालूम  होगा  फक  सेंट्रल  लवे  ऑर
 वेस्टर्न  लवें  गाड़ियां  हमार॑  मध्यमा रत  के
 कनार  पर  से  होकर  जाती  हैं  ।  यहां  इन  जिलों
 में  इन  गाडियाँ  के  होकर  न  जाने  से  बड़ी
 त्तकलीफ  होती  हैं  ।  इन  इलाकों  का  सर्वे  भी
 छुआ  था  ।  ग्वालियर  से  शिवपुरी  होकर  आकर
 वहां  से  गुना,  राजगढ़,  आगरा,  शाहजहांपुर  होते
 हुए  उज्जैन  तक  एक  रेलवे  लाइन  बढाई  जाए
 तों  इससे  बहुत  लाभ  होगा  शिवपुरी  तक  एक
 ३२  मील  का  टुकड़ा  हैँ  वह  नैनो  गेज  से  ब्लेंड  गंज
 हो  जाएगा  ।  मंत्री  महोदय  ने  कहा  हैँ  फक  उज्जैन
 आर  इंदौर  के  बीच  में  एक  नई  लवे  लाइन
 बढाई  जाएगी  लोकल  माँ  पूछना  चाहता  हूं
 फक  यह  किस  के  लिए  बढाई  जा  रही  हैं
 ट्रांस्पोर्ट  की  बड़ी  तकलीफ  थी,  माल  के  यातायात
 में  बड़ी  डी फिकल टी  थी  इसको  दूर  करने  &
 लिए,  व्यापारियों  के  लाभ  के  लिए  ऑर  वहां  से
 दश  के  दूसर  हिस्सों  में  माल  भेजने  में  जो
 दिक्कत  होती  थी  उसको  दूर  करने  के  लिए
 आर लाभ  उठाने  के  लए  ही  यह  लवे  लाइन
 बढाई  जा  रही  हैं  ।  इससे  लोगों  माँ.  कोई
 उत्साह  नहीं  हो  सकता  ।  इसौली  माँ.  उनसे
 यह  निवेदन  करना  चाहता  &  कि  याद  वे  चाहते
 हैं  भक  लोगों  मेँ  उत्साह  हो  तता  उनको  चाहिए
 पक  बवाललियर  से  उज्जैन  तक  एक  नई  लाइन
 बिछा  दाँ  भोपाल  आर  उज्जैन  के  बीच  जो  लाइन
 हैं  उस  माँ  इतनी  ज्यादा  भीड़  होती  हैं  शक  लागों
 को  चढ़ने  तक  की  जगह  नहीं  ' मिलती  ।  इस
 लाइन  पर  १४  मालगाड़ियां  आर  ६  पैसैंजर
 गाड़ियां  भी  चलती  हैँ  i  इन  सब  गायों  के
 आने  जाने  से  बड़ी  तकलीफ  का  सामना  करना
 पड़ता  हैं  ।  बड़ौदा  से  एक  लोकल  गाड़ी  जाती
 हैं!  वह  आम  साँप  ००  लेट  जाती  हैं  |  लॉग  कहते
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 हैं.  कि  यह  कसा  स्वराज्य  हुआ  कि  इस  जमाने
 में  यह  गाड़ियां  दर्से  जाती  हैं  ।  इस  का  नतीजा
 यह  होता  हैं  फक  मुसाफिरों  को  कनेक्शन  नहों
 मिलते  हैं  i  भोपाल  ऑर  उज्जैन  के  बीच  जो
 गाड़ी  जाती  हैँ  वह  अकसर  लेट  जाती  हें  जिस  के
 कारण  एक  तो  लोगों  को  बड़ी  तकलीफ  होती  हैं
 ऑर  दूसर  उनको  दूसरी  गाड़ियों  के  कनेक्शन
 नहीं  मिलते  जिन  पर  कि  उनको  जाना  होता
 हैं  ।  पहले  तो उज्जेंन  तक  एक  हब्बा  लगा
 करता  था  वह  भी  बन्द  कर  दिया  गया  हैं
 alt  एक  बहुत  भारी  तीर्थस्थान  हैं,  वहां  मेले
 होते  रहते  हैँ  हजारों  आर  लाखों  यात्री  वहां  जाते
 हैं!  उनकी  सुविधा  के  लिए  पहले  रेलवे  बोर्ड
 स्पेशल  गाड़ियां  चलाया  करता  था  परन्तु  आज
 इसकी  ओर  कोई  ध्यान  नहीं  दिया  जाता  हैं
 कि  कितने  यात्री  आएंगे  ऑर  उनकी  सुविधा
 के  लिए  कितनी  गाड़ियां  चलाई  जानी  चाहिए!
 हर  जगह  पर  यही  हालत  हैं  ।  लोग  कहते  हैं
 कक  जो  सुविधाएं  पहले  अगड़ों  के  जमाने  में
 थी  वे  आज  कहां  नहीं  हैं  |  इसीलिए  लवे  बोर्ड
 को  इन  सब  बातों  की  ओर  ध्यान  द॑ना  चाहिए
 ऑर  इनको  दूर  करने  की  कोशिश  करनी
 चाहिए  जिस  से  लोगों  की  शिकायतें  दूर  हाँ  as
 goat  ऑर  भोपाल  के  बीच  चो  गाड़ी  चलती  हैँ
 वह  बहुत  ही  कम  स्पीड  से  चलती  हैं  आँग  बहत
 समय  लगता  हैं  ।  इसको  एक्सप्रेस  बताया  जा
 सकता  हैं  जिस  से  कि  समय  की  बचत  हो  t
 उज्जैन  से  ग्वालियर  तक  एक  नई
 रेलवे  लाइन  चालू  की  जा  सकता  हैं
 ताकि  लोग  जल्दी  से  यात्रा  कर  सकें  ऑर  जगह
 जगह  बदलने  की  जरूरत  न  हौ  बॉस्टर्न  राव
 की  एक  फ्रंटियर  मेल  ता  जाती  हैं  लकन  'उसमें
 थर्ड  क्लास  के  पैसेंजर  बैठ  नहीं  सकते  हें!  -  ऑर
 जो  एक  लोकल  ट्रक  हैं  जो  कक  गुना  आर  मथुरा
 के  बीच  चलती  हैं  वह  आम  तार  पर  लेट  होती  हैं  ।
 केवल  एक  ही  गाड़ी  से  लोग  सफर  करते  &  जार
 उसमें  इतनी  भीड़  रहती  हैं  क  लोगों  के  लिए
 सफर  करना  मुशिकल  हो  जाता  हैं  ऑर  उनको
 बड़ी  भारी  तकलीफ  का  सामना  करना  पढ़ता  हैं।
 उसमें  सात  आठ  डब्बे  रहते  हैं.  जिनमें  से  एक
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 स्लीपिंग  कोच  चली  गयी,  एक  लेडीज  के  लए
 डब्या  चला  गया,  एक  डब्बा  अपर  क्लास  के
 लिए  चला  गया,  एक  हब्बा  तीन  साँ  मील  से
 ऊपर  जाने  वालों  के  लिए  चला  गया,  एक  गार्ड
 का  डब्बा  चला  गया ।  एक  दो  डब्बे  रह  जाते  हें
 जो  कि  मामूली  यात्रियों  के  लिए  रहते  हैं  1
 उनमें  मामूली  यात्री  चल  सकते  हैँ  ।  पहले  एक
 जनता  गाड़ी  चलती  थी,  पर  वह  बन्द  कर  दी  गयी।
 इससे  जनता  को  तकलीफ  हो  गयी  ।  यह  कोई
 अच्छी  नीति  नहीं  हैं  v  में!  चाहता  &  फक  रतलाम
 से  दोहद  तक  या  दिल्ली  से  बड़ौदा  तक  एक
 जनता  एक्सप्रेस  चलायी  जाय  जिससे  यात्रियों
 को  तकलीफ  न  हो  ।  केवल  एक  गाड़ी  से  काम
 नहीं  चल  सकता  tr

 अन्त  में  माँ  एक  आर  निवेदन  करना  चाहता
 हूं  कि  नई  गाड़ियों  को  खोलते  समय  उनको
 विचार  करना  चाहिए  कि  'उज्जैन  से  ग्वालियर
 तक  एक  नई  लाइन  चलायें  |  उज्जैन  आर  भोपाल
 के  बीच  इतना  ज्यादा  लोड  रहता  हैं  कक  समय
 पर  माल  नहीं  आता  ।  उसके  लिए  जरूरी  हैं  कि
 एक  नई  गाड़ी  खोली  जाय  ।  वह  जल्दी  ही  खोली
 जानी  चाहिए  |  यह  चार  पांच  जिलों  की  मांग
 2  मध्य भारत  गवर्नमेंट  ने  भी इनकी  सिफारिश
 की हैं।

 इन्हीं  शब्दों  के  साथ  जो  आपने  मुझे  समय
 दिया  उसके  लिए  धन्यवाद  देखते  गए  मेँ  अपना
 स्थान  गृहण  करता  हूं  |

 Shri  Thimmaiah  (Kolar-Reserved-
 Sch.  Castes):  Sir,  I  congratulaie  the
 Railway  Minister  on  the  various  im-
 provements  he  has  made  during  the
 period  after  the  attainment  of  our
 independence.  The  development  of
 railways  after  the  attainment  of  inde-
 pendence  is  quite  satisfactory  and
 nearly  about  42l  miles  of  railway
 construction  has  been  completed  and
 construction  of  another  330  miles  is
 still  to  be  achieved.

 While  congratulating  the  Minister  on
 the  progress  of  the  Indian  rai'ways  we
 feel  a  little  bit  dissatisfied  when  we
 see  the  increase  in  expenditure  on  the
 railways.  Of  course,  the  Railway
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 Minister  has  given  satisfactory  reasons
 for  the  increase  of  working  expendi-
 ture,  but,  neverfheless,  it  ought  to
 have  been  the  duty  of  the  Ministry
 and  his  admiiiistration  to  see  that  the
 working  expenditure  is  not  increased
 so  much  and  on  account  of  that  he
 ought  not  to  have  come  with  a  propn-
 sal  to  change  the  railway  fares  and
 freights.

 Sir,  in  order  to  meet  the  increase  in
 the  working  expenditure,  now  the  hon.
 Minister  has  proposed  to  change  the
 Tailway  fares  and  also  the  freight
 rates.  In  the  first  leg  he  wants  to  raise
 the  railway  fares.  I  want  to  submit  to
 the  Minister  that  in  the  first  leg  of  50
 miles,  in  these  short  distances,  only
 the  poor  peasants  and  agriculturists
 will  travel  and  they  will  trave!  several
 times.  Therefore  it  means  that  the
 Minister  wants  to  exploit  these  poor
 people  and  I  think  it  is  not  fair.  For
 that  he  gives  a  consolation  that  he  has
 decreased  the  fares  for  long  distances.
 Those  who  travel  long  distances  are
 not  poor  people.  They  are  always
 mostly  rich  people  and  I  think  there  is
 justification  for  taxing  those  people
 rather  than  these  poor  people.  There-
 fore,  I  request  the  hon.  Minister  not
 to  increase  the  fares  for  distances  in
 the  first  leg.

 Then,  for  the  first  300  miles  he
 wants  to  increase  the  freight  rates  by
 ten  per  cent.  This  will  also  hit  the
 small  trading  class  of  poor  peasants
 who  carry  their  vegetables  or  provi-
 sions  to  markets  in  cities  et  a  distance
 of  300  miles.  Thererfore,  even  this  I  do
 not  think  will  make  the  Minister  popu-
 lar  among  the  poor  people,.and  I
 request  that  he  may  dispense  with  this
 proposal  also.

 Next  I  come  to  the  amenities  pro-
 vided  for  the  third  class  passengers.  I
 have  seen  several  stations  on  the
 Southern  Railway  where  the  lavatories
 are  still  very  dirty.  The  waiting  rooms
 including  those  provided  for  second
 class  passengers  are  full  of  bugs.  The
 furniture  provided  there  are  all  old
 types  and  they  need  repairs.  When  we
 enter  these  waiting  rooms  we  feel  as  if
 We  were  in  the  १4६४  or  5th  century.
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 [Shri  Thimmaiah]
 In  the  stations  ‘there  are  certain

 shops  and  restaurants.  If  you  compare
 the  rates  at  which  coffee,  foodstuffs,
 cigarettes,  pan  and  other  ‘things  are
 peing  sold  they’  are  comparatively
 higher  than  the  rate  at  which  we  get
 these  things  inside  the  city.  The  aua-
 lity  of  coffee  and  foodstuffs  they  pro-
 vide  is  horribly  bad  and  the  -  passen-
 gers  have  no  time  to  think  whether
 they  are  good  or  bad.  They  simply  pay
 the  money  and  go  away.  This  is
 another  type  of  exploitation  that  is
 peing  done  by  the  restaurant  people
 at  the  railway  stations.

 There  is  yet  another  type  of  exploi-
 tation  at  raHway  stations.  When-
 ever  a  villager  comes  with  his  cnildren
 without  proper  tickets,  the  ticket
 collectors  collect  an  abnormally  excess
 rates  from  those  villagers  and  scme-
 times  they  also  harrass  those  ignorant
 villagers.

 Now  I  come  to  the  amenities  provid-
 ed  in  the  train  itself.  Here  I  want  to

 ‘narrate  my  own  case  on  the  floor  of
 this  House.  There  is  2  through  com-
 partment  from  Bangalore  to  Delhi.
 The  Minister  was  kind  enough  to
 accede  to  our  request  when  we  asked
 him  to  provide  one  through  compart-
 ment  from  Bangalore  to  Delhi.  The
 arrangements  for  reservation  is  such
 that  through  passengers  from  Banga-
 lore  to  Delhi  would  be  put  te  hardship
 and  they  will  not  get  seats  in  the
 through  compartment  whereas  cut-
 passengers  are  provided  there.  When  I
 wanted  to  book  my  seat  seven  days
 before  I  started  my  journey,  the
 station  authorities  said  that  there  is  no
 seat  in  the  through  compartment  and
 that  I  will  be  given  only  one  seat  for
 my  wife.  I  thought  there  was  no  seat
 available  and  that  all  the  seats  must

 ‘have  already  been  booked  by  through
 passengers.  But,  when  I  went  to  the
 Station  on  the  day  of  my  jouney.  I
 saw  that  cut-passengers  were  given
 seats  inside  the  through  compartment
 and  I,  a  through  passenger  was  not
 given  a  seat.  Then  I  exchanged  seats
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 with  a  cut-passenger  and  when  I  came
 to  Madras  I  was:  put  to  lot  of  inconve-
 nience  by  the  Station  Superintendent
 who  said:  “This  is  quota  system  and
 you  cannot  expect  all  the  seats  to  be
 booked  from  Bangalore.  Some  _  seats
 are  to  be  reserved  for  Madras  passen-
 gers  who  are  to  go  to  Delhi.”  There-
 fore,  you  see  that  a  passenger  who
 starts  from  Bangalore  to  Delhi  does
 not  get  a  seat  in  the  through  compart-
 ment  whereas  a  passenger  who  starts
 from  Madras  will  get  a  seat.  I  had  to
 shift  from  compartment  to  compart-
 ment  with  my  luggage,  with  my
 children  and  with  my  family.  That  too,
 just  a  few  minutes  before  the  departure
 of  the  train  the  Station  Superintendent
 came  and  said:  “This  compartment  is
 booked  for  somebody  else  and  you
 have  to  travel  in  some  other  compart-
 ment.”  This  is  how  the.  officers  arrange
 the  reservation.  This  shows  complete
 lack  of  commonsense  and  I  have  to  say
 that  this  is  a  useless  system.

 Now  I  come  to  the  ex-State  officers
 of  the  Mysore  State  Railway.  The
 Mysore  State  Railway  was  a  No.  .l
 railway.  It  was  highly  efficient.  It  was
 inspected  by  the  Indian  Government
 Inspectorate  which  they  now  are  going
 to  take  over  to  the  Railway  Depart-
 ment.  At  the  time  of  integration  they
 were  promised  that  they  will  be  given
 the  same_  seniority  and  that  their
 status  will  not  in  any  way  be  less  than
 what  they  were.  I  can  read  the  terms
 of  the  agreement.  The  Krishnamachari
 Report  says:  “On  terms  and  conditions
 not  less  advantageous  than  in  the
 service  of  the  State.”  This  was  the
 agreement  entered  into  between  the
 States  Ministry  of  the  Indian  Govern-
 ment  and  the  Mysore  State  Govern-
 ment.  But  what  did  the  Railway  Board
 do?  They  did  not  want  to  do  this.
 They  never  wanted  to  provide  class
 one  jobs  for  all  these  40  or  50  officers
 of  the  Mysore  State.  With  this  view
 they  somehow  evaded  that  issue  and
 provided  them  all  with  Class  II  and
 Class  III  vacancies.  I  think  only  about
 20  were  provided  with  Class  I  jobs.
 For  the  rest  they  have  done  a_  ereat
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 injustice  to  these  officers.  They  have
 lost  all  their  seniority,  increments  and
 provident  fund,  ‘and  they  are  given  a
 step-motherly  treatment.
 {Surmary  SusHaMa  SEN  in  the  Chair.]

 If  they  were  in  the  State  service
 they  would  have  enjoyed  all  the  pri-
 vileges.  Even  today,  if  this  subject  of
 Railways  is  removed  from  the  Centre
 and  given  back  to  the  States,  we  can
 manage  efficiently,  and  I  think  the
 railway  development  would  have  made
 much  more  progress  as  far  as  Mysore
 State  is  concerned.  Even  now  I  request
 the  hon.  Railway  Minister  to  sympa-
 thise  with  these  ex-officers  who  were
 all  enjoying  the  status  of  Class  I
 officers  and  who  are  now  _  shabbily
 treated  by  their  own  officers  and  the
 Railway  Board.

 Lastly  I  request  him  to  take  some
 interest  in  developing  railways  in  the
 Mysore  State.  Before  integration  we
 had  a  plan  for  the  development  of  rail-
 Ways  in  many  districts  of  Mysore
 State,  but  after  the  integration  nothing
 has  been  done.  Even  the  Mangalore-
 Hassan  railway  line  is  still  under
 survey;  I  do  not  know  when  it  will  be
 completed.  I  request  the  hon.  Minister
 to  see  that  it  is  completed  within  the
 First  Five  Year  Plan  period.

 In  my  constituency  that  is  Kolar
 Dist.  there  is  a  narrow  gauge  line  to
 the  extent  of  l06  miles.  We  are
 requesting  the  hon.  Minister  to  see
 that  it  is  converted  into  metre  gauge,
 and  I  request  him  now  also  to  see  that
 this  is  taken  up  in  the  Second  Five
 Year  Plan  and  converted  into  a  metre
 gauge.

 Then  there  is  the  Nandi  Hills  Sta-
 tion  in  Kolar  which  is  worth  visiting
 and  hundreds  of  visitors  go  there.  I
 request  the  hon.  Minister  to  see  that
 Nandi  Hill  is  treated  as  a  hill  station
 and  arrangements  are  made  to  that
 effect.

 श्रीमती  कम लें दु,  मौत  शाह  (बला  गढ़वाल--
 बाीश्चिम  व  जिला  टिहरी  गढ़वाल  व  जिला
 बिजनौर---उत्तर)  :  सभापति  महोदया,  में'  आपको

 धन्यवाद  देती  &  कि  आपने  मुझे  इस  विषय  पर

 3  MARCH  955  for  1955-56,  000

 बोलने  का  अवसर  दिया  ।  सलें  मंत्री  को  माँ
 बधाई  पति  हूं  कि  उन्होंने  मेर॑  ख्याल  से  एक
 काफी  अच्छा  बजट  रक्खा  हैं  ऑर  उनके  भाषण
 में  काफी  अच्छी  अच्छी  बातें  मौजूद  हैं मेर
 विचार  से  चाहे  कछ  भी  कोई  कहे,  हमार॑  मलबे
 के  मंत्री  महोदय  गरीबों  की  सुख  सुविधा  का
 ध्यान  रखते  हैं  1  में  ने  एक  दो  सुझाव  जो  उनके
 पास  भेजे  थे,  उन्होंने  उन  पर  विचार  विमर्श
 करने  का  आश्वासन  दिया  हैं  ।  उसके  लिये  भी
 में”  उनका  बहुत  आभार  मानती  हूं

 बजट  में  सड़कों  के  निर्माण  के  सम्बन्ध  में
 भी  जिक्र  हैं  ऑर  यह  स्वागत  योग्य  हैँ  कि  नयी
 सड़कों  के  निर्माण  की  तरफ  आवश्यक  कदम
 उठाये  जा  रहे  हैं  ।  इसी  तरह  की  ऑर  भी  अच्छी
 अच्छी  बातें  उसमें  रक्खी  गयी  हैं  ।  सड़कों
 की  बात  माँ  इसलिये  कह  रही  दूं;  फक  याद  सड़कों
 बनेगी  तभी  उन  पर  रेलवे  लाइन  चल  सकती
 हैं,  इसलिये  पहले  सड़कों  बनें  फिर  उनके
 ऊपर  लवे  चलाई  जा  सकती  हैँ  ।  द॑श  के  अन्य
 स्थानों  में  भी  मेँ  देखती  हूं  कि  बजट  में
 न  न  लाइनों  का  एक  जाल  सा  बिछा  दिया
 हैं  ओर  उनका  यह  कार्य  सराहनीय  हैं  t  मेँ  मंत्री
 महोदय  की  सेवा  में  एक  निवेदन  करना  चाहत्ती
 &  ऑर  आशा  करती  हूं  कि  वे  उस  पर  विचार
 करने  की  कृपा  करेंगे  i  da  निवेदन  ऑर  मांग
 यह  हैं  कभी  बधिक  से  रुद्रप्रयाग  तक  जो
 लगभग  ५२  मील  पड़ता  हैं,  एक  रेलवे  लाइन
 खोलने  की  कृपा  करे  |  अभी  तो  शायद  यह
 मालूम  हो  क  इसमें  बहुत  खर्चा  आयेगा  लकिन
 बाद  में  इस  लाइन  के  बन  जाने  से  लवे  विभाग
 को  पन्द्रह  गुनी  आमदनी  इस  लाइन  के  खुल
 जाने  से  होने  लगेगी  tT  tat  मंत्री  मेर  सुझाव  पर
 विचार  कर  र  मेरी  उनसे  प्रार्थना  हैँ  फक  यह
 रेलवे  लाइन  खोली  जाय  |  इसका  एलाइनमॉट
 प,  ६  वर्ष  पहले  हो  चुका  हें  ऑर  याद  वह  मेर
 जिले  के  जिलाधीश  से  इस  विषय  की
 फाइल  मांगे  तो  उसमें  उनको  इस  एला इन मोंट
 के  बाबत  पूरी  बातें  मिलेंगी  i  इसलिये  मेरी
 आपसे  प्रार्थना  हैं  फक  ऋषिकेष  से  रुद्रप्रयाग  तक
 एक  रेलवे  लाइन  खोलने  के  बार  में  अवश्य
 विचार  करे  ।  इस  लाइन  के  खुलने  से  जो  लाम
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 बित  कीमतें;  मति  शाह]
 काफी होंगे  वह  जिलाधीश  से  पूछ  सकते  हैं  ऑर  याद  फक  निम्न  क्लास  के  & उ  आदमी  हें  उनको  काफी

 आप  उधर  के  किसी  आदमी  से  इस  सम्बन्ध  में  स्थान  मिल  जायगा  ।  अभी  उनको  कोई  स्थान

 पूछने  ता  आप  स्वयं  जान  सकेंगे  कि.  यह  7  नहीं  मिलता  जार  ¢  लटकाते  हुए  ऑर  दरवाजा

 केक तनी  लाभप्रद  होंगी  ।

 आज  कल  थर्ड  क्लास  कम्पार्टमेंट्स  में  जो
 बर्थ  होती  हें  वे  काफी  संकरी  होती  हैं  ऑर  उन
 पर  सोना  र  बैठना  तो  दूर  रहा,  ऊपर  चढ़ने
 में  भी  बहुत  तकलीफ  होती  हैं,  उन  बयां  को
 यादि  १२  इंच  आर  आधिक  चौड़ा  कर  दिया  जाय

 ह्
 ठीक  होगा  आर  र॑ल  यात्रियों  को  सुविधा

 गी  1

 दूसरा  मेरा  आपसे  यह  निवेदन  हैं  कि.  अभी
 कछ  महीने  पहले  जब  माँ  दक्षिण  भारत  की
 तरफ  गयी  थी  ता  मेर  दखने  में  आया  कि  वहां
 जलसे  सफर  करने  वाले  तीसर॑  दर्जा  के  यात्रियाँ
 के  लिये  भी  खाने  का  बहुत  अच्छा  प्रबन्ध  हैं
 र  बहुत  साफ  सुपर  तरीके  से  काले  के  पत्तों  में
 दही,  भात  या  सांभर,  भात  जिसको  वह  कहते
 हैं,  वह  दत  हैँ  आर  वह  भोजन  बहुत  ही  सस्ता
 होता  हें  ऑर  तीन  आने  में  एक  आदमी  का  मजे
 में  पेट  भर  जाता  हैं  i  इसी  तरह  का  खाने  का
 प्रबन्ध  यादि  स्लो  में  ऑर  स्थानों  में  भी  हो  जाय
 तो  बहुत  अच्छा  हैं  ऑर  गरीबों  को  शुद्ध  ऑर
 साफ  ऑर  साथ  ही  सस्ता  खाना  मिलने  लगे  आर
 आज  जो  उनको  मला  आर  मोतियों  वाला  खाना
 खाना  पड़ता  हैँ  उससे  वह  बच  जाय॑  tv  में!  चाहती
 &  कक  इस  तरह  का  काढ़  प्रबन्ध  किया  जाय
 ऑर  स्लो  में  कॉलीन  खोली  जाय॑  जबां  लोगों  को
 साफ  ऑर  सस्ता  भोजन  मिल  सके  1  मेरी  प्रार्थना
 हैं  कभी  इस  ओर  ध्यान  दिया  जायगा  ऑर  स्टेशनों
 पर  इस  तरह  से  साफ  र  सस्ता  खाना  लांगो
 को  मिले  ny

 मेरा  आपसे  एक  यह  निवेदन  हैँ  कि  यदि  रेलवे
 में  दो  ही  क्लास  रहें  तो  काफी  अच्छा  होगा  t
 मैंने  चीन  में  देखा  हैँ  कि  कहां  पर  सॉफ्ट  ऑर
 हार्ड  दी  ही  क्लास  हैं  av  इससे  मेँ  सामंती  हैँ.

 पकड़  गए  जाते  हैं,  इसलिये  उनके  रास्ते  आर
 ज्यादा  डिब्बे  बढ़ाते  की  भी  आवश्यकता  हैं  ।
 मेर  ख्याल  से  दो  ही  क्लास  रक्खे  जांच  तो  उससे
 भी  फायदा  होने  की  सम्भावना  हैं  ।

 'रेलवे  विभाग  में  जो  भूष्टाचार  चल  रहा  हैं
 उसके  बार॑  में  मुझे  यही  कहना  हैं  फक
 भूष्टाचारियों  को  उचित  रूप  से  कड़ा  दंड
 मलना  चाहिए,  यही  मेरी  आपसे  प्रार्थना  हैं
 क्योंकि  अपराधियों  को  ऑर  जो  दुष्टाचारी  हैँ
 उनको  कड़ा  द्  देकर  ही  हम  गरीबों  ऑर
 ननिरापशाधियों  को  आराम  र  राहत  पहुंचा
 सकते  हैं  ।  बस  मुझे  इतना  ही  आपकी  सेवा  में
 निवेदन  करना  था  t

 Shri  H.  N.  Mukerjee  (Calcutta
 North-East):  This  House,  and  the
 country,  always  attaches  the  greatest
 importance  to  the  working  of  our
 railways  and  its  effect  on  our  econo-
 my.  Its  capital  of  Rs.  96  crores
 embodies  in  every  pie  the  toil  and
 sweat  of  our  people,  it  is  manned  by
 a  magnificent  corps  of  nearly  a  millicn
 workers;  no  wonder,  Madam,  we  all
 await  with  very  great  interest  the
 Kmailway  Budget.

 I  am  sorry,  however,  to  have  to  say
 that  I  notice  that  every  year  the  Minis-
 ter  makes  a  consistenfly  disspiriting
 speech.  Every  time  I  notice  neither  a
 whole  hogging  drive  for  efficient
 administration  nor  that  quality  of
 imagination  which  in  a  developmental
 economy  is  absolutely  indispensable  as
 far  as  a  basic  service  like  the  railways
 is  concerned.

 I  would  ifke  to  avoid  reference  to
 points  which  have  already  been  dis-
 cussed,  though  perhaps  a_  certsin
 amount  of  overlapping  might  not  be.
 avoided.  But  it  just  happened  that  the
 other  day  I  was  trying  to  go  through
 the  answers  to  questions  in  regard  to
 railways,  asked  on  the  28th  Fetruary
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 this  year,  and  it  struck  me  that  some
 of  the  answers  represent,  so  to  speak,
 the  quintessence  of  the  Railway  Ad-
 ministration  and  its  present  position
 in  the  country  today.
 3  P.M.

 On  the  28th  February,  several  star-
 red  questions  elicited  information
 which  to  my  mind  typify  the  character
 of  the  Railway  Administration.  In
 answer  to  one  question,  it  was  said
 that  the  Shah  Nawaz  report  regarding
 accidents  was  not  going  to  be  nuhtish-
 ed  at  all.  Another  question  elicited
 the  information  that  the  Government
 was  not  considering  any  scheme  for
 renovating  the  Sealdah  station  which
 handles  the  largest  passenger  traffic  of
 any  station  in  this  country.  In  answer
 to  another  question,  we  got  to  know
 that  between  l6  to  25  per  cent.  of  our
 trains  run  late.  Shri  D.  C.  Sharma
 from  Punjab  was  informed  that  in  the
 Northern  Railway,  in  the  period
 January  to  December,  1954,  three
 dacojities  were  committec.  It  seemed
 to  be  quite  a  normal  thing:  that  was
 what  was  added  in  answer.  It  was  also
 said  in  answer  to  another  question
 that  25  per  cent.  of  imported  parts  are
 used  in  engine  manufacture  by  the
 TELCO  and  that  during  ‘1954,  45  im-
 ported  boilers  were  used  in  the  manu-
 facture  of  engines  at  Chaittaranjan.
 Shri  Alagesan  added,  as  far  as  this
 year,  up  till  now,  is  concerned,
 Chittaranjan  has  made  86  locomo-
 tives  and  of  these  45  boilers  were
 imported  and  4l  were  made  in  Chittar-
 anjan  itself.  When  Shri  S.  V.  Rama-
 swami  persisted,  he  got  the  answer  that
 the  stepping  up  of  production  from  20
 to  200  locomotives  will  be  based  on
 imported  boilers  for  some  time.  This  is
 8  १7055  section  of  the  questions  asked
 00  one  single  day  and  the  answers  eli-
 cited  on  the  same  occasion  show  which
 the  way  the  wind  is  blowing  as  far  as
 the  Railway  Administration  anq_  its
 future  are  concerned.

 Railway  earnings  have  increased  toa
 certain  extent.  But,  it  is  good  to  remind
 qurselves  that  it  is  still  short  by  about
 Rs,  8  crores  of  the  traffic  receipt  figures
 for  1951-52.  It  has  already  been  pointed
 out  that  the  proportion  in  which  rail-
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 way  earnings  have  risen  in  relation  to
 the  general  rise  of  production  in  the
 economy  of  the  country  presents  a  dis-
 appointing  picture.  A  rise  of  23  per
 cent.  in  industrial  production  is  claimed
 with  a  lot  of  hy  hullabaloo  by  Govern-
 ment.  But  this  is  reflected  in  a  rise  of
 only  7  per  cent  in  net  ten  miles.  There
 are  more  engines  and  many  more
 wagons  on  the  lines  if  the  railway  satis-
 tics  that  are  supplied  are  to  be  believed,
 and  they  have  to  be  believed.  How  is  it
 that  this  could  happen?  We  have
 acquired  high-power  locomotives  from
 Canada  under  the  Colombo  Plan  and
 from  the  United  States  under  the
 foreign  aid  programme.  We  also  hear
 of  improvement  in  interna!  production.
 This  point  has  come  up  earlier  also.
 How  is  it  that  traction  power  is  not

 noticeable?  Is  it  because  the  rolling
 stock  is  not  being  expanded?  Is  it
 because  track  conditions  are  bad?  I
 remember  in  1952,  the  late  Shri  Gopala-
 swami  Ayyangar  had  admitted  that  the
 track  conditions  were  pretty  nearly
 alarming.  Is  it  that  track  conditions
 confinue  to  be  sc  bad  that  in  spite  of
 the  high-power  locomotives,  we  are  not
 able  to  get  the  quick  flow  of  traffic  to
 which  we  are  entitled?  Or  is  it  that
 there  are  bottle-necks  in  line  capacity
 at  strategic  points  which  prevent  ex-
 pansion?

 All  these  questions  might,  perhaps,—
 I  do  not  know  for  certain—be  related
 to  the  question  of  re-grouping,  in  regard
 to  which  the  Minister  has  expressed
 himself  in  a  manner  which,  I  am  afraid,
 I  cannot  command.  He  has  told  us  to
 realise  that  it  is  time  that  we  accepted
 re-grouping  as  a  settled  fact.  This  kind
 of  language  is  reminiscent  of  things  that_
 are  not  very  savoury.  Because,  I  think,
 the  essence  of  political  life  of  a  dynamic
 character  is  unsettling  of  settled  facts
 from  time  to  time.  I  do  not  see  why  the
 Minister  should  go  out  of  his  way  te
 use  certain  exoressions  which  have
 taken  on  a  connotation  which  is  not
 particularly  fortunate.  Later,  he  says
 rightly  that  in  a  developing  economy,
 the  organisational  set  up  of  railways
 cannot  obviously  remain  static.  Cer
 tainly  that  is  very  obvious.  T  do  not  say
 because  I  do  not  know  for  certain  yet,
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 that  re-grouping  has  been  wrong.  I  do
 not  say  that  regrouping  has  to  be
 over-turned.  But,  I  say  this.  The
 Minister  has  promised  tq  the  Par-
 liament  and  the  country  that  ther2
 would  be  a  thorough-going  examination
 of  the  results  of  re-grouping.  What  I  find
 is  that  there  has  been  no  more  than  a
 perfunctory  examination  and  Parlia-
 ment  has  been  told  to  keep  mum  czbout
 it.  This  is  something  which  I  am  sure,
 neither  Parliament  nor  the  country
 would  be  in  a  position  to  appreciate.  I
 remember  the  ben.  Minister  giving  30
 assurance  that  the  results  of  the  exami-
 nation  of  re-grouping  will  be  made
 available  to  Parliament  and  that  aftcr
 a  really  serious  consideration  of  the
 matter,  we  shal!  reach  whichever  con
 clusions  are  righ‘.

 I  say  also  that  he  has  spoken  in  a
 very  delicate  and  judicious  language
 about  “a  judicious  re-adjustment  of
 fares  and  freights  in  order  to  offset
 any  possible  decrease  in  railway  earn-
 ings.”  We  all  remember  how,  on  the
 last  occasion,  when  the  question  re-
 garding  the  payment  of  dividends  to
 the  general  revenues  came  up,  the
 Minister  was  asked—at  least  I  was
 one  of  those  who  asked  the  Minister—
 for  an  assurance  that  there  would  not
 be  any  increase  in  fares  and  freights.
 The  Minister,  however,  could  not  be
 good  enough  to  comply  with  our  re-
 quest  by  giving  that  assurance.  But,
 I  was  not  quite  ready  for  such  a  quick
 appearance  of  the  Minister  in  Parlia-
 ment  to  suggest  that  there  should  be
 a  “judicious  re-adjustment”  of  fares.
 This  judicious  re-adjustment  has
 happened.  I  am  sure  a  great  deal  has
 already  been  said  about  it.  I  need  not
 Tepeat  all  that.  But,  I  want  to  ask  the
 Minister  one  thing,  and  it  is  this.  Per-
 haps  the  Minister  tries  to  explain
 away  the  matter  by  saying  that  this
 is  not  going  to  affect  very  many
 people  and  it  is  not  going  to  bring  in
 ‘@  great  deal  of  revenue.  If  it  is  not
 going  to  bring  in  a  great  deal  of
 revenue,  why  introduce  this  business
 at  all?  Then,  I  want  to  ask  him,  is  it
 or  is  it  not  a  fact  that  short  distance
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 travellers  represent  an  overwhelming
 majority  of  those  who  use  our  ,ail-
 ways,  and  if  that  is  so,  why  this  parti-
 cular  system  should  be  adopted  with-
 out  careful  thought,  a  system  which
 impinges  badly  on  the  poor  man,  both
 as  far  as  passenger  fares  and  freight
 on  goods  are  concerned.  This  point
 has  been  discussed  threadbare  al-
 ready  and  so  I  need  not  refer  to  it.
 But,  I  want  to  express  my  disappcint-
 ment  with  the  Minister  that  he  should
 have  thought  it  fit  to  come  So  early
 after  his  resolution  on  dividends  to
 general  revenues  to  ask  for  this  judi-
 cious  re-adjustment  of  fares  and
 freights.

 I  wish  to  refer  to  a  matter  which
 affects  my  province  and  my  city,  the
 city  of  Calcutta  and  the  State  of  West
 Bengal,  and  that  is  in  regard  to  elec-
 trification.  He  has  told  us  that  the  first
 sub-phase  of  electrification  of  the
 section  between  Howrah  and  Burd-
 wan  via  main  line  and  Tarkeshwar
 branch  of  the  Howrah  Division  has
 been  sanctioned  and  electrification  of
 the  section  is  expected  to  be  complet-
 ed  by  the  middle  of  1957.  I  remember
 very  well  how  about  3  months  ago,
 just  before  the  Congress  session  was
 held  at  Kalyani,  30  miles  from  Cal-
 cutta,  the  Chief  Minister  of  West
 Bengal  was  making  public  statements
 with  ‘all  seriousness  suggesting  that
 by  the  middle  of  1956,  you  would  go
 from  Calcutta  to  Kalyani  by  electric
 trains.  We  are  told  that  we  shall  be
 able  perhaps—which  is  not  very  cer-
 tain—to  travel  from  Howrah  to  Burd-
 wan  by  the  main  line  by  the
 middle  of  957  by  electric  trains.
 All  talk  about  Sealdah  Division
 has  been  more  or  less  a_  consigned
 to  the  limbo  of  oblivion.  I
 know  that  in  the  ruling  circles.  of
 Delhi.  as  far  as  I  can  make  out,  there
 is  a  feeling  that  West  Bengal  is  a  pro-
 blem  State  and  Calcutta  és  a  mischief
 city  and  therefore.  the  less  attention  is
 given  to  the  development  of  Calcutta
 the  better  for  the  country.  Perhaps,
 there  are  people  who  wish  away
 the  existence  of  Calcutta.  They  seem
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 to  imagine  that  Calcutta  had  better  not
 been  on  the  map  of  india.  But,  the
 trouble  is  that  for  historic  reasons,  in
 spite  of  all  the  wishful  thinking  of  the
 ruling  circles  of  Delhi,  for  historic
 reasons  which  they  cannot  obliterate,
 for  concrete  objective  reasons,  Cal-
 cutta  has  come  to  occupy  a_  certain
 position  in  the  economic  life  of  the
 country.  This  indifference  to  the  de-
 velopment  of  the  economic  life  of  the
 country,  which  is  implied  in  the  indif-
 ference  to  the  development  of  the  eco-
 nomic  life  of  Calcutta,  cannot
 very  long  be  tolerated,  not  only
 in  a  parochial  spirit  by  the
 people  of  Calcutta  and  West  Bengal,
 but  by  the  people  of  the  whole  country.
 When  I  say  this,  I  am  reminded  of  *b=
 continued  indifference  ‘of  the  Govern-
 ment  towards  the  Ganga  barrage  sche-
 me.  The  Railway  Minister,  who  is  also
 the  Transport  Minister,  knows  very
 well  how  expert  opinion  is  unanimous
 that  the  Calcutta  port  has  no  future
 unless  the  Ganga  barrage  scheme  is
 proceeded  with  at  once  without  any
 dilly-dallying  or  shilly-shallying  which
 has  continued  for  so  long  in  regard  to
 this  matter.

 I  find  also  that  it  is  necessary  for
 me  to  refer  to  a  matter  which  I  men-
 tion  every  year  in  the  budget  speeches,
 and  that  is  the  question  of  stores,  I  do
 not  know  why,  in  spite  of  his  very
 obvious  predilection  for  economy,  the
 Minister  is  not  looking  after  this  as-
 pect  of  the  matter.  I  find  from  the
 report  supplied  to  us  that  the  stores
 balance  stood  at  the  end  of  1953-54  at
 Rs.  52:36  crores.  Now,  this  is  a  reduc-
 tion  from  the  year  before  by  nearly
 Rs.  5  crores,  but  I  do  not  understand
 why  we  do  not  remind  ourselves  that
 the  Stores  Enquiry  Committee  report-
 ed  that  the  1950-51.  balance  of  Rs.
 45°42  crores  was  inordinately  high,
 and  that  that  committee  had  suggested
 that  before  the  current  year  there
 should  have  been  a_  reduction  by  Rs.
 0  crores.  That  Committee  had  used
 language  which  usually  sedate  tempe-
 rate-minded  official  committees  do  not
 employ,  language  which  is  very  fitting
 perhaps  from  our  benches,  but  that
 kind  of  language  was  used  by  that
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 Stores  Committee,  and  how  it  has  des-
 cribed  its  “shock”  at  the  phonomenon
 of  certain  stores  being  there  which
 would  last  us  from  between  62  to  222
 years  can  be  seen.  All  these  observa-
 tions  were  made  by  the  Stores  Enquiry
 Committee,  but  the  stores  balance  has
 not  been  brought  down  in  as  quick  a
 pace  as  it  ought  to  be.

 I  find  also  that  the  Stores  Enquiry
 Committee  had  made  many  _  recom-
 mendations  after  discussing  the  shock-
 ing  state  of  affairs.  They  had  made
 recommendations  about  the  availabili-
 ty  of  excessive  stocks  in  railway  stores
 of  certain  items  of  stores  like  steel
 bars,  rounds,  galvanized  sheets,  copper
 and  enamelled  wire  etc.,  and  the  Com-
 mittee  had  suggested  that  these  should
 be  made  available  for  the  country’s
 industrial  needs.  Many  crores  of
 rupees,  it  was  discovered  by  the  Stores
 Enquiry  Committee,  would  be  found
 lying  absolutely  idle.  But  this  aspect
 of  the  matter  does  not  seem  to  have
 received  the  attention  of  the  Ministry,
 and  I  wish  to  know  what  has  been  the
 contribution  of  our  railways  to  the
 developing  industries  of  uur  country.
 That  is  a  point  to  which  I  wish  to
 draw  the  attention  of  the  Railway
 Minister.

 I  wish  also  to  ask  him  abcut  the
 continued  purchase  of  very  large
 quantities  of  stores  from  atroad.  I
 know  that  khadi  is  going  to  be  used  as
 railway  workers’  uniform,  but  khadi
 cannot  cover  a  multitude  of  all  kinds
 of  sins,  and  I  find  that  even  now,  in
 1953-54,  Rs.  26  crores  were  spent  by
 way  of  purchase  of  stores  from  abroad.
 Now,  this  is  extremely  perturbing
 because  in  950-5l  our  foreign  pur-
 chase  of  stores  amounted  only  to  Rs.
 18:37,  crores.  It  lead  up  to  nearly  Rs.
 30  crores  in  1951-52,  and  this  year  the
 latest  ‘igures  suggest  that  we  shall
 spend  about  Rs.  26  crores.  I  suggest
 that  all  this  is  largely  avoidable.  After
 all,  the  Mulgaonkar  Committee  had
 reported  that  25  to  30  ver  cent  of  our
 engineering  industries  have  their  in-
 stalleq  capacity  lying  completely  idle,
 and  I  know  when  the  installed  capa-.
 city  of  our  industries  is  sought  to  be
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 exploited  then  Government  hands  out
 all  the  dope  to  British  cumpanies  like
 Balmer  Lawrie  or  Braithwaite  or  Jes-
 sop  and  so  on  and  so  forth,  but  I
 suppose  the  Minister  knovs  that  there
 was  recently  a  great  dea!  of  talk  about
 the  small  engineering  firms  in  and
 near  about  Calcutta  which  were  in  a
 very  bad  way  and  they  could  very  well
 be  effectively  assisted  by  co-operation
 with  the  railway  administration.

 I  wish  to  refer  to  only  a  few  other
 points,  and  particularly  in  regard  to
 the  continued  demand  of  the  staff  for
 a  revision  of  pay  scales.  JI  got  some
 very  interesting  figures  supplied  tome
 by  some  employees,  and  these  figures
 show  how  the  loans  taken  from  the
 Bengal-Assam  Railway  Co-operative
 Credit  Society  Limited,  which  is  utilis-
 ed  mainly  by  class  III  staff,  have  in-
 creased  tremendously  frem  year  to
 year.  The  Bengal-Nagpur  Railway
 junior  Co-operative  Credit  Society’s
 loan  figures  also  show  how  the  wor-
 kers  are  being  driven  to  take  very
 large  amounts  of  loan  from  time  to
 time.  These  loans  suggest  that  living
 conditions  being  difficult  it  is  very
 necessary  for  these  workers  to  take
 these  loans.

 In  regard  to  housing.  I  know  that
 the  condemned  wagons  in  Sealdah
 division  are  no  longer  in  the  picture,
 but  the  Mittra  Committee’s  recommen-
 dations  regarding  the  building  of  four
 lakh  quarters  has  a  very  long  way  still
 te  go.

 I  wish  also  to  refer  to  one  other
 matter,  and  that  is  the  indifferent  of
 the  Administration  to  the  demand  of
 the  refugees,  some  five  thousand
 refugee  families,  who.  without  any
 assistance  from  Government.  have  re-
 habilitated  themselves.  They  want
 conversion  of  the  Lakshmipur  halt  in
 Eastern  Railway  into  a  flag  station,
 but  in  spite  of  the  support  given  to  it
 by  all  sections,  by  the  Congress  Presi-

 dent  of  West  Bengal,  by  the  C/mmis-
 sioner  of  8  Division  in  West  Bengal,
 by  MPs.  and  M.L.As.,  of  all  parties,

 छिप  the  Railwav  Users  Cunsultative
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 Committee  and  so  on  and  so  forth,  all
 kinds  of  hinderances  are  put  in  the
 way.

 I  shall  conclude  by  referring  to  the
 continued  employment  of  the  Safe-
 guarding  of  National  Security  Rules
 which  are  still  being  supplied  in  a
 fashion  which  has  brought  the  censure,

 so  to  speak,  of  the  Judiciary.  I  under-
 stand  already  a  reference  has  been
 made  of  the  case  of  Anantanarayanan
 in  the  Madras  High  Court  where  the
 learned  Judge,  Mr.  Justice  Bala-
 krishna  Iyer,  discussed  all  the  typical
 charges  which  are  brought  against
 those  who  have  to  suffer  under  the
 safeguarding  of  National  Security

 Rules.  And  one  of  the  _  observations
 which  the  Judge  makes  is  to  this
 effect.  He  refers  to  the  charge  which
 says  about  a  particular  employee  “you
 spread  the  doctrine  of  Communism
 among  the  public  and  the  railway
 staff’.  The  Judge  says;

 “It  strikes  one  as  most  extra-
 ordinary.  If  a  person  could  be
 dealt  with  on  this  ground,  every
 librarian  of  our  universities  and
 our  colleges  which  use  a  copy  of
 Marx  of  Engels  would  be  liable  to
 disciplinary  action  because  by
 issuing  books  he  spreads  the  doc-
 trine  of  Communism.”

 Now,  the  world  is  moving  in  such  a
 way  that  even  without  reading  a  line
 of  Marx  or  Lenin,  people  ure  under-
 standing  the  basic  necessity  of  a  socia-
 listic  reconstruction  of  society,  and
 even  our  Government  has  started  talk-
 ing  about  a  socialistic  pattern  of
 society.  Therefore,  I  submit  that  it  is
 up  to  the  Railway  Administration  to
 be  conscious  of  the  latest  changes  in
 the  position,  and  I  say  that  if  that
 understanding  was  there,  then  I  am
 sure  the  Railway  Budget  would  have
 been  very  different  from  what  it  has
 been  as  presented  to  the  House  now.

 The  Parliamentary  Secretary  to  the
 Minister  of  Railways  ang.  Transport
 (Shri  Shahnawaz  Khan):  Several
 hon.  Members  have  spoken  in  this
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 House  about  ticketless  travel,  pas-
 senger  amenities  and  catering.  They
 have  been  speaking  of  these  things
 ever  since  the  debate  commenced.
 Recently,  I  have  been  connected  with
 these  items  in  particular,  i.e.,  ticket-
 less  travel,  catering  and  passenger
 amenities,  and  the  hon.  Railway
 Minister  was  kind  enough  to  allow
 me  to  be  associated  with  these
 things.  Therefore,  I  take  this  oppor-
 tunity  of  placing  some  actual  facts
 before  the  House,  and  I  would  like
 to  take  the  House  into  full  confidence
 and  place  things  exactly  as  they  are
 on  the  railways.

 Firstly,  ticketless  travel.  Members
 have  stated  that  there  is  considerable
 amount  of  ticketless  travel.  I  do  not
 deny  that  there  is  still  very  considera.
 ble  amount  of  ticketless  travel  on  the
 railways.  In  the  month  of  Decem-
 ber  we  launched  a  special  drive  to
 check  ticketless  travel  through  the
 Railway  Magistrates.

 An  Hon.  Member:  Throughout  In-
 dia?

 Shri  Shahnawaz  Khan:  Not  through-
 out  India,  but  on  sections  of  the  Nor-
 thern  Railway,  North-Eastern  Rail-
 way  and  the  Central  Railway—parti-
 cularly  on  these.  We  held  a  meeting
 of  all  the  Railway  Magistrates  in
 Delhi,  and  we  appealed  to  them  to
 give  us  their  best  co-operation  and
 put  forth  their  best  effort.

 I  would  like  to  place  before  the
 House  some  of  the  results  that  they
 have  producea.  There  are  twelve  rail-
 way  magistrates  whose  reports  are
 available  with  me  now.  In  one
 month,  the  number  of  persons  detect-
 ed  as  travelling  without  tickets  was
 15,050.

 Dr.  Lanka  Sundaram  (Visakhapav-
 nam):  Where?

 Shri  Shahnawaz  Khan:  All  the
 railways.  Out  of  this,  the  number  of
 beggars  was  884,  and  that  of  railway
 employees  ‘154,  The  total  earnings  in
 the  form  of  fines  and  railway  dues
 amounted  to  very  nearly  a  lakh  of
 rupees.  It  is  apparent,  however,  that
 this  scourge  of  ticketless  travelling
 has  not  ended  definitely.  Among  the
 cases  of  ticketless  travelling  that  have

 3  MARCH  955  for  1955-56  7078

 come  to  our  notice,  we  have  been  able
 to  deal  with  most  other  categories,
 but  the  students  are  still  a  problem.

 Dr.  Ram  Subhag  Singh  (Shahabad
 South):  Is  it  because  they  find  diffi-
 culty  in  purchasing  tickets  on  account
 of  the  crowd  at  the  booking  windows?

 Shri  Shahnawaz  Khan:  In  spite  of
 the  fact  that  the  Railways  have  given
 concessions  to  students,  in  a  number  of
 cases,  the  students  have  been  very
 rowdy,  One  way  by  which  we  are  try-
 ing  to  check  this  evil  is  to  approach
 the  heads  of  the  various  educational
 institutions,  and  request  them  to  in-
 sist  on  the  students,  who  have  to  travel
 by  trains  every  day,  to  purchase  mon-
 thly  tickets.  In  certain  areas,  we  have
 secured  very  good  results,  and  things
 are  improving.  I  would  like  to  take
 this  oportunity  of  appealing  to  the
 student  community,  who  have  to  travel
 by  trains,  and  impressing  upon  them
 that  it  is  not  befitting  the  nationals  of
 a  free  country  to  travel  without  tick-
 ets,  particularly  the  enlightened  people
 like  the  student  community.

 Dr.  Ram  Subhag  Singh:  Is  it  be-
 cause  they  find  difficulty  in  purchas-
 ing  tickets  at  the  booking  windows?

 Shri  Shahnawaz  Khan:  There  will
 be  no  difficulty  in  purchasing  monthly
 tickets,  which  are  much  cheaper.

 We  have  also  come  across  a  num-
 ber  of  cases  where  ticketless  travel
 was  connived  at  by  the  railway  em-
 ployees.  We  are  dealing  with  those
 particular  persons.  We  are  going  to
 show  no  mercy  to  any  railway
 employee  who  abet,  or  connive
 at,  ticketless  travelling.  In  addition  to
 the  fines  realised,  I  would  like  to  tell
 the  House,  that  whenever  these  drives
 are  intensified,  there  is  always  a  very considerable  rise  in  the  window  ear-
 nings.  I  am  sorry  I  have  not  been  able
 to  collect  all  the  facts  and  figures  re-
 garding  the  increase  in  window  earn-
 ings  during  the  last  month,  but  I  have
 no  doubt  that  the  increase  in  the  win-
 dow  earnings  would  be  very  consider-
 able.  So  much  for  ticketless  travel-
 ling.

 I  next  come  to  the  question  of  amen-
 ities.  The  House  is  aware  that  Deputy
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 [Shri  Shahnawaz  Khan]
 General  Manager  (Amenities)  have
 been  appointed  on  all  the
 Railways.  The  hon.  Minis-
 ter  of  Railways  and  the  Rail-
 way  Board  attach  the  greatest  impor-
 tance  to  the  provision  of  proper  ameni-
 ties  to  passengers.  I  have  been  going
 round  various  places,  without  giving
 any  prior  information,  without  people
 knowing  that  I  was  the  Parliamentary
 Secretary,  and  in  several  cases,  chang-
 ing  my  dress  and  appearing  some-
 thing  different;  and  I  do  not  mind  ad-
 mitting  that  the  standard  of  clean-
 liness,  particularly  in  third  class  com-
 partments,  third  class  waiting  halls,
 third  class  passengers’  latrines  on
 stations  near  the  waiting  halls,  bath-
 ing  places,  etc.  had  not  been  receiving
 the  same  attention  as  it  ought  to  have.
 Later  on,  I  caught  hold  of  some  of  the
 Deputy  General  Managers  (Ameni-
 ties),  and  in  the  course  of  inspection,
 took  them  right  into  the  third  class
 passengers’  latrines  to  inspect  those
 things.

 Shri  Nambiar:  Well  done.

 Shri  Shahnawaz  Khan:  I  wish  to  as-
 sure  the  House  that  the  Railways  are
 seized  of  this  particular  problem.  I
 personally  met  a  number  of
 Deputy  General  Managers  (Ameni-
 ties),  and  I  can  _  assure  the
 House  that  those  officers  have
 been  selected  specially  for
 their  integrity,  for  their  hard  work,
 and  for  their  sympathy  towards  the
 general  public  and  the  passengers,
 those  young  officers—most  of  them  are
 very  young—are  doing  very  good  work
 indeed.

 Shri  Dabhi  (Kaira  North):  They
 are  never  seen  anywhere  either  in  the
 trains,  or  in  the  platforms,  even  in  big
 stations.

 Shri  Shahnawaz  Khan:  They  do  not
 go  round  saying,  we  are  Deputy  Gene-
 tal  Managers.

 Sardar  A.  8S.  Saigal:  Instruct  the  re-
 gional  officers  also  likewise.

 Shri  Shahnawaz  Khan:  I  come  now
 to  a  subject  which  is  very  favourite
 with  this  House,  viz,  the  question  of
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 catering.  Here  again,  I  do  not  mind
 admiting  that  the  standard  of  catering
 on  certain  Railways  is  not  so  good  as
 it  ought  to  be.  In  order  to  improve
 the  standard  of  catering  on  the  Rail-
 ways,  the  hon.  Minister  had  appoint-
 ed  a  high-powered  Alagesan  Catering
 Committee.

 Shri  Nambiar:  Catering  Minister
 Alagesan.

 Shri  Shahnawaz  Khan:  I  can  tel)
 the  House  that  one  of  the  main  grie
 vances  that  this  House  always  had,
 was  that  there  were  monopolies  on  the
 Indian  Railways,  and  that  certain
 vested  interests  had  been  created.  I
 can  assure  the  House  that  the  Alage-
 san  Committee  went  very  deep  into
 this  problem,  and  the  House  would
 be  glad  to  know  that  the  Alagesan
 Committee  has  recommended  that
 large  monopolies  must  be  broken  up,
 so  that  the  standard  of  catering  would
 be  improved.

 The  Minister  of  Defence  Organi-
 sation  (Shri  Tyagi):  But  may  I  point
 out  one  thing?  In  the  South,  recently
 I  had  this  experience;  they  supplied
 so  much  bulk  of  food,  that  most  of  it
 was  all  wasted.  Would  you  ask  them
 not  to  supply  so  much  in  a  bulk?

 Shri  Shahnawaz  Khan:  I  am  sure
 the  Railway  Ministry  will  certainly
 take  a  note  of  the  suggestion  which
 has  been  made  by  the  hon.  Minister
 of  Defence  Organisation.

 Dr.  Lanka  Sundaram:  His  facts  are
 wrong.

 Shri  Shahnawaz  Khan:  Since  he
 happens  to  come  from  the  North,  he
 might  be  eating  less  than  the  people
 in  the  South.

 Every  effort  is  being  made  to  im-
 prove  the  standard  of  catering,  and  an
 attempt  is  being  made,  as  was  given
 out  by  the  hon.  Minister  of  Railways
 in  his  Budget  speech,  to  cater  for  the
 various  tastes  by  regions;  and  we  pro-
 pose  to  give  some  sort  of  standard
 food,  so  that  the  standard  type  of  food
 will  be  available  regior-wise
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 Allegations  have  been  made  in  this
 House  by  some  hon.  Members  that
 certain  caterers  or  contractors,  if  they
 know  that  an  important  personality
 is  travelling,  give  him  the  best  type
 of  food.  But  if  it  is  some  unknown
 person,  then  he  gets  a  very  poor  type
 of  food.  I  had  heard  of  these  things
 in  this  House,  and  I  put  the  matter  to
 test.  I  went  from  here  to  the  eastern
 side,  and  at  one  place  I  ordered  food
 as  Parliamentary  Secretary.....

 Dr.  Lanka  Sundaram:  As  _  Parlia-
 mentary  Secretary?

 Shri  Shahnawaz  Khan:  As  Parlia-
 mentary  Secretary.  I  specifically
 asked  for  a  standard  meal  which  has
 been  prescribed  by  the  Railways.  The
 price  that  is  fixed  for  that  standard
 meal  is  Rs.  1-4,  It  contains  one  dish
 of  meat  and  two  dishes  of  vegetables.
 When  the  ‘standard  meal’  arrived,  I
 was  amazed  to  find  that  there  were
 seven  dishes  including  pudding.....

 Dr.  Lanka  Sundaram:  Because  you
 are  Parliamentary  Secretary.

 Sardar  Hukam  Singh  (Kapurthala-
 Bhatinda):  If  you  had  been  a  Minis-
 ter,  there  would  have  been  ten.....

 Shri  Shahnawaz  Khan:  Let  me
 have  the  last  laugh.

 I  kept  all  the  dishes  that  should  be
 in  the  standard  meal  and  returned  all
 the  rest—the  surplus  dishes.  Going
 further  on,  I  changed  my  dress  and
 nearing  Calcutta  I  became  a  ‘Bengali,
 —I  tried  to  look  like  a  Bengali—and
 I  put  on  a  chaddar.  I  went  to  a  big
 refreshment  room  on  the  railway.

 Mr.  Chairman:  You  said  you  were
 going  as  an  official.

 Shri  Shahnawaz  Khan:  They  did
 not  know.

 Dr.  Lanka  Sundaram:  How  do  you
 know  that  they  did  not  know?

 Shri  Shahnawaz  Khan:  I  tell  you,
 they  did  not  know.

 So  I  went  and  sat  inside  that  refre-
 shment  room.  For  some  time,  they
 just  refused  to  take  any  notice.  Even-
 tually,  somebody  came.  I  told  him  T
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 want  some  tea’.  Tea  was  brought  and
 I  kept  on  pouring  the  milk  which  was
 brought,  into  the  tea,  but  it  would
 not  change  colour.  (Interruption).
 Eventually,  I  asked  him  to  keep  some
 milk  on  the  table.  I  took  that  out.  He
 asked,  ‘why  do  you  want  it?  I  said,
 ‘I  have  a  baby  inside  my  compart-
 ment’,  (Interruptions).

 Shri  Tyagi:  He  meant  his  Minister.
 (Interruptions).

 Shri  Shahnawaz  Khan:  So  I  took
 that  specimen  of  milk  with  me.

 When  I  arrived  at  Howrah,  the
 General  Manager  of  the  Eastern  Rail-
 way  happened  to  be  there.  I  delivered
 that  milk  to  him  to  be  analysed.  He
 got  it  analysed  in  the  railway  labora-
 tory.  The  House  would  probably  like
 to  know  of  the  result.  The  result
 was  that  in  that  specimen  of  milk,  80
 per  cent  of  the  fat  content  was  miss-
 ing.  Having  taken  out  all  the  cream
 and  all  the  fat,  55  per  cent.  water  was
 added  to  the  skimmed  milk.  So  when
 I  came  back,  the  matter  was  taken  up.
 I  can  assure  the  House  that  a  very
 serious  view  is  being  taken  of  all  this
 and  we  hope  that  such  contractors
 who  hope  to  live.....

 Shri  Bogawat  (Ahmednagar  South):
 All  are  ‘such’.

 Shri  Shahnawaz  Khan:  ..by  means
 other  than  real  service  to  the  people
 will  have  no  place  on  the  Indian  rail-
 ways  in  future.

 Sardar  Hukam  Singh:  Where  was
 the  baby  delivered?

 Shri  Shahnawaz  Khan:  I  am  aware
 of  the  fact  that  there  are  so  many
 Members  who  are  keen  to  speak  on
 the  Railway  Budget,  and  if  I  take  toc
 much  of  the  time  of  the  House,  I  am
 sure  Members  would  object.  But
 there  is  one  very  important  thing,
 about  which  reference  has  been  made.
 in  this  House,  and  if  I  have  your  per-
 mission  and  the  permission  of  the
 House,  I  shall  take  about  ten  minutes.

 Some  Hon.  Members:  Yes.
 Mr.  Chairman:  Five  minutes.
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 Shri  Shahnawaz  Khan:  Reference
 has  been  made  to  the  Report  of  the
 Railway  Accidents  Inquiry  Commit-
 tee  in  this  House  as.well  as  in  the
 Rajya  Sabha,  and  since  I  happen  to
 be  the  Chairman  of  the  Railway  Ac-
 cident  Inquiry  Committee,  my  name
 was  also  mentioned  on  a  number  of
 occasions.  I  would  like  to  place  the
 actual  facts  about  the  Report  of  the
 Railway  Accidents  Inquiry  Committee
 before  the  House.  The  House  will
 remember  that  towards  the  end  of
 953  and  the  beginning  of  1954,  there
 ‘were  a  number  of  serious  accidents,
 and  throughout  the  country  the  public
 was  agitating.  Government  naturally
 were  seized  of  this  position  and  the
 hon.  Minister  of  Railways  announced
 in  the  House  on  the  20th  January,  the
 appointment  of  a  Committee  which
 would  review  all  these  serious  acci-
 dents  that  had  taken  place  from  ist
 January  953  to  l0th  January  1954,
 examine  the  recommendations  of  the
 various  investigating  officers  who  had
 dealt  with  these  accidents  in  the  pre-
 ceding  years  and  also  make  recom-
 mendations  to  reduce  the  incidence  of
 accidents  on  railways.

 Sardar  Hukam  Singh:  Was  it  to
 review  the  accidents  or  to  review  the
 findings?

 Shri  Shahnawaz  Khan:  The  second
 was  to  examine  the  recommendations
 which  had  been  made  by  the  investi-
 gating  officers  in  regard  to  the  acci-
 dents  that  had  taken  place  and  find
 out  to  what  extent  their  recommenda-
 tions  had  been  implemented.

 The  House  knows  that  the  Commit-
 tee  consisted  of  myself  as  the  Chair-
 man,  and  Shri  Mubai,  Chief  Govern-
 ment  Inspector  of  Railways,  and  Shri
 Sen,  a  retired  General  Manager  of,  I
 think,  the  Central  Railway,  as  mem-
 bers.  The  Committee  toured  all  rail-
 ways;  particularly,  we  visited  all  the
 focal  points  where  there  had  been  a
 large  number  of  accidents  or
 where  there  was  a  rush  of
 traffic.  We  visited  all  those  centres.
 We  started  functioning  from  Ist  Feb-
 Tuary  and  we  were  asked  to  submit
 our  report  in  three  months.  During
 this  time,  the  Committee  reviewed
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 3282  accidents,  and  I  can  tell  the
 House  that  the  Committee  went  very
 deep  into  all  aspects  of  railway  work-
 ing:  On  the  floor  of  this  House,  I
 would  like  to  express  my  gratitude
 to  my  colleagues,  Shri  Mubai  and  Shri
 Sen,  and  Shri  T.  N.  Dhar,  who  was
 the  Secretary  of  the  Committee,  for
 the  hard  work  they  did  and  for  the
 great  interest  they  took  in  the  work  of
 this  Committee.  The  Report  was  sub-
 mitted  to  the  hon.  Minister  on  the  30th
 April.

 The  House  knows  that,  personally,
 I  am  no  expert  on  railways.  But  I  did
 have  the  benefit  of  having  Shri  Mubai
 and  Shri  Sen,  who  were  experts  on
 the  working  of  railways,  with  me.  I
 wish  to  tell  this  House  in  all  sincerity that  in  the  Report  of  this  Committee
 we  concealed  nothing  and  exaggerated
 nothing.  We  were  interested  in  find-
 ing  out  exactly  how  things  were  and
 then  present  a  true  picture  to  my  hon.
 Minister  who  had  appointed  the  Com-
 mittee.

 Shri  A.  M.  Thomas  (Ernakulam):
 Is  that  the  reason  why  it  is  not  publi-
 shed?

 Shri  Nambiar:  A  very  correct  ques:
 tion.

 Shri  Shahnawaz  Khan:  Hon.  Mem-
 bers  must  have  seen  from  the  report
 of  the  Reviewing  Committee  certain
 remarks.  I  would  read  a  paragraph.
 It  is  stated  in  the  report  of  the  Re-
 viewing  Committee,  of  which  also  I
 was  the  Chairman,  and  Mr.  Bhadwar,
 Chairman  of  the  Railway  Board  and
 Shri  L.  P.  Mishra,  Shri  Ranjit  Singh
 were  members,  and  the  Secretary  was
 Shri  Pattabhiraman,  that—“the  Com-
 mittee  has  thoroughly  probed  into
 every  weakness  that  could  be  found
 in  the  railway  procedures  and  practi-
 ces.”

 Kumari  Annie  Mascarene:  How  do
 they  account  for  the  recurring  break-
 down  of  bridges?

 Shri  Shahnawaz  Khan:  Old  age.
 In  short,  I  would  like  to  say  that

 the  Committee  saw  and  stated  things
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 exactly  as  they  were.  We  were  fully
 aware  of  the  numerous  difficulties  that
 the  railways  were  facing.  We  wefe
 aware  of  the  very  serious  shortages
 of  imaterial,  very  serious  shortages  of
 stores.  Just  before  me,  an  hon.  Mem-
 ber  spoke  and  he  said  that  huge  stores
 were  being  accumulated  on  the  rail-
 ways.  I  can  inform  the  House  that
 there  may  be  surplus  of  certain  stores
 but  there  was  shortage  of  particular
 types  of  stores  and  the  railways
 were  having  a  very  very  difficult
 position  and  the  shortage  of
 these  stores  is  a  _  thing  for
 which  the  Railway  Board  or  the  Rail-
 way  Ministry  cannot  be  held  responsi-
 ble  because  we  had  to  obtain  our  sup-
 plies  of  stores  through  another  agency.
 There  were  numerous  difficulties
 with  which  the  railways  were  faced.
 But  the  Committee  was  not  concerned
 with  the  difficulties  of  the  railways  or
 what  their  problems  were.  We  were
 concerned  with  finding  out  what  exac-
 tly  were  the  weaknesses  and  what
 were  the  failings,  if  any,  in  the  work-
 ing  of  the  railways.  The  Committee
 reported  on  things  as  they  should  be
 under  ideal  conditions.  I  am  sure  the
 House  will  agree  that  the  ideal  condi-
 tions  which  we  are  trying  to  bring
 about  on  our  railways  do  not  exist
 just  at  the  present  moment.

 After  the  Report  was  submitted  to
 the  hon.  Minister,  it  was  sent  to  all
 the  railways  for  their  remarks.  On
 the  7th  of  July,  1954,  there  was  a
 meeting  of  the  National  Railway  Users
 Consultative  Committee.  At  that  meet-
 ing,  a  desire  was  expressed  by
 certain  hon.  members  that  they  as  the
 representatives  of  the  public  would
 also.  associate  with  the  findings  of  the
 Railway  Accidents  Enquiry  Committee.
 It  appears  to  me  that  there  was  some
 misapprehension  about  the  appoint-
 ment  of  the  Reviewing  Committee  and
 I  wish  the  House  to  understand  the
 circumstances  under  which  this  Review.
 ing  Committee  was  appointed.  The
 members  of  the  National  Railway
 Users  Consultative  Committee  expres-
 sed  a  desire  that  they  too  would  like
 to  be  associated  with  the  Report  of  the
 Railway  Accidents  Enquiry  Committee
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 and  they  felt  that  there  would  fiot  be
 much  greater  confidence  in  this  report
 if  they  were  also  associated  with  it.  In
 coiirformity  with  their  wishes,  on  the
 24th  September,  a  Reviewing  Com-
 mittee  was  appointed  to  review  the  Re-
 port  of  the  Railway  Accidents  Enquiry
 Committee  in  the  light  of  the  actual
 conditions  as  they  existed  and  in  the
 light  of  the  remarks  which  had  been
 received  from  all  the  railways  and  also
 to  make  suggestions  how  best  the
 recommendations  of  the  Railway  Acci-
 dents  Enquiry  Committee  could  be  im-
 plemented.  I  was  asked  to  associate
 myself  with  the  Reviewing  Committee.
 I  was  told  by  the  Railway  Board  that
 there  were  certain  additional  data
 which,  perhaps,  had  not  been  available
 when  we  went  round.  They  also  wished
 to  place  that  before  us  and  they  wish-
 ed  to  review  the  actual  recommenda-
 tions  of  the  Railway  Accidents  Enquiry
 Committee  in  the  light  of  the  actual
 conditions  existing  in  India  today  and
 also  in  the  light  of  the  remarks  sub-
 mitted  by.  the  General  Managers  of
 the  various  railways.  I  frankly  admit
 that  I  had  no  hesitation  in  associating
 myself  with  the  Reviewing  Committee.
 If  any  hon.  Member  feels  that  I  was
 forced  into  accepting  something—my
 hon.  friend  Shri  T.  K.  Chaudhuri  was
 ‘trying  to  make  out  yesterday  that  poor
 Shehnawaz  was  forced  into  it—I  may
 assure  him  that  poor  Shahnawaz  can-
 not  be  forced  into  doing  things  whith
 he  does  not  like.

 Shri  Nambiar:  We  see  the  bold
 Shahnawaz  now.

 Mr.  Chairman:  Already  you.  have
 had  more  than  ten  minutes.

 Shri  T.  K.  Chaudhri  (Berhampur):
 May  I  make  an  appeal.  We  rarely
 hear.  Shri  Shahnawaz  and  this  is  an
 important  matter  over  which  the.
 House  must  have  concern.  Therefore,
 let  him  have  some  more  time  (Inter-
 ruptions).

 Shri  Shahnawaz  Khan:  I  would
 like  to  tell  the  House  that  the  data
 that  was  placed  before  the  Reviewthg
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 (Shri  Shahnawaz  Khan}
 Committee,  but  which  we  had  not  con-
 sulted  during  the  preparation  of  the
 Report  of  the  Railway  Accidents  En-
 quiry  Committee,  was  data  concerned
 with  operational  efficiency  of  the  Bri-
 tish  and  American  railways.  The
 Position  we  saw  during  our  enquiry,
 we  did  not  consider  satisfactory;  but
 when  the  actual  data  was  supplied  to
 us  regarding  the  operational  efficiency
 of  ‘the  British  and  the  American  rail-
 ways,  which  had  the  best  available
 equipment,  where  the  shortage  of
 stores  was  not  the  problem,  there  too,
 from  the  comparative  data  supplied
 to  us,  we  found—and  it  was  a  very
 gratifying  thing  for  me  and  a  revela-
 tion  to  me—that  the  number  of  acci-
 dents,  that  the  number  of  persons  kil-
 led  and  injured  etc.  were  very  much
 jess  in  the  Indian  railways  than  on
 the  railways  of  some  of  the  best  run
 countries  of  the  world  and  the  most
 modern  countries  like  England  and
 America.

 Shri  A.  M.  Thomas;  In  those  coun-
 tries,  is  there  not  more  of  traffic  in-
 tensity  than  we  have  in  our  country?

 Shri  Shahnawaz  Khan:  Hon.  Mem-
 bers  must  have  seen  from  the  report
 of  the  Reviewing  Committee  that  was
 placed  before  them  that  the  Commit-
 tee  has  admitted  that  under  the  condi-
 tions  as  they  exist  in  India  at  present,
 the  need  “for  constant,  competent  and
 intensive  supervision  cannot  be  over-
 emphasised”  Really  all  the  recommen-
 dations  of  the  Railway  Accidents  En-
 quiry  Committee  are  embodied  in  this
 very’  significant  paragraph.

 As  to  the  reason  why  the  Report  of
 the  Railway  Accidents  Enquiry  Com-
 mittee  has  not  been  made  public  I  am
 not  competent  to  say,  but  if  it  is  con-
 sidered  necessary,  the  hon.  Minister
 will  probably  explain  in  his  speech.

 Sardar  A.  S.  Saigal:  I  want  to  ask
 one  question.

 May  I  put  the  question  to  the  hon.
 Minister?
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 Mr.  Chairman:  I  have  called  on
 Pandit  D.  N.  Tiwary  already.

 died  vio  एन०  तिवारी  (सारन  दक्षिण)  :
 सभा नेत्री  जी,  रेलवे  मिनिस्टर  साहब  ने  अपने
 इतने  वर्षो  की  कार्रवाई!  से  ऑर  अपने  इस  साल
 के  बजट  से  फंसा  कर  दिया  कि  हम  लोगों  को  जो
 विरोधी  दलों  के  कुछ  सुन्दर  भाषण  सुनने  को
 मिलते  थे,  उस  से  हम  लोग  महरूम  रह  गये  ।
 लोग  उन  की  तारीफ  ही  करते  &  आर  पार  साल
 या  उस  से  पिछले  साल  मां  स्कॉटिश  क्रिटीसिज्म
 लोग  किया  करते  थे  उन  को  सुनने  से  हम  लोग
 महरूम  रह  गये,  इस  से  बढ़  कर  तारीफ  की  बात
 ऑर  क्या  हो  सकती  हैं  ।

 कछ  लोगों  ने  लवे  टीलस्कोपिक  रस  के
 बार॑  में  सवाल  उठाया  हैं  ।  उस  सदन  में  भाषण
 देते  छुए  लवे  पमानिस्टर  साहब  ने  कहा  हैं  कि
 मेँ  जर्नी  के  चार  लेग  कर  दूं  या  नहीं  यह  सोच
 रहा  &  t  तीन  लेग  से  चलना  ठीक  नहीं  इसलिये
 चार  लेग  कर  दना  ही  ठीक  होगा  कोई  भी
 जानवर  या  कोई  भी  गाड़ी  चार  लेग  वाला  अच्छा
 होता  हैं  ।  इस  वास्ते  में"  कह दंगा  पक  आप  एक
 लेग  ९००  मील  का  कर  दे  ऑर  १००  मील  से
 ऊपर  आर  ३००  मील  तक  का  दूसरा  लेग  करके
 किराया  बढ़ा  दं  तो  कोई  मुजायका  नहीं  हैं  ।
 इस  लिये  कि  गरीब  लोग  कचेहरी  या  अपने
 सम्बन्धियों  के  पास  जाते  हैं  तो  वह  नजदीक
 नजदीक  ही  जाते  हैं  ।  इस  लिये  ९००  मील  तक
 का  किराया  न  बढ़ाने  से  उन  लोगों  को  ज्यादा
 कराया  नहीं  द॑ना  पड़गा  ।  साथ  ही  आशा  हैं
 क  हमार  रेलवे  मंत्री  जी  कुछ  उन  लोगों  के
 लिये  भी  करेंगे  जो  थोड़ी  दूर  तक  माल  ले  जाने
 वाले  हैं  1

 रेलवे  में  बहत  प्रगति  हुई  हैं,  यह  जाहिर  ही
 हैं  ऑर  लेबर  के  लिये  भी  कड  इन्तजाम  हुआ  हैं
 ऑर  आखिरी  भाषण  मंत्री  महोदय  ने
 दिया  उस  में  उन्होंने  कहा  हैं  कि  मेँ  ने  एक
 नेगाशिए टिंग  इस्ट्रामेन्ट  कायम  कर  दिया  हैँ
 आर  इस  से  सब  लांग  सौटस्फाइड  हैं  लकन
 में”  इस  सम्बन्ध  में  इतना  करेगा  कि  वह
 (डिस्ट्रिक्ट  लेवल  पर  भी  होना  चाहिये  जिस  मेँ
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 एम्प्लायीज  क  छोट  छोट  गृगवान्सेज  पहस्ट्रक्ट
 लॉवेल  पर  ही  खत्म  हो  जायें  ।  मुझे  रेलवे  एम्प्लायी
 के  गूतवान्सेज  को  रिप्रेजेंट  करने  का  मौका
 मिला  हैँ,  उस  में  माँ  ने  दिखा  हैं  कि  कछ
 अफसरों  में  ह्यूमन  टच  न  रहने  की  वजह
 से  मामला  बिगड़  जाता  हैं  ऑर  अगर  डिस्ट्रिक्ट
 लेवल  पर  नेगॉशिए टिंग  मशीनरी  कायम  कर
 दी  जाय  तो  बहुत  आसानी  से  हल  हो  जायेगी
 आर  लवे  बोर्ड  को  भी  बहुत  तकलीफ  नहीं
 उठानी  पड़ेगी  t

 में”  एक  ऑर  बात  बतलाना  चाहता  ह्  सब
 कुछ  ता  बजट  में  अच्छा  हैं  लीक  एक  बात  की
 खामी  हैं  ।  एक्स्प्लेनेटरी  मेमोरेंडम  के  पेज  ५
 पर  लिखा  हुआ  हैं  :

 “The  Consumption  rate  of  coal
 has  increased”

 चाव  बहुत  खतरनाक  हैं  ।  माँ  ने  इस  के
 बार  में  एक  आध  प्रश्न  भी  किये  थे  फक  कोल
 की  चोरी  बहुत  होती  हैं  ।  आप  पहलेजाघाट  ऑर
 मां कामा घाट  की  तरफ  जा  कर  देखिये  पक  जो
 कंट्रॉक्टर्स  पीसर्न्डर्स  लेते  हैँ  वह  किस  तरह  से
 ड्राइवर्स  को  एक  आधा  रुपयों  द॑  कर  ज्यादा
 कोयला  परवा  लते  हैं  ।  इस  तरह  से  यह
 मालूम  होगा  कि  रट  आफ  कंडीशन  नहीं  बढ़ा
 हैं.  बल्कि  कोयले  की  चोरी  की  मात्रा  आधिक  हो
 गई  हैं,  इस  पर  ध्यान  दिया  जाय  तो  बहुत  सुधार
 हो  सकता  हैं  ऑर  खर्च  बहुत  कम  हो  जायेगा  t

 ara  tat  कवि  एक  हंसी  सर्विस  हैं  जिस  की
 तारीफ  चारो  तरफ  हो  रही  हैं  ।  एडौमीनिस्ट्रंशन
 के  आर  महकमों  के  बार  में  जरूर  शिकायत
 हैं,  लोकन  रेलवे  की  तारीफ  सब  लांग  करते
 हैं।  -  लीकन  इतनी  तारीफ  के  होते  ह्यए  भी  एक

 -रेलवे  एसी  हैं  जो  आज  तक  सभी  सुविधाओं  से
 महरूम  रही  हैं  ऑर  वह  हैं  नार्थ  इस्टर्न  लवे  ।
 .इस  रेलवे  का  एक  पूरा  का  पूरा  लीजन  गोरखपुर
 से  पंड  तक  बराबर  नेगलेक्टंड  रहा  हैं.  ।  मुझे
 साउथ  में  ट्रावैल  करने  का  मौका  मिला  हैं,
 मीटर  गेज  की  बड़ी  सुन्दर  गाड़ियां  वहां  पर  हैं
 ऑर  बड़ा  अच्छा  इन्तजाम  हें,  लोकन  हमार
 यहां  की  यह  मीटर  गेज  गाड़ी  हैं  जो  गोरखपुर
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 से  चलती  हें,  न  मालूम  क्‍या  हो  जाता  हैं  कि
 वह  ठीक  नहीं  हो  पाती  ।  आज  कल  जो  चेअरमैन
 हैं  बह नार्थ  इस्टर्न  रेलवे  के  जेनरल  मेनेजर

 रह चुके  हैं,  आशा  हैं  कि  वह  इस  के  लिये  कछ
 चेष्टा  करेंगे  ।

 श्री  एल0०  बी०  शास्त्री  :  वह  उसी  तरफ  के
 रहने  वाले  हैं  ।

 पीडित  डी०  एन०  तिवारी  :  उस  तरफ  के
 होने  की  वजह  से  शायद  वह  अपने  यहां  की  चीज
 की  तरफ  ध्यान  न  द॑  सकते  होंगे  i  वह  लाइन
 इलाहाबाद  तक  आई  हैं,  लकिन  शायद
 दुर्भाग्यवश  हमार  रेलवे  मिनिस्टर  साहब  को

 बहुत  कम  इस  लाइन  से  चलने  का  मौका  मिला
 होगा  ।  इसौ लये  वह  वहां  की  तकलीफों  को
 नहीं  जानते  होंगे  ।  इस  गाड़ी  में  न  लाइट  का
 ठिकाना  हैँ,  न  पानी  का  आर  न  पाखाने  का
 ठिकाना  हें  ।  बड़ी  ही  गन्दगी  रहती  हैं  ककसी
 भी  चीज  का  ठिकाना  नहीं  हैं

 एक  माननीय  सदस्य  :  उधर  के  लांग  नए
 होंगे  ।

 पीडित  डी०  एन०  तिबारी  :  आप  के  ख्याल
 से  जो  पैसेंजर  वहां  जाते  हें  वह  गर्द  हो  सकते
 हैं.  क्योकि  आप  शायद  साफ  सुथरी  जगह  के
 रहने  वाले  हैं  ऑर  ऊंचे  क्लास  के  हैं  लेकिन
 गवर्नमेंट  ने  अनूडंवेलप्ड  एरिया  को  डेवलप
 करने  का  बीड़ा  उठाया  हैं  इस  लिये  आप  की
 ओर  न  दख  कर  अनडवेलप्ड  एरिया  को  डिवेलप
 करना  उन  का  पहला  फर्ज  हैं  इस  लिये  माँ
 कहता  हूं  पक  नार्थ  इस्टर्न  लवे  में  सुधार  कम

 हुआ  हैं  ऑर  वहां  पंसेन्ज्स  एमेनेटीज  भी  कम
 हैं  में!  सोनपुर  स्टेशन  का  मामला  लेता  हूं  V

 सोनपुर  एक  एंसा  स्टेशन  हैं  जो  बहुत  बहा हैं
 आर  संसार  का  सब  से  बड़ा  मेला  वहां  लगता
 हैं  i  शायद  संसार  का  सब  से  बड़ा  प्लेटफार्म  भी
 वहीं  पर  हें,  लकन  यात्रियों  के  इस  पार  से  उस
 पार  जाने  के  लिये  कोई  फट  कब्ज  नहीं  हैं  ।  एक
 प्रश्न  का  उत्तर  दत  हुए  श्री  शाहनवाज  खां  ने
 हम  को  बतलाया  था  कि  यह  तय  हो  गया  हैँ
 फक  फट  बज  बना  दिया  जाय  लोकन  कब
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 [पंडित  eto  'जंगें  शिवाली)
 बनाया  जायेगा  इस  का  कोई +  ठिकाना  नहीं  ।
 हर  साल  वहां  एकदो  आदमी  कट  कर  मर  जाते
 हैं  ।  मालूम  होता  हैं  कि  हमार  रेलवे  मंत्री  वहां
 कछ  र  बलिदान  चाहते  हैं  तभी  जा  कर  वह
 जिन  बनेगा  ।  मेँ  उन  से  बतलाना  चाहता  हूं
 फक  यही  नहीं  कि  वहां  पेंसेन्जर  ही  कटते  हैं
 बल्क  एक  स्टेशन  मास्टर  का  लड़कों  भी  कट
 गया  जो  बाप  को  खाना  दन  आया  था  ।  दौ क्षण
 की  तरफ से  रेलवे  स्टेशन  को  जाने  के  लिये  कोई
 रास्ता  नहीं  हें  i  जो  भी  अफसरान  गये  होंगे
 उन्होंने  दिखा  होगा  कि  सोनपुर  का  प्लेटफार्म
 इतना  बड़ा  हैं,  करीब  एक  मील  लम्बा  हें,  फक
 आदमी  इस  सर  से  उस  सिर  तक  जाने  की
 तकलीफ  को  बहुत  महसूस  करता  हैं  ।

 दूसरी  बात  जो  आप  की  रिपोर्ट  में  हैं  वह
 यह्  कि  टार्डामग  बहुत  इम्प्रूव  ददुआ  हैं  ।  ऑर
 सब  जगह  जरूर  इम्प्रूव  हुआ  हैं.  लोकल
 एन०  ०  आए  में  जरा  भी  इम्प्रवमेन्ट  नहीं  मुआ
 हैं  ।  रोज  कड  न  कुछ  शिकायत  इस  बार  में
 पटना  के  अखबार  में  रहती  हैं  ।  इस  रेलवे  पर
 अफसरान  का  व्यवहार  भी  ठीक  नहीं  हैं  ऑर
 टाइमिंग  तो  ठीक  हैं  ही  नहीं  7  खास  कर
 इलाहाबाद  पॉंसेन्जर  आर  रेशे  अप  ट्रेन  तो  तीन
 त्तीन  चार  चार  घंट॑  तक  लेट  रहती  हें  ।  साथ  ही
 ो  पहलेजाघाट  जाने  वाली  गाड़ियां  हैँ  ¢  भी
 क्रम  टाइम  पर  नहीं  आती  र  बराबर  पटना
 का  कनेक्शन  छट  जाया  करता  हैं  ।

 इस  के  बाद  माँ  घाट  टू  घाट  बुकिंग  की  बात
 कहना  चाहता  हूं  ।  पहल जा घाट  से  पटना  की
 बात  पर  खास  तार  से  ध्यान  दिलाना  चाहता
 हं  t  पटना  विहार  का  कैपिटल  हैं  ऑर
 पहलेजाघाट  से  बहुत  से  लोग  पटना  जाते  हैं  ।
 हर  एक  को  चार  आना.  पेसा  ज्यादा  दना  पड़ता
 हैं  7  इसीलिये  लोग  क्या  करते  हैं  कि  जहाज
 वाला  से  मल  कर  वे  फँसा  दिए  चले  जाते  हैँ,
 या  कम  पैसा  दे  कर  चले  जाते  हैं,  या  नाव  पर
 चले  जाते  हैं  ।  इस  से  रेलवे  की  आमदनी  घट
 जाती  हें  ।  माँ  जानना  चाहता  &  कि  क्‍यों  घाट

 ट  घाट  बुकिंग  नहीं  होती  हैं।  जब  लोगों  का
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 बीसी  से  कम  दाम  द  कर  काम  चल  जाता  हैं
 तो  वह  चार  आना  रेलवे  को  क्‍यों  ्  ?

 4
 Mr.  Chairman:  There  are  many

 more  Members  yet  to  speak.
 At  this  rate,  I  do  not  think  others

 will  get  a  chance.
 Pandit  D.  N.  Tiwary:  All  the  Mem-

 bers  are  given  ten  minutes  each.
 Mr.  Chairman:  It  is  more  than  ten

 minutes  now,  for  you.
 पंडित  डी०  एन०  तिवारी  :  एक

 बात  आर  हैं  ।  एन०  डॉ०  रेलवे  में  बात  से
 टम्पोररी  एम्पलाई  &  माँ  ने  प्रश्न  किया  था
 त्यों  कहा  गया  था  कि  इनको  निकाला  नहीं
 जायगा  |  अब  ९६६  आदिमयों  को  नोटिस  गया
 हैं  फक  तुम  सास  कमीशन  के  सामने  उपस्थित
 होओ  t  जगह  कंवल  ६०  हैं  ।  ९६६  आदमियां  को

 बुलाया  जा  रहा  हैं  ।  न  मालूम  इनको  कैसे
 एडजस्ट  किया  जायगा  ।  उचित  तो  यह  था
 बक  co  जगह  दूं कर  जो  बचते  उनको  पीछा  जगह
 दी  जाती  ।

 साथ  ही  में"  यह  कहना  चाहता  हूं  पक  आपके
 यहां  4,5  सीजनल  एपाइंटमेंट्स  होते  हैँ  ।  उन
 लोगों  का  कोई  ठीक  नहीं  होता  ।  बेचार॑  टकटकी
 लगाये  द॑खते  रहते  हैं  कि  काम  मिलता  हैं  या
 नहीं  उनमें  से  कभी  किसी  को  बुलाया  जाता
 हैं  कभी  किसी  को  i  उनकी  उम्‌  टंम्पोररी
 काम  करते  करते  ही  बीत  चुकी  हैं  ।  इनका
 मी  कछ  इन्तिज़ाम  करना  चाहिए  |

 सभापति  महोदय  :  अब  आप  खत्म  करिये  ।

 Shrimati  Maydeo  (Poona  South):
 I  must  thank  you  first  for  giving  me
 achance.  After  listening  to  the  spee-
 ches  of  some  of  the  hon.  Opposition
 Members  who  had  found  so  many
 shortcomings  and  faults  in  the  Rail-
 way  Ministry’s  administration,  one
 feels  like  asking  oneself  and  find  out
 whether  there  are  any  good  things  at
 all.  But  then,  it  is  also  necessary  that
 there  should  be  some  criticism:  other-
 wise,  the  Parliamentary  Secretary
 would  not  have  seen  to  the  catering  de-
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 partment  of  the  railway  Administra-
 tion  and  found  out  what  was  the  con-
 dition  there.

 The  current  year’s  budget  has  many
 features  which  are  well  drawn,  and
 yesterday,  our  ex-Labour  Minister
 Shri  V.  V.  Giri,  gave  unsolicited  tri-
 butes  to  our  Minister  of  Railways,  the
 Deputy  Minister  of  Railways  and  the
 Parliamentary  Secretary  and  expres-
 sed  real  appreciation  of  the  achieve-
 ments.  I  also  share  the  belief  that
 our  Railway  Department’s  administra-
 tion  is  in  safe  hands,  and  so,  there
 should  be  no  anxiety  as  to  the  pro-
 gress  or  the  efficiency  of  this  depart-
 ment.

 We  find  from  the  reports  that  our
 people  also  have  become  more  travel-
 minded,  because  they  find  that  travel
 nowadays  has  become  more  comfor-
 table  and  so  many  amenities  and  so
 many  improvements  have  been  made
 in  the  Administration.  If  we  refer  to
 the  report,  we  will  find  that  the  earn-
 ings  of  the  Railway  Ministry  are  the
 highest  from  the  third  class  passen-
 gers.  The  earnings  from  all  the  upper
 classes  taken  together,  are  only  Rs.  0
 crores,  while  the  third  class  passenger
 earnings  amount  to  Rs.  9  crores.  So,
 it  appears  that  the  third  class  passen-
 gers  are  the  real  patrons  of  the  Rail-
 way  Administration,  and  they  are  the
 real  consumers  of  the  railways.  It  is,
 therefore,  quite  necessary  that  at  a
 time  when  we  think  of  any  improve-
 ments,  we  should  first  think  of  the
 third  class  passengers,  and  then  chalk
 our  programme.  But  I  was_  rather
 surprised  to  find  that  from  the  Ist
 April,  the  hon.  Minister  intends  to
 allow  inter  class  passengers  to  travel
 as  second  class  passengers  and  second
 class  passengers  to  travel  as  first  class
 Passengers.  Last  year,  the  Minister
 had  declared  that  there  would  not  be
 any  first  class,  and  instead,  air-condi-
 tioned  coaches  were  introduced.  This
 year  again  he  has  begun  introducing
 first  class.and  second  class  coaches.
 These  two  classes  will  be  allowed  the
 same  rates  of  fares,  and  he  has  made
 changes  and  increased  the  rates  of
 third  class  passengers.  I  find  from  the
 two  days’  discussions  that  almost  all
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 the  Members  have  mentioned  about
 the  increase  in  the  rates  for  distances
 up  to  50  miles.  Yesterday,  the  Mini-
 ster  told  the  Rajya  Sabha  that  he  waz
 thinking  of  bringing  out  some  adjust-
 ments  and  finding  out  if  there  can  be
 a  fourth  leg.  But  as  he  says,  when
 there  would  not  be  an  all-round  in-
 crease  in  the  earnings  by  increasing
 the  short  distance  rates,  then,  whv
 should  he  try  to  have  this,  and  just
 take  up  the  disappointment  from  the
 people?  He  can  very  well  choose  to
 increase  the  rates  of  inter  class  and
 second  class  a  little  as  he  was  going
 to  call  them  second  class  and  first
 class.  He  can  very  well  make  these
 adjustments  and  drop  the  increase
 that  he  intends  to  make  for  small  dis
 tances.

 The  other  point  which  I  would  like
 to  mention  is  this.  When  we  refer  to
 the  better  conditions  of  travel,  we  find
 that  there  are  2  sleeping  coaches
 which  are  attached  to  mails,  and  co-
 vered  platforms  for  about  1,000  sta-
 tions,  and  drinking  water  arrange-
 ments  for  some  27  stations.  Like  that,
 only  avery  few  stations  are  touch-
 ed  in  respect  of  these  better  conditions
 or  amenities.  But  if  we  look  at
 it  still  more,  there  are  six  zones  in  all
 and  each  zone  contains  hundreds  of
 trains  and  thousands.  of  stations
 and  millions  of  passengers.  So,  if  we
 have  to  provide  these  amenities  to  all
 these  stations  and  all  these  trains,
 then,  it  will  take  a  very  long  time, and  if  there  is  going  to  be  an  increase
 in  the  rates  in  alternate  years,  I  do
 not  know  where  the  fares  will  go.  I
 remember  that  nearly  seven  years
 back,  we  used  to  pay  Rs.  24-0-0  to
 travel  from  Poona  to  Bombay,  and  to-
 day,  the  fare  is  Rs.  42-0-0.  So,  if  we
 are  going  to  have  all  these  amenities,
 I  cannot  think  up  to  what  extent  the
 rates  will  go  for  the  third  class  pas-
 sengers.  So,  I  feel  that  as  the  earn-
 ings  of  the  Railway  are  increasing
 every  year,  it  is  not  necessary  to  in-
 crease  the  fares  so  as  to  have  more  in-
 come  for  the  railways.

 Dr.  Krishnaswami  (  Kancheepuram}  :
 The  hon.  Minister  for  Railways  has
 made  a  most  competent  speech.  In-

 ~
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 deed,  it  is  one  of  my  regrets  that  I
 was  not  an  auditor  to  his  perfor-
 mance.  But  reading  through  the
 speech,  I  was  reminded  of  what  the
 Vicar  of  Wakefield  said  of  his  wife’s
 choice  of  a  wedding  gown.  ‘She  chose
 it?  the  Vicar  says  “not  for  a  fine  and
 glossy  surface  but  for  such  qualities
 as  would  wear  well.”  I  believe  the
 hest  compliment  that  I  can  pay  to  the
 Railway  Minister  is  to  analyse  five  to-
 pics  that  he  has  dealt  with  at  length  in
 the  same  order  and  give  my  observa-
 tions  on  them.

 The  five  items  of  interest  in  his
 budgetary  speech  are:  the  consequ-
 ences  of  and  justification  for  the  adop-
 tion  of  a  system  of  telescopic  rates;
 the  basis  of  our  freight  and  rate
 structures;  the  plan  of  railway  deve-
 lopment  expenditure  not  only  for  this
 year  but  also  for  the  future,  taking
 into  account  the  economic  develop-
 ment  of  our  country;  regrouping  and
 its  effect  on  efficiency  and  the  possibi-
 lities  of  utilisation  of  administrative
 talent  for  planning  purposes;  co-ordi-
 nation  between  road-rail  and  shipping
 transport.  As  the  time  is  very  limit-
 ed,  I  do  not  know  whether  I  will  be
 able  to  deal  with  all  the  topics;  but
 first,  let  me  take  telescopic  rates.

 On  the  subject  of  telescopic  rates,
 Madam  Chairman,  there  has  been
 needless  controversy.  On  grounds  of
 principle,  I  do  not  think  any  ‘hon.
 Member  can  object  to  the  re-introduc-
 tion  of  telescopic  rates.  Now,  as  rail-
 ways  develop,  short  distance  travel
 increases  relatively  to  long  distance
 travel.  This  is  refiected  in  the  fall  in
 index  of  average  passenger  miles;  the
 justification  for  having  a_  telescopic
 rate  structure  is  immediately  obvious.
 The  rate  structure  has  after  all  to  be
 adjusted,  so  that  as  wide  a  section  of
 railway  users  as  possible  contribute  to
 railway  development.  That  is  the
 justification  for  the  adoption  of  a  tele-
 scopic  rate  structure,  and  I  would
 like  to  point  out  that  when  we  say
 that  short  distance  travel  is  meant  to
 pay  more,  we  have  also  to  realise  that
 there  are  certain  limitations.  Short
 distance  railway  travel  is  subject  to

 for  955-56.  I030

 competition  from  alternative  methods
 of  transport  and  exactly  because  it  is
 subject  to  competition,  those
 who  7  un  our’.  Railways  can-
 not  have  the  chance  of  ex-
 ploiting  the  short  distance  traveller
 as  much  as  they  could  in  the  case  of
 the  long  distance  traveller.  In  the
 matter  of  fixing  telescopic  rates  I  do
 not  know  what  criteria  was  taken  into
 account  by  the  Railway  Minister.  The
 budget,  the  explanatory  memorandum
 and  the  various  other  papers  that  have
 been  presented  to  us,  Madam  Chair-
 man,  are  singularly  devoid  of  infor-
 mation  on  this  subject  I  would  have
 wished  very  much  the  Hon'ble
 Railway  Minister  had  taken  us
 into  his  confidence,  to  have  told
 us  what  weight  he  attaches  to  al-
 ternative  methods  of  competition
 between  different  routes  and  the
 manner  in  which  he  had  arrived  at
 new  rates.  I  want  to  point  out  that
 had  any  other  system  been  adopted,
 other  than  that  of  telescopic  rates,  it
 would  have  m2ant  an_  exercise  of
 gigantic  monopoly  power  by  our  ma-
 jor  socialist  enterprise  for  the  purpose
 of  exploiting  ‘the  long  distance  travel-
 ler.  It  would  have  meant  the  imposi-
 tion  of  a  tax  on  long  distafice  travel-
 lers  and  it  might  have  caused  a  great
 deal  of  hardship.  Therefore,  from  the
 point  of  view  of  a  socialised  enter-
 prise,  I  believe  that  it  was  perfectly
 justifiable  to  have  re-introduced  tele-
 scopic  rate  structure.  My  grievance
 however  is  that  the  Railway  Ministry
 has  not  placed  before  the  House  the
 data,  data  regarding  the  alternative
 sources  of  competition  which  they
 have  taken  into  account  and  how  they
 arrived  at  these  rates.

 Now,  Madam,  while  I  am  on  this
 point.  I  wish  briefly  to  advert  to  the
 question  of  ‘smalls’.  Here  too,  on
 grounds  of  principle,  one  may  agree
 that  smalls  should  be  charged  more
 than  large  consignments.  A  full
 wagon  load  should  bear  less  charge
 than  fairly  empty  wagon,  because
 there  is  fuller  utilisation;  besides,
 ‘smalls’  have  a  higher  cost  of  handling
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 relatively  to  their  weight  than  big
 wagon  loads.  But  in  actually  evalu-
 ating  the  rates  for  smalls,  my  hon.
 friend  has  chosen  an  extremely  arbi-
 trary  figure  of  twenty  maunds,  and
 suggested  a  differential  rate  as  it  were,
 of  23  per  cent.  on  all  consignments
 weighing  less  than  twenty  maunds.
 He  is  also  going  to  increase  the  mini-
 mum  freight  for  such  consignments
 from  Re.  le  to  Rs.  1/8  per  consign-
 ment.  Now,  in  fixing  freight  rates  one
 should  take  into  account  economic
 factors;  one  should  take  into  account
 the  economic  development  of  our  ‘coun-
 try;  and  I  feel  that  there  are  two
 important  considerations  which  ought
 to  have  been  taken  into  account  by  our
 administration.  You  have,  in  the  first
 place,  to  assess  the  actual  cost  of  car-
 riage  of  various  types  of  smalls.  In
 the  second  place,  you  have  to  take  into
 account  the  importance  of  these  smalls
 in  the  national  economy.  A  small
 raw  material  packet  in  a  case  not
 very  great  in  value  may  be  indispen-
 sable  for  the  production  of  a  large
 output  of  a  different  commodity  and
 it  may,  therefore,  be  advisable  on  the
 part  of  our  railways  to  levy  a  discri-
 minating  freight  as  it  were,  for  the
 purpose  of  encouraging  transport  of
 such  smalls  to  centres  of  production.
 How  does  the  purpose  of  our  Railway
 Administration  which  I  take  it  is  that
 of  encouraging  development  square
 with  the  fixation  rates  on  an  arbi-
 trary  basis  as  has  been  done  a  rate.
 Indeed,  if  the  matter  is  investigated
 more  carefully  it  would  be  found  the
 administration  have  taken  into  ac-
 count  these  criteria  should  not  have
 ignored  them  this  leads  me  _  inciden-
 tally  to  the  point  which  Mr.  Somani
 made  with  considerable  force  namely
 that  the  who.e  question  of  freights
 and  rates  ougat  to  be  gone  into  in
 greater  detail  by  scientifically-minded
 persons.  I  know  that  Members  of  the
 Railway  Board  are  extremely  prag-
 matic  and  distrust  science.  They  have
 been  too  long  in  service  to  consider
 this  basic  problem  of  economic  deve-
 lopment  from  a  rational  angle.  But,
 surely,  when  we  are  considerjng  large
 scale  economic  development.  When
 we  are  evaluating  priority  of  schemes
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 Many  are  we  going  to  have  a  rational
 freight  structure  which  does  not  take
 account  of  economic  considerations  of
 the  need  for  co-ordinating  different
 systems  of  transport.

 I  do  not  have  the  time  to  go  into
 these  factors  but  I  should  like  briefly
 to  refer  to  one  or  two  other  important
 features  in  the  Railway  Ministers
 speech  and  leave  it  to  the  Howse  to
 judge  whether  I  have  done  justice  to
 speech  or  not.  I  pass  to  a  considera-
 tion  of  a  major  aspect  of  railway
 finance.

 The  hon.  Minister  has  taken  credit
 for  railways  being  able  to  spend  the
 moneys  that  had  been  allotted  to  them.
 Now,  Sir,  it  is  a  matter  for  very  great
 pride  to  us  when  so  many  other  De-
 partments  of  Government  are  not
 able  to  spend  the  allotted  amounts,
 the  railways  should  have  been
 able  to  spend  funds  which  had
 been  allotted  to  them.

 Shri  T.  B.  Vittal  Rao:  Departments?
 Dr.  Krishnaswami:  My  hon.  friend

 does  not  understand  that  when  I  am
 talking  of  ‘Departments’,  I  am  refer-
 ring  to  other,  Government  depart-
 ments  it.  But  it  is  not  enough  to
 take  into  account  the  moneys  that
 have  been  already  spent.  I  do
 not  wish  to  play  the  role  of  a  skele-
 ton  at  an  Egyptian  feast  by  suggest-
 ing  that  there  are  other  matters  that
 the  Railway  Ministry  and  the  Rail-
 way  Minister  ought  to  take  into
 account  from  the  angle  of  economic
 development.  The  Railway  Minister
 has  said  that  in  last  year  of  the  First
 Five  Year  Plan  we  are  going  to  spend
 Rs.  26  crores.  The  next  Five  Year
 Plan  is  going  to  involve  an  expendi-
 ture  of  a  thousand  crore  of  rupees  on
 Railways.  Unless  and  until  it  is  possi-
 ble  for  us  to  gear  up  our  expenditure
 from  the  first  year  of  the  next  plan,
 it  would  be  impossible  for  us  to  spend
 anything  like  the  amount  visualised.

 An  Administration  after  ali  gets  it-
 self  acclimatised  to  a  certain  range
 and  rate  of  expenditure  and  it  is  extre-
 mely  difficult  for  it  to  adjust  itself
 to  a  sudden  increase  in  expénditure.
 This  year  we  are  to  spend  Rs.  126,
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 erores.  I  pradict  that  next  year  we
 will  not,  be  able  to  spend  more  than
 Rs.  50  or  Rs.  160.  Plans  after  all
 nave  to  be  made;  plans  have  to  pass
 through  the  sieves  of  an  evaluating
 machinery.

 It  is  no  use  the  Railway  Minister
 coming  and  telling  us  that  he  has  not
 made  up  his  mind  about  the  next
 Five  Year  Plan.  It  is  vitally  impor-
 tant  that  he  should  have  a  know-
 ledge  of  the  outlines  of  Railway  de-
 velopment  during  the  next  five  years.

 I  pass  on  to  another  matter  which
 is  ‘closely  linked  up  with  railway
 development.  How  far  have  we
 solved  satisfactorily  replacement  of
 old  stock  by  new.

 The  Railway  Minister  has  pointed
 out  that  Rs.  35  crores  has  been  allot-
 ted  to  the  Depreciation  fund.  Quite
 right.  But  from  the  angle  of  repla-
 cement,  what  is  it  that  we  have  to
 yudge.  Are  we  going  to  judge  whe-
 ther  the  Government,  has  spent  more
 in  the  shape  of  money,  or  whether
 there  has  been  a  replacement  of  the
 physical  assets  of  the  railways  which
 nave  been  sadly  run  down?  Judging
 by  what  has  occurred  and  by  the  reply
 furnished  to  the  Federation  of  Indian
 Chambers  of  Commerce  and  Indus-
 try  by  the  Railway  Board,  I  think
 we  have  still  a  formidable  list  of  ar-
 rears  to  make  up;  may  inflict  on  the
 House  these  few  figures  so  that  it
 may  judge  for  itself  the  adequacy
 of  the  Railway  board  to  deal  with
 this  problem.

 The  Railway  Board  has  stated:

 “All  the  stock  provided  will  not
 be  received  within  the  Plan
 period.  But  considering  ‘the  provi-
 sion  made  it  will  be  seen  that  on
 the  broad  gauge  there  will  be  an
 %rrear  for  rehabilitation  of  749
 locomotives,  020  coach  vehicles,
 4094  goods  stock  and  250  metre
 gauge  coach  vehicles,  While  provi-
 sion  will  have  been  made  for  an
 additional  8  metre  gauge  locomo-
 tives  and  054  metre  gauge  wa-
 gons.”
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 I  want  to  point  out  that  we  have
 not  been  able  to  make  up  the  arrears
 of  the  past  and  it  is  a  very  difficult
 problem  that  is  facing  us,  Let  us  look
 at  this  problem  from  another  point  of
 view;  there  are  about  8,000  locomo-
 tives.  Each  locomotive  has  40  years
 life.  Therefore,  simple  arithmetic  in-
 forms  us  that  we  should  add  about
 200  locomotives  each  year  for  the
 Purpose  of  replacement  alone.  If  you
 take  further  account  of  the  econom:c
 development  of  our  country,—the  First
 Five  Year  Plan  the  said  transport  would
 have  to  be  inereased  23  per  cent.  and
 now  in  the  second  year  it  wouid
 be  about  5  per  cent..—we  would  have
 to  add  on  a  minimum  basis  another
 200  locomotives.  Is  the  Government
 of  India  in  a  position  to  suggest  that
 400  locomotives  can  be  added  each
 year  from  the  first  year  of  the  next
 Five  Year  Plan?  I  do  not  think  it
 would  be  possible  and  I  do  feel  that
 this  is  a  matter  which  will  have  to  be
 gone  into  by  the  Planning  Commission.

 I  wish  to  invite  the  attention  of  my
 hon.  friend  to  an  _  observation  made,
 a  reply  as  it  were,  which  was  given
 to  the  Federation  of  the  Chambers  of
 Commerce  and  Industry  by  the  Rail- way  board.  The  Railway  Board  pleads
 rather  plaintively  that  the  Federa-
 tion’s  suggestion  that  500  miles  of
 new  lines  should  be  constructed  each
 year  is  impracticable  as  it  is  I  quote
 “entirely  beyond  our  sources  of  men
 and  material.”  Why  is  it  beyond  our
 resources?  I  do  not  accept  the  Federa-
 tion’s  figure  of  500  miles  a  year  as

 Shri  L.  B.  Shastri:  The  letter  is
 dated?

 Dr.  Krishnaswami:  The  letter  is
 dated  9th  February,  1955.  I  should
 like  to  point  out  that  I  do  not  agree
 with  the  Federation  that  we  should
 have  500  miles  of  railway  lines  per
 year.  I  would  be  content  with  000
 miles  a  year  and  the  reason  for  my
 suggesting  5000  miles  of  new  railway
 lines  are  gnough  is  simple.  Taking  into
 account  the  potential  inflationary  situa-
 tion  in  which  the  next  five  year  plap
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 would  have  to  operate,  taking  into  ac-
 count  the  co-ordinating  of  road  and
 railway  transport—and  road  transport
 would  be  much  cheaper  than  railway
 transport—I  venture  to  think  that  5000
 miles  would  be  quite  sufficient.  But
 can  the  Railways  fulfil  this  pro-
 gramme?  Is  the  administrative  machi-
 nery  competent  enough  to  handle  it?
 There  ought  to  be  some  place  for  ab-
 stract  thought  in  high  places  particu-
 larly  when  we  are  thinking  of  plan-
 ning.

 Let  m2  say  this  much  about  re-
 grouping.  No  one  is  opposed  to  re-
 grouping  as  such.  We  are  all  in  favour
 of  regrouping  but  the  great  argument
 against  regrouping  as  it  is  today  is
 that  Mr.  Gopalaswami  Ayyangar’s
 scheme  envisaged  equality  of  mileage
 alone  as  the  sole  basis  for  regrouping.
 Compactness,  complexity  of  transport,
 work-load—all  these  factors  were  left
 out  of  account,  with  consequent  da-
 mage  to  efficiency  and  responsibility
 for  work  done  in  our  Railways.  While
 I  appreciate  the  act  of  pious  obliga-
 tion  performed  to  his  great  ancestor
 by  the  Railway  Minister,  which
 speaks  volumes  of  his  qualities  of
 heart.  I  venture  to  think  that  we
 ought  to,  as  quickly  as  possible,  ret-
 rieve  the  Railway  Administration
 from  the  blunders  into  which  we
 have  handed  ourselves  as  a  result  of
 the  ill-starred  scheme  of  regrouping.
 Probably,  if  owe  had  had  ten
 units  or  thereabout  of  regroup-
 ed  units,  we  would  have  been  in  a
 better  position  to  handle  traffic  and
 Railway  efficiency  would  have  been
 greater  because  as  has  been  pointed
 out  aptly,  negligent  use  of  an  axle
 by  a  supervisor  might  cost  the  Rail-
 way  Administration  much  more  than
 the  running  of  two  regional  adminis-
 trations.

 चचा  रनबीर  सिह  (रोहतक)  :  सभा नेत्री  जी,
 े  भी  समय  मुझे  मिला  हैं  उस  को  माँ  ललचे
 मंत्री  जी  या  लवे  मंत्रालय  का  गुणगान  करने
 मेँ  नहीं  खत्म  करना  चाहता  क्योंकि  इस  दश
 की  हर  एक  गाड़ी  ऑर  हर  एक  स्टेशन  उन  के
 अच्छा  गुणों  की  जीती  जागती  शहादत  हैं  1
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 मुझे  शास्त्री  जी  से  कछ  अर्ज  करना  हैं  ।  मेँ  उन
 का  लश्कर  दूं  कि  उन्होंने  हमार  इलाके  की
 उठी  ड  लाइन  का  अपनी  तकरीर  में  जिक्र
 किया  लेकिन  लोगों  को  खाली  तकरीर  से  किस
 तरसे  तसल़्ली  हो  सकती  हैं  ?  में  जानता  हूं.  कि
 हमार  शास्त्री  जी  ने  दो  साल  पहले  अपनी  स्पीच
 में  यहां  एक  बयान  दिया  था  कि  इस  लवे
 लाइन  को  दोबारा  डालने  के  "लिये  २२  लाख  रुपये
 का  खर्च  किया  जा  रहा  हें,  शास्त्री  जी  ने  ऑर
 इस  सदन  ने  उस  को  मंजूर  किया  ny  वह  मंजूर
 हो  गई  इसके  इलावा  उसकी  ९५६४०  का  चो
 सेन्ट्रल  बार्ड  आफ  ट्रान्सपोर्ट  के  अन्दर  प्रोगाम
 बना  उस  में  उस  को  दोबारा  बिछाने  का  हुक्म
 दिया  गया  ऑर  इस  सदन  की  मंजूरी  को  पटक
 दिया  गया  तो  फिर  भला  मंत्री  महोदय  के  एक
 चीज  के  खाली  जिक्र  कर  देने  से  किस  तरह
 लोगों  के  दिल  को  शान्ति  मल  सकती  हैं  ?

 मुझे  एक  आर  अर्ज  करनी  हैं  t  मुझे  पता
 नहीं  कि  किस  तरह  से  दोबारा  उठाई  गई
 राव  लाइनों  को  डालने  का  प्रोगाम  बना  हैं
 ऑर  उस  के  अन्दर  क्या  कारण  आर  क्‍या  बातें
 रखी  गई  हें,  लीक  मेर  सामने  सन  ९६४०-
 ४९  की  रेलवे  बार्ड  की  एक  रिपोर्ट  हैं
 उस  रिपोर्ट  के  अन्दर  लिखा  दुआ  हैं  कक  लड़ाई
 के  अन्दर  जो  लवे  लाइनें  बनी  हें  उन  में  से  सब
 से  पहले  वच्  उठाई  जायें  जो  सब  से  ज्यादा  चार्ट
 वाली  हाँ  ऑर  इस  तरब  से  जब  सारी  .घाट  वाली
 लाइनें  उठ  जायें  तो  उन  के  बाद  वह  उठाई  जाय
 जिस  से  कम  से  कम  मुनाफा  ह्वोता  हैँ  ।  अगर
 मेँ"  इस  बात  को  अपने  ध्यान  में  रक्ख  तो,
 समा नेत्री  जी,  माँ  मंत्री  महोदय  से  यह  बताना

 चाहूंगा  कि  जब  सन्‌  REZOBR  में  ८  लाइनें
 उठाई  गई  थीं  तो  उन  में  हमारी  रोहतक,
 गुहाना,  पानीपत  की  लाइन  नहीं  थी  ।  उस  के
 बाद  सन्‌  ९६४९-४२  के  अन्दर  ९०  लाइनें  छोटी
 माटी  उठाई  गई  थीं  ।  उन  के  अन्दर  हमारी
 लाइन  का  एक  छोटा  सा  हिस्सा  था  ऑर  सन्‌
 ९६४२-४२  में  जा  कर  के  हमारी  लाइन  उठाई
 गई  थी  t  इस  से  जाहिर  होता  हैं  कि  हमारी
 लाइन  के  अन्दर  जो  आमदनी  थी  वह  पहली  ५
 जा  to  लाइनों  की  जानी  ज्यादा  थी  ।

 +
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 [ato  रनवीर  किसि
 लकिन  जब  उन  को  डालने  का  सवाल  आता
 हैं  तो  हमारी  लाइन  सब  से  बाद  में  आती  हें  आँख
 जो  ५  लाइनें  पहले  उठाई  गई  थी  उन  में  से
 क  एक  पहले  बिछा  दी  गई  ।  मुझे  नहीं  मालूम
 फक  इस  का  क्या  कारण  हैं  इसमें  क्‍या  बात

 छिपी  हुई  हैं  v  मेँ  ने  यहां  लाइबूरी  से  रिपोर्ट
 हासिल  कर  के  इस  को  जानने  की  कोशिश  की
 'लीक  मुझे  बताया  गया  कक  सेन्ट्रल  बोर्ड
 आफ  ट्रान्सपोर्ट  की  1६  रिपोर्ट्स  हैं  वह  नहीं
 आई  हैं  ।  खेर,  मेँ  ज्यादा  इस  बार  में  जाना  नहीं
 चाहता  ।  एक  ऑर  बात  मेँ  मंत्री  महोदय  से  अर्ज
 करना  चाहता  हूं  i  इस  सभा  ने  कभी  मंजूरी
 नहीं  दी  कि  चंड़ीगढ़  ककी  लाइन  को  बिछा  दिया
 जाय  ।  मुझे  मालूम  नहीं  कि  किस  तरह  से
 रेलवे  बोर्ड  को  यह  अधिकार  पहुंचता  हैं.  कि
 इस  सभा  की  मंजूरी  को  ठगकर  दिया  जाय  आर
 जिस  चीज  की  कसी  खास  हालत  की  वजह
 से  कोई  खास  मंत्रिमंडल  रिक्वेस्ट  कर  उस  को
 मान  ले  ।

 "sft  एल०  बी०  शास्त्री  :  यह  अपनी  सरकार  से

 पूछिये

 ato  रनवीर  सिह  :  उस  के  बार॑  में  ही  में”  आप
 से  अर्ज  करूंगा  ।  बहुत  से  दोस्त  हैं  जो  मुझ  से
 पगला  करते  हैं  र  कहते  हैं  शक  चंडीगढ़  वह
 इलाका  हैं  जिस  इलाके  से:  हमार॑  पंजाब
 मंत्रिमंडल  के  ट्रान्सपोर्ट  पमानिस्टर  मेम्बर  चुन  कर
 आये  हैं  ऑर  इसी  वजद  से  इस  को  पहले  लिया
 गया  ।  मुझे  मालूम  नहीं  पक  इस  में  सदाकत
 हैं  या  नहीं  बॉँके  शायद  मेँ  इतनी  कडवी  बातें  न
 कहता.......

 श्री  एल०  बी०  शास्त्री  :  पंजाब  के  ट्रान्सपोर्ट
 पमानिस्टर  ही  नहीं,  बल्क  सारी  गवर्नमेंट  की
 तरफ  से  यद  बात  कही  गई  थी  ।

 साँ०  रनवीर  सि :  वह  भी  मेँ  अर्ज  करूं  कि
 याँ  मे”  आज  इतनी  कड़वी  कड़वी  बातें.  अर्ज
 करने  के  लिये  उठा  ।  अब  तक  माँ  ने  यह  बात

 बर्दाश्त  की  -  लीक  अब  एक  जार  बयान  छपा

 हैं  हमार॑  माननीय  मुख्य  मंत्री  का  कि  वह
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 चंडीगढ़  को  दस  मील  की  लाइन  बना  कर  एक
 दूसरी  लाइन  से  मिलाना  चाहते  हैं  ।  मुझे  डर
 हैं  कके  इस  से  जो  हम  को  थोड़ा  सा  आप  ने
 अपने  बयान  में  आश्वासन  दिया  हें  कहीं  वह  भी
 खत्म  न  हो  जाय  ।  मेँ  माननीय  मंत्री  जी  से
 बतलाना  चाहता  हं  कि  हमार  यहां  यह  आम
 चर्चा  हैं  पक  हमार  यहां  क॑  मुख्य  मंत्री  उस
 इलाके  से  खड़  होना  चाहते  हैँ  1  मुझे  इस  का

 बहुत  विश्वास  नहीं  कि  हमार॑  मात्र  मंडल  के
 जो  फैसले  होते  हैं  उन  पर  इन  बातों  का  कोई
 असर  होगा  लोकल  बहरहाल  जेसा  लोग  मेर
 इलाके  में  कहते  हें  वह  बात  में!  आप  से  अर्ज
 करना  चाहता  था  a

 इस  के  अलावा  कुछ  आर  बातें  भी  में”  आप
 से  कहना  चाहता  ह  मेर  इलाक  के  बेहुत  से
 लोगों  का  खयाल  हैं  फक  वह  पंजाब  से  कटी  ऑर
 अगर  [दिल्ली  का  बड़ा  सूबा  बने  तो  उस  के  साथ
 रहें  ।  ऑर  उसके  अन्दर  एक  कारण  यह  हैँ  फक
 उनको  गला  हैँ  कक  इस  इलाके  के  लागों  के
 साथ  सौतेली  मां  जेसा  सलूक  होता  रहा  हैं  आर
 यह  जो  आज  सला  की  बात  हैं  इस  से  यह  साबित
 हो  जाता  हैं  कि  हमार  यहां  जो  रेलवे  लाइन
 बननी  थी  आर  जिसको  पॉर्लियारमोट  ने  मंजूर
 किया  पंजाब  की  कैबिनेट  या  पंजाब  का
 असेम्बली  चाहे  वह  कितनी  ही  जबरदस्त  या
 कितनी  ही  एकमत  वाली  क्यों  न  हो  उसको
 काँसे  बदल  सकती  हैं  ।  यह  बात  मेरी  समझ  में
 नहीं  आई  1 मेर  खयाल  में  तो  उसको  एसा
 करने  का  कोई  अधिकार  नहीं  हैं  ।

 सभानेत्री  जी,  एक  ऑर  बात  मे  आपसे  अर्ज
 करना  चाहता  &,  ऑर  वह  हैं  काश्तकारों  के
 बार  में  a  जब  वह  अपनी  फसल  काट  लेता  हैं
 र,  बाजार  मेँ  लाना  चाहता  हैं  तो  रसल  का
 मंत्रालय  वहां  के  लदान  बन्द  कर  द॑ंता  हैं  ।
 इस  का  नतीजा  यह  होता  हैं  क  गुड़  वर्गों
 जजेस  के  भाव  पहले  काफी  गर  गए  हैं  उसको
 इसकी  कीमत  मां  रुपया  या  आठ  आने  फी  मन
 आर  भी  कम  मिलते  हैं  1  इस  वास्ते  मेरी  आप
 से  यह  प्रार्थना  हें  कभी  इस  की  जाच॑  करने  के
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 लिए  कि  क्‍या  फंसा  आप  के  अफसर  व्यापारियों
 से  मिलकर  तो  नहीं  करते  एक  कमेटी  बिठा
 दी  जाए  जो  यह  देखे  कि  क्‍या  र॑ल  के  कर्मचारियों
 की  वजह  से  गरीब  किसान  को  आठ  आने  या
 एक  रुपया  कम  तो  नहीं  मिलता  |  इस  बात  की

 पूरी  तरह  से  जाचं  की  जानी  जरूरी  हैं  ऑर  माँ
 चाहता  &  कि  कोई  एसा  इन्तजाम  किया  जाए
 कि  जिस  वक्‍त  किसानों  का  माल  मंडी  में  आए
 तो  लदान  न  मिलने  की  वजह  से  भाव  न  गिरने
 पायें  ।

 Shri  J.  R.  Mehta  (Jodhpur):  I  am
 thankful  to  you  for  giving  me  a  chance
 to  take  part  in  this  debate.  In  the
 normal  course  I  should  have  liked  to
 deal  with  general  matters  first  and
 then  deal  with  local  matters.  You
 will  excuse  me  if,  in  view  of  the  short
 time  at  my  disposal,  I  have  to  take
 local  matters  first.

 I  take  this  opportunity  of  referring
 to  a  subject  on  which  some  of  us—
 I  think  almost  all  of  us  from  the  ex-
 States—have  been  agitated  for  the
 last  two  or  three  years.  I  mean  those
 States  which  had  railways  of  their
 own.  I  refer  to  the  auestion  of  the
 equation  of  the  ex-State  railway  offi-
 cers  now  merged  in  the  all  India  cadre.
 Some  of  us  had  signed  a  joint  memo-
 randum  and  personally  discussed  the
 matter  with  the  Railway  Minister:  and
 I  am  here  to  acknowledge,  on  my  be-
 half  as  well  as  on  behalf  of  all  my
 colleagues,  the  sympathy  and  -  consi-
 deration  shown  by  the  Railway  Minis-
 ter  and  his  earnest  wish  to  do  justice
 to  the  officers  concerned.  In  the  Bud-
 get  Speech  now  we  are  told  that  or-
 ders  are  being  issued  which  the  Rail-
 way  Minister  hopes  would  give  satis-
 faction  to  all  concerned—I  am  using
 his  own  words.  We  would  have  ap-
 preciated  and  wished  that  he  should
 have  found  it  possible  to  give  us  an
 indication  of  the  content;  of  those
 orders  or  at  least  the  principles  un-
 derlying  them,  so  that  this  House
 would  have  been  in  a  position  to
 judge  of  them  and  to  offer  sugges-
 tions,  if  any.  But  in  view  of  the  fact
 that  he  has  chosen  to  be  brief  it  will
 not  be  proper  for  me  to  go  into  the

 3  MARCH  955  for  1955-56  I040

 matter  at  any  great  length,  because
 anything  that  I  might  say  would  be
 more  or  less  hypothetical.  I  would
 therefore  content  myself  by  express-
 ing  the  hope  that  the  orders  which
 are  under  issue  will,  as  the  Railway
 Minister  has  held  out,  give  the  utmost
 satisfaction  to  all  concerned.

 I  have  hardly  begun.
 Mr.  Chairman:  He  asked  for  five

 minutes.  The  Deputy  Minister  is  go-
 ing  to  reply.  So  I  am  sorry.

 Shri  J.  R.  Mehta:  Just  one  minute.
 {  would  only  like  to  bring  to  the  no-
 tice  of  the  Railway  Minister  that  his
 reluctance  to  take  us  into  confidence
 has  helped  to  create  misgivings  and
 apprehensions  in  certain  quarters.  I
 trust  and  hope  that  these  misgivmgs
 and  apprehensions  are  unfounded  and
 that  our  best  hopes  will  be  realised.

 I  am  sorry  there  is  no  more  time  at
 my  disposal.

 Shri  Alagesan:  I  am  really  sorry  to
 snatch  the  few  minutes  that  are  at
 the  disposal  of  the  House  to  intervene
 in  the  debate.

 Let  me  thank  the  House  for  the
 sympathetic  reception  and  intelligent
 support  that  it  has  given  to  the  Bud-
 get.  I  shall  be  failing  in  my  duty  if
 T  do  not  thank  some  of  the  lady  Mem-
 bers  of  the  House  who  have  extended
 their  sweet  support  to  the  Budget.
 Some  hon.  Members,  however,  ex-
 pressed  doubts  as  to  the  capacity  of
 our  transport  to  keep  pace  with  the
 advancement  in  the  various  sectors  of
 our  economy.  I  agree  that  it  is  the
 function  of  transport  not  only  to  keep
 pace  with  the  economic  development
 {n  the  country,  but  also.  if  possible,  to
 keep  ahead  of  such  development.

 In  this  connection  it  is  well  to  re-
 member  the  recent  history  of  our
 railways  and  the  problems  of  re-
 placement  and  rehabilitation  that  we
 had  to  tackle.  We  have  just  now
 begun  to  emerge  from  the  period  of
 tehabilitation  and  are  on  the  thres-
 hold  of  expansion.  The  valiant
 efforts  the  railways  are  making  to
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 {Shri  Alagesan]
 meet  the  needs  of  traffic,  I  should  day  during  the  current  year  from
 say,  are  progressively  beginning  to
 bear  fruit,  though  it  is  true  that  we
 are  not  able  to  move,  all  the  traffic
 currently.

 pee

 As  far  as  the  year  1953-54  is  con-
 cerned  there  was  a  set-back  in  the
 operational  results,  as  compared  with
 the  previous  year.  It  was  due  to
 various  causes,  like  the  heavy  Kumbh
 Mela  traffic  which  occurred  during
 the  busy  season  December  953  to
 February  1954.  Also,  there  was  a
 short-fall  in  the  production  of  jute
 and  sugar-cane  in  that  year,  and  the
 pattern  of  traffic  changed.  Imports  of
 food-grains  grew  less.  All  these  went
 to  affect  the  movement.

 But  this  year,  before  the  advent  of
 the  busy  season  special  measures
 were  taken  to  improve  the  availabjli-
 ty  of  transport  with  the  existing  faci-
 lities,  which  stepped  up  movement
 over  certain  well-known  bottleneck
 routes.  I  gave  figures  in  the  other
 House,  which  I  do  not  want  to  re-
 peat  here,  regarding  increases  in
 movement  via  Mandwadi,  in  Saurash-
 tra  area,  in  Rajasthan,  on  the  North-
 East  line  from  Bezwada  to  Madras,  on
 the  Ratlam-Godhra  section,  etc.  The
 increase  in  wagon  loadings  on  broad
 gauge  in  (1954-55.  during  the  busy  pe-
 riod  of  October  to  January  is  5:29
 per  cent.  over  the  figures  of  1952-53
 and  7°48  per  cent.  over  the  figures  of
 1953-54.  On  the  metre  gauge,  there
 is  an  increase  in  wagon  loadings  dur-
 ing  this  period,  of  4°l9  per  cent.  over
 the  figures  of  1952-53,  and  6°7  per
 cent.  over  the  figures  of  1953-54.  We
 are  also  planning  to  progressively
 step  up  the  transport  capacity  during
 the  next  year  by  about  20  per  cent.
 including  40  per  cent.  increase  in  coal
 loadings  on  the  Eastern  Railway.

 I  need  not  burden  the  House  by
 quoting  statistics,  but  I  think  it  was
 Shri  T.  B.  Vittal  Rao  who  referred  to
 some  deterioration  in  figures  of  net
 ton  miles  per  wagon  day,  etc.  I
 would  like  to  state  for  his  informa-
 tion  that  the  net  ton  miles  per  wagon

 April  to  December,  1954,  has  risen  by
 9  per  cent.  on  the  broad  gauge  and  8
 per  cent.  on  the  metre  gauge.  Siml-
 larly,  the  net  ton  miles  per  engine
 hour  for  the  first  nine  months  of  the
 year  have  risen  from  2446  to  22I9.
 f  also  quoted  in  the  other  House
 figures  regarding  ton  miles,  passen-
 ger  miles,  revenue  earning  net  ton
 miles,  wagon  miles  per  wagon  day.
 net  ton  miles  per  wagon  day,  vehicle
 miles  per  vehicle  day,  all  of  which
 show  an  increase  varying  from  2  to  9
 per  cent.  over  the  period  April  to
 December  954  as  compared  with  the
 corresponding  period  of  1953.  This
 is  with  reference  to  the  movement  of
 goods.  Coming  to  movement  of  pas-
 sengers  and  lessening  of  over-crowd-
 lig,  which  was  also  mentioned  by
 Shri  T.  B.  Vittal  Rao,  I  shoulg  like
 only  to  say  that  as  compared  with
 the  year  950-5l,  the  number  of  pas-
 sengers  originating  in  1953-54  was
 less  by  6:4  per  cent.  while  the  seats
 provided  have  increased  by  105  per
 cent.  This  gives  an  overall  improve-
 ment  of  about  7  per  cent.  with  regard
 to  passenger  movement.  I  think  this
 yives  ‘rather  a_  heartening  picture
 which  encourages  us  to  go  forward
 with  a  still  further  acceleration  of  our
 efforts  In  this  direction.

 Then,  again,  the  question  of  work-
 ing  expenses  was  referred  to.  I  shall
 be  brief  as  I  do  not  have  much  time.
 In  this  connection,  it  is  better  to  re-
 member  where  the  bulk  of  the  in-
 crease  in  expenses  comes  from.  I
 hope  Shri  Nambiar  will  bear  me  out
 when  I  say  that  out  of  the  increase
 in  expenditure  of  Rs.  41;36  crores  in
 working  expenses  as  compared  to  the
 year  950-5l,  a  sum  of  Rs.  30  crores
 goes  to  staff  charges  like  implementa-
 tion  of  the  C.P.C.  scales  of  pay,  ad-
 judicator’s  award,  increase  in  provi-
 dent  fund  and  gratuities  consequent
 on  the  merger  of  dearness  allowance
 with  pay,  increased  cash  dearness  al-
 lowance  paid  in  lieu  of  grain  shop
 concessions,  annual  increments  to
 staff  which  is  {ncreasing  by  Rs.  !
 crore  every  year,  additional  staff  re-
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 quired  for  operation  and  maintenance
 with  increase  in  traffic  and  provision
 of  additional  amenities  to  the  travel-
 ling  public.

 Shri  Nambiar:  In  spite  of  all  that,
 this  wage  bill?

 Shri  B.  Das  (Jajpur
 Nothing  satisfies  them.

 Keonjhar):

 Shri  Alagesan:  As  compared  with
 the  previous  year,  staff  charges  ac-
 count  for  an  increase  of  Rs,  4°l3  cro-
 res  over  the  revised  estimates  of  the
 current  year  and  repairs  and  mainte-
 nance  account  for’  another  half  a
 crore  of  rupees.

 The  guestion  of  operating  ratio  was
 mentioned.  Some  hon.  Members
 pointed  out  that  this  operating  ratio
 45  mounting  up.  It  will  be  interest-
 ing  to  compare  our  figures  of  operat-
 ing  ratio  with  some  other  countries.
 The  operating  ratio  during  953  of
 the  British  railways  was  92  per  cent.,
 on  Canadian  railways  93  to  94  per
 cent;  on  Australian  railways  it  rang-
 ed  from  9l°4  to  20°95  per  cent.,  as
 against  about  82  per  cent.  on  Indian
 railways.  Hon.  Members  will  realise
 that  there  need  not  be  any  alarm  felt
 on  this  account.

 Now,  I  should  pass  on  to  a  few  re-
 marks  that  were  7806  by  my  hon.
 friend  Shri  Asoka  Mehta.  I  am  sorry
 to  see  that  he  is  not  here.  He  men-
 tioned  about  coefficient  etc.,  which,  I
 felt,  transported  me  to  my  student
 days  when  I  was  working  in  the  phy-
 sics  laboratory.  He  was  giving  some
 figures  with  reference  to  the  U.S.S.R.
 and  U.S.A.  I  had  to  ask  him  the
 source  of  his  information.  It  is
 better  if  hon.  Members  give  the
 source  of  information  whenever  they
 quote  figures.  We  hear  lots  of  figures
 mentioned  without  the  source  being
 given.  It  will  be  helpful  if  the  source
 ts  also  mentioned.  He  took  the
 figures  of  industrial  production  in  our
 own  country,  I  think,  from  an  econo-
 mics  journal,  and  compared  the  indus-
 trial  production  of  95]  and  954  and
 said  that  there  was  an  increase  of  23

 per  cent.  whereas  the  net  ton  miles
 677  LSD

 3  MARCH  955  for  955-5€  I044

 carried  during  the  same  period  increas-
 ed  by  7  per  cent.  Then,  one  percentage
 was  divided  by  anotier  percentage
 and  he  arrived  at  the  figure  of  0;33
 per  cent;  whereas,  he  said,  over  a  pe-
 riod  of  30  years  of  development  in
 the  U.S.S.R.“the  same  coefficient  was
 15.  The  official  figures  are  slightly
 different.  I  am  not  going  into  that.
 It  is  better  to  judge  the  results  as
 they  emerge  from  the  working  of  the
 railways,  and  that  would  give  us  a
 better  perspective  than  the  figures  of
 coefficient,  and  space  dimension  and
 what  not.  Taking  the  figures  tor
 1938-39  and  1953-54,  what  do  we  find?
 The  route  mileage  then  was  41,156},
 in  1953-54,  it  was  34,406,  a  decrease
 of  16-4  per  cent.  Let  us  see  the  per-
 formance  of  the  railways  in  these  two
 years.  In  1938-39  the  originating  tons
 were  88  36  million  and  in  1953-54.  they

 were  99.36,  million  that  is,  an  increase
 of  2°45  per  cent.  then,  as  regards  ton
 miles  which  really  give  the  actual
 performance  of  the  railways,  in
 1938-39,  the  figure  was  22°59  and  in
 1953-54,  it  was  29,493,  that  is,  an  in-
 crease  of  33-  per  cent,  This  should
 enable  us  to  judge  the  actual  perfor-
 mance  without  going  into  airy  figures

 I  shall  now  come  to  the  question  of
 increase  in  fares  and  freights  an-
 nounced  in  the  Budget.  Hon.  Mem-
 bers  pleaded  the  cause  of  short  dis-
 tance  travellers.  I  should  say  that
 the  case  for  telescopic  fares  has  been
 very  ably  put  by  Dr.  Krishnaswami
 who  spoke  a  few  minutes  before.  Let
 us  examine  whether  it  is  going  to  be
 such  a  burden  as  is  sought  to  be
 made  out.  It  is  true  we  are  increas-
 ing  the  fare  by  a  quarter  pie  per  mile
 for  distances  up  to  50  miles,  and  the
 percentage  of  people  who  travel
 short  distances  is  very  large.  Mernbers
 were  mentioning  75  to  80  per  cent.
 But  it  is  well  to  remember  that  the
 revenue  the  long  distance  tavellers
 contribute  is  not  so  small  as  that.
 It  is  much  more  than  the  percentage
 of  the  numbers.  Another  interesting
 point  emerges,  and  it  is  _  this.
 The  average  distance  travelled  is  per-
 haps  between  30  and  32  miles.  'fak-
 ing  a  distance  of  20  miles.  what  do
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 {Shri  Alagesan]
 we  find?  On  how  many  miles  have
 we  this  increase  in  fares?  This  was
 mentioned  by  the  Minister  in  his  bud-
 get  syeech  also.  but  I  shall  give  cer-
 tain  figures  which  will  go  to  show
 whether  all  the  short  distance  travel-
 lers  are  going  to  be  affected  by  the
 increase  in  tares.

 Shri  Nambiar:  What  is  the  percent-
 age  of  the  passengers?  That  is  what
 we  want  to  know.

 Shri  Alacesan:  He  will  kindly  bear
 with  me.  I  have  got  very  little  time
 at  my  disposal.

 ‘Shri  9.  0.  Sharma  (Hoshiarpur):
 How  will  the  fare  from  Jullunder  to
 Hoshiarpur  be  affected?

 Shri  Alagesan:  The  figures  are  as
 fcllows:
 rst  mile  no  increase  T  anna
 2nd  mile  no  increase  I  anna
 3rd  mile  no  increase  2  annas.
 4th  ri'e  no  increase  2  annas.
 5th  mile  no  increase  3  annas.
 6th  mile  noincrease  3  annas.
 ath  mile  instead  of  3  annas,  you  will

 heve  to  pay  4  annas.
 There  is  an  increase  of  one
 anna.

 8th  mile  no  increase  4annas,
 sth  mile  no  increase  4  annas.
 roth  mile  no  increase  Ss  annas,
 trth  mile  no  increase  5  annas.
 72th  mile  Increase  of  ere  anna  from

 5  annas  to  6  annas,
 13th  mile  no  increase  6  annas.

 Increase  of  one  anna  from
 6  annas  to  7  annas.

 r4th  mile

 Again,  on  the  l9th  mile  there  is  an
 increase  of  one  anna  from  8  annas  to
 छ  annss.  So,  if  you  take  a  distance
 of  20  miles,  all  the  short  distance
 travellers  except  those  who  travel  7
 miles,  J2  miles,  l4  miles  and  9  miles,
 will  ngt  pay  anything  more  than  what
 they  pay  at  present.  So,  it  is  rather
 difficult:  to  sort  out  the  figures  and
 find  out  what  exactly  will  be.the  per-
 rentage  of  short  distance  travellers
 who  will  be  paying  the  increased  fare.

 3  MARCH  955

 ‘not  impose.  I  was

 for  1955-56.  7046

 But,  even  if  you  take  travellers  who
 travel.  beyond  300  miles,  the  percent-
 uge  may  be  :mall,  but  their  numbers
 may  run  into  crores.  Add  to  that  the
 short  distance  travellers  over  these
 mileages.  Thateis  bound  to  increase
 the  number  still  further.  Then,  we
 have  to  add  to  this  another  categcry
 of  travellers  who  are  season  ticket
 holders,  who  hold  suburban  season
 tickets.  non-suburban  sea-on  .  tickets,
 milk-vendors.  students  etc.  Their
 figure  also  runs  into  crores  and  mill-
 ions..  So.  when  we  add  up  all  these
 categories  who  will  not  have  to  pay
 this  increased  fare.  I  hope  tne  num-
 ber  will  not  be  a  small  percentage,
 but  quite  an  impressive  percentage.

 Shri  Nambiar:  Then,  why  do  you
 want  to  increase  it.  if  it  is  so  :mall?
 Leave  it  off.

 Shri  Alagesan:  It  can  be  argued
 bothways.  If  it  is  too  much,  do  not
 impose.  If  it  is  too  little,  again  do

 only  trying  to:
 correct  a  wrong  impression.  The  im-
 pression  that  all  the  short  distance
 travellers  will  have  to  pay  necessari-
 ly  an  increased  fare  i:  not  borne  vut
 by  the  actual  state  of  affairs.  That
 is  what  I  wanted  to  show.

 Now.  I  think  it  was  Shri  Asoka
 Mehta,  again.  who  said  that  the  con-
 cession  shown  for  foodgrains  should
 be  available  for  distances  less  than
 300  miles  also.  Many  other  hon.
 Members  al:o  made  that  point.  But.
 here.  I  should  like  to  give  some
 figures  which  will  be  revealing.  Actu-
 ally,  the  freight  within  300  miles  Is
 not  much.  Now  we  are  entering  an
 era  of  falling  prices  and  we  have  to
 be  not  bothered  so  much  about  the
 consumer  as  about  the  producer.
 The  producer  should’  get  as  large  a
 price  as  possible  for  what  he  pro.
 duces.  Naturally  the  press,  which  is
 all  metropolitan,  was  more  anxious
 about  consumers,  and  it  placed  this
 point  of  view.  Many  papers  wrote,
 and  I  think  Shri  Asoka  Mehta  quoted
 from  The  Hindu.  of  Madras.  Now,
 taking  Bezwada  to  Madras—Madras
 gets  its  rice  from  Bezwada-—it  is  a
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 di:tance  of  268  miles  and  the  freight
 comes  to  only  Re,  0-9-6  per  maund.
 If  the  average  price  of  rice  per  maund
 is  taken  at  Rs.  5  per  maund,  you
 will  find  that  this  freight  is  roughly
 3  per  cent.  of  that  price.  and  the  re-
 lief  to  be  given  where  relief  is  neces-
 sary  is  not  over  the  short  distance,
 but  over  long  distances.  The  produ-
 cer  whose  produce  has  to  be  carried
 over  a  longer  distance  gets  the  bene-
 ft.  I  do  not  want  to  say  more  on  this
 point.

 Again,  taking
 some  figures.

 Mr.  Chairman:
 few  minutes  left.

 Nellore,  I  can  give

 There  are  only  a

 Shri  Alagesan:  I  shali  close.
 Mr.  Chairman:  He  can  continue  to-

 morrow.
 Shri  Alagesan:  If  you  do  not  mina

 we  can  sit  a  little  longer.

 Mr.  Chairman:  Now,  the  Secretary
 will  read  the  message.

 MESSAGE  FROM  THE  RAJYA
 SABHA

 Secretary:  Sir.  I  have  to  report  tne
 following  message  received  from  tne
 Secretary  of  Rajya  Sabha:

 “In  accordance  with  the  provi-
 sions  of  rule  97  of  the  Rules  or
 Procedure  and  Conduct  of  Busi-
 ness  in  the  Rajya  Sabha,  I  am  ता-
 rected  to  enclose  a  copy  of  tne
 Working  Journalists  (Industrial
 Dfsputes)  Bill,  ‘1955,  which  has
 been  passed  as  amended  by  the
 Rajya  Sabha  at  its  sitting  held
 on  the  2nd  March,  1955.""

 WORKING  JOURNALISTS  (INDUS-
 TRIAL  DISPUTES)  BILL

 Secretary:  Sir,  I  lay  the  Working
 Journalists  (Industrial  Disputes)  Bill,
 1955;  as  passed  by  the  Rajya  Sabha,
 on  the  Table  of  the  House.
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 RAILWAY  BUDGET  FOR  1955-56
 GENERAL  DISCUSSION

 Shri  S.  C.  Samanta  (Tdmluk):  On
 a  point  of  information,  this  year  only
 two  days  have  been  allotted  for  gene-
 ral  discussion  of  the  Railway  Budget,
 and  out  of  them  about  three-quarter-
 of  an  hour  has  been  taken  by  the
 Treasury  Benches  so_  far.  The  -list
 you  possess  perhaps  has  numerous
 names  of  Member:  who  want  to
 speak,  and  there  are  others  also  who
 want  to  speak.  So,  I  think  some  con-
 sideration  should  be  shown  about  the
 time.

 Shri  D.  C.  Sharma:  I  support  and
 endorse  the  proposal  put  forward  by
 Mr.  Samanta.

 Hon.  Members:  We  all  support.
 Dr.  Suresh  Chandra  (Aurangabad):

 Quite  right.  The  House  agrees  with
 it  because  there  are  a  large  number
 of  Members  representing  certain  re-
 gions  who  have  net  spoken  at  all.

 Mr.  Chairman:  Yes,  but  I  think  the
 discussion  has  been  quite  full  and  als
 sections  of  the  House  have  been  tak-
 ing  part.  So,  I  do  not  think....

 Dr.  Suresh  Chandra:  No  Member
 from  Hyderabad  has  been  able  to  re-
 present  his  views  on  the  subject.  It
 is  a  #eryzimportant  subject,  and  it
 concerns  us  very  deeply.

 Shri  D.  C.  Sharma:  Formerly,  we
 used  to  have  four  days  and  now  we
 are  having  only  two  days.  I  think
 the  number  of  days  should  be  increas-
 ed  because  there  are  very  many’  in-
 terests  and  they  have  to  be  represent-
 ed-in  the  debate.

 Dr.  Suresh  Chandra:  Some  more
 time  should  be  allotteq  for  this.  That
 is  the  desire  of  the  House.

 Shri  Sarangadhar  Das  (Dhenka-
 nal—West  Cuttack):  On  a  point  of
 order.

 Shri  Veeraswamy  (Mayuram—Re-
 served—Sch.  Castes):  There  are  seve-
 ral  Members  wanting  to  speak.
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 Shri  Sarangadhar  Das:  Those  who
 wanted  extension  for  this  belong  to
 the  Treasury  Benches,  but  the  hon.
 Member  says  that  the  Treasury  Ben-
 ch  has  taken  45  .minutes.  So,  it  35
 from  this  side  that  we  want  exten-
 sion.

 5  P.M.

 Dr.  Suresh  Chandra:  We  are  Mem-
 bers  of  Parliament  reprezenting  cer-
 ‘ain  areas,  and  we  have  to  represent
 vertain  grievances  of  those  areas.  lf
 we  do  not  get  a  chance  now,  we  shall
 never  have  a  chance  at  all  to  repre-
 eent  them.
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 Shri  Bogawat:  Does  the  hon.  Mem-
 ber  opposite  mean  that  we  should
 not  speak?

 Shri  D.  C.  Sharma:  The  difference
 between  these  Benches  and....

 Mr.  Chairman:  Order,  order.  This
 matter  will  be  considered.  Govern-
 ment  will  consider  it  later  on.  But
 now,  I  cannot  give  a  ruling  on  this.
 The  House  will  now  stand  adjourned.

 Dr.  Suresh  Chardra:  Could  we  get
 aun  assurance  frorn  the  Chair?
 “The  Lok  Sabha  then  adjourned  tilt

 Eleven  of  the  Clock  on  Friday,  the  4th
 March,  1955.


